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 LOK  SABHA

 Wednesday,  737  September,  7956

 The  Lok  Sabha  met  at  Half  Past  Ten
 of  the  Clock.

 (Mr.  SpEARER  in  the  Chair}:
 ORAL  ANSWERS  TO  QUESTIONS

 Bantua  (Saurashtra)  Permanent
 Liability  Camp

 (  Shrimati  Renu  Chakra:
 Shri  M.  K.  Moitra:
 Shr  N.B.  Chowdh Chowdhury: !  Shri  Kama

 |  Shri  M.  S.  Gurupadassvamy  :

 Will  the  Minister  of  Rehabilitati

 2584
 (९)  Ii  the  hon.  Member  is  referring  to  the

 report  of  Sm.  Labanya  Prova  Dutta,
 MLC.  the  report  has  been  received  through the  West  Bengal  05  verns.ent  and  is  ठटा:
 exam)  lation.

 (3)  No,-as  Governme.it  do  not  see  any
 eed  for‘an  enquiry

 (९)  The  Government  of  West
 Benge! had  been  representing  for  sometime  that

 owing  to  heavy  influx  of  migranrs  fram  East
 Pakistan,  the  situation  in  जट  State  regarding accommodation  had  becanie  very  acute,  and
 that  saturation  point  had  aireadv  been

 ey  ured
 that  efforts  should

 be  made  by  ment  of  India  to
 ind  scoommodation  outside  West  Bengal

 During  the  course  of  investigation  it  was
 found  that  thcre  were  about  800  vacancies
 existing  in  the  three  Homes  in-Saurashtra
 which  had  been  set  up  ta  sccnmmodate

 laced  persons  from  West.:  Pakistan
 be  pleased  to  state

 (a)  whether  70  unattached  East-Pakis-
 tan  D.  P.  girls  sent  to  Bantwa  (Saurashtra)
 Permanent  Liability  Camp  had  to  come
 out  on  the  streets  at  the  dead  of  night  and
 were  given  shelter  by  local  people;

 (9)  what  actually  happened  in  the
 Camp;

 (c)  what  is  the  report  made  by  thé
 lady  em

 yal
 of  Auckland  House,  Rehabi-

 litation  arument,  West  Bengal  Govern-
 ment  on  her  return;

 (d)  whether  any  impartial  enquiry
 has  been  ordered  ;  and

 (९)  what  are  the  reasons  to  send  their
 women  outside  Bengal  ?

 ‘The  Minister  of  Rehabilitation  (Shri Mebr  Chand  Khanna):  (a)  No.

 ®)
 What  actually  happened  was  -that

 e  afternoon  of  770  August,  1956  I05 laced  persons  from  East  Pakistan,  consis-
 ting  of  24  Women,  ro  men  and  77  dependants
 living  in  the  Bantwa  Home  left  Bantwa  for
 West  Bengal.  The  reasons  given  by

 them
 for  feaving  the  Home  were  (a)  that  Bantwa
 Was  too  fer  away  from  West  Bengal  (b)  that
 the  cash  doles  paid  were  inadequate  (c)  that
 the  amenities  in  the  Home  were  inade
 Quate  and  (d)  that  in  any  case  they  were
 aa

 to  live  anywhere  away  from  West
 ng:

 47l  LSD—

 The  Homes  were  visited  by  the  Secretary,
 Refugee,  Relief  and  Rehabiti  tation  Depart-
 ment,  Gover  arent  of  West  Bengal  ard  were
 considered  suitable  by  him.  It  was.  there-
 fore,  decided  with  the  concurrence  of  the
 Government  of  West  Bengal.  ५०  send  thee
 displaced  persons  to-  those  Hames.

 Shrimati  Renu  Chakravartty:  May
 I  krow.  if  it  is  a  fact  that  chatges  ot
 muiscoaduct  in.  running  the  Bantwa  Home for  women  has  been.  confirmed  by  the  report of  the  lady  Congress  M.L.C.  Sm.  Labanya
 Prova  Dutta?

 Shri  Mehr  Chand  Khanna:  .  In
 part  (b)  of  the  answer,  I  have  already  stated
 that  as  far  as  Mrs.  Dutta  is  concerned,  she
 has  further  stated  that  (a

 past
 Bantwa  is

 too  far  away  from  West  gal  and  so  on
 and  so  forth...  Mrs.  Dutta  has,  stated  that
 cettain  amenities  .  should.  be  provided like  the  appointment  of  a  Bengali  teacher:
 a  Be  gali  doctor  etc.,  she  has  brought  to  our
 notice  zome  of  these  things.

 Shrimati  Reso  vartty:  Is  it
 a  fact  that  these  girls  were  left  without  food
 tor  a  couple  of  days  and  when  they  went
 to  the  Superintendert,  neither  the
 actually  gave  them  any  sympathy  nor  did.
 he  give  any  redress  ?

 Shri  Mehr  Chand  Khanna:  That
 is  not  a  fact  at  all.  This,Hame  is  bding run  mainly  by  an  organisation  by  the  name
 of  ak  Samiti  of  which  a  gentleman of  a  very.long  ic  standing,  Shri  Nara-
 yan  Das  Gan Iie  the  President,
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 As  regar  s  the  allegation  that  chese  ladies
 were  lett  withour  any  food  or  something like  that,  I  may  inform  the  hon.  Membcr
 that  as  fer  as  the  movement  to  ४५४  Banca Hame  is  concerusd,  the  moverren  started
 on  the  38th  June,  956  and  went  up  till  the uth  of  July,  1956.  ३370  persons  had  been
 sentto  that  Home.  After  the  rth  July,
 19565  No_movement  has  taken  place  to  that
 Home.  Desestic:.s  took  piace  on  the  8th
 August,  79९6,  that  is,  $  weeks  after  tne  Move-
 ment  bad  actually  ह  (ण  of  the  3०
 Persan 8  sent  co  the  Bantwa  Home  only  r05
 desctted;  and  as  far  as  Kudyane  is  प्लाट
 ned,  537  persons  have  been  sent  citete  and
 ‘no  deseruon  hag  taken  place.

 Shri  N.  8,  CovedBurs:  May  I  know
 the  Government  of  India’s  cesction  to  the
 statemezt  of  the

 phigh  saa
 Benga)  Government

 to  the  effect  that  no  t  would  be
 mace  d  out  to  these  wonten  and  they  wi!)  be
 taken  to  a  suitabie  place  inside  West  Benga}  ?

 Shri  Mehr  Chaad  Khanna:  I  have
 nog  seen  that  statement  to  which  the  hea
 Member  has  referred,  If  he  would  give  me
 a  copy,  I  would  iook  into  it.

 Shri  M.  K.  Moitra:  Will  the  Govern-
 ment  be  pleased  to  state  if  officers  of  this
 Camp  entered  the  camp  at

 nigh
 t  and  when

 an  CXplanation  waa  asked  of  them  they  said
 that  they  went  to  puniab  the  women  for  not
 plying  the  spimming  whee!  machine?

 Shri  Mehr  Chand  Khanna:  About
 this  allegation  that  has  been  made,  I  have
 mede  cnquiries  from  che  Govermmen  of
 Sausashtra  aNd,  to  the  best  of  my  nowledg, I  have  beep  toid  that  the  allegation  is  exnire-
 ly  unfounded.

 Shri  B.  _, एक:  May  {  krow  whether,
 gurng  the  ptriod  the  umattach¢d  wame
 were  thtre,  their  gfievances  were  brovgbr
 to  the  nouce  of  the  Superimendent  or  any
 other  authority  ?

 Shri  Mebr  Cignd  Kherns:  Before
 these  ladies  were  sent,  We  appointed  a  res.

 sible  soca!  worker,  a  Bengali
 Be  was  sent  to  this  Home  before  theese
 tadies  arrived  there.  He  has  been  in  cuns-
 tant  touch  with  my  Micissy  in  0०0७६ end  every  eggcstion  made  by  him  has  been
 prompdy  8पारित  to.

 Shri  5.  C.  Semapae:  Ia  the  लमा
 it  was  mentioned  as  ‘girls’.  May‘  know
 whether  ४002८  who  बाद  hack  साधक  girls

 t  were  ladies  of  advancad or  whether  0०2५  ladies  of  ad
 ages?

 Shri  Meir  (Caaed  Kbampar  |  have
 atresdy  thebreakop.  The  break-up
 is  that  t Ee "oh  ee  :  tae  ane  Im

 ts.  ati  mead  by  dependants
 irre pat  they  «must  9८  children.  So,  the  socal
 neiber  of  ramen  is24.  Lam  sorryIdo  sor
 know  cheir  ages;  but,

 eo anatteched  and old  and  infism,  the  Uikesihood  is  thet  drey
 absuld  be  nearly  of  advancad  ages,  But,
 I  do  not  kaow  she  ८६७०९  Age,
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 Shrimati  Reno  Chakravarty:  By  the
 menzian  of the  two  officers  and  the  ven  \wore
 ker,  itseems  thatthe  majority  of  che  people who  were  nipsing  this  Home  were  men,
 Is  it  the  policy  of  the  Goveenment  80  have
 man.  workery  associated  with  che  camp  which
 is  Qrtizely  to  be  man  for  the  benefit  of  waman
 permapent  tiability  camps?

 Shri  Mehr  Chand  Ghanna:  I  fuily
 appreciate  the  suggestion  of  the  hon.  iady
 Member.  We  ate  making  amtangements to  see  if  a  Bengali

 lady
 worker  is  availabic

 and  that  she  is  posted  to  that  camp.

 Shrimeti  Renu  Chekravartty:  Ino
 answer  to  (९)  the  hon.  Minister  said  that
 the  Weat  Bengal  Govemmmeat  had  appros-

 the  Central  Government  saying  that
 they  had  no  further  ac@ammodation  for  the
 refugees  who  were  coming  in  large  numbers.
 May  I  know  if  it  is  a  fact  that  i  is  pot  the
 difficulty  of  geting  land  for  acamp  which
 will  need  only  about  I0  kotas,  but  it  is  rather
 theamount  ofland  for  the  peasantry  coming. from  East  Bengal  for  which  this  request
 has  been  made  and  if  the  Government  is
 @ropiag  to  send  further  batches  of  women
 who  are  coming  out  to  camps  outside  Bengal  ?

 Shri  Meher  Chand  Kngmaz:  The  point is  that  the  migration  rate  is  still  on  the
 increase.  In  ‘1954  the  average  was  about
 I0,000  PCT  meustz;  in  7955  it  was  about
 20,000  per  mensem.  During  the  lasz
 five  or  six  months  of  3956  it  das
 gore  btyand  30,000  cach  month.  The
 number  of  D.  Ps.  in  West  Bengsi  is  about

 age
 The  Goverrment  of  West

 gal  haa  been  frequently  approaching the  Government  of  India  and  saying  that
 asrapgemrots  ehould  be  made

 heey for  taking  the  new  migrants  from  East
 Pakistan  to  places  outside  West  Bengai; in  fact,  they  are  eveu  finding  it  difficult
 to  rehabilitate  the  persons  who  are  already
 there;  what  to  say  of  acw  migrants,

 ShriM.K.Moltrat  May  I  be  allowed
 tO  put  one  more  question  ?

 Me.  Speaker:  {  am  sorry.  The
 ae

 has  spent  about  ten  misetcs  over
 chia.

 Stores  Purchase  Committee

 Pa  al
 Shri  Jhulan  Sinha:  Will

 ee  ple  tin  tate  the  meas spor
 a  sta

 80  far  to  impl  the  recommend:
 of  the  Stores  Purchase  Committee  in  general
 and  in
 particular

 the  following  recommendations

 (i)  Purchase  of  Products  of  the
 Cottage  and  Small  scale  In-
 dustries;
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 (ii)  the  organisational  ect-up  of  the

 alae
 Purchase  Orgamsation ; an

 (it)  Recruitment  tothe  Gazered  posts
 of  ‘purchase’  and  ‘!nsgection’ ofScers  m  the  Central  Purchase
 Organisation  ?

 The  Perlawnentary  है-लपचचअाज़
 Mininer  of  Worke,  Housing  and  Supply (Shri  P.  5.  N  \s  A  staremenc  is
 pied

 ०४  the  Table  of  the  House.  [See
 ppendix  XJI,  annexure  N.  So).  Appro-

 priate  instructions  have  heen  issued  where
 necessary.

 (i)  The  reeommendation  of  the  Stores
 Purchase  Committee  that  pur-
 chases  of  Govecunen  require-
 ments  which  can  be  obtained
 from  cottage  and  small-scale
 industries  should  be  purchased
 as  far  ae  possible  fram  theae
 sources,  has  been  sccepred.
 Lists  of  stores  to  be  reserved  for
 purchase  only  fram  thest  scctors
 ase  being  drawn  up  _Instiuc-
 tions  hare  been  issued  that  price
 preference  in  favour  of  these
 products  should  be  accorded  on
 the  merits  of  each  case,  and  where
 Rectssary,  suitable  relaxation  in
 standards  permitted.

 Ui)  The  recamppendations  relating  to
 the  organisetione}  setup  of  the

 Purchase  Organisation have  been  accepted  and  steps
 are  being  taken  to  implement
 them,  where  necessary.

 (ili)  The  reaammendations  of  the
 Conmnittee  in  chis  e¢gard  have
 been  accepted  in  principal  and
 are  being  prucensed  in  corsul-
 tation  with  the  Ministry  of  Home
 Affairs  and  the  U.P.S.C.

 @rimeti  Tarkeshwar)  Siake:  May I  ksew  whether  Government  cart  glve  us
 apy  information  as  towhatds  the  percentage of  the  purcbares  spade  by  corcageindustrice

 State  Trading
 ation,  and

 what  ia  (he  (pero  ६९  of  the  purchases  made
 private  enterprise

 The  Minister  of  Works,  Howsiag  and
 meet  sad

 Commerce  and  Consumer
 7  (Serdar  Sweren  Singh):

 Pr  io  33  purchases  of  the  value  of is  were  made  in  the  cottage  and  smal)
 seClor.  a ‘74 lakhs worth

 ae, te
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 Bhakrs  Nangal  Project

 30q0,  Shri  D.  C.  Sharma:  Wil!
 the  Minister  of  Ircigation  end  Power  bo
 pleased  to  state:

 (a)  the
 ्  5

 estimated  cost  of  the
 BhakraNanga!  Projects  and  its  cevised
 estimated  cost;

 (b)  whether  a  Committee  has  deen
 appointed  co  finalise  the  estimated  cott;
 and

 (c)  if  ४०,  whether  the  Committee  las
 the  mercer  and  come  to  any decision  ?

 Tha  Depary  Minister  of  Irvigufian and  Power  (Shri  Hath!):  (a)  A  scate-
 mewt  giving  the  cost  of  the  Bhakra  Nanga!
 Project  as  estimated  originally  in  1946  and
 the  suct®ssive  changes  made  thereafter
 vogetber  with  80  explanatory  fote

 ing causes  therefor  is  if  ced  on  the  Tab
 ie  Howse.

 (See  Appesdix  XII,  enocrure
 ०.  Sti.

 (b)  Yes,  Sir

 (८)  Fhe  Comatittee  has  considered  the
 matier  but  the  fina!  decision  is  yet  tw  be
 taken  by  the  Control  Boord.

 Sbri  0.  C.  Sharma:  May  I  mow
 if  the  raising  of  che  height  of  the  dam  is
 going  to  affect  the  cost  of  the  dam,  and  if
 $05  to  what  extent?

 Shr)  Hathl:  The  taising  of  the  das
 will  mean  an  extra  cspendiwure  no  doptt
 the  actualestimates  ave  yet  being  ‘scnitinh}
 ed.

 Shri  D.  C  Sharma:  May  I  tow
 if  it  is  छह  the  conrcisp  ion  of  the  Gover
 mexst  to  increase  the  mileage  of  canais  and
 also  to  deepen  the  channels  of  tie  canal  i
 tome  areas?

 Shri  Hetblt  No,  Sir.  At  prevoot there  is  no  proposal  for  extending  the  cane)
 syne,

 Bhagwat  Pua  Azed:  With
 हम  २९  past  (b)  of  the  question,  MBF
 4  know  what  would  be  the  080  0१६  and  cwapo
 Seton of  the  _ए््यप्प्फंचादर,  and  whether  any
 tame  bas  beea  Gxed  for  this  work  ?

 Shri  Hethl:  The  Committee  bas
 already  submitted  its  xepost  which  is  being
 cansidfred  by  the  Bbakra  Contr!  Goad

 Shri  D.  C.  Sharma:  May  I  know if  wis  is
 greg  io  |

 be  the  final  estimate  about
 the  Bhaks:  or  it  is

 Boing
 to  be  ably 8  kind  of  tentative  catimate  is  gning  to

 be  comaidercd  and  ctvidad  again
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 Sbri  Hathi:  That  dependsZupon  the final  decision  that  we  take.  Supposing
 ultimately  it  is  decided  to  have  another
 power  house  with  more  units,  the  estimat

 I2  SEPTEMBER  956  Oral  Answers  2590

 (०)  whether  itis  a  fect  that  a  repre~ sentatian  has  been  received  by  Govern-
 ment  for  the  sanitary  areas  in  Sind  being

 ‘may  inctease.  But  this  is  according  to  the
 present  plans,

 Shrimati  Tarkeshwari  SInba:  Can
 Government  giveusany

 ideaasto  how  much
 of  the  estimate  depends  on  the  increase  in
 the  prices  uf  machinery  and  equipment  in

 world  market  ?

 SbriHathi:  There  has  been  20  to  30
 per  catit  increase  over  7949  for  machinery,

 Rehabilitation  of  Diaplaced  Pcreona  in
 Bagjola  Area

 *2061.  ShrimatiRenu  Chakravartty:
 Win  the  Minister  of  Rehabilitation  be
 pleased  io  state:

 {a)  whether  the  land  acquisition  for
 ag  e

 tehahilication  in  the  Bagjola  atea
 has  nm  screened  to  ascertaiD  which  of
 the  lands  actually  belong  to  local  peasadts;

 {b)  whether  any  report  has  been  asked
 Sor  from  the  District  Magistrate;

 (९)  whether  it  as  a  fact  that  large  areas
 of  Whapa  Manpur  Mavja  have  also  been
 givea  acquisition  notice;  and

 (d)  how  much  of  it  will  be  used  for
 eefugee  rehabilitat.on  >

 The  Miniaser  of  Rebabilitation  (Shri
 Mehr  Chand  Khanna):  (a)  to(d).  The

 Tmation  is  being  collected  and  will
 be  laid  on  the  Table  of  the  Lok  Sabha
 in  due  course.

 Shrimati  Renu  Chakravartty:  May
 know  if  it  has  beea  brought  to  the  notice

 the  Government  that  the  acquisition
 gotices  which  have  been  issued  in  the  Gazette
 ४  000  say  categorically  that  the  lands  in

 hapa  Mat:pur  Mauja  will  be  used  for  rehabi-
 fitation  purposes,  and  if  sc,  what  has
 Government  done  in  the  matter  ?
 i  Sbri  Mebr  Chand  Khecne:  |  will
 Jook  into  it;  I  have  no  personal  knowledge in  the  matter,

 ‘Crmpenaation  to  Displaced  Pereons
 १354  Shri  S.  0.  Samaata:  Will

 the  Minister  of  Rehatiiisetion be  pleased
 to  6tate:

 ह)  what  are  codsidered  as  urban
 ateas.in  West  Punjab  for  the  purposes of  grant  of  compensation  to  displaced

 83
 2  २३१)  what  are  considered  8  urban
 ह. ल  in  Sind  for  the  same  purpose;

 declared  as  urban  areas  for  the  purposes of  grant  of  compensation;  and

 (०)  if  so,  action  taken  thereon  ?

 The  Miaiaser  of  Rehabilitation  (Shri
 Metr  Chand  Khanpa):  (a)  Under  the
 Displaced  Persons  (Claims)  Act,  t9§0  an urban  area  means  any  area  within  the  jimits
 of  a  corporation,  a  municipality,  a  municipal
 committee,  a  notified  area  coninittee,  a
 town  area,  a  small  town  committee  or  a
 cantonment,  as  these  limits  existed  on  the
 7500  day  of  August,  S47.

 (०)  As  at  {a)  above.
 (c)  Yes,

 (d)  Sueh  of  the  places  as  had  a  notified
 area  committee  a  municipality  etc.  were
 declared  as  urban  areas.  Other  areas  not
 conforming  to  the  definition  embodied  in  the
 Ctaims  Act  could  not  be  declared  as  urban
 areas.

 Shri  S.  C.  Samanta;  May  !  know
 whether  it  is  a  fact  that  Mr.  Johnson,  Chief
 Serlement  Offcer,  had  been  in  Saurashtra
 and  stated  that  many  refugees  have  not
 been  given  benefit  of  the  sanitary  areas
 which  they  were  possessing  in  Sand  ?

 Sbri  Mehr  Chand  Khanno:  As  far
 as  part  (a)  of  the  question  is  concerned,
 my  officers  have  been  constantly  touring—
 these  are  my  instructions—end  tney  may have  visited  Saurashtra  in  the  discharge of  their  duties.  As  regards  part  (b)  of  the
 question,  being  the  Chief  Settlement  Com-
 missioner,  he  could  never  have  made  a
 statement  of  that  nature  which  is  being attributed  to  him,  because  that  goes

 Fy  4 the  Comp  Sch  whi
 he  is  implementing.

 Shri  S.  C.  Samanta:  May  I  know
 whether  the  question  will  be  reconsidered
 and  the  defences  that  are  put  forward  by the  reSugees  will  be  considered  ?

 Sbri  Mehr  Cheod  Rhanne:  The
 question  of  reconsidcration  does  not  arise.
 Lam  trying  to  implement  the  Compensetion
 Scheme  under  the  rules  approved  by  both

 of  Parliament;  I  have  no  discretion
 in  the  matter.

 Pendit  Thakor  Das  Bhargava:  Js  it
 a  fact  that  so  far  asthe  original  Act  is  con-
 cerned,  ‘town’  was  not  defined  at  al]  and
 che  expression  ‘town  area’  was  used  ?

 Shri  Mehr  Chand  Kbanaa:  Itma
 beso,  but}  ७०  ७०५  recoliectit  atthe  mamas.
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 Pendit  Thakur  Des  Bhargeva:  [sit
 4  fact  that  thousands  of  claims  were  enter-
 tained  and  verifed  88  belonging  co  places
 which  came  within  the  defiartion  of  “towo
 area”  and  subsequently  ail  those  clrin?
 were  dimmissed  ?

 Sbri  Mehr  Chand  Khaane:  If
 according  (०  परै  rules  they  could  not  be
 etitertaided,  they  shall  not  be  entertained.

 Seorce  Porchase  Commitcee

 20494.  Shri  Gidwani:  Will  the
 Minister  of  Worke,  ood  Sufply
 be  pleased  to  state  the  action  teken  80  far
 in  implementing  the  recomroepdations
 of  the  Stores  Purchase  Comunittee  relating to:

 (i)  Decentralised  system  of  pay~
 ments  against  sypply  contracts;
 and

 (ii)  delays  in  inspection?
 The  Parliamentary  Secrctary  tothe

 Minister  of  Works,
 Housing

 and  Supply
 (Sari  P.  S.  Neaker):  @  The  Stores
 Purchase  Committee  made  no  specific
 recommMendetion onthe  subject  but  merely
 pointed  out  the  advantages  and  disadvan-
 tages  in  the  two  systems,  leaving  it  to
 Government  to  take  a  decision.  The
 Goveszyeent  have  accordingly  desided  to
 tetain  the  existing  system  of  centralised
 payment  for  the  present.

 (ii)  A  statementis  placed  on  the  Table

 gfthetiouse.
 {SeeAppendix  X],annexure ०.  52).

 Shri  Gidwani:  Has  the  Government
 received  any  representation  from  the  sup-
 pliers  chat  there  was  great  deley  in  the  pay Ment  of  their  bills  and,  if  so,  what  steps
 have  been  taken  by  the  Govertment  to
 expedite  payment?  May  I  Roow  whethez
 the  recommendations  of  the  Stores  Purchase
 Committee  inthis  behalf  have  been  accept-
 ed  by  the  Government?

 The
 apa

 of  Works,  Ha
 aod  Sup

 }  fren
 Commerce  and  Caon-

 samer  lu  auserics  (Serder  Swaran
 tiogh):  Ic  is  very  difficult  ro  say  as  ३०
 which  fasticular  cecammendation  the  hen.
 Member  refers  to.  But,  it  is  a  fact  the
 soppliets  have  been  Pointing  out  on  occasions
 amore  than  once  that  there  have  been  delays io  making  payments.  lastruciione  have
 been  ieaued  that  no  delay  @  chat  respect
 abould  be  caused  butic  was  not  considered
 fhecessaty  to  make  any

 hanes in  the  organisation  to  meet  that  d
 Shri  Gldwani:  May  |  know  whether

 the  Government  will  enquire  as  tohow  many
 bilis  have  been  outstsnding  for  the  last
 six  montlis?
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 Sardar  Swarsn  Singh:  I  cannot  say the  number.  But,  generally  they  are  00
 outstanding  for  such  long  periods.  &f
 there  ts  any  particular  case  in  the  mind  of
 thehon,  Member,  Jam  prepared  t0  examine
 th

 Str]  Rishang  Keishing:  As  qusstap
 No.  2045  is  related  to  Q.  No.  2102,  7  suggest
 that  the  ¢wo  may  be  taken  up  together.

 Mr.  Speaker:  It  stands  in  the  name
 ofthe  samehon.  Member.  These  questions
 are  pucposely  divided  and  distributed  20
 that  all  the  hon.  Members  may  have  8७
 opportunity.  So, it  will  be  go:ng

 samen Tu. es  ifthis  practice  is  allowed.  Let  that
 question  take  care  of  itself.

 Displaced  Pervona  in  Manipor
 “2065,  Shri

 Prien.  moat  =
 द... क

 the  Minister  of  RebaGiTitation  be  pleasd to  arate:
 (a)  whether  it  is  a  fact  that  about 200  refugee  families  from  East  pskis-

 tan  have  not  been  allotted  agricy:)cural  fands
 in  Manipur;

 (b)  whether  it  is  a  fect  that  eevesal
 agricultural  families  have  been  given  2

 pari’s  of  land  alreedy  while  50  families  have
 been  given  only  one  psri  of  tand;

 (c)  if  90)  the  reasons  thetefor;  and

 (d)  the  steps  Government  will  take
 in  order  to  treat  the  refugees  of  the  same
 category  on  equal  footing  ?

 The  Miaicter  of  Rehabilitation  (Shri
 Mebr  Chend  Khanns):  (a)  Yes.  The
 gases  of  these  200f  amilies  wio  &rst  migrated into  Céchar(Assam)  from  East  Pakistan  and
 after  2  to  3  years  stay  in  Cachar  moved  on weirovwninto  Manipur  arc  under  investi-
 getion  by  the  State  Government,

 (b)  and  (c).  All  Government  spoosored
 tefugee  families  were  given  2  paries  (i.¢,  5 acres  approximately)  of  fand.  But  owing
 to  scarcity  of  suitable  agriculmura)  Governmnt
 land  in  the  State,  about  50  uasponsoted
 refugee  families  from  Cachar  could  be  affered
 only  one  pari  (at  acres)  of  land  per  family, which  they  accepicd  for  ceserverent.

 (d)  The  state  Government  bas  reported
 that  no  further  [and  cap  be  given  to  the
 latter  class  of  displaced  families  a9  sufficient
 Govermipent  agricudrurel  lend  is  not  avail-
 able  in  Manipur.

 Shri  Qishang  Keiabiog:  Ic  it  a  fact
 that  the  Menipur  refugees  have  submited
 ates  Mint  representation  to  the  Govern
 ment  of  Mavipur  and  the  Government  af
 India?  If  so,  I'would  like  to  know  what
 action  she  enrs  have  taken  op  that.
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 Shri  Mohr  Chand  Kbaapa:  How
 does  it  arise  out  of  this?  I  do  not  follow
 mat

 Shri  Qishaog  Kelshing  ;  Since  how
 loog  these  Manipur  refugees  from  Cachar
 bavebe:ntiving  in  Manipur?  Whyhasthe
 Government  discnmoated  agaist  them  in
 the  matter  of  allorment  of  land  and  loans?

 Shri  Mebr  Chand  Kbanns:  |  have
 abready  answered  that  question  in  part  (a).
 Same  families  who  were  first  settled  in
 Coabar  in  Assam  migtated  to  Manipur
 antheirown.  They  have  been  therefor  rhe

 pa  By
 oe

 re  some
 A

 a  ‘spons
 amities,  we  need  not  have

 them  for  rehabititetion  in  Manipur,  As
 some  lands  could  be  made  availa  ble,  an
 arrangement  was  arrived  at  between  the
 Goverament  of  Manipur  and  these  un-
 gpogsored  refugees  that  not  more  than  one
 pari  (a  ares)  would  be  made  avaifable  to
 them  while  the  others  would  be  gerring
 about  two  paris  (ive  acres).  There  is  no
 discrimination.

 Risheog  Kelahing:  Is  the  oF
 ernment  making  any  arrangement  to  look
 into  the  grievances  of  these  refugees,  which
 they  have  placed  before  the  auchoriaies  ?

 Shri  Mebr  Chand  Khanea:  if  you aend  me  a  copy  of  what  you  are  referring
 to,  I  wil}  certainly  look  into  it.

 Houses  for  Dieplaced  Persons

 =ang6  Shri  Tek  Coad:  पता  the
 Minister  of  Rehabliltstion  be  pleased
 fo  state:

 {a)  whether  it  is  a  fact  thax  Govern-
 ment  originally  intended  &  pool  the  con of  the  same  type  of  houses  (or  displaced
 pexsone,  but  they  were  cibecqucath ly  ad-
 vised  bat  this  would  not  be  legally  correct
 as  commitment  was  to  recover  only  tbe
 extua)  coat;  and

 (b)  if  so,  the  date  on  which  the  revised
 deciion  was  taken?

 The  Minister  of  Redabllitation
 (Shei  Mehr  (Chand  Kheana):  (a)  Yea,
 Origwnally  it  was  intended  to

 pe
 abe  cost

 of a  sammilar ९
 3

 of  houses in  all  che  colanies
 in  Delhi.  ugh  this  wid  oot  have
 been  strictly  illegal,  certain  doubts  were
 exprened  about  is  legality.  Lt  was,
 a

 decided  to  recover  the  average cost  of  only  those  which  were
 csomusucted  under  the  same  sanction, end  were  of  the  same  type,

 (b)  25th  September,  7953.
 Shri  Tek  Chand:  Does  the  subse-

 tquent  decision  of  the  Govcramect  not
 ae  pool  the  cost  of  the  same  type  of  hawses
 ammunt  90  unile)  eral  vaciaticm  of  ७  Compler-
 od  contract?
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 Shri  Mebe  Chand  Ghsape:  No, AT.

 कड  Tek  Ceand:  Hes  this  varistion
 not  been  effected  afer  the  acceptance
 by  the  house-parchasere  of  the  Goverz-
 ment’s  offer  >

 Sheri  Mebr  Ceand  Khamsa:  May  |
 take  8  minute  to  explain  the  position?
 We  started  building  a  targe  oumber  of
 tenements  in  Delhi.  I  think  the  number of  units  is  ४०0०९  fifty  thousand  aod  our
 of  therm  rhere  may  be  ९६7९  or  ten  thoussad
 houses.  In  the  initial  stages  we  encouraged
 tbe  refugees  to  become  owners  of  these
 houses  and  we  snarted  allotting  the  houses
 to  them  On  a  no-profit,-no-loss  basis.
 Ac  thac  time,  we  ooly  knew  the  approximate

 cxxst  because,  88  you  know,  the  bills  ere  co
 be  checked  by  the  P.W.D.,  audited  and  so
 on.  Then,  we  found,  on  going  through
 the  accounts,  that  some  refigees  owed
 us  money  while  Government  owed  money
 tosome.  One  of  the  ways  of  settling  this
 was  that  we  took  the  same  type  of  houses
 all  over  Delhi  and  pooled  their  prices; but  then  we  were  told  that  it  would  not  be
 correct,  They  said:  “You  geve  a  definite

 lerwaking  to  a  person  |  fin  in  Patel
 Nagar,  for  instance,  that  you  will  be  cbar¥-
 ing  the  price  of  the  house  on  a  no-profitt
 oo-loss  basis  If  while  constructing houses  in  Kxkkaji,  the  79९6  of  cuntract
 bad  cbanged  in  the  meanwhile,  it  will  be
 unfair  co  the  refugee  in  Pate}  Nagar  to  be
 asked  to  pay  for  che  extra  cost  of  the  house.”
 So,  what  we  did  was  this.  We  took  a
 perticular  colony;  we  took  @  péerticular
 contract  and  oo  the  basis  of  that  whatever
 the  approximate  cost  of  the  house  came,
 it  was  charged  from  che  displaced  persoo.

 I  may  add  that,  as  far  as  the  Govern-
 ment  is  coacerned,  ic  is  not  making  a  9६००7 out  of  this  perticular  transsctioo.

 Shri  Tek  Chand:  Once  the  Govetn-
 ment  hed  thought  it  adviseble  to  reject the  pool  system  regarding:  the  five  hundred
 game  type  of  hovees,  did  not  the  Govern-
 ment  think  it  advisable  to  recover  tbe
 actual  cost  of  cach  bovse,  individually, rather  than  co  lump  them  in  groups?

 Shr}  Mekr  Chand  Khaang;  [i  have
 lust  stated  that  no  decision  was  taken
 We  have  built  a  very  lerge  number  of
 wouses  and  we  had  fo  arrive  at  some  kind
 of  a  fair  and  reasonsble  formula.  We
 looked  into  the  different  aspects  of  the
 matter.  We  were  advised  by  the  Minies-
 try  of  law  that  we  should  only  take  a
 particular  group  of  houses  falling  under  a
 a  pasticulise  contract,  Thet  ie  what
 we  have  done.

 Shri  Tek  Chand:  May  I  put  oge
 more  question,  Sir?

 Mr.  Sgeakar:  No.
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 Bhakra  Canela
 3043,  [Gerdere  Akarpuri:

 {  Serdar  Iqdai  Singh:
 Wi  the  =  Mirist  ६  Irrigntii

 and  Pow=r  be  pland  to  ume

 (a)  the  number  of  Gbekra  Canels
 that  have  started  irrigating  land;

 (b)  the  approximate  area  of  Sand

 {epgated  eves
 last  season  and  this

 by

 (९)  the  time  by  which  all  the  canals
 Would  be  ready

 --  Meg  ote  to  (९).
 statement  is  laid  on  the  Table  of  the  House
 (See  Appendix  Xi),  aonexure  No.  ‘53-4

 सरदार  'कररपूरों  इस  स्टेफेंट
 (विवरण)  से  जाहिर  होता  है  कि  सम  १९६५५
 में  पंजाब  में  KE ROE  एकड़  कन्  को
 वानी  मिला  |  ब्या  मैं  जान  सकता  हूं
 कि  नह  घो पो जड  एरिया  (प्रस्तावित  क्षेत्र)
 कितना  है  जिसको  कि  पंजाब  में  नहरों  से
 थनी  मिलना  है?

 Shei  Hathi  :
 trrigation

 सरदार  हस्रूरवुरी :.  क्‍या  यह  बतलाया
 छा  सकता  है  कि  इतनी  कमी  की  क्या  वजह
 है?

 थी  हाथी  :  अब  भा करा  डेम  पूरा
 हो  जायेगा  तब  ३८  साख  एकड़  को  पानी
 मिलेगा  !

 सरदार  कानपुरी  :  मया  में  जान
 शफ ठा  हूं  कि  पिछले  साल,  यानी  सन्‌  १६५५
 हैं,  पंजाब  में  जो  दो  नहरें  शौर  उसकी  जो
 $  शाखायें  हैं  हर  कितने  'बचे  (दरारें)
 हमे है  कौर  कितने  कितने  दिनों  तक  नहरें
 बन्द  रहीं  ?

 wt  शादी  :  कितने  कितने  दिनों  बन्द
 नहीं  इसका  पता  तो  मुझे  दस  वक्त  नहीं  है,
 केकिन यह सटी यह  पट्टी  है  कि  कुश्ती  (बाढ़ों)  को
 बजह से कुछ से  कुछ  दीचेड हो  मे  श्रे।

 38,53,600  acres  tow!
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 D.V.G  Employces
 *20¢8,  fShri  N,  B.  Chowdhary: ret.

 {Seri  B.S.  Marry:
 Will  the  Mioister  of  Errigation  end

 Power  be  pleased  to  state:
 (a)  whether  the  employees  of  the

 amidar  Valley  Corporstion  struck
 work  in  West  Benga)  and  @ihar  im  the
 last  week  Of  Fuly,  79565  and

 (b)  if  so,  what  were  their  grievances?
 The  Deputy  Milntst  trrigation

 aod  Pow,  (Sbrl  Herh3),  (a)  Yes,  Sir
 (b)  Their  grievance  was  that  7

 not  be  retrenched  by  the  DVi
 until  alternative  employment was  given  to  them

 Sbri  N.  B.  Chowdhury:  May  I
 know  the  actual  itian  gf  present  re

 eed  the  of  providiig  alter-
 employment  to  these  ?

 Shri  Hathl:  The  total  number  of
 retrenched  persons  to  whom  totices  have
 been  served  is  ‘TSO.  Our  of  OE
 appears’  457  have  got  alternative  emp
 Joyment  of  their  ewo  aceord  without
 intervention  of  the  DVC  or  the  Govern-
 ment  of  India;  723  have  got  employmicdr and  have  actually  been  in  their  jobs  and
 about  391  ave  under  affer.

 Shri  N.  B.  Chowdivary:  May  हैं
 know  the  reasons  for  delay  in  making  2
 Plan  to  absorb  these  men  in  other  projects  2

 Shri  @sth:  There  is  the  quesdon of  dine.Jag.  Omce  a  project  commences,
 it  is  not  that  immediately  trained  persens are  required  there.  So  it  is  vety to  exactly  arrange  30  that  ene  projec finishes  and  work  on  the  other  project starts  at  one  and  the  same  time.  There
 will  he  some  time-lag.  But,  as  the  hoo.
 Member  will  fied  from  the  6gures  }  have
 vez,  out  of  i500  persons  more  thin
 700  have  already  been  employed  and  offers
 have  been  given  to  another  300;  40
 there  won't  be  many  who  will  be  surplus,

 Shri  N.  B.  Gdvwdbeory:  May  I
 know  whether  the  names  of  these  people wilt  be  on  the  pay-rolls  of  the  Corparenon
 ail]  they  are  ptuvited  with  aftemative
 emuploymen;  ?

 Shxi  Gisthi:  Their  names  would  not
 be  on  Ube  rolls  Carpa@ation,  hut  we

 @sthanges  where  their
 names  rf  be  borne  as  che  register.

 Shei  BR  8.  Murthy:  What  are  the
 €  Grvapeco  of  aharnative  empio

 Stospec®®  being  given  2७  ‘Uiese  pedple  2

 immediate
 prospects  will  be-absorbed  at  the
 Bhilai  Plant,  the  South-Bartern  ‘Railway
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 and  the  North-Eastern  Reilway  wil]  absorb
 some  pto  pe

 and  the  Durgapur  Plant
 and  the  Durgapur  colony  will  absorb.
 some  others.

 Shrl  B.  Ss.  Marthy:  May  I  know
 whether  these  retrenched  workers  are
 enjoytog  any  feciities  from  the  DVC
 at  present  >

 Shri  Hathi:  Facilities  with  regard  ro
 what  ?

 Sbri8.  Ss.  Murthy:  I  want  to  know
 whether  they  are  getting  any  allowance,
 hovsing  acc  lon  etc.  from  the  DVC.

 Shri  Hathi:  They  mey  be  having accommodati  but  not  any
 gay  allowance.

 Kosi  Canale

 "2049.  Shri  L.  N.  Aitahra:  Wii]  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  estate:

 (a)  whether  the  abgnment  of  the
 Koti  Canals  has  been  approved  by  the
 Centra]  Water  and  Power  Commission;

 (b)  if  90,  the  name  and  number  of
 ecnalsthat  are  to  be  taken  up  for  construc-
 tion;  and

 (c)  their  capacity  for  irrigational
 purposes  ?

 The  Deputy  Minister  of  Irrigatiacn
 ead  Power  (Shri  Hathi):  (a)  Preii
 minary  alignment  of  the  Kosi  canal  included
 im  the  sanctianed  schemes  was  drawn  up
 by  the  Central  Water  and  Power  Com-
 qmiszion.  The  final  alignment  is  being
 marked

 ae
 the  Project  engineers  in  the

 light  of  led  investigations.

 (9)  The  main  eastern  Kosi
 iss  Qe  branches  <z.,  Sipeul  bresce Peetapagen}  branch;  _Purnea  branch  and Aseria  branch  will  be  taken  up  for
 constroctian.

 (c)  The  main  eastern  Kosi  287७)  wil]
 earny  ‘10,500  Cusecs  at  the  head.

 Shri  L.  N.  Mishra:  May  3  koow
 whether  it  is  a  fact  that  the  local  peopte
 pave  इटएस्टधघा। 90.  saying  thet  the  beadworke
 of  the  cana]  be  shifted  rds

 with  a
 रीटा  to  get  more  Jand  i  and  to
 pavtect  better  Quality  land  Som  being Gnlised  for  the  canal?

 Shri  Hathi:  Our  mfarmation  from ihe  project  euthorities  is  that  there  was
 somé  public  agitation  about  the

 sipecss of  the  maim  canal  and  it  996  been
 to  eetde  the  matter  ii:  a  joint  merting  of
 enginters  and  reparsanatives  af  the  people of  the  ares.
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 Cemmuanity  Projects
 Administrations

 *3053.  Shri
 (Viadana

 Gowds Willthe  Minister  of  be
 patented to  state  whether  the  Camanmhy

 Admisistration  has  machinery  to  verify
 that  Oem

 Social  Educational  Orgmmisere are  w  in  accordance  with  the  ऑफ
 Epc:  koa

 in  the  Masiual  of  Soctal

 The
 Deputy

 Minister  of  Planaing
 Shri  S.  N,  Miebra):  Whether  Sociab
 ducation  Organisers  are  working  in

 accordance  with  the  suggestions  made  in
 the  Manual  of  Social]  Education,  is  &
 matte;  which  the  State  Governmerts
 alone  can  attend  to.  In  view  of  the  vase
 number  of  blecks  no  Centra)  Government
 machinery  can  vesify  this  within  every block  without  duplicating  State  functions.
 However,  Community  Projects  Adminis- tration  has  a  specie]  afficer  who  gives
 guidance

 to  the  programme  in  the  States-
 henever  during  bis  tour,  the  special officer,  Socia]  Education,  finds  any  matter

 needing  guidance,  he  gives  it  to  the  local
 officer  and  aise  to  the  Staie  Government,

 Shri  Gedllingens  Gowd:  |  am  ध्
 ह  many  of  the  community  projects  and
 N.E.S.  Blocks  which  i  fave  visited, that  these  officers  have  not  been

 atrending to  their  duties  accerding  to  the  Socia
 Education  Manual  and  the  Village  Level
 Workers’  Manual.  May  I  know  what
 steps  the  Government  is  going  to  take  to
 sec  that  they  axe  implemented  because  the
 administration  lies  in  the  Centre?

 Shri  S.  N.  Mishra:  i  could  not
 catch  the  full  question.

 Mr.  Speaker:  The  hon.  Member
 says  that  some  menuals  have  been  pre-
 pared  and  the  officers  are  not  acting  up  to
 or  implementing  the  rules  and  regulations contained  in  these  manuals.  What  action
 does  the  hon.  Member  want  from  the
 hon.  Minister?

 Shri  Gadfingana  Gowd:  |  want  to
 know  what  is  the  machinety  to  verify
 the  physica]  achievernents  of  these  afScaerx.

 Shri  5.  N.  Mishre:  I  have  indicated
 in  the  mein  tepiy  itself  that  it  le  for  the

 pues  bs
 atrend  to  these  things.  But

 ् jave  also  Bot  some  arrangeaem  at
 Cepuc  which  cannot  be  considcted  to  be
 of  such  a  nature  as  to  enable  us  to  cover
 the  entire  country,  o  the  extent  it  ie
 brought  to  mu  notice  Crough  the  लाच
 gremame  Evaluation  Organisation  or  through the  tour  reports  of  the  _फफिदरच्छ,,  we  my  to
 take  steps  to

 Dring  the  ceece
 the  defects  to  the  notice

 of  the  State  mcr,

 Shri  Gadilingana  Gowd:  May  I
 know  whether  it  would  be

 possible
 fos

 the  Cemral  _(उच्च्तएाटाा  02  inttruct  the
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 State  Goyermmrent  to  verify  how  far  these
 officers  have  worked  properly  and  to  verify their  physical  achievements  ?

 Mr.  Speaker:  These  are  all  sugges- tions  for  action.  Hon.  Members  can  only
 elicit  information  here.

 Shri  Kamath:  In  connection  with
 this  social  education  and  other  allied
 activities  of  the  Community  Projects Administration  is  care  taken  to  see,  to
 ensure,  that  special  attention  is  given  to
 those  areas  where  the  Congress  Party is  comparatively  weak  or  has  suffered  a
 major  set-back

 Mr.  Speaker:  That  is.  an  allegation.
 S.  N.Mishra:  It  is  an  insinuation, ir

 Mr.  Speaker:  The  hon.  Member
 wants  such  care  to  be  taken.

 Shri  Kamath:  I  want  to  know  the
 Government’s  policy.

 Shri  Gadilingana  Gowd:  Sir,  may I  put  one  more  question?
 Mr.  Speaker:  No;  I  have  allowed

 sufficient  number  of  questions.
 Shri  Gadilingana  Gowd:  I  have

 asked  only  one  question,  Sir.
 Mr.  Speaker:  I  have  allowed  him

 three  questions.
 Indian  Embagsy  in  U.S.S.R.

 #2054.  Shri  Shree  Narayan  Das:
 Will  the  Prime  Minister  be  pleased  to
 state:

 (a)  the  present  position  in  the  matter
 of  freedom  of  movement  of  our  diplomatic
 personne!  in  U.S.S.R.;  and

 (b)  whether  there  has  been  any  re-
 laxation  in  the  restrictions  previously
 imposed  ?

 The  Parliamentary  Secretary  to
 the  Minister  of  External  fairs
 (Sari

 Sadath  Ali  Khan):  (a)  and  (b).
 p-to-date  information  is  being  obtained.

 It  may  be  stated  however  that  many  of  the

 previous
 restrictions  have  been  with-

 awn.
 Shri  Shree  Narayan  Das:  May  I

 know  some  of  the  important  restrictions
 that  have  been  withdrawn?

 The  Prime  Minister  and
 J

 Nehru):  We  have  said  that  we  shall
 lay  more  or  less  accurate  information  as
 soon  as  we  hear.  The  restrictions  were
 in

 as  pe
 to  areas  where  people  could  not

 ,
 distance  outside  Moscow  where

 could  go  or.  could  not  go;  that  is  the
 major  nature  of  the  restrictions.
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 Shrimati  Renn  Chakravartty:  May I  know  if  our  Embassy  was  put  under  any
 special  restrictions  or  whether  these  res-
 trictions  applied  to  all  the  Embassies
 accredited  to  Moscow?

 Shri  Jawaharlal  Nehra:  They  used
 to  apply  to  all  or—I  cannot  say  absolutely all—to  most;  it  may  be  that  to  some
 Embassies  fram  Eastern  Europe  they:  did
 not  apply,  that  I  cannot  say,  but  in  the
 past  these  restrictions  applied  to  most
 other  Missions  in  Moscow.

 Shri  B.  S.  Murthy:  May  I  know
 whether  there  are  any  restrictions  on  the
 movement  of  the  personnel  belonging  to Russian  Embassy  in  India;  if  not,  why not  the  USSR  Government  be  requested to  extend  the  same  facilities  to  the  personnel of  the  Indian  Embassy  in  Moscow?.

 Mr.Speaker:  Are  there  corresponding restrictions  here  that  is  what  the  hon.
 Member  wants  to  know.

 Shri  Jawaharlal  Nehru:  Well,  to
 begin  with  I  said  the  restrictions  in  the
 Soviet  Union,  as  far  as  I  know,  have  been
 largely  withdrawn.  The  were  never
 special  restrictions  for  India,  they  were
 some  general  ones  about  someareasetc.  But
 the  hon.  Member’s  suggestion  is  that  we
 should  have  restrictions  of  the  same  kind
 here.

 Shri  B.  S.  Murthy:  No,  no;  _  that  is
 not  what  I  want.  I  did  not  say  that.  I
 said,  if  there  are  no  restrictior.s  on  the
 personnel  of  the  Russian  Embassy  here,
 is  it  not  justifiable  to  ask  for  reciprocal
 facilities  in  Moscow.

 Shri  Jawahberlel  Nehru:  What  I
 am  saying  is,  the  restrictions  have  been
 mostly  removed  there.  What  more  can
 I  say?  I  do  not  know  about  the  details.
 They  are  not  coming  in  our  way  at  the
 present  moment.

 Shri  Kamath:  May  I  know  when
 these  restrictions  were  removed  and  the
 position  improved  in  this  particular  matter
 —whether  it  was  after  the  ceremonious
 affirmation  of  their  faith  in  Fanck  Shila
 by  the  Soviet  Prime  Minister  and  Tovarisch
 Khruschev,  or  before  that?  What  is  the
 position  today  ?  The  Prime  Minister
 told  the  House  some  time  ago  that  Indo-
 Russian  relations  are  regulated  by  the
 five-fold  tenet  or  doctrine  of  Pancr
 Skila.  Has  there  been  any  improvement since  the  Panch  Shila  was  endorséd  by the  Russian  Government  and  of  course
 by  our  own  Government  ?

 Shri  Jawaharlal  Nehru:  I  do  not
 think  any  precise  date  can  be  fixed.  These
 are  gradual  changes  coming  in  th  E  i

 particular,  military  areas.
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 Sbri  D.  0.  Shara;  Js  it  not  8  fact
 that  the  nrembets  of  the  Indien  Embasy stefh,  of  whatever  grade  or  states.  have
 vo  get  vica  or  @  permit  even  when  they
 fave  to  move  from  one  place  to  another
 in  the  city,  and  from  one  locality  to  another
 in  the  USSR?

 हम  ह  Nehra:  [  could  oot
 may  what  the  cule  is  now.  but  probably  in
 regard  ९0  certain  sreas  mo  such  permit  is
 mecessary.  In  regard  १0  some  other  areas
 ie  may  be  Mfcrtsary.  Apart  from  its  being
 necessary  or  dot,  it  is  very  often

 bgp  teas to  infor  the  aypthorities  so  that  they
 Dight  Inform  the  local  people.  The  bon.
 Members  must  remember  that  the  whole
 muctat  of  Government  there  is  different
 Gom  whar  we  are  used  to  bere.  It  is  of
 9  Qffierer  type.  It  has  many  virtues  and
 may  be  there  ace  some  asyrects  in  it
 which  the  hon,  Members  here  ma;'  not
 like.  The  thing  is  diflerez.  It  is  alt
 Cult  toCoromwe  the  tw,
 ह...  Coatrol  Works  io  Tripura

 *2056.  दाल  80६७  Datt:  छपा  the
 Minister  of  Irvigaian  aud  Pose  be
 plemed  to  smre:

 (a)  whether  any  expert  Cagioer  went
 to  Tripara  to  @pervise  the  Sod  cantrol
 works  §  there;

 (b)  if  so,  whether  any  report  has  been
 aubmiced  by  tim

 (c)  the  findings  regarding  the  works
 carried  om  Damberco  Fall  Project  and
 Qhoabrra-Ghat  Project:  end

 dd)  whether  these  works  sre  pcucred. in€  eccording  २०  schedule?
 The
 [आ  &  i  Hathi):  (a  to

 Xo.
 tc’

 Yes,  Sir.  The  Chief  )
 (Feld  Invescigatons)  Centers)  Water
 and  Power  Cammission
 inspect  the

 Nosale
 rotecfion  embankment

 eround  the  town  and  alo  to
 discom  the  flood  problems  with  tie  focal

 Tnpure  State.  He  hes
 does  not  tefer  Dambaroo  Fall  end

 Gimt  Projects  a9  he  did  mot
 visit  these  pron,

 (d)  Yes.
 छह  8७०७  Dutt:

 foie  /
 J  mow  whether

 br  7
 qefampt  has  been  made  to  find  out  the

 tentatively.  geologist’s  report
 =  =  the  rock,  etc.,  is  being  await-

 72  SEPTEMBER  956  डा  Answers  2602

 सती  Bires  Dowie  Whet  is  the  aout
 med  for  thete  cwo  guvoerte?

 See  Bet  mi
 think  it  is

 abou
 Re

 9500  for  t  nvesligeiian,  am  sot
 fe  sure  about  the  figure  J  shelf  have

 wv  it  of.
 Somesila  Project

 “3057  Shri  whuedra  Meddl: Wit  the  Minister  of  lexigation
 Power  be  plrascd  to  state

 (a)  the  cexxmnvendstions  of  the  Andhers
 Govecrunent  regarding  Somasils  Project;

 (b)  the  stage  st  which  dhe  scheme
 stands;  and

 (९)  whether  the  project  reports  and
 eimates  are  not  readily  gvailable  28

 (2  petird
 by  the  Krishne-Pennar  project

 ies
 The  Depucy  Minister  of

 i? and  Power  (Shri  १०७५  (a)  The
 went  af  Andhre  have  wo  October,  7955 recommended  the  inclusion  of  Somasi
 Project  in  the  flood  control  programme  of
 the  sate  under  the  Secumd  Pian,

 (b)  No  decision  has  yet  been  taken  on
 the  Stare  Goverament’s  recommenda-
 tion,

 (c)  The  detailed  project  report  for
 the  scheme  submitted  by  the  Andie
 Government  in  October,  7955  conmins
 also  the  report  end  esthrete  prepared the  Goverranent  of  Madras  in  95t.

 Shri  Ramachandrs  Reddi:  MayI know  whether  the  Governcent  have
 considered  the

 Seen,
 end  becesiry

 of  calliag  for  the  records  from  the  Andhra
 Government,  Cogether  witts  an  afficer,
 who  will  be  able  zo  assist  in  the  examina-
 tion  of  the  records?

 Shri  Hethi:  Generally,  the  method
 followed  in  the  examination  of  these

 rojecte  is  tbat  the  af  the  Stare
 overmoient  are  ca be  eg  :  3  PEFZOD at

 djscuas{  adout  these
 mattersis  Carried  on  on!'y  when  it  is  possibile to  do  so,  Orhetwise,  either  an  afficer
 feom  the  Central  Water  aad  Power  Com
 mission  goes  there,  or  an  officer  fram
 the  State  Government  is  called  bere  for
 discussion.

 Shri  Ramachzedre  Reddit  May  |
 know

 tap
 there  is  any

 Peco
 ito

 bs  ao  i  mmsZer, ah  the  Sine  Government?

 another  quettion  which  I  pois otto  'the  House,  Thiaiea  Polls  | ई



 scheme—for  irrigati  flood  trot  and
 ower.  Flood  protection  nisy  be  3  par
 Of  the  whol  programme,  becapge  it  in  a
 ‘Qulti-puirpose  scheme

 Shri  B.  S.  Murthy:  May  I  know
 why  the  Central  Government  is  taking
 auch  a  long  time—nearly  a  ycar—for
 finalising  the  decision  on  this  project?

 Shei  Huthl:  For  flood-contro]  works,
 atpresentRs.6ocioresareprovided.  This
 Project  coats  about  Rs  24  crores.  If,  as
 3  multi-gurpose  project,  this  ma  y  05
 DP,  well  «  may  be  taken  as  a  mulcipurpose

 Otherwise,  priority  has  to  be
 Given  to  immediate  and  emergent  schemes
 such  as  protection  of  towns  or  other
 Particular  areas  which  are  heavily  inundated
 or  damaged  by  the  floods,

 Indiona  lo  Bormo

 3058.  Shri  S.  V.  Remaswam
 Will  die  Prime  Mioleter  be  pleased  to
 state

 (a)  the  number  of  Indians  who  are
 under  contract  service  ini  édicationat
 and  other  institutions  under  the  Govern-
 ment  of  Burma;

 (b)  whether  it  bas  been  brought  two
 ‘the  notice  of  Government  that  such
 Contract  services  are  terminated  at  will
 before  the  expiry  of  the  service  period Without  assigning  reasons;

 (९)  whether  it  has  been  brought  co
 the  notice  of  erament  that  many
 impetiments  are  placed  in  the  way  of
 cheir  cransferriag  their  salsnies  and  savings to  India;  and

 (d)  the  steps  Governsnent  have  taken
 in  the  matter  ?

 The  Parllamen'  to le  -  tary  Secretary
 ehe  Exterva!  Afeire
 {Shri  Sadeth  4  ४  Khan):  (४)  575  apOtoxi-
 mstely.

 {b)  ¥es.  Under  che  cerms  of  the
 acandard  Agreement,  both  parties  have
 the  right  to  terminate  the  conwract  by
 giving

 three  months’  notice  in  wriltS
 ithout  assining  reacons  therefor

 (c)  Yes.  Due  to  Foseign  Exchange difficulties,  the  Burmese  Goverment
 have  of  late

 Fighcened
 up  all  discretionary

 Temmiteances,  ile  there  is  little  ७०४७
 tegarding  the  transfer  of  monthly  rsemit-
 tances,  facilities  are  nor  Casily  obtainable
 for  the  transfer  of  savings  at  the  time  these
 coptract  officets  leave  the  country,

 ¢
 )  Through  rhe  efforts  of  our  Embassy ip  Burma,  it  has  been  possible  to  secure

 ceminences  of  the  saviligs  tn  most
 ceset,  We  arenow  making  it  a  croteectue!
 obligation  on  the  part  of  the  emplu

 ayers
 in

 to  acrange  necemary  oreign
 -@@change  fecilitics  for  the  _फ्रभाइल०9६,
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 Shris.¥
 कुुभुनमुन्पु

 With  regard to  the  snswer  to
 question. could  we  have  the  break-up  of  the

 Shri  Sadath  Ali  Khan:  Yes.  Engi-
 meters,  2I8;  doctors,  202;  lecturers,  TIT

 Taisecilaneous  bd  कं
 ३  employed  by  the

 Ministry  of  Services,  Geological
 Deparcment,  Indtstries  and  Deveiopmeat
 Carporations,  etc.,  5T  Towl  is  ५75

 Shri  S.  V.  Ramaswamy:  Ow  of
 ैन्टिकट  doctors,  how  many  bave  been  sent
 away  and  the  ressons  therefor  ?

 Shri  Ssdath  Ali  Kheu:  During  1955,
 33  doctors  were  discharged  by  givieg three  months’  notice  without  assigning teasons  thereof.

 Shri  S.  V.  Ramaswumy:  Has  it
 been  possib  fe  now  to  persuade  the  Burrnese
 Government  to  permit  them  to  send
 remittances  to  India?

 The  Prime  Minister  and  Mintimer
 of  Exteray)  Affairs  (Shri  J  oweharfal
 Nebra):  We  jus:  answered  that  question We  are  trymg  to  affeage  कंघा  contractual
 obligations  in  that  respect.

 Shri  Verrusmenry;  May  |  know  to
 which  part  of  thé  country  the  majority
 as  the  people  ho  are  esnployed  in  Burma

 ng
 Shri  Jawaberta)  Nebro:  Which

 past  of  Indi#  of  which  part  of  Burma?
 Shri  Vesrwwamsy:  India.
 Shri  Jereutmrlel  Nehru:  |  do  not

 ow.
 Mr.  Speaker:  Next  guestion
 Shi  Veeraswamy:  I  want  to  know

 co  Which  part  of  this  country  the  majority of  the
 geopie

 who  are  employedin  Burma
 belong

 Mr.  Speaker:  The  hon.  Minister
 says  that  he  does  not  know.

 Comm  unlty  Projects  in  Medres
 १३०6०  Shei  I,  Eacharan  :  Wil]  the

 Maniscer  of
 Liner  4

 be  pleased  to  state
 whether  the  period  of  completion  of

 ended di  Madras Ss  ie page
 im  Mal  ba ndéd  ia  tec  ly  ia  Malabar

 District  ?

 Minister  of  Planning
 (Stat  S.  1  As  3  The  period  of  ope~ tation  of  the  Cammynizy  Projects  Blocks
 of  1953-53  sertes  has  been  aniforniy  ex-
 tended  by  one  year  rs  ¢.  from  30-9955 to

 22705
 with  the  proviso  that  if  some

 gre
 fo  bedape  cven

 t  date,  it  may  be  continue?  dnd  fni- abed  up  a0  (3I-3-1Q5 75,  Fhe  cy
 located  in  Malabar  Disurct  of

 ‘Padrac  bel  to  the  (1982-53  है 0
 sad  in  co  by  these  emtructmag
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 Shri  L  Backers  |  Ma
 i

 I  know  whe
 uber  new  schemes  will  be  taken  up  and  an
 additional  amount  will  be  a  granted  for
 those  schemes?

 Shri  S.  N.  Mishra  :  I  could  mot
 get  the  exact  impor  of  the  question.  But,
 #  the  hon.  Member  wants  to  enquize  about
 mew  schemes  to  be  taken  up  @  the  post- (mirnaive  sage,  I

 mere
 orm  bim  that

 there  is  a  provision  of  Rs.  303000,  for  so-
 cial  education  and  local  works  per  annum.

 Shri  L  Eacharan  ;  May  J  know  any pew  Community  Projecy  blocks  will  be
 @tahen  up  m  Malabar  druing  the  Second
 Five  Year  Plan  petiod?

 Shrl  S.N.  Miehra  :  Ic  seems  the  hon.
 Member  wantstoknow  whethernewhlocke
 would  be  taken  up  during  the  Seaxnd  Five
 Year  Planin  Malabar.  Of  cpunc,  we
 are  going  to  cover  the  entire  country  by Nenoosal  Extension  Service  blocks.

 नेताजी  सुभाष  चन्द्र  बोस

 (
 थो  साबत  बदन :

 |  थी  देवगन  :

 +२०६१.९  ओ  काजरोल्कर  :

 |  सरदार  Tear  सिह  :
 थो  CR
 at  यल्लाथरास

 क्या  प्रधान  मंत्री  १४  ध्वस्त,  १९५६
 के  दिनांकित  गरदन  संख्या  १०८८  के  उत्तर
 के  सम्बन्ध  में  यह  बताने  को  कृपा  करेंगे
 कि  ;

 (क)  नेताजी  सुभाष  चन्द्र  बोस  की

 मृत्यु  की  परिस्थितियों  की  जांच  करने  वाली
 समिति  के  जिस  प्रतिवेदन  पर  विचार
 किया  जा  रहा  था,  क्‍या  उस  पर  कोई  अन्तिम
 निर्णय  कर  लिया  गया  हैं;  शौर

 (ख)  यदि  हां,  तो  क्‍या  उस  की
 एक  प्रति  सभा  को  टेबल  पर  रखी  जायेंगी  ?

 वैदेशिक  कर्म  मंत्री  के  सभा  सचिव
 (ef  रावत  मली  खां  ):  (क)  तथा  (छ),

 जी  हां।  रिपोर्ट  लोक-समा की  मेज  पर
 रख  दी  गई  है।
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 at  दर्शन  :  इस  समिति  नें

 दो  मुख्य  सितारो ंकी  थीं।  एक  सिफारिश
 तो  यह  को  थी  कि  नेताओं  को  रस्मो  को
 जापान  से  भारत  में  समारोह  के  साथ  लाया
 जाये  ।  इसके  बारे  में  कल  TAA  मंत्री

 जो  ने  उत्तर  देदिया  है।  लेकिन जो  इस  री
 सिफारिश  को  गई  है  कि  उनके  लियें  एक
 उपयुक्त  स्मारक  इस  देश  के  अन्दर  बनाया
 जाये,  क्या  इस  बारे  में  कुछ  कार्यवाही  करने
 का विचार  कियाजा  रहा  है?

 प्रधान  मंत्रो  तथा  वैदेशिक  कार्य  मंत्री

 (श्यो  जवाहर साख  नेहरू  )  :  कल  मेने  एक
 बयान  दिया  था  घोर  मेरा  खयाल  है  कि
 उस  वक्‍त  माननीय  सदस्य  मौजूद  नहों  थे  ।
 वह  उसको  पढ़  सकते  हैं  1

 ShriNn.C,  Chatterjee  :  Wiilthe  Prim:
 Minister  inform  us  whethsr  he  h3s  received
 some  complaints  from  Netaji’  brother.
 Shri  Suresh  Chandra  Bose  that  he  has  not
 been  given  the  full  report  303  his  minute  of
 dissent  has  been  withheld,  because  he  has  not
 been  able  co  bave  access  to  the  necess2ry
 papers  and  documents?

 Shri  Jawabarlal  Nehru:  He  has  sem
 me  a  communication  which  is  a  littl  difficult
 to  understand.  The  wording  is  rcther  extra-
 ordinary  and  the  facms  stated  are  not  cor
 rect.  806  it  is  true  we  invited  him.  First
 of  all  when  the  committee  come  back  frome
 Japan,  they  got  all  the  papers  here;  they  deate
 veith  them  and  they  gave  them  to  the  Excemat
 Affeirs  Ministry,  where  chey  are.  Shea
 Suresh  Bose  wished  to  consuk  them.  We
 could  not  send  all  the  confidential  papers
 &roso  our  Ministry.  it  is  one  thing  for  the
 _ट0पफां धिटट  to  sit  tere  and  have  accczs  to  the
 Papers;  end,  it  is  another  thing  to  sead  than,
 ३०  Calama.  We  invited  him  to  come  here
 look  into  the  papers  and  workhere.  We  could.
 O08  send  the  papers  to  him  in  that  way,

 Shri  N.  C,  Chstterfae  :  Is  ic  not  2
 facs  chat  Shei  Suresh  Bose  requested  the
 Cheirmian  and  che  otter  colleague  co  firrnish
 the  cemaining  portione  of  the  draft  report without  which  he  could  not  possibly  finalise
 the  minute  of  dissent  and  chat  hes  been  with
 beld  from  him  in  spite  of  repeated  letters  and
 telegrams?

 Shr]  Jaweharia)  Nehrw  :  In  spite  of
 repeated  lettersand  telegrams,  Shri  Suresh
 Bone  च्छिह्ल्ती  to  came  here  and  co  ste  all  the
 papers.  I  donocece  why  we  should

 soo of  our  way  Co  send  any  pepersto  him  wi  he
 vesin  amanner  whichis  very  pecitlier.
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 Shri  Kamath  $  Has  the  hon.  Prime
 ‘Minister  coticed  this  curious  fact,  rather
 ‘anomaly,  on  जा  of  this  Netaji  Enmquity
 Committee  Roron,  2  copy  of  which  was
 Jaid  on  the  Table  of  the  House  yesterday? asthe  signatures  of  Mr.  Suread
 -Chandra  Bose  and  his  colleagues  are  dated
 the  2nd_  July,  ‘1956,  in  the  left  margin of  the  same  page,  we  find  the  draft  was

 Prepared  on  the  roth  fuly,  1956,  and  dis-
 cussions,  corrections  and  finalisation  are dated  13-97-56.  Lastly,  the  submissica
 tothe  Government  of  India  is  dated  16-97-56.
 ‘Leaving  aside  the  last  one,  the  draft  icself

 is  dated  aceording  to  this  very  report  the,
 roth  July,  whereas  che  signanires  append-
 ed  bear  the  date  2nd  July,  1956.  The

 «draft  was  not  prepared  at  at  ]  on  znd  July.
 Shri  Jawaberlal  Nehru  :  As  a  mat-

 ter  of  fact,  I  thought  I  had  explained that.  I  must  confess  and  apologise  for
 the  fact  that  it  bas  not  been  pnnced  in
 a  manner  which  is  very  clear  and  this  diff-
 ‘culty  arises  to  the  avesage  pessan  who
 reads  it.

 Sbri  Kemath  :  Will  it  be  clatified
 now  ?

 Sbri  Jaweherlat  Nebra  :  I  did  say
 ‘something  about  it  yesterday.  So  far  as
 that  document  is  concerned,  the  main  points were  signed—it  is  in  the  handwriwng  of
 ‘Shri  Suresh  Bose  himself--on  the  2nd
 July,  as  stated.  The  others  are  merely a  the  end  of  the  whole  report  and  they have  nothiag  to  do  with  ¢ Fe  docusoent.
 When  the  whole  ctporte  was  presented, the  dates  wete  put  down  by  the  other
 two  members

 Shri  Kamath  :  The  date  of  the  draft
 itself  is  10-79-56)  while  the  signatures  of
 the  member,  Shri  Shahnawaz  Khan,

 “Sbri  Maitra  and  Shri  Suresh  Bose  are  da-
 ted  2nd  July,  ६956.

 Shri  Jawaharlal  Nehru  :  The  date
 roth  July  is  against  the  draft  of  the  whole

 _-इसे071.  and  not  of  the  tat,  docuaemt,  The
 ‘date  roth  Juty  refers  co  the  date  when  the
 whole  draft  of  the  report  was  prepared and  not  the  last  document.  So,  they noted  down  that  date  at  the  end  of  the
 draft  of  the  full  repozt.

 Sbri  Kemath  :  The  discussion  of
 ahat  draft,

 Mr.  Speaker  :  We  are  not  going  into
 “that  Bow.

 Shri  Kamath  :  It  has  got  a  bearing; it  is  a  question  of  the  reliability  of  the
 eae

 Mr.  Speaker  :  The  question  relates
 to  whether  the  report  of  the  Netaji  En-~
 quiry  Camminee  will  be  placed  on  the
 Table.  That:  has  been  done  already. If  there  are  any  other  questians,  they  may
 aake  wome  other  shape,  Neat  queation.
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 Shri  Kamath  :  I  want  to  put  just one  more  Unportant  questioD.
 Mr.  Speaker  :  I  allowed  the  hon.

 Membets  to  put  two  or  theee  questions.
 Shri  Kamath  $  Only  one  questian,
 Mr.  Speaker  :  It  may  be  one  wb-

 ject-matter;  but,  he  has  put  two  ques-
 tions.

 Shri  Kemath  :  This  has  been  a
 macter  af  concern  t  o  the  cormtry  for  the
 last  so  mapy  years.

 Mr.  Speaker  :  I  agr¢e.  Hoo.  Mem-
 ber  is  trymg  to  go  into  the  details  af  the
 report.  The  question  is  whether  the
 cepart  has  deen  finalised  and  if  so,  पट्ट
 it  will  be  placed  on  the  Table  of  the  House.
 I  am  not  prepared  to  allow  other  questions.
 though  they  may  be  very  important.  The
 hon.  Member  must  choose  other  reme-
 dies  or  other  methods  for  asking  this  im
 formation.

 Shri  Kamath  :  The  session  is  ending; we  asc  at  the  fag  end  of  the  ecssion
 Mr.  Speaker  :  Can  I  allow  a  general discussion  on  this  subject  at  this  stage  ?

 Stari  Kamath  :!  will  puconly one  more
 uestion.  Maylaskifthe  hon.  Prime

 inister  is  aware
 es  the  ree

 of
 the  fee port  tv  a  ¢  64  does  not  bear  any  dave

 ac  ant  €  two  collages,  Shri  Shah-
 newaz  Khan  and  Shri  Maitre,  have  sigoed
 it,  but  there  is  not  date  at  all.

 Mr.  Speaker:  I  am  not  able  to  under-
 stand  how  itis  relevant,  when  it  was  signed etc.  The  question  was  asked  by  Mr.
 Chatterjee  whether  the  member  was  given an  opportunity  to  see  the  papers.  That
 is  areafterof  substance  andthe  hon.  Prime
 Minister  has  explatned  that  under  those
 circumstances  that  could  not  be  daze.
 How  fez  arc  the  dates  and  other  matters
 eclevant  to  this  question,  even  assunt
 T  allow  those  questions,  exce  pt  for  the  pitr- ¢  of  showing  that  there  is  some  care~

 ness  here?
 Shri  Kamath  :  The  date  shows  that

 ee
 Bose  did  not  come  at  all  when  the

 raft...
 Some  Hon.  Mem  beru  Order,  order.

 Shri  Kamath  :  ]  know  better.  St
 is  a  serious  matter,  because  the  dates  do
 poe  tally  at  all.  That  is  why  there  are
 suspicions.

 Shri  Jawaharial  Nehru  :  If  any  hon.
 eotber  wents  to  have  any  iaformerion

 about  tliis,  I  am  prepared  co  give  it  to  the
 bese  of  my  ability  now  or  later.  I  think
 T  pointed  ut  and  apologised to  the  House
 fora  slight  errorin  the  ‘wong  of  the  date
 where  it  is  placed,  This  i is  ७0
 dix  atthe  end  and  the  date  to  wh  Fy  he  a on.
 Member  poimed  outhes  nothing  todo  with
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 this  eppendix,  Thedates  of  di  ion,
 exyrecvon  and  finalisation  ट््ज्त  aubenie Mission
 to  the  Govecument  of  India  were  put  in
 feter.

 The  hon,  Member  is  quite  right  in
 aaying  that  the  dete  wiinen  on  the  Ap

 सड
 is  the  date  of  the  whole  report, \ypendix  snd  al.  Shii  Suresh  Chan

 Bose  was  present  only  during  half  rhe  pe-
 riod  of  the  discussion,  He  was  not  pre- sent  atthe  final  signing  of  it.

 Sbei  CBdattopedbyaya  :  |  should  like
 fo  caise  a  point  of  importzoce  with  your
 permission.

 Mr.  Speaker  :  Let  me  fivieh  tl:e  ques-
 tions.  Then  |  wiil  come  to  that.

 Now  we  will  take  up  the  Short  Notice
 Question.  find  the  hon.  Member  is
 absent.  The  repty  wit!  form  pert  of  the
 Proceedings.

 WRITTEN  ANSWERS  TO  QUESTIONS
 Pakistesi  Nationels  in  Khaai

 Hitls

 S.N.Q.  No  323:  Siri  moti
 Khenguren  :  Will  the  Peime  Minteter
 be  pleased  to  atate:

 (a)  whether  it  is  a  fact  that  Pakistani
 aationals  have  been  occupying  Pyrdinah and  Bartill  in  Khasi  Hitis  on  the  border
 of  Sylhet  since  the  27th  Auguat,  19563,

 (b)  whether  it  is  afact  that  Khasi  cul-
 tivator  who  were  the  peromment  settlers
 m  the  areas  became  panic  stricken  and  ran
 swey  for  their  life;  and

 (c)  whst  steps  Government  have  taken
 to  drive  away  the  cacruschers  and  ailz
 the  fears  crested  among  the  Khasi  tribe]
 cultivators?

 The  Prime  Miwiswer  and  Minister
 Bauverual  Affaire  (Shri  Jeweder)s!

 Nehru)  :  (a)  to  fe)  Itisnota  fact  thet
 Pakistani  mationais  have  been  occupying
 Pyrdiwsh  8006  Barhit]  areas  in  tee  Kresi
 Faintia  Hil!'s  Distict  sincethe  27४  Angus

 The  fects  as  cepottad  by  Ain  Assn: jovermnent  are  that  on  the  rdth,  75th and  thr  28  August
 422

 few  Pakistet
 ज्क्णा  ६  tree  POtsed  inio  Berhel  and

 Fyrdwah areas  and  =  threatered  Khasi  cultivators
 not  to  culrivate  lands.  Prosesta  have  been
 fodgea  at  District  end  Seate  Govermrocat
 fevel.  Assam  Goyernmenit  have  alec  taben
 stepe  for  frequeut  patrolling  of  these  areas
 to  prevent  any  further  trespass,

 Gherigg  of  Kriuhma  River  Water

 झ्
 rt{C.R.  Chewda:

 ‘0  {  S.V.i..Nareeimbem
 Wil  the  Minister  of  Clauuxing  be

 plead  w
 a}  whether  the  _रिप्ड्ांफ्काच  of  Central

 Water  and  Power  Commission  and  rhe
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 _छिवा/ कलसा,  of  Andhtz  ind  Mysore  State
 ort  at  Bangalore,  roa

 over  bythe  De.
 Poty  Chairman  of  the  Plamiing  Commie-
 sion  for  the  purpose  of  spportionimg  the
 warert  of  River  Krishra  to  Ardhra  ard
 Myene  Seares  ;  and

 (b)  the  decisions  taken  et  this  Gon-
 ference?

 Tec  Deputy  Minister  of  Irrigsticn end  Power  (  Hath})  +  ७)  Yes,
 Sir.  However  atthis  Confererce  only.  shasirg
 of  waters  of  the  Tungabhadia  High  Level
 Canal  waa  discussed  ard  rot  (he  waters
 of  whole  River  Krishna

 (b)  In  this  Conferer  ce,  it  was  agiced
 that  the  waters  will  be  shared  in  the  ratio
 of

 3g  per  cent  for  Mysore  and  65  per  cent
 or  Andhra

 Cwods  in  Kemalper  Tous
 *z0g0.  Shr)  Daserath)e  [el  दि 11

 the  Minister  of  Irrigation  and  Power
 be  pleased  to  state:

 (a)  whether  it  is  3  faci  that  cn  te  28rh
 July,  1956,  Kemalpur  tewn  again  I-as  ren
 vee

 under  नजारा  due  to  heavy  cin
 aul;

 (b)  if  ३0,  the  amo  urt  of  the  Jess  cf  Fte-
 perty  due  ro  the  ficod;

 (c)  the  eceps  that  have  been  taken  to
 give  relief  to  the  distressed  recple;  ard

 (9)  the
 ere

 Goverrmert  Frcpcte  to
 take  to  protect  Kamalpur  tcwn  frem  cera-
 tant  flood

 रु
 Migleter  of  trr'tsv'en

 and  Power  (Shri  Hathi)  ;  (a)  Water

 4  हक  =
 न  six  to  eight  irctes  स्टार

 the  low-lyirg  areas  of  the  tewr
 (b)  Nil.
 ()  Does  not  ticive.
 (da)  Tetaporaty  floodirg  of  low-lyirg areas  js  a  norma)  festure

 we
 towns  where

 rata)  [s  hewy.  H  »  the  ood
 (ovesrigetion  division  is  looking  itto  the

 Naclour  Explosions  and  their  Effecrs
 38s  Shri  हाल  Sinbs  Mehm: Will  the  Minister  of  Information

 Brovdcasting  bePleasedtostate  eetrier
 the  book  “Nuckar  Explosions  and  their
 Effects”  will  be  translated  into  Hint
 end  other  ecriana]  languagts  for  Circalation
 in  the  country?
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 Collsgrs  for  Displesed  Students
 in  ह  Benga)

 ‘2083.  Shri  Yelkikar:  Will  tbe
 Minister  of  Rehabilitation  be  picased wo  state:

 (a)  whether  the  six  cotieges  satrctiog- ed  for  che  displaced  students  adntit  smudents
 otSer  than  displaced  ones;

 (b)  what  ial  subjects  are  caught
 in  these  colieges;  and

 (c)  whether  any  poctoragt  of  scate
 is  reserved  for  the  dispheced  students  ia
 the  four  alleges,  in  Wese  Bengal,  and
 Auam  and  Tripura,  which  granta
 emourting  co  Rs,  3,47,  400  were  made?

 Thee  Mini  of  Rehabilitation
 (Sari  MebrChand  Khtecna):  (a)  Yea.

 (b)  Arts  and  Science  subjects  are
 taught  upto  the  Degree  standard  in  these
 colleges.  Besides,  there  willbe  a  workshop attached  to  each  college,  in  which  facilities
 for  praciica  Thies  will  be  provided  to
 students,  who  have  am  aptitude  for  che
 seme.

 _(¢)  No  specific  percepiage  hag,  deco fixed,  but  it  is  one  of  the  _ट्ज्ततां तर  of
 the  sanction  chac  the  ‘ajoticy  of  the
 students  admitted  should  be  displaced
 students.  |

 Director  sge.Gen2z  ]  of  Suppliea
 and  Diaposats

 2058-4.  Shri  H.  2९
 Mac  iee

 t
 Will  the  Minis:er  of  Works,  Houciag ané  Supply  be  pleased  ro  state  :

 (a)  whether  it  is  a  face  that  an  ifiquiry
 into.  cercain  charges  of  corruption  3

 pains a  former  Dicesctor  of  Inspection,  Catound
 Qnagsciion  ciecle,  under  the  Dietcax-
 General  of  Supplies  and  Disposals  has
 been  completed  and  the  report  subsmit-
 ted  to  Government;

 (b)  whethee  ic  is  a  fact  that  no  acting
 baa  yer  been  cakea  00  the  basis  of  the  said
 79७६७)  rePofr;  and

 (c)  whether  it  is  also  a  fag  that  de anid  officer  is  actual
 2  working  48  Direcror of  Grpection,  New  Delhi,  under  the  same

 Director-General  ?

 The  Parilememe  Secretar
 @  ‘Eliaiaor  of  Hossdag
 G  vex  the  ia  way  POT AH 2  inutr  as
 the  vagus  chasges  jacitdiagsgme  relaung Qung's

 (०)  No,  Sir,  astian  bas  been  taken  op
 (०  ¥es,  Sit.
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 ae  are  में  बीर  उयों

 #2082.  थी  नर  सिह  ढास रं  :
 क्या  योजना  मंत्री  येंह  बताने  को  कृपा  करेंगे
 किं  द्वितीय  पंचवर्षीय  योजना  के  भ्रन्तर्गत
 केच्दीय  सरकार  ने  मध्य  भारत  में  कुटीर
 उद्योगों  के  लिये  कितना  राशि  स्वीकृत की
 है?

 योजना  उपमंत्री  (ो  जया  ०  ०  मिल)  :
 वितीय  पंचवर्षीय  धोता  में  मध्य-भारत
 में ग्राम्य  तथा  छोटे  उघोगों  के  विकास  के
 सिये  दस  समम  डे ७८  करोड़  की  रकम  रखी
 गई  है!  राज्य  सरकार  की  स्कीमों  के
 लिये  केन्द्रीय  सहायता  भी  इसमें  शामिल  है
 केन्द्रीय  सरकार  से  प्राप्त  हुई  सहायता  की
 असली  रकम  योजना  काल  में  राज्य  सरदार
 द्वारा  कार्यान्वित  की  गई  स्कीमों  की  संख्या
 धौर  किस्म  पर  निर्भर  होगी।

 झर ठेक्तरडाा  Shipyard
 *2063.  Shri  Mistthep  :  Will  the

 Minister  of  Prusizetian  be  pleased  to
 scare  +

 g
 whether  itisafactchat  the  ships

 actuafly  under  consrruction  ac  Visakba-
 patnam  will  be  delivered  only  at  the  end
 of  4957  and  beginning  of  19885  and

 (b)  if  we  whether  only  chtce  and  a
 quarter  years  would  be  availeble  for
 building  more

 abi  i
 to  impiement  the

 Secumd  Plan  a  wheth  cr  it  is
 ह...  that  90,000  GRT  of  ships  will
 be  buih  there  during  this  period?

 TaeDepaty  Mininer  of  Crogectiaa
 (Seri  Satith  (Chzséra)  ;  (a)  Of  the  ships under  Gomtciction  al  present,  one  is
 achsduied  for  delivery  towards  the  end  of chis  year  sad  others  aré  expected  to  be
 delivered  op  various  dates  during  ‘195%

 (७)  These  chipe.cto  be  delivered  dur-
 in  _Ube  750  cwo  years  ofthe  Secoud  Pian
 pering  and  other  ships  to  he  छमा!  and
 deliveced  during  abe  remaining  chree  years are  cxpected  to  fulfil  the  target  of  75,000

 yf
 90,000  GR.T.  laid  down  in  the

 en.

 ०३७  Corparsdism
 ‘2064. Dr. Ram Dr.  Ram  Sabhag  Singh  :

 Wilt  the  Miniwer  of  Gerigurian  and
 Power  be  pleased  ४०  state  :

 whether  the  Damodar.
 Canoe  hes  9५००  हा  #&  |
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 phase  of  its  construction  p  ‘ammme
 especially  the  capstruction  of  dams  at
 Balpahari  and  Aiyar;  and

 (b)  if  90  ,the  reasons  therefor?
 The  Deputy  Minimer  of  Irrigation

 ané  Power  (9883  Hathl)  (०)  and  (०):  Tbe
 construction  of  Second  phase  projects  is  nor
 being  taken  up  during  the  Second  Five
 Year  Planon  account  of  the  following reasons

 (i)  Adequate  flood  production  to  the
 Damodar  Valley  would  be  provided  by  the
 st  phase  projects  ;

 (ti)  It  is  mot  considered  desirable  to
 submerge  further  lazge  areas  in  Bihar
 at

 P
 resent  by  construction  of  the  reservoirs

 and  consequent  increaae  in  the  rehabilita-
 tion  problems.  The  reservoirs  woul
 also  submerge  valuable  coal  bearing  land

 (ini)  Power  from  projects  like  Balpahari and  83५87  would  be  ecosomical  only  if
 these  projects  are  found  necessary  for
 Purposes  orher  than  Power  which  would
 cay  a  substantial  share  of  the  costs.

 Radio  Factory  for  Displacd
 Pervoas

 "2065.  Shri  Wodeyar  :  Will  the  Min
 ister  of  Rehabliltation  be  pleased  to
 state  :

 (a)  whether  itis  a  fact  that  the  Gov-
 erament  of  India  are  to  start  a
 radio  factory  in  Bombay  to  rehabilitate

 ugees;  and
 (b)  if  ३०,  the  annual  production

 Capacity  of  the  famory  and  the  estimated
 ture  thereof?

 The  Aiaimer  of  Rehabliitetioa
 (Sbri  Mehr  Chand  Change  )  :  (a)

 ane)
 tb  Government  of  India  donot to  wart  a  Radio  Factory  in  Bombay

 but  have  agvesa  ro  grant  certain  facilitica to  Messr.  Waco  Radio  Works,  who
 propoasd  to  shift  their  existing  factory  for
 the  maoufacture  of  radio  _  sets  and  radio
 Parts  from  Bombay  to  Ulbaanagar  and
 e*Pand  it.  The  Government’s  loan  to the  Waco  Radies  on  tbia  scheme  will.be Rs.  98  lakbs  and  Rs.  1-§3  lakbe  will be  spent  op  tbe  {and  and  cunstcuction  of
 the  factory  building  which  will  be  rented
 Out  tothe  firm.  Thefactory  will  provide t  to  about  460  displaced Sona.  The  annual  production  capacity for  radios  wi'l  be  about  3,

 “Acomle  Exploalon”
 *3066.  Shri  K.  K,  Daa:  Will  the

 Miaister  of  Tofarme:  and  Broed-
 casting  be  pleased  to  stave

 my  the  arrangtments  that  have
 betn  made  by  Government  for  the  sale  of
 tbeir  publication  “Atomic  Explosion”
 im  fhreign  countries;
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 (०)  whether
 copies

 have  been  seat  to
 our  Embassies  their  distribution
 as  complimentary  copies  to  suitable  and
 ee

 ned  men  in  foreign  countries;

 (c)  if  so,  the  details  thereof?
 The  Minieter  of  Information  and

 Herusdcaating  (Dr,  Keeker):  (a)  ००  (०). No  special  organisation  is  bemg  propased
 for  the  sale  of  the  book.  We  have  got ह  for  the  distribuaina  of
 books  in  India  also  abroad.  This  book  witl also  be  sent  in  the  usual  way  for  sale  to  all
 the  centres,  The  External  Affairs  ‘Ministr
 arrange  for  tbe  ‘despatch  of  copies
 books  tothe  embassies  whenever  it  is
 Conndered  necessary  and  are  of  sufficient
 importance  and  in  this  instance  they  have
 distributed  about  a  thousand  copies.  In
 view  of  the  intecest  that  this  beek  might
 arouse,  special  arrange  have  been
 made  with  our  agepts  and  sales  network
 to  see  that  itis  duly  pubiicised.

 रेडियो  स्टेशन

 +$२०६७.  नदी  -लोगो  :  क्‍या  सता
 कौर  प्रसारण  मंत्री  यह  बताने  की  कपा  करेंगे

 कि  क्या  यह  सल  है  कि  इसी  होने  में  सरकार
 नें  निर्णय  कर  लिया  है  कि  निकट  मध्य
 में  जबलपुर  कौर  रामपुर  में  शोर्ट  वेब  रेडियो
 स्टेशन  स्थापित  किये  जायेंगे  ?

 ' सुचना  सौर  TAT  संजी  (डा०
 केसकर)  :  जी,  नहीं  v  भारती  में  जो
 योजना  मध्य  प्रदेश  के  लिये  बनाई  जा  रही
 थी,  वह  राज्य  पुर्ननिर्माण  प्रस्ताव  के  कारण
 स्थगित  कर  दी  गयी  थी  1  कोई  ठोस
 कदम  उठाने  से  पहले  इस  बारे  में  विधेयक  के
 झालर  रूप  की  प्रतीक्षा  करना  पड़ी  ।  अभय
 निर्णय  किया  गया.  है  कि  मध्य  प्रदेश  के
 लिये  भोपाल  में  एक  शार्ट  वेब  स्टेशन  स्थापित
 किया  जावे  i

 jute  Manofiactures
 *ae68,  Shri  फिक 8:1 4  Will  tbe  Minis terof  Cemmerc  end  Camsme

 be  pleased  to  state  :
 (a)  whether  8  suggestion  was  mede

 by  him  to  &£  a  minzmud  price  for  Ane
 manufacuires  at  the  Jlaat  meeting  of  the
 Export  Advitery  Council;

 )  what  baa  been  the  ~  redction  of
 the  jute  indusuy  ४०  thie  propa);
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 (c)  whether  Government  have  revised
 the  target  for  the  production  of  jute
 manufactures  at  the  ead  of  the  Second
 Planto  .2  lakh  sons  as  against  the  original
 target  of  iz  lakh  tons;  and

 (d)  how  the  recent  decision  of  the
 jute  mills  to  seal  looms  will  affect  the
 target  laid  down  for  thc  Secund  Plan?

 The  Miniater  of  Cavaumer  Indue-
 tics  (Shri  Kanungo  de  (a)  Yes:  Sir.

 (०)  Reaction  of  the  jute  industry  was
 not  favourable.

 (c)  The
 supine!  target  was  fixed  at

 72  lakhs  tops  which  bas  500  been  revised
 9)  The  revent  decision  of  the  Jute

 Mills  to  seal  5%  oftheir  toamsis  oaty
 a  temporary  one  and  may  be  ttvoked  as
 soon  aa  the  export  demand  jocks  up This  decision  as  at  present  anticipated,  I5
 not  therefore  likely  to  affect  the  target

 Magazine  Exploalon  at  Bhakra
 #2069.  Dr.  Satyawadi:  Will  the

 Minister  of  Irrigation  and  Power  be
 Pleased  to  state  :

 (a)  the  total  foss  involved  by  che  fire
 which  occurred  in  the  explosive  maga-
 ae

 at  Bhakta  on  the  i8t  july,  7956  ; ani
 (0)  the  cause  of  the  fire  ?
 The  Depury  Ministerof  Irrigation and  Power  (Shri  Hathi):  (a)  Gelignite worth  about  Rs.  281,000  and  the  maganue

 building  coating  about  Rs.  25,008  were
 pg  Pua  destroyed,  There  was  no  loss
 of  life.

 (b)  The  matter  is  under  investigation,

 Hand-spen  Yarp

 (Thakur  Jugal  Kishore  Sinha:
 *z070.4  Asthana:

 [  Baba  Ramoarayan  Singh:
 Will  the  Minister  of  Productions  be

 Pleased  to  state;

 @
 what  arrangement  has  been  made

 for  the  disposal  of  the  handspun  yarn
 produced  by  co.operative  societies  and
 other  agencies;

 (b)  on  what  conditions  and  in  what
 manner  such  yarns  are  purchased;  and

 (c}  the  agency  in  Bihar  fer  making
 purchase  from  co-operative  societies
 specially  in  Sieamarhi  Sub-Division  ?

 The  Parliaments  Searctmry
 the  Minlater  of  Production  (Shri  R.  G.
 Dubey):  (a)  The  hand-apun  yarn  pro-
 duced  by  certified  co-operative  societies

 47]  LSD--2
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 end  othera  is  ७४६८०  over  by  the  anstitudons
 recognised  by  the  Khadi  and  Village  Jadus-
 tries  Board  for  being  woven  into  Khedi

 (b)  At  rates  fixed  by  the  Board  for  eack
 region  depending  upon  the  count  and  quality
 of  yarn,

 (ec)  The  Bihar  Khadi  Samiti,  a  branch
 of  which  exists  in  Sitamarhi  Sub-divicien.

 (doarig)  Exhibition

 “set,  {Sart  =
 Singh:

 Will  the  Minister  of  @roductian  be
 Pleased  to  state:

 (a)  whether  it  fa  a  fect  that  Ai!  India
 Khadi  and  Village  Industries  Board  did
 not  participate  in  the  Induatrial  Exhiba
 ion  heid  in  New  Dell;

 (b)  whether  the  Director  of  Develop.
 ment,  All  India  Khadi  and  Village  Indus-
 tries  Board  has  affirmed  that  about  nine
 lakhs  banks  are  lying  io  Madras  State
 without  beiog  woven;  end

 (c)  if  ४0,  the  reasuns  for  gccmula-
 tion  of  such  a

 nus
 ८  stock  of  yarn  and

 whether  that  st  is  sall  tying  undis-
 posed  ?

 The  @Carcllamentary  Secteury  to Miniser  of  Prodgactiop  (Shri
 R,  G.  Dubey):  (a)  and  (b)  Yes,  Sir

 (c)  No  definite  information  is  available
 of  any  large  accumulation  of stocks  of  yaTD, Information  is  being  obtaited  frem  diffe-
 rent  centres.

 Decimal  Colnage
 *2072-A.  Shri  Krisonscharya  Josbi: Will  the  Minister  of  Information  and

 Beoadcasting  be  pleased  to  state
 (a)  thesteps  Government  have  taken  so

 far  to  give  wide  publicity  to  the  intreduetion
 of  decimal  coinage  in  the  country  from
 April,  19575  and

 (b)  whether  the  Seate  Governments
 have  been  addressed  in  this  matter  of
 publicity  ?

 The  Mislates  of  Information  and
 Broadcesting  (Dr.  Keskar):  (a)  and  (b).
 A  Statespent  is  laid  on  the  Table  of  the
 Lok  Sabha,  [See  Appendix  XII,  annexure
 No.  $4}

 State  Trading  io  Ores
 Shri  Tulsidaa:

 bad  {  bri  P.  Subba  Rao:
 Will  the  Minister  of  Commerce

 and  Cosaumer  Ladustries  be  pleased  to
 state:

 (a)  whether  the  Stace  Trading  Cor-
 poration  have  decided  to  take  over  from
 the  private  sector  the  expert  trade  in
 respect  of  iron  ore  200  manganese  ore;
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 (9)  ifso,  iat
 Den

 eae
 se

 ott
 Recan

 tee trade  will  be  diverted  to  the  Corporation  ;

 (c)  the  date  regarding  diversion  of
 trade  through  the  Corporation  for  the

 nine
 ial  years  I956-57  and  1957-585 an

 (d)  the  basis  on  which  the  Corpora-
 «ion  would  for  manganese  or  iron
 wes  acquired  from  Mine-owners  ?

 The  Minisor  of  ब्कर्तट  (Shri
 Karmarkar)  (a)  No,  Sir;  the  State
 ‘Irading  Corporation  is  not  competent  to
 take  any  such  division.

 (b)  and  (e).
 Expats

 of  iron  and  man-
 ganese  ore  by  ६  tate  T  Corpars-
 tion  are  limited  to  quotas  alloted  to  it  in
 accordafce  with  the  export  policy  in  force
 from  time  to  time.  For  the  current  yeor,
 =

 are  being  granted  by  the  Chief
 ontrojler  of  Imports  and  Exports  within

 a  ceiling  of  one-third  of  the  totel  quan’
 nf to  beallowed  foe  export  during  this  peri

 Tbe  policy  for  subsequent  periods
 not  yet  been  decided.

 (9)  The  Corporation  would  pay  a  fair
 competitive  price  for  the  mzOgaDese  and
 iron  ore  it  prurchases.

 Dispiaced  छह  हाल  Rejasthan
 Shri  Bhagwat  Sha  Azad:

 Will  the  Minister  of  Rebabillaation  be
 to  state

 (a)  whether  displaced  claimants  in

 00080
 have  abandoned  their  allotted

 ds  5
 (b)  whether  they  are  asking  now

 that  the  amount  due  to  them  as  com-
 pensation  against  their  clam  for  land
 should  be  set  off  againet  the  price  of  urban
 evacuce  property  purchased  by  them  at
 auctions;  and

 (८)  if  80,  whether  Government  propose
 to  consider  the  same

 The  Minteter  of  Rebabilite:
 (Sbri  Mchr  Chand  Khannp):  (a)  Yea,
 some  of  them.

 (9)  Yea,
 (९)  No,

 Foes,  श्री  सख्०  Se  सोनिया  :
 गया  उत्पादन  मंत्री  यह  बताने  को  कृपा
 करेंगे  कि

 (क)  क्‍या  यह  सब  है  कि  नमक  संगठन
 समिति  के  बारे  में  ध्रावकककत  समिति  की
 सातवीं  सिफ्कारिशझ  को,  मंजूर  कर  लिय
 गया  हैं
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 (a)  यदि  हां,  तो  क्या  सरकार  ने
 केन्द्रीय  नमक  गवेषणा  संस्था  को  इस  बारे
 में  कोई  देश  दिये  हैं;  भौर

 (ग)  यदि  हां,  तो  उसको  मोटी
 रूपरेखा  क्‍या  है?

 उत्पादन  मंत्री  के  समा सचिव  (करो
 to  नि०  दुबे)  (क)  जो,  हां  +

 (ख)  तथा  (ग).  एस्टिमेट्स  कमिटी
 की  सिफारिश  पर  सरकार  का  फैसला  प्रावदयक
 कार्य दा हों  के  लिये  काउन्सिल  ars  साइंटि-
 फिक  और  इंडस्ट्रियल  रिसर्च  को  भेज  दिया
 गया  है

 Canaltzarion  of  Imports
 Shri  H.  G.  Valebnav:  Will

 the  Minister  of  C  ee  and  Conau-
 mer  Enduatriea  be  pieased  to  state:

 {a)  whether  objec¥ons  have  been
 raised  by  commercial  organisations  that
 capaliasuon  of  imports  of  certain  items
 like  raw  silk,  caustic  soda  and  soda  ash
 through  specified  channels  bad  Ied  to  a
 great  deal  of  inconvenience  to  traders  afd
 dislocstion  of  their  business;

 (b)  if  80,  what  methods  are  being
 =  Ld

 to  redress  these  grievances; a
 (c)  whether  Government  have  ar-

 for  over  importation  of  caustic
 soda  and  soda  ash  to  remove  the  scarcity of  these  articles  ?

 The  Minister  of  Trade  (Shri  Ker-
 merkar):  (8)  Yes,  Sir.

 (b)  They  were  considered  and  no  ac-
 tion  was  deemed  necesaary,

 (०  Yes,  -Sir.

 Prime  Miniater’a  visit  to
 New  Zealand

 *2076.  Shri  R.  P.  Garg:  Wil!  the
 Prime  Miniater  be  pleased  to  state:

 (४)  whether  any  invitation  has  been
 ived  by  him  to  visit  New  Zealand;

 and
 (b)  if  so,  whether  che  invitation  bas

 becn  accepted
 The  Parliamentary  Secretary  to

 we  Minister  of  External  Affairs  (Shri
 Sadbath  Al)  Khan):  (a)  Yes.
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 (b)  The  Prime  Minister  expressed  his
 gratituie  for  the  invitation  and  said  that
 he  would  be  happy  to  visit  New  Zealand, but  he  could  not  say  when  this  visit  could
 take  place.

 Virginia  Tobacco

 JDr.  Rama  Rao:
 2077.  Shri  Mohana  Rao:
 Will  the  Minister  of  Commerce

 and  Consumer  Industries  be  pleased  to
 state  :

 (a)  the  average  price  per  lb.  obtained
 by  Andhra  exporters  of  Virginia  Tobacco
 in  ‘1955-565,

 (b)  whether  it  is  a  fact  that  Andhra
 Tobacco  (Virginia)  exporters  have  not

 sae
 finding  export  markets  for  all  their

 stocks  ;
 (c)  how  the  proposed  import  of  6

 million  pounds  of  Tobacco  from  U.S.
 will  affect  Indian  exporters  and  culti-
 vators;  and

 (d)  the  necessity  to  import  Tobacco
 when  we  are  surplus  in  it  ?

 The  Minister  of  Trade  (Shri
 Karmarkar):  (a)  A  statement  is  placed on  the  Table  of  the  House.  [See  Appen- dix’  XII,  annexure  No.  55]

 (b)  Exporters  have  not  yet  been  able
 to  dispose  of  a  small  portion  of  the  current
 year’s  production,  but  it  is  expected  that
 efforts  which  are  currently  being  made  for
 finding  export  markets  will  bear  fruit  in
 the  near  future.

 (c)  and  (d).  The  import  of  tobacco
 from  the  U.  S.  under  the  Agreement  recen-
 tly  concluded  is  not  likely  to  have  any

 dverse  effect  on  Indian  exporters  and
 cultivators.  In  fact,  the

 Ag
 reement  will

 enable  us  to  import  a  part  of  the  quantity
 required  for  bleading  with  indigenous tobacco  for  the  purnose  of  manufacture  of
 high  quality  cigarettes,  without  expenditure
 of  foreign  exchange.

 Cotton
 Shri  M.  S.  Gurupadaswamy:

 42078.  4  ShriH.  N.  Mukerjee: Shri  Kamath:
 Will  the  Minister  of  Commerce  and

 Consumer  Industries  be  pleased  to
 state  :

 (a)  what,  according  to  Government,
 is  the  size  of  anormal  cotton  crop  ;  and

 (b)  what  is  the  fair  price  on  a  normal
 crop  fixed  by  Government  ?

 Minister  of  Consumerindustries
 (Shri  Kanungo):  (a)  There  is  no  such
 thing  as  ‘“‘a  normal  cotton  crop”,  as_  the

 s  ize  of  the  cotton  crop  in  any  year  depends o  n  the  acreage  sown  under  it
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 (b)  Prices  of  cotton  vary  according  to
 variety,  quality,  staple  length  and  grade Floor  and  Ceiling  prices  have  been  fixed
 for  each  standard  variety  of  Indian  cotton,
 and  the  prices  of  cotton  move  between  the
 floorand  ceiling  prices  depending  onsupply and  demand.

 Development  Plans  for
 thandernagore

 *2079.  Shri  Tushar  Chatter;  Will
 Minister  ice the  Prime  be  pleased  to state

 (a)  the  amount  sanctioned  for  the
 development  plans  of  Chandernagore;

 (b)  the  items  for  which  it  was  sanc-
 tioned;  and

 (c)  whether  the  West  Bengal  Govern-
 ment  have  undertaken  to  bear  any  part of  the  cost  ?

 The  Parliamentary  Secretary  to
 the  Minister  of  External  Affairs  (Shri Sadath  Ali  Khan):  (a)  and  (b).  Of  the
 three  proposed  development  plans,  one
 is  under  examination  of  the  Central
 Government  and  the  other  two  have  not  yet been  received  firom  the  Government  of  West
 Bengal.

 (c)  Yes,  Sir.
 Goa

 *2080,,  ShriKamath:  Will  the  Prime
 Minister  be  pleased  to  state:

 (a)  whether  Government  have  ap-
 prised  the  Government  of  Portugal  of
 their  reaction  to  the  refusal  by  the  latter
 to  afford  facilities  to  the  Egyptian  Em-
 bassy  here  to  look  after  Indian  interests  in
 Goa,  Daman  and  Diu;  and

 (b)  if  so,  the  Portuguese  Govern-
 ment’s  reply  thereto  ?

 The  Parliamentary  Secretary  to  the
 Minister  of  External  Affairs  (Shri
 Sadsth  Ali  Khan):  (a)  Yes.

 (b)  Reply  from  the  Government  of
 Portugal  is  awaited.

 Cossye  Project
 *2080A.  Shri  N.  B.  Chowdhury:  Will

 the  Minister  of  Irrigation  and  Power
 ~bé  pleased  to  state  the  reasons  for  delay in  going  ahead  with  the  Cossye  Project in  West  Bengal  ?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  The  project is  under  detailed  technical  examination
 in  consultation  with  the  the  State  Govern-
 ment.
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 Nuclear  Pxphaeicns
 *208x.  ShriS.  ्,  Ramaswamy  Will

 the  Prime  Minister  be  picased!  to  state:

 (a)  names  of  the  noN-gelf  governing territories  who  have  sent  memonals  to
 the  UN.O.  against  the  conducting  of
 nuclear  explosions  in  their  regions;  and

 (b)  the  disposal  of  such  memorials  ?
 The  Perllamentary  Secretary  to

 the  Minister  of  External  Affals  (Shri
 Sadath  Ali  Kben):  (a)  Petitions  have
 been  received  by  the  United  Nations  from
 Marshal]  Islands  and  Western  Samoa.

 (b)  As  regards  the  petinon  of  the
 Marshal)  Istanders  the  attention  of  the
 Hon’ble  Member  is  invited  to  answer  given to  statred  question  No.  743३3  by  Shri
 col  N.  Malviya.

 After  examining  the  second  petition,
 the  Trusteesbip  Council]  adopted  a  resotu-
 nion  on  the  20दी1  July,  7956  noting  (a) shat  the  tests  in  question  would  not  be
 cafried  out  in  the  Trust  Territory  of  Western
 Samoa  but  in  aplace  far  fom  any
 inhabited  islands  and  (b)  assurances  given
 by  the  United  Kingdom  Government  that
 the  tests  would  be  high  air  burets  not
 involving  heavy  fall  our  and  that  al?  possible
 safety  precautions  would  be  taken  to  guard
 against  possible  dangers  to  person  and
 Property.  The  resolution  drew  the
 attention  of  the  perinioners  to  these  observa-
 tions  and  assurances.

 Developmest  of  Major  ladussrica
 ja  Second  Plaa

 Sardar  Iqbal  Slogh  :
 ot,  Serger  Akerpuri  :
 Will  the  Misister  of  Plaaning  be

 Pleased  to  state:
 (a)  whether  it  is  a  fact  that  the  Gop

 ernment  of  Punjab  and  P.E.P.S.U.
 have  submitted  some  proposals  to  develop some  major  industries  in  the  publi sector  in  the  Second  Five  Year  Plan;

 (b)  if  90,  the  action  taken  on  these  pro-
 |

 ©)  the  details  of  such  proposals?
 The  a

 grr  A
 Minleter  of  Planaing

 Shri  S,  8)  ४  (a)  and  (c).  Yes, ir.  The  Punjab  Goverament  Tecently ly
 put  forward  ceeain  genera]  proposals  for
 establishing  some  major  industries  in  the
 public  sector  such  as  pharmaccuticals  and
 drugs,  wagon  and  coech  building,  me-
 chine  tools,  precision  Insduments  and int.  No  such  propasals  were  recei-
 ved  trom  the  Goverament  of  PEPSU.
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 (0)  Some  of  the  echemes  omnmended  by the  Punjab  Goverament  are  left  to  be  de-
 veloped  by  the  private  sector  and  some
 are  fikely  to  be  taken  up  for  development
 by  the  Nationa]  Industria]  Developmene
 Corporation.  While

 pote  lose tion  of  projects to  be  y  the
 NIDC,  Lan  expected  that  the  claims  of
 the  Seg

 tl
 would  be  given  due  conaid-

 eration  with  those  of  industrially
 beckward  ercas.  In  the  case  of  cereain
 schemes  it  might  be  difficult  to  cecadcile
 regiana)  aspirations  with  considerations  of
 low  cost  p  ctiod  and  optimum  uiTisstion
 of  cence.  It  wee  not  possible  toacxan-
 woodate  the  State’s  proposels  in  the  Secood
 Five  Year  Plan  in  view  of  the  above
 reasans  23  also  the  limited  resources  available
 the  Second  Plan.

 Irrigstion  and  Power  Crojcco
 *2083.  SbriL.N.  Miabra  ३  Will  the

 Minisrer  of  Ieeigation  and  हम  be
 Pleased  to  atate  :

 (a)  whether  it  is  a  fact  that  o]]  now
 due  attention  could  not  be  paid  to  the

 hasing  of  Irrigation  and  Power  Pro.
 srs  with  a  view  to  get  meximmn  returns
 from  investment  at  each  stage;  and

 (b)  if  so,  the  steps
 Propane

 d  to  be  taken
 to  meet  this  camplnct

 The  Deputy  Mintser  of  Irrigstion
 and  Power  (Shri  Hathi)  ;  (a)  Yes,  Sir.
 During  the  First  Five  Year  Plan,  care-
 ful  phasing  of  irrigation  and  power  projects
 and  their  execution  fos  yiel  ding  maximum
 returns  fora  investraent  at  every  stege  had
 not  always  received  sufficient  attention.

 (b)  The  neceasity  of  proper  phasing  of
 Projects  to  obtain  the  macmum  reeulte
 and  the  steps  to  be  taken  Co  ensure  it  have
 been  dealt  with  in  peas  80  and  &  of
 Chapter  XVII  of  the  Second  Five  Year
 Plan.  The  main  intention  in  drawing attention  to  this  fact  is  to  obviate  recur-
 Tence  of  such  defects.  During  the  Se-
 cond  Plan  period,  the  Goveromem  of
 India  would  be  constantly  preasing  this  point
 on  the  State  authorities,  who  ase  respon-
 sible  for  planing  and  execution  of  the  pro-
 jects,  and  ask  them  to  adopt  suiteble  mea-
 sures  from  time  to  time  to  ensure

 pore cocrdination  between  availablility  of  bene - fits  and  their  utilisation.  To  a  limited
 extent.  the  High  Level  Coramittee  on  Plan
 Projeats  (Projects  Peonomy  and  Efficiency Promotion  Committee)  appointed  for  the

 ८  may  keep  wathch  on  this  aspect gh
 nares

 of  certain  projects  which  may ted  by  them  for  enquiry. be  se
 Lecal  Development  Works

 #2084.  Shri  Shree  Narayan  Dee  :
 Will  the  Minister  of  Planning  be  pleased Co  atate:

 (a)  whether  the  Planning  Commission
 hes  issued  any  directives  to  the  Stese  Go-
 vernment  with  regard  to  loo]  devel  ap-
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 ment  works  to  be  undertaken  during  the
 Second  Five  Year  Plan  or  for  the  first
 year  of  the  Plan  ;

 (b)  if  so,  the  nature  of  such  direc-
 tives;

 (०)  the  items  of  work  that  wil]  be  gene-
 tally  undertaken  under  local  development
 ‘wor  kas

 {d)  whether  any  assessment  of  she  work
 done  in  tbia  respect  during  First  Five
 Year  Plan  hap  been  made;  and

 (e)  if  a0,  the  results  thereof>
 The  Deputy  Mialster  ef  Pienning

 {Shri  5.  N.  Mishra)  :  (a)  to  (८).  A  state.
 ie

 is  laid  on  the  Table  of  the  House
 {See  Appendix  XII,  annexure  No,  56]

 Faridabed  Developement  Board

 *2085.  Shri  Rishang  Keishing:
 Will  the  Minister  of  Redshifitation  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  chat  the  Farida-
 bad  Development  Board  is  a  oon-otan-
 tory  body  having  no  appropriate  legal  sta-
 tus;

 (b)  whether  it  is  aleo  a  fact  that  this
 body  has  received  from  the  Union  Govern.
 ment  about  Rs.  5  crores  as  loan  without
 ‘secity;

 (c)  if  80,  whether  Government  obtained
 any  legislative  sanction  for  p:oviding  the
 foan  in  chis  manner;  snd

 (d)  if  not,  the  reasons  therefor  ?
 The  Minister  of  Rehabilitation

 (Shei  Mebr  Chand  Khanra)  :  (a)  Yes.
 वक्त  Board  has  been  set  up  as  an  adminis-

 ‘wative  exigency  though  icgally  speaking the  Ministry  of  Rehabilitation  is  respon. aibbe  for  all  that  is  being  done  by  the  Board
 A  bill  bas  also  been  introduced  in  the  lok
 Sabha  for  setting  up  9  statutory  body.

 (b)  Loans  to  the  extent  of  about  Rs.
 420  lakhs  have  been  advanced  to  the  Board
 and  the  assets  crested  out  of  the  loan  have
 been  treated  as  Government  poeperty.

 (c)  and  (७)  The  Budget  Estimares
 of  the  Misastry  of  Rehabilitation  which

 provide
 for  the  grant  of  loan  to  Faridabed

 evelopment  Boerd  are  plsced  before  the
 Parliament  and  no  separate  sanction  was

 considered  necessary,
 Private  Firms

 * 2086.  Shri  केप एलोटजडा  :  Will  the  Mi-
 nister  of  Heaiwy  शाह  b
 to  etate  whether  it  ia  a  fact  that  the  Union

 have  हम  objection  ७  pri-
 द...*  firms  taking  away  from  the

 spublle  sector  to  the  private  sector?
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 Ailaiser  of  Heavy  Industrics
 (Shri  M.  M.  Shah):  Yes,  Sir.  Some
 inatances  of  private  Grms  offering  appoint- ment  to  Government  employees  without
 fir  informing  the  Government  Depart.
 ment  concrroed  came  to  the  knowledge
 of  the  Goverment.  The  matter  was
 brought  to  the  notice  of  the  Federation  of
 indian  Chambers  of  Commerce  and  In-
 dustzy.  It  hes  been  generally  agreed  thar

 id  900  be  ह..:.  from  one
 place  to  another  without  the  knowledge
 of  che  employer:

 wat  में  बारतोश  नेतायों  के  स्मारक

 #२०८७.  भी  यक्ता  दर्शन  :  क्या
 श्यान  मंत्री  यह  बताने  की  हवा  करेंगे  कि
 बर्मा,  के  मामले  जिले  में  जहां  प्रसिद्ध  भारतीय
 देश  भक्त  नेता  लोकमान्य  सिसक  और
 लाला  लाजपतराय  को  डीटीसी  शासन
 काल  में  कैदी  के  रूप  में  रखा  गया  था,  वहां
 उनका  उपयुक्त  स्मारक  बनवाने  की  दिशा
 में  इस  बीच  क्या  प्रगति हुई  है  ?

 बे रेज शिक  कार्य  मंत्रों  के  सभा  सचिव
 (@  सादत  सो  सा:  लोकमान्य

 तिलक  की  यादगार  में  खासा  बढ़ा  हात
 बनाने  का  इरादा  हैं,  जिसमें  क्लास  भी  सम
 सके  शौर  लेक्चर  नौ  हो  सके  ।  इसको
 तफसील  तैयार  कर  ली  गई  है  शौर  मन
 बर्मा  संघ  की  सरकार  को  मंजूरी  का  इंतजार
 हौ  रहा  है

 AN-india  Khadi  aad  Villsge  ladus-
 trices  Board

 2088  ice
 Remnerayen  Sisgh:

 ‘Shri  Asthana  :
 Will  the  Minister  of  Producaion  be

 pleased  to  state:
 (a)  the  rules  and  regulations  regarding

 rectuitraent  of  personncl  for  both  admi-
 nistrative  and  clerical  cadre  in  the  office
 of  All-India  Khadi  and  Village  Indus-
 tries  Board;

 (b)  whether  che  administrative  posts
 are  Hlied  up  direct  by  the  Board  or  by  Union
 Public  Service  Commission;

 (c)  Whether  there  was  any  sort  of  odver-
 Cisementt  inserted  for  the  post  of  Director
 of  Developrent,  Khedi  Board,  Bombey  ;  and

 (७)  if  not,  why  bot?



 2625  Written  Answers

 Fhe  Deputy  Minister  of  Production
 {Shri  Satish  Chaadra)  :  (a)  Since  the  All
 India  Khadi  &  Village  Industries  Board
 functiors  at  present  in  an  advisory  capacity,
 its  staff  is  recruited  according  to  the  normal
 rules  applicabic  to  other  Government
 empl  oyw3s,exceptinsuch  cases  where  exemp~ tion  is  granted  due  to  special  circumsmoces

 (b}  Administzative  posts  are  filled  up  by the  Ministry  on  the  recommendations  of
 the  Board,  with  the  approval  of  the  Union
 Public  Service  Commission  where  necessary,

 (c)  No.
 (d  The  Board  was  satisfied  that  the

 qualifications  and  experience  of  the  incum-
 bent  justified  his  appointment  as  Director  of
 Development  on  a  temporary  basis.  Union
 Public  Service  Commission  have  subse-
 quently  agreed  to  this  appointment  upto the  etd  of  February  7957

 छोटे  उघोगों  के  लिये  इंजीनियरों  का
 अधीक्षण

 $२०८८--#.  थ्रो  बलवन्त  सिह  सहता  :
 क्या  भारी  उद्योग  मंत्रो  यह  बताने  को  कूफ़ा
 करेंगे  कि

 (क)  क्‍या  यह  सच  है  कि  कोलम्बो-
 योजना  के  अन्तत  छोटे  उद्योगों  के  सम्बन्ध
 में  प्रशिक्षण  आप्त  करने  के  लिये  सरकार
 कुछ  इंजीनियरों  को  बाहर  भेजने  वाली
 है;

 (छ)  यदि हां,  तो  इन  दंज्ौतियरों  को
 योग्यता यें  शौर  संख्या  क्या  है  और  दतको
 किन-किन  देखो  में  भेजा  जायेगा;  कौर

 (ग)  इनको  किस  झा घार  पर  चुना
 गया  है  ?

 भारी  उद्योग  मंत्री  (थी म०  Fo  शाह)  :
 (क)  जी,  हां  ।

 (ख)  तथा  (स).  कभी  उम्मीद-
 बारों  का  उन्तीस  रूप  से  चुनाव  नहों  किया
 गया  है  ।
 N.E.S.  and  Comannity  Devlopmenat

 Blo.ks
 *2089.  Shri  5,  C.  Samante:  Wil!

 the  Minister  of  Ptanning  be  pleased
 to  state:

 (a)  whether  itis  a  fact  that  2a  Com  muni-
 Project.  Community  Development

 Block  or  N.ES.  Block  have  been  started
 none

 Aodamm  afd  Nicobar  IJalands
 ani
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 (b)  if  so,  the  reasons  therefor  ?
 The

 per
 uty  Mintater  of  Ptanning

 (Shri  S,  N.  Mishra):  (a)  and  (b).  In
 view  of  the  peculiar  conditions  obtaining
 in  the  Andaman  and  Nicebar  Islands
 it  has  not  so  far  been  possible  to  introduce
 the  Community  Development  and  National
 Extension  Service  Programme  there.  The
 question  of  introducing  a  motiified  pro-
 gramme,  having  regard  to  the  loca]  cendi-
 WMoDs  is  Under  consid  eration

 खाद्यानों  हाल  आयात

 #2080,  ओ  Yo  Wo  सोनिया  :
 क्या  योजना  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि  खाद्यान्नों  के  जखोरे  की  संचित  करने  के
 लिये  योजना  आयोग  ने  दि तोय  पंचवर्षीय
 योजता  में  कुल  कितने  परिमाण  में  विदेशी-
 मुद्रा  का  प्रबन्ध  किया  है  ?

 योजना  उपमंत्री  (पोइया  नं०  मिन)  :
 द्वीपों  योजना  काल  में  बै  लेंस  आफ  पेमेंट
 में  घाटे  का  अन्दाज़ा  लगाकर  योजना  आयोग
 नें  पांच  साल  के  माता  ६०  लाख  टन  खाद्यान्न
 को  रायात  करने  की  मंजूरी  दी  है।

 Indian  Doctore  for  Malaya
 #2093.  ShriD.  C  Sharma:  Will  the

 Prime  Minister  be  pleased  to  state:
 (a)  whether  there  have  be:n  any  nego-

 tiations  between  the  Government  of  India
 and  the  Government  of  Malaya  with
 regard  to  the  recruiement  of  Indian  doctors
 for  Malaya;  aad

 (b)  if  ao,  the  outcome  of  those  nego-
 tiations?

 The  Partiamentary  Secretary  to  the
 Milalater  of  External  Affairs  (Shri
 Sadath  AllKhan):  (a)  Yes

 (b)  The  negotations  have  not  yet  been
 concluded.

 Indian  Penaionera  in  Goa
 Dr.  Ram  Subhag  Singh:  Will

 the  Prime  Mintever  be  pleased  to  state
 (a)  whether  the  Joint  Representative of  the  Southern  Railway  in  Marmugso who  was  authorized  by  the  Government

 of  India  to  obtain  agreement  of  the  Por-
 tuguese  authorities  ae  the  continuance  of
 the  payment  f  pensions  to  Indian  Govern-
 ment  pensioners  residing  in  Goa,  Damen
 and  Diu  hassucceeded  indoing  803  850

 (b)  if  so,  when  the  payment  of  pensions to  these  pensioners  is  likely  to  be  resumed  ?
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 The  Parliamentary  Secretary  to  the
 Miniawer  of  External  Affairs  (Sbri
 Sadath  Aii  Khan):  (a)  and  (b).  Aftet
 the  Indian  Consulate  Genera]  in  Goa
 closed  down  in  Sepiember,  ‘1955s,  pensions to  Central  &  State  Government  pensioners were  disbursed  by  the  Joint  Representative of  the  Southern  Raisway  at  Mormugao.
 The  Joint  Representative  was  alsy  with-
 dram  when  the  contract  between  the
 Sou  hern  Railway  and  the  West  India
 Portuguese  Railway  was  terminated  in
 December,  ‘1955.  Howe  Prior  Ge  his
 depaitture  from  Goa,  on  the  instructions
 of  Gavernment.  facilities  were  sought  by
 him  (rom  the  Government  of  Goa  fer  some
 suitable  arrangement  to  centinue  the
 payment  of  pensions,  Noreply  was  received
 to  this  request  unti]  a  few  weeks  ago  when
 the  Porcuguese  Government  informed
 Goveament  through  diplomatic  channels
 thal  they  were  Dow  agrecable  to

 exending the  necessary  facilizies  and  had  aCcePr
 the  prop«sals  made  by  the  Joint  Represen- tative.  Arrangements  to  shortly  resume
 Payments  are  Dow  being  finalised.

 Cinema  Vass

 *2093.  Shr)  K.  K.  Das:  Willi  the
 Prime  Minister  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the  Govern-
 ment  of  [ndia  has  sanctioned  grants  for
 purchasing  Cinema  Vans  for  our  diplomatic missions  at  Karachi,  Lahore,  Dacca,
 Colombo  etc.;

 (b)  if  so,  the  total  amounts  spent for  this  purpose  to  date;  and
 (c)  the  exact

 purpose
 for  which  theee

 Vans  are  puschzsed
 The  Purilamcptary  SecreMry  tothe

 Miaister  of  Gsxternal  Affairs  (Shri
 Sadath  All  Kban):  (a)  to  (०).  For  the
 purpse  of  facilitating  the  showing  of
 Government  of  India  documentary  fims
 abroad,  the  supply  of  mobile  Cinema  २४३०5
 has,  from  time  20  time  0०९0  saccin.ned  for
 the  Indian  Missions  in  Trinidad,  Cclombo,
 Dijekarta,  Nairobi,  Suva,  Accra,  Bangkok,
 Dacca,  Karachi,  Gangiok  and  Lahore.
 Each  van  cost  approximately  Rs,  30,000/-,
 So  faz,  vans  have  been  auppiied  to  our
 Missions  in  Accra  and  Trinidad,  while
 two  additiona]  vans  are  in  the  eourse  of
 being  supplied_to  our  Missions  in  Karachi and  Lahore.  The

 supply
 of  the  remaining vans  is  expected  to  compteted  during the  current  financial  year.  The  expendi-

 ture  incurred  so  far  is  R8.  $7,000/-5  but
 the  tota]  expenditure  on  this!account  would
 amount  to  Ra.  3,10,000/-.

 कैलाश  मानसरोवर  के  तीर्थ-यात्री

 *२०६६.  शी  ॥  दन :  क्‍या
 प्रधान  मंत्री  यह  बताने  की  कृपा  करेंगे कि  :
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 (8)  क्‍या  यह  सच  है  कि  इस  दर्ज
 श्व  तक  तीन  सौ  से  अधिक  भारतीय  वीर्य-
 यात्रियों  ने  तिब्बत  स्थित  कैलास  मानसरोवर
 की  यात्रा  की  है  ;

 (ख)  क्‍या  यह भी  सच  है  कि  उन
 यात्रियों  को  सभी  मन्दिरों  को  नहीं  जाने
 दिया  गया  और  उन्हें  कलास  पंत  की  जड़
 तक  हीं  जाकर  वापस  लौटना  पड़ा  ;

 (ग)  क्या  यह  भो  सच  है  कि  तिब्बत
 स्थित  ताशोगोंग,  पाला  और  तकला कों टी
 के  चैक  पोस्टों  पर  मार तोय  तीर्थ-यात्रियों
 को  तालाबों  ली  गई  झौर  उन्हें  अपने  साथ
 दवाइयां  तक  भी  नहीं  ले  जाने  दिया  गया;
 और

 (3)  यदि  हां,  तो  इस  मानते  में
 क्या  कार्यवाह ों  कौ  गई  था  की  जाते  वालो
 है?

 वैदिक  कायें  मंत्री  के  सभा सचिव

 (लो  शादी  डालो  ला  &  (*)  से  (घ).
 इस  साल  के  दोरान  में  ३5२  तीर्थ-यात्री
 कैलाश  ौर  शान सरो धर  गये  गौर  ऐसी
 कोई  सूचना  नहीं  मिली  कि  इन  जगहों
 सारे  मंदिरों  में  दाखिल  होते  की  इजाज़त
 नहीं  दी  गई  ।  सरकार  को  ऐसो  ख़बर
 मिली  है  कि  तिब्बतो  जांच  चौकियों  पर
 भारतीय  तीर्थ  यात्रियों  को  तलाशी  ली  गई।
 दवाइयां  ले  जाने  के  बारे  में  किसी  रोक-
 टोक की  कोई  ख़बर  नहीं  मिली।  चीन
 सरकार  के  साथ  यह  मामला  उठाया  भया  है
 हमारे  सीमांत  क्षेत्रों  के  विधान  ब्पिकारी

 (स्पेशल  माफी तर  फ़रंटीयर  रियाज़ )
 ने  भी,  जो  राजकुल  तिब्बत  का  दौरा  कर
 रहे  हैं,  वहां  के  स्थानीय  अधिकारियों  से  इन
 मामलों  पर  बात  चोट  शुरू  कर  दी है।

 Togolend
 Sardariqba!?  Singh:

 ‘3097  4  an  Axarpuri:
 Will  the  Prime  Minister  be  pleased to  state:
 (s)  whether  the  Pie'iscite  Commission

 for  ‘Togvlaod
 odie

 has  submitted  its  report  to
 che  Truat  auncil;
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 ane?
 if  ao,  the  mature  of  this  report;

 (c)  the  views  of  the  Goverumen:  of
 India  in  this  matter  ?

 Tho  Parliamontary  Secretary  to  the
 Mintstez  of  External)  Affatrs  (Shri
 Sadsth  AliKhan):  (a)  Yes;  I
 the  hoo  ember  is  referring  to
 thereportofthe  Plebisate  Commissianer
 who  was  appointed  by  the  United  Netions

 tates  j
 tvise  the  plebiscite  in  British  To-

 (b)  The  Coramissioner  bas  submitted  a
 voluminous  report  which  coDtsioa,  among
 other  austtera,  detailed  information  op  the
 argenisstion,  conduct  and  the  resulta  of
 the  Plebiecite

 (९)  The  views  of  the  Government  are
 set  out  in  the  resolution  moved  by  the
 Indien  Delegation  in  the  Trusteeship
 Council.  This  resolution  rammmewded  to
 the  General  Assembly  that  appropriete
 steps  be  rakeo  In  conaultation  with  the
 Administering  Authority  for  the  termins-
 mon  of  the  Trusteeship  Agreement  for  the
 Territory  to  become  effective  upon  the
 attainmentof  independence  by  the  Gold

 Textile  Institute,  Waahermampst
 (Madree)Q

 ShrlS.  V.  Ramaswamy:  Will
 the  tS  ister  of  Caznmerce  and  Con-
 sumer  Indastrive  be  piensa  0  state:

 (a)  whether  the*Centre  has  decided
 to  take  over  the  Textile  Inatitute  at  Washer-
 mam  pet,  Madras  andtolocteitat  Salem:

 (b)  if  what  is  the  progeanmme  of
 work  for  this  Institute;  and

 co}  when  it  is  expected  to  start  ?
 The  Minter  of  हनन  (ndus-

 trtee  (Shr]  Kammmgo)  @)  Yea,  Si.
 (b)  Thia  Institute  is  imtended  to  serve

 as  am  All  India  Research  and  Trelning
 Institute  for  the  eouthern  region  i
 the  activities  now  in  vogue  in  the  institute
 wil)  be  contistued.  In  addition,  it  would
 undertake  research  on  evolving  improved
 tachnigoes  of  production  end  on  improving
 Cimieecy  in  wcsving.

 (c)  The  institute  is  already  fun
 and  the  Government  of  India  will  take
 it  over  23  3000  asthe  Meressary  arrange- ments  are  co!

 Koes)  Embantanent
 *2099  Shr3D.  C.  Sharma:  Will  the

 Muister  of  Irrigstion  and  Power  be
 pleased  to  refer  to  apswer  given  to  Statred
 Question  No.  459  nn  sth  March,  7956 and  state

 (a)  the  nature  of  Public  e-oprration
 received  dg  this  scesam  in  the  com-
 traction  of  the  Kosi  embankment  in  Bihar  ;
 and  fi
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 (b)  whether  there  ia  a
 ublic  SD-opcretion  in

 टेड.  sezson  also?  eget
 ९0  invite

 during  the

 The  v
 inister  of  1घवद्धिडछेण्छ aad  Power (Shr.  Hathi);  (a)  Embaok.

 ment  canstruction  work  by  PublicCo-
 Same).  The  work  was  done
 Gram  Puancheysts,  Labour  Co-operatives
 and  Shramdan.

 (०)  Yes,  Sir.

 Coa)  W  ashing  Plant  at  Kargali
 *2108,  Dr.  Ram  Sobbag  Singh:

 Will  the  Minister  of  Prodaction  be
 pleased  rostate:

 (a)  whether  the  Chief  Mining  En-
 incer  of  the  Government  of  India
 a  recently  been  to  Japan  to  discuss  with

 certain  Japanese  firms  the  plans  for  the
 conatruction  of  a  coal  washing  plant  at
 Kargali  (Bihar);

 (b)  if  so  whether  the  plans  for  cons-
 tructing  that  washing  plant  has  been  fina-
 lised  5

 (c)  when  the  construction  work  of  that
 Plant  will  begin;  and

 (d)  the  estimated  cost  of  constructing that  plant?

 The  Deputy  Minister  of  Preductios
 (Shri  Satish  Cdandre);  (७)  An  order
 for  the  manufactute  of  a  cog)  washing
 plant  at  Keygs)i/Bokaro  Colliery  has  alresdy
 been  placed  with  a  Japanese  ficm  and  the
 Chief  Mining  Engineer  had  recently  been
 to  Japan  to  settle  with  the  mannfacturers
 certaio  techsical  details  for  the  manufacture
 of  the  plant  essentia]  particulars  of  which
 had  alyeady  been  finalised  under  the  con
 tract  concluded  by  tee  D.G

 (b)  Yes.
 (c)  Pirst  week  of  November  7956
 (d)  Rs.  «°72  crores  approximately,  in-

 eltding  cost  of  spares.
 Displaced  Pereme  from  East

 Pakistan
 *zt0s,  ShriRtshaog  Kelahing;  Wil

 the  Minister  of  Rehabilitation  be  pleased
 tostare:

 (a)  whether  itis  a  fact  that  about
 50  displaced  persons  from  East  Pabis-
 tan  demonsttated  of  the  27th
 1956  beéore  the
 sioner's  Of6cc,  Imphal,

 beri  fa
 ak

 ing  for  being  pone
 with  jand  for

 cultivation  and

 (b)  if  so,  what  s%ps  Govonmen
 have  takentomecttheirdemand;
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 (c)  whether  ic  ia  afact  chat  they  were
 lathi-charged  by  the  palice;  and

 (d)  if  ४०,  how  msny  of  them  were
 ecrigusy  Injured?

 The  Minister  of  Rehabilitation  (Shri
 Mahr  Chasd  Khanca):  (a)  to  (d). The  information  is  being  coUectai  from
 the  Scate  Government  and  will  be  laid
 on  the  Table  of  the  Lok  Sabha  in  due
 Course.

 Bridah  Delegation  on  Heavy
 (eéuatress

 19  Shri  Bibhoti  MmBre:  Will
 the  Miniater  of  Hesvy  €ndustrias  b
 pleasedco  arate.

 (a)  whether  it  is  a  fact  thac  a  Beitish
 Delegation  led  by  Sir  Eric  Coaces  will
 wart  ndia  shortiy  and  make  survey  of  India
 for  heavy  machisery  mamufacwre  and
 heavy  industies;

 (b)  if  s0,  the  Xames  of  the  places  the
 survey  party  will  visit;  end

 (९)  whether  Goveroment  have  formu-
 lated  any  scheme  regarding  the  kinds  of
 heavy  machinery  that  will  be  sez  up?

 Miniaer  of  Heavy  Industrice
 (Shri  M.  M.  Shab):  (a)  Yes,  Sir

 (b)  The  places  that  the  tcam  will  visit
 have  not  yet  been  decided.

 (c)  No.  Sir;  decisions  will  be  taken
 afier  rhe  advice  of  the  experts  is  befoee
 Gov  ernment

 Large-  Seale  Industries
 Shri  K.  P.  Tripathi  Will

 the  ci  ister  of  Heavy  laduatries  be
 pleased  to  state:

 (a)  the  large-scale  Industries  which  are
 planned  tobe

 Bs
 in  Assam  in  the  Second

 Plan  period;
 {b)  which  of  thete  will  be  in  the  Public

 Sector?
 Toe  Mieiater  of  Heavy  Industries

 (Sari  M.  M.  Skah):  if  During  che
 Second  Pian  period  the  following  iodus-

 ies  are  likely  to  be  set  up  in  Assam
 (i)  Textile  Mill,
 qi)  ime  sag iii  ar  Factory,

 cach  Silk  Mill,
 (२)  Cemen:  Factory,
 (vi)  Paper  Mill,

 he
 न-पण्य  Mill,

 ‘vili)  Some  plywood  factories.
 (b)  The  Spun  Silk  Mill  is  proposed  (०

 be  set  up  in  the  Public  Sector  while  rhe
 Sugsr  Factory  will  be  set  up  as  8  @-operre
 tive  enIEsprisc,  No  decnion  haa  yer  bere
 teben  about  the  Textile  Mill;  perhape  it
 may  be  a  co-operative  venture.
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 A  Conent  factory,  a  Jure  Mill  and  a
 Paper  Factory  bave  been  aiready  licensed
 to  pie

 pariics
 The  question  of  Re-

 eolhng  is  aofl  चण्छ॑स्  consxdersting.
 Licences  for  three  plywood  factories  have
 deen  recommended  and  may  be  issued
 aborly.

 Dispisced  लाचार0  Co-operative
 Societies  in  Tripara

 oe  Shri  Ousarsthe  Deb:  Will  the
 Miniscer  of  Rehabilitation  be  pisaccd to  scate

 (a)  the  number  of  co-operative  societies
 among  the  Displaced  Persons  in  Tripura;

 (b)  whether  there  are  Governmcnt
 offcia’s  in  the  executive  camminec  of
 these  co-operatives;

 (e)  if  so,  their  number  in  each  a
 operative  society;  and

 (d)  the  reaeons  for  making  Govern-
 menu  officials  head  of  the  executive  of
 @Dopentives  ompultonly?

 Tho  Miniarr  of  Rehabilitation  (Shri
 Mebr  Chand  Khanna):  (a)  34

 (b)  and  (c).  23  Societies  out  of  these
 34  bave  Goverament  officials  in  their  Exe-
 cutive  Con  The  of
 Goverment  officials  in  these  Societies  is  as
 follows: —  Nuunber  of  Govern-

 ment  officials
 in  the  Societies.

 (i)  32  Societies  2i0  each
 (४)  7  Societies  2  in  cach
 (iii)  2  Societies  3  In  cach

 (9)  Inclusion  of  Government  officiais_in
 the  Execurive  Cammittee  -of  che  Co
 operative  Societies  is  not  compulsory
 In  some  cases  the  displaced  persons  forming che  Sociey,  of  their  own  sccord  inctude
 Government  officials  to  assist  them  with
 their  experience,  in  running  the  Societies.

 Nungal  @roject  Reporte

 1455.  ShriRom  Kriehan:  Will  thc
 पत्  of  Predactian  be  pleased  to
 atatc

 reports  for  jangal
 have  been  from  the  three  firms
 =

 were  asked  to  prepare  such  reports; a

 (b)  if  ४,  the  nature  of  each  repo,
 etperately  ?

 The  Minister  ef  Provuctiog  (Staj K  C.  @eddy)  (a)  Yes.
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 ५)  The  reports  of  two  firsns  cover  botb
 the  Fertilizer  and  Heavy  Water  portions  of
 the  project,  white  the  report  of  the  third
 rm  the  Heavy  Water  Project  only.  Each
 of  the  firms  has  led  particular
 processes  after  considering  several  alterna-
 tives,

 P.E.P.S.U.  Government  Electricity Seheme

 1657.  Shri  Ram  Krisban:  Will  che
 Minister  of  Irrigation  =  and  Power  be
 pleased  to  ‘plate:

 (a)  whether  the  Goverrunent  of  PEPSU
 had  recently  applicd  for  8  loan  for  the
 execution  of  the2r  electricity  sb<eme;  and

 _(b)  if  so,  the  total  amount  asked
 for  snd  the  amount  aanctioncd,  if  any?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Sbri

 eet
 2  (a)  ito  (b). The  Government  of  PEPSU  have  applied

 for  a  loan  assistance  of  Rs.  ५0  lakhs  for
 finapcing  the  exptnditure  op  33  KV  trans-
 mission  lin¢s  and  local  distribution  systems
 in  the  Staie  during  1956-57,  एम  of  which
 aloan  of  Rs.  25  lakhs  has  been  sanctioned.

 Unempioyment
 1658.  Shri  Ram  Krishan;  Will  tbe

 Minisier  of  Plamning  be  pleased  to
 stare:

 (a)  the  assistance  given  by  the  Cent-
 ral  Governoxnt  to  the  State  Governments
 for  their  schemes  to  relieve  unemployment in  1955-56,  Stale-wis;  and

 (b)  the  total  number  of  persana  emplo-
 yed  State-wise  in  each  category?

 The  Depury  Minimer  of  Planning
 {Shri  S.  N,  Miehta):  (a)  A  eepy  of
 the  Staement  is

 piece
 on  tbe  Table  of

 the  House.  [See  Append  XII,  anp-aure
 No,  57]-

 ro)  The  information  is  not  available.

 Foreign  Experts
 1660.  ShriRam  Krishan;  Will  tbe

 Minisver  of  _शित्ज्येछ ८रा.210.  be  pitakd  to
 ataté:

 (a)  the  number  of  foreign  experts
 who  are  still  w  in  various  fac-
 torits  under  tbe  ७एए70  af  the  Minisuy
 factory-wise;  and

 (b)  the  steps  to  be  taken  to  substi-
 Nae  them  by  Indian  experts  up  these
 poe?

 The  Minister  of  छह  (Shri 3.  ६.  Beddy):  (a)
 and  (b).  A  suaie-

 ment  is  taid  on  tht  Table  of  the  Ficuse.
 {See  Appenoix  XI},  spnexusre  No.  5७)
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 Amber  Chaerkhea
 ‘166%.  Shri  Bheebkha  Bkai:  Wil’  0.८

 Minister  of  Production  be  pleased  to
 state:

 (a)  whether  Government  have  any
 proposal  under  @unsidcraiion  to  intro-
 duce  more  Ambar  Charkbas  in  Sche-
 dul¢ed  arcas;  and

 (b)  if  not,  whether  Gavernment  have
 asscsscd  the  possibilitits  of  introducing
 Ambar  Charkha  inthe  backward  areas?

 The  Mieiater  of  Production  (Shri
 K.  C.  Reddy):  (a)  and  (b).  The
 inwoduction  of  Ambar  Charkt  as  is  usualiy made  by  establishing  Parisharzmalayas
 for  training  spinnets  and  such  Parishara-
 malayas  are  generally  07८७  in  areas
 where  response  35  salisfaciory.  The  Pro-
 a  amme,  however,  has  only  been  taken  up
 Teceritly.  If  any  scheme  is  received  for
 opening  Parishar:  mal:)is  in  Scheduled
 areas  from  the  State  Govemmments,  it
 will  receive  due  considcraiton,

 Residential  Flats  for  Government
 Employees

 (1662.  Shri  Krishnacharya  Joahi:  Will
 the  Ministr  of  Works,  Hovalng  and
 Supply  be  pleased  to  state:

 (a)  the  tocal  ember  of  residential
 fists  fer  the  Central  Government  Em-

 od
 campleted  in  Delhi  and  New

 lhi  upto  the  ead  of  July,  19563  and
 (b)  the  number  of  880  tbat  artlikely

 to  be  compleced  during  the  curtent  year?
 The  Minister  cf  Works,  Hoaaing

 aod  Supply  asa  Commerce  ang  Cousu-
 mer  Inaustriee(Saridas  Swaran  Slnagh):
 (a)  10,500  in  the  gcnerai  pool  during  ibe
 the  pried  from  April  395  to  31e7-5,  é.

 {b)  2,992  from  3-8.56t0  3I-3-5%
 Handicrafe  Govcs

 1663-  ShriKrishnacharya Joabi:  Will
 the  Minisicr  of  Production  be  picased
 to  stase  the  total  vaiue  of  handicra  f  80036
 @urcbased  for  the  All  India  Haodicafu
 Muxum  auring  the  year  ‘1955-56  and
 ‘1956-57,  0  fare

 The  Minister  of  Production  (Shri
 K.  GC.  Reaay):  The  totai  value  ofhandi-
 crafis  purclasd  for  the  All  India  Handi
 crafts  Mustcus  dufing  the  years  1955-56 and  190-57,  is  ७४  fojlows:—

 Year  Value
 2955556  «४  Rs.  173773/-
 7956-57  (Apsilto  August,

 3930)  Re.  Syzr7/-
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 Mobile  Exhibitions  of  All  India
 Metal-ware

 ‘1664.  Shri  Krishnacharya  Joshi:  Will
 the  Minister  of  Production  be  plcas- ed  to  state:

 (a)  whether  mobile  exhibitions  of All  India  metal-ware  will  be  held  in
 all  the  important  cities  of  India;  and

 (b)  the  names  of  the  places  where  the
 mobile  exhibitions  were  held  during
 7955-56  ?

 The  Minister  of  Production  (Shri
 K.  C.  Reddy):(a)  An  exhibition  of  Indian
 metal-ware  will  be  held  by  the  mobile
 exhibition  unit  of  the  All  India  Handi-
 crafts  Board  in  Bangalore,  Madras,  Luck-
 now;  Bhopaland  Calcutta.  Similar  exhibi-
 tions  of  metal-ware  have  already  taken
 place  at  Simla,  Srinagar,  Bombay  and
 Bhavnagar  during  the  current  year.

 (b)  An  exhibition  of  Indian  metal-ware
 was  held  by  the  Board  in  New  Delhi  during the  hear  1955-56.

 Palmyra  Leaves  Products  Industry

 76655  Shri  Krishnacharya  Joshi:  Will
 the  Minister  of  Production  be  pleased
 to  state:

 (a)  the  total  amount  sanctioned  for
 the  development  of  palmyra  leaves  products
 industry  during  the  current  year;  and

 (b)  the  names  of  the  States  where  develop- iment  centres  have  been  started  for  this
 industry  ?

 The  Minister  of  Production  (Shri
 K.  C.  Reddy):  (a)  and  (b).  Financial
 assistance  to  the  extent  of  Rs.  18,626/-
 has  been  sanctioned  so  far  during  the  current
 year  fer  setting  up  of  development  centres
 for  the  palmyra  leaf  products  industry  in
 Madras  and  Travancore-Cochin.

 AU  ladia  Handicrafts  Board

 1666.  Shri  Krishnacharya  Joshi:  Will
 _  the  Minister  of  Production  be  pleased

 to  state:

 various  Handicrafts  will  be  sent  abroad
 by  the  All  India  Ifandicrafts  Board;  and

 (b)  if  so,  the  names  of  countries,  the
 mumber  of  candidates  and  the  names  of

 है  handicrafts  2

 .

 (a)  whether  candidates  for  training  in

 The  Minister  of  Production  (Shri
 K.  C.  Reddy):  (a)and(b).  The  proposals
 received  from  the  Handicrafts  Board  are

 under  consideration.
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 Lower  Damodar  Valley  Enquiry
 Committee  &

 és  |
 ‘1667.  Shri  N.  B.  Chowdhury:  Will!

 the  Minister  of  Irrigation  and  Power-
 be  pleased  to  state:

 (a)  whether  the  Lower  Damodar  Valley
 Enquiry  Committee  has  submitecd  its  re--
 port;  and

 (b)  if  so;  whether  a  copy  of  the  same-
 will  be  placed  in  the  Parliament  Library  ?

 The  Deputy  Minister  of  Irrigation:
 and  Power  ’shri  Hathi):  (a)  No,  Sir.

 (b)  Does  not  arise.

 Rehabilitation  of  Displaced  Persons

 1668.  Shri  Kamath:  Will  the  Minister
 of  Rehabilitation  be  pleased  to  refer:
 to  the  reply  given  to  Unstarred  Ques-
 tion  No.  (2531  on  the  30th  May,  1956;
 and  state:

 (a)  whether  the  schemes  for  reha-
 bilitation  of  displaced  persons  on  land
 in  Bastar,  Raigarh,  and  Surguja  districts
 in  Madhya  Pradesh  have  been  finalised;.
 and  ;

 (b)  if  so,  the  details  thereof  ?
 The  Minister  of  Rehabilitation  (Shri. Mehr  Chand  Khanna):(a)  and  (b).

 No.  In  the  53000  acres  originally  selected
 in  Bastar  district  the  suil  has  been  found
 unsuitable.  Anothcr  area  of  30,000  acres.
 in  the  same  district  has  been  considered
 prima-facie  suitable  fur  rehabilitation  and
 the  State  Government  are  preparing  a.
 detailed  scheme.  A  scheme  for  the  settle-
 ment  of  displaced  persons  on  8,300  acres  of
 Government  forcst  land  in  Raigarh  and
 Sarguja  districts  is  also  being  formulated  by.
 the  State  Government.

 Panel  for  Surgical  Appliances
 1669.  Shri  Kamath:  Wil  the  Minis-

 ter  of  Commerce  and  Consumer  In--
 dustries  be  pleased  to  refer  to  the  reply
 given  to  Starred  Question  No.  2435  asked
 on  22nd  May  ‘19565  regarding  Panel  for
 Surgical  Appliances  and  state  :

 (a)  whether  the  report  of  the  panel  has
 been  submitted  to  Government;  and

 (b)  if  so,  whether  a  copy  thereof  will
 be  laid  on  the  Table  of  the  Sabha  ?

 The  Minister  of  Works,  Housing  and
 Supply  and  Commerce  and  Consumer:
 Industries  (Sardar  Swaran  Singh)  :

 (a)  Nos  Sir.
 (b)  Wo  not  arise.
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 करता  झाड़न  कारखाने

 १६७०.  ओ  बसन्त  सह  महता  :
 क्या  मारी  उद्दोग  मंत्री  यह  बताने  की  कृपा
 “करेंगे  कि

 (क)  क्‍या  यह  सच  है  कि  कलकत्ता
 और  बम्बई  के  जस्ता  शोधन  कारखानों  में
 “उत्पादन-कार्य  शुरू  हो  गया  है  ;

 (ख)  यदि  हां,  तो  इन  कारखानों
 की  उत्पादन-क्षमता  क्‍या  है  और  इनको
 कहां  से  करवा  माल  मिलता  है;

 (ग)  इन  कारखाना  में  कितने  कितने
 प्रवीण  और  भ्रप्रवीय  मजदूर  काम  करते
 हैं;  और

 (घ)  इस  समय  उनमें  किस-किस
 “सरकार  की  चीजें  तैयार  की  जा  रही  हैं?

 भारी  उद्योग  सूत्रो  (थीजण०  Ho  चाह)  :

 (क)  जी  हां,  जस्ता  शोधन  के  दो  किसानों
 “में  उत्पादन  कार्य  शुरू  हो  गया  है।

 (ख)  इनकी  संयुक्त  उत्पादन  क्षमता
 २२२०  टन  प्रति  वर्ष  की  है।  ये  कच्चा

 “माल  अधिकांशत:  अपने  ही  कारखानों  से
 तथा  कलकत्ता  और  बम्बई  के  शास  पास  के

 क्षेत्रों  से  प्राप्त  करते  हैं  1

 (ग)  कलकत्ता  की  फर्म  में  २५  भ्रप्रवीण

 “मजदूर  काम  करते  हैं।  बम्बई  के  जस्त
 'के  जस्ता  शोधन  कारखाने  के  मजदूरों  के
 अलग  अलग  आंकड़े  उपलब्ध  नहीं  हैं

 क्योंकि  इसका  यही  एकमात्र  उत्पादन  क्षेत्र
 नहीं  है  ।

 (घ)  शोधित  जस्ते  को  संग्रह  बैटरियां
 “बनाने  में  प्रयोग  किया  जाता  है।

 Chandrapur  Colony  in  Tripura
 7677  Shri  Dasaratba  Deb:  Will  the

 Minister  of  Rehabilitation  be  pleased
 २०  state

 (a)  whether  agricultural  loan  has  been
 advanced  to  any  displaced  families  living
 an  the  Chandrepur  usban  colony  in  Tripura  ;

 (b)  if  805,  the  number  of  such  families  ;
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 (c)  whether  these  families  hsve  beea
 given  5  Kanies  of  arable  land  each  for
 rehabilitation;  and

 (d)  whether  these  families  have  ap-
 plied  for  converting  their  loans  into  in-
 dustrial  or  business  Joan,  because  of  their
 being  in  urban  colonies?

 The  Minister  of  Rehabilitation  (Shri
 Mehr  Chand  Khanna):  (a)  to  (०),
 information  is  being  obtained  from  the
 State  Government  and  will  be  laid  on  the
 Table  of  the  Lok  Sabha  in  due  Course,

 Displeced  Persans  in  Camps  of
 Tripura

 7672,  Shri  Dasaratha  Deb:  Will  the
 Minister  of  Rehabilitation  be  pleased to  state:

 (a)  the  number  of  displaced  persans who  are  waiting  in  camps  of  Tripura  for
 rehabilitation  ;

 (b)  the  number  of  displaced  persons
 who  are  waiting  for  rehabilitation  outside
 camps;

 (c)  the  present  rate  of  dole  advanced
 to  these  displaced  persons  and  whether
 it  is  sufficient  to  maintain  their  fam-
 ilies;  and

 (d)  the  number  of  displaced  persons
 getting  that  dole?

 The  Minister  of  Rehabilitation  (Shri
 Mehr  Chand  Khanna):  (a)  to  (d).  The
 information  is  being  obtained  from  the
 State  Government  and  will  be  laid  on  the
 Table  of  the  Sabha  in  due  course.

 Housing  Conditions

 ‘1673  Shri  Siddananjappa:  Will  the
 Minister  of  Works,  Housing  and

 Supp  ly to  state  the  measures  taken
 by  pmo  Mon  to  collect  accurate  statistics
 at  regular  intervals  regarding  housing  con-
 di  and  the  availability  of  building
 materials  in  the  country?

 The  Minister  of  Works,  Housing  and
 Supply  and  Commerce  and  Consumer
 Industries  (Sardar  Swaran  Singh):  A
 small  statistical  unit  bas  been  set  up  in  the
 National  Buildingy  Organisation  to  collect
 relevant  statistics  from  State  Governments,
 and  to  and  than
 Efforts  are  also  being  made  to  persuade  the
 State  Governments  to  set  up  similar  units
 for  periodic  collection  of  data  at  the  Srate
 leve Pie  wansmission  to  the  Nationa!  Build
 ings  Organisation

 Houce-bailding  Activities
 ४  Will

 Minister  of
 Works,  प्र

 and  Supply
 steps  by  Govern-

 ment  for  org
 of  masons;  brick  layers,  ए' tenbees  and  other
 pervannel  employed  in  the  house-building
 activities  >
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 The  Minister  of  Works,  Housing  and
 Supply  and  Commerce  sumer
 Industries  (Sardar  Swaran  Singh):  The

 i  brio
 training  of  masons,  brick  layers, umbers  and  other  personnel  employed  in

 the  building  trade  is  essentially  a  function
 of  the  Strate  Governments,  Some  Depart-
 ments  under  the  Central  Government
 namely,  the  C.P.W.D.  the  M.E.S.,  Re-
 habilitation,  and  D.G.R.E.  have  however
 been  giving  facilities  for  such  training  to  a
 limited  extent.

 Diplomatic  Passports
 ‘1675. es  Shri  Jaipal  Singh:  Will  the

 Prime  Minister  be  pleased  to  state:
 (a}the  number  of  Diplomatic  Pass-

 Ports  issued  by  the  Government  of
 India  since  9553

 (b)  the  number  of  persons,  not  in
 the  Diplomatic  Service,  with  Diplo- matic  Passports;  and

 (c)  the  reasons  for  the  issue  of  Dip- lomatic  Passports  to  Non-Diplomatic
 persons  ?

 The  Prime  Minister  and  Minister
 of  External  Affairs  (Shri  Jawaharlal
 Nehru):  (a)  299  diplomatic  passports  were
 issued  by  the  Government  of  India  during
 the  period  from  the  ist  January  4955  to  the
 3Ist  August,  1956.

 (b)  36  persons  who  were  not  regular members  of  the  Indian  Foreign  Service
 were  granted  diplomatic  passports  during
 the  same  period.

 (c)  Diplomatic  passports  are  granted  apart from  members  of  the  Indian  Diplomatic
 Service,  to  persons  proceeding  abroad  on
 important  missions  or  as  leaders  of  delega- tions  to  international  conferences,  and  to
 members  of  Government  and  senior  officials
 when  proceeding  abroad  on  duty.

 Recall  of  Employees  in  Mi:
 abroad

 ‘1676.  Dr.  Rama  Rao:  Will  the  Prime
 Minister  be  pleased  to  state:

 (a)  whether  any  Indian  employees  of
 our  Diplomatic  Missions  abroad  have
 been  recalled  on  the  request  or  protests of  the  concerned  Governments  from  Ist
 June,  7955  to  Ist  June,  19565

 (b)  whether  any  foreign  employees  of
 foreign  Diplomatic  Missions  in  India
 have  been  recalled  by  their  Governments
 on  the  request  or  protest  of  the  Indian
 Government  during  the  same  _  period; and

 (c)  if  so,  how  many  and  of  which  coun-
 tries

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  (a)  and  (b):  No.

 (c)  Does  not  arise.
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 Horns  Exports
 ‘1677.  ShriN.  B.  Chowdhary:  Will  the

 Minister  of  C  and
 Industries  be  pleased  to  refier  to  the  reply
 givento  Starred  Question  No.  4382  on  the
 26th  August,  955  and  state

 (a)  whether  good  quality  horns  are
 being  allowed  to  be  exported  to  the  dis-
 ai

 vancage
 of  handicraftsmen  in  the  country  3. an

 (b)  if  so,  whether  any  steps  are  pro-
 Posed  to  be  taken  in  the  matter  ?

 The  Minister  of  Works,  Housing  and
 Supply  and  erce  and  C:
 Industries  (Sardar  Swaran  Singh):  (a)- There  is  no  control  over  the  export  of  horns
 other  than  deer  horns.  Government  have:
 not  received  any  complaints  in  this  behalf..

 (b)  Does  not  arise.
 National  Sample  Survey

 Thakur  Jugal  Kishore  Sinha:
 3677-0  ShriDeogam

 Babu  Ramnarayan  Singh:
 Will  the  Prime  Minister  be  pleased  to

 state  the  details  of  the  interesting  aspects of  human  life  that  have  come  70  light  in  the
 course  of  a  recent  survey  of  economic  con-
 ditions  of  rural  areas  of  Uttar  Pradesh
 conducted  by  the  Government  of  India’s
 National  Sample  Survey  in  Villages  like
 Hathras,  Kunderke  of  Tehsil  Bilari,  Dum-
 ariaganj  in  Gorakhpur  District  etc.  ?

 The  Prime  Minister  andMinisterof
 External  Affairs  (Shri  Jawaharlal
 Nehru):  The  National  Sample  Survey is  collecting  data  through  a  series  of  rounds
 onthe  various  socio-economic  aspects  of  the
 people  in  India.  The  data  thus  collected
 is  tabulated  on  Zonal  basis.  It  is  not  possible to  give  State-wise  or  Village-wise  break-up. of  results.

 Firing  by  Pakistanis  on  Indian
 Patrol

 1678.  Shri  Gidwani:  Will  the  Prime
 Minister  be  pleased  to  state:

 (a)  whether  itis  a  fact  that  Pakistanis
 fired  at  an  Indian  Patrol  near  Ranbirsingh-
 pura  (Jammu  Province)  on  the  27th  July,
 9563

 (b)  whether  there  were  any  casualties;.
 and

 c)  if  so,  what  action  Government  have
 taken  in  the  matter  ?

 The  Prime  Minister  and  Minister  of
 Xternal  Affairs  (Shri  Jawaharlal.

 Nehru)  :  (2)  There  was  no  such.  incident
 near  Ranbirsinghpura  on  27th  July,  956-

 (b)and(c).  Do  not  arise.
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 Loan  Assistance  to  Displaced  Persons
 in  Punjab  and  Pepsu

 Sardar  Iqbal  Singh:
 7679.4  Sardar  Akarpuri:
 Will  the  Minister  of  Rebabilitation  be

 :pleased  to  state:
 (a)  whether  the  Government  of  India

 have  sanctioned  any  loan  to  the  Gov-
 ernment  of  Punjab  and  Pepsu  for  ren-
 dering  help  to  the  displaced  persons  so
 far;

 (b)  if  so,  the  amount  of  loan  sanec-
 tioned  year-wise ;

 (c)  the  rate  of  interest  to  be  charged -on  the  said  loan;  and
 (d)  the  time  and  marner  of  recovery  ?
 The  Minister  of  Rehabilitation  (Shri -Mehr  Chand  Khanna):  (a)  to  (d).  The

 information  is  being  collected  and  will  be
 ‘laid  on  the  Table  of  the  Lok  Sabha  in  due
 -course.

 Community  Projects  and  N.E.S.
 Bloche

 ‘1680.  Shri  N.  B.  Chowdhury:  Will
 the  Minister  of  Planning  be  pleased  to
 “state:

 (a)  whether  any  instructions  have  been
 issued  to  the  Community  Projects  and
 National  Extension  Service  Block  authorities
 to  prepare  master  plans  on  the  basis  of
 land  and  water  survey  in  the  respective
 areas;  and

 (b)  if  so,  the  specific  form  in  which
 the  survey  data  will  be  collected  ?

 The  Deputy  Minister  of  Planning
 (Shri  S.  N.  Mishra):  (a)  and  (b).  The
 minimum  agricultural  programme  for  a
 Community  Development  Block  recommen-
 ded  for  adoption  by  the  5th  Development
 ‘Commissioners’  Conference  included  in-
 er  alia  preparation  of  a  master  plan  based
 on  the  land  and  water  surveys  of  the  block
 so  as  to  provide  for  necessary  human  and
 animal  needs  in  respect  of  crops,  fruits,
 vegetables,  fodder,  timber  etc.  and  imple- mentation  of  the  Plan  in  at  least  one  village
 per  Village  Level  Workers’  circle.  The
 proforma  for  the  collection  of  the  survey- data  is  to  be  determined  by  the  State
 ‘Governments  to  whom  copies  of  the  Con-
 ference  recommendations  have  been  for-
 warded  for  implementation.

 Western  Kosi  Embankment
 :/g682.  Shri  L.  N.  Mishra:  Will  the

 -Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the  Central
 “Water  Power  Commission  has  been  ap-
 proached  by  the  people  and  Government  of
 Bihar  to  change  the  a  fgument  of  the  Wes-
 tern  Kosi  embankment  below  Matras;
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 (b)  if  so,  whether  the  said  sugges-
 tion  has  been  examined  by  the  Cen-
 tral  Water  Power  Commission;  and

 (c)  if  so,  the  decision  of  the  Central
 Water  Power  Commission  in  the  matter?

 The  Deputy  Minister  of  Irrigation  and
 Power  (Shri  Hathi):  (a)  Yes.  People  in
 the  neighbourhood  of  Western  Banks  have
 been  agitatirg  for  a  shift  in  aligrmert  of
 Western  Embankment  below  Matras.

 (b)  The  matter  is  under  examination.
 (c)  Does  not  arise.

 Western  Embankment  of  Kosi
 1682.  Shri  L.  N.  Mishra:  Will  the

 Ministcr  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  whether  the  Central  Water  Power
 Commission  has  approved  of  the  proposal
 to  put  a  ring  bund  around  villages  Tardiha
 and  Matras  on  the  western  embankment
 side  of  the  Kosi;  and

 (b)  if  so,  its  estimated  cost  and  the
 time  when  the  work  is  to  be  taken  up?

 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  The  reply  is  in
 the  negative.  The  matter  is  still  under
 study.

 (b)  Does  not  arise.
 Provisional  Projects  in  Second  Five

 Year  Plan

 ‘1683.  Shri  L.  N.  Mishra:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  the  number  of  such  projects  which
 have  been  provisionally  included  in  Second
 Five  Year  Plan  but  their  detailed  technical
 investigations  and  economic  assessment
 are  lacking;  and  .

 (b)  the  time  by  “which  investigations
 are  expected  to  be  completed  ?

 The  Deputy  Minister  of  Irrigation and  Power  (Shri  Hathi):  ¢a)  Out  of  २07
 major  and  medium  irrigation  projects  in-
 cluded  in  the  Second  Five  Year  Plan,
 project  reports  for  80  schemes  have  so  far
 been  received  for  scrutiny  in  the  Central
 Water  and  Power  Commission,  who  have
 examined  57schemes.  Ofthese  20  sche-
 mes  have  been  found  to  be  lacking  in  detailed
 technicalinvestigations  and  firancial  assess-
 ment,

 The  total  number  of  power  projects  in-
 cluded  in  the  Second  Plan  is  +184,  out  of
 which  project  reports  for  728  projects  have
 been  received  by  the  C.W.&.P.C.  None  of
 the  projects  received  in  the  Commission  is
 found  to  be  lacking  in  detailed  technical
 investigations  and  economic  assessment.
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 (b)  Investigations  are  being  carried  out
 by  the  respective  State  Governmen:s,  and  itis
 not  possible  to  give  any  definite  information
 in  this  regar

 Fleod  Control  Works
 Shri  L.  N.  Mishra:  Will  the

 Minister  of  Irrigation  and  Power  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  some  State
 Governments  have  not  yet  provided  proper
 machinery  for  collection  of  necessary  data
 for  flood  control  works;

 (b)  if  so,  the  names  of  such  States;
 and

 (c)  the  reasons  therefor?
 The  Deputy  Minister  of  Irrigation

 and  Power  (Shri  Hathi):  (a)  to  (९ रु  The
 required  information  is  being  collected  from
 the  State  Governments  and  will  be  laid  on
 the  Table  of  the  House  as  soon  as  possible.

 Australia’s  Assistance  to  India
 ‘1685.  Shri  L.  N.  Mishra:  Will  the

 Minister  of  Irrigation  and  Power  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  Australia
 has  offered  some  assistance  for  irrigation,
 water  conservation  and  artificial  rain-mak-
 ing;  an

 (०)  if  so,  the  nature  of  the  same  ?
 The  Deputy  Minister  of  Irrigation and  Power  (Shri  Hathi):  (a)  The  answer

 is  in  the  affirmative.
 (b)  The  Commonwealth  Scientific  and

 Industrial  Research  Organisation  in  Austr-
 alia  has  extendei  an  invitation  to  Prof.
 M.S.  Thacker,  Di-ector  General  of  the
 Council  of  Scientific  and  Industrial  Re-
 search,  to  visit  Australia  and  has  offered  to
 provide  facilities  to  him  to  acquaint  himself
 with  the  work  done  in  Australia  in  the  field
 of  water  harvesting  and  irrigation  engineer-
 ing.  The  C.S.I.R.O.,  Australia,  has  also
 agreed  to  train  two  scientists,  one  Radio
 Physicist  and  one  Air  Force  Meteorologist, from  India  in  the  technique  of  Rain  and
 Cloud  Physics.

 Cottage  Industries  and  Production
 Centres

 1686.  Shri  Telkikar:  Will  the  Min-
 ister  of  Rehabilitation  be  pleased  to
 state:

 (a)  whether  the  schemes  of  cottage  in-
 dustries  and  Production  Centres  sanctioned
 from  Ist  January  to  30th  June,  ‘1956  such
 as  making  of  western  blankets,  cotton
 liveries  and  carpets  and  paddy  husking  and
 pounding  are  self-supporting;  and

 (b)  whether  all  of  these  have  started
 functioning  ?
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 The  Minister  of  Rehabilitation  (Shri

 Mehr  Chand  Khanna):  (a)  and  (b).
 Schemes  for  cottage  industries  and  produc-
 tion  centres  have  been  so  framed  that  they should  become  self-supporting.  The  per- iod  within  which  these  schemes  should  be
 self-supporting  varies  with  each  individual
 scheme.  As  almost  all  the  scheme:  are  in
 different  stages  of  implementation,  the  time
 when  they  can  be  self-supporting  has  not
 yet  afrived.

 Indian  Saries

 1687.  Shri  Ram  Krishan:  Will  the
 Minister  of  Co:  ce  and  Co
 Industries  be  pleased  to  state  the  quantity
 of  Indian  Saries  exported  so  far  during the  current  year,  country-wise  ?

 The  Minister  of  Works  Housing  and
 Supply  and  Co  ceand
 Industries  (Sardar  Swaran  Singh):
 Attention  is  invited  to  the  reply  to  part  (a) of  the  question  No.  785  by  Sardar  Iqbal
 Singh  on  the  2oth  August,  1956  in  which
 it  has  been  stated  that  no  separate  statistics
 are  maiNtained  about  export  of  saries.
 required  information  is,  therefore,  not
 available

 Demand  for  the  Services  of  Indians
 Abroad

 1688.  Shri  Ram  Krishan:  Will  the
 Prime  Mimister  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the  Govern-
 ment  of  some  foreign  countries  have  asked
 for  the  services  of  Indians;

 (b)  if  so,  the  names  of  those  coun-
 tries;  and

 (c)  the  number  of  persons  demand-
 ed  and  the  names  of  services,  coun-
 try-wise  ?

 The  Prime  Minister  and  Minister
 of  External  Affairs  (Shri  Jawaharlal
 Nehru):  (a)  Yes.

 (b)  and  (c).  A  statement  containing  the
 information,  as  far.as  is  available,  is  laid
 on  the  Table  of  the  House.  [See  Appendix
 XII,  annexure  No.  59}.

 Self-governing  Institutions

 1689.  Shri  Ram  Krishan:  Will  the
 Minister  of  Planning  be  pleased  to
 state  whether’a  committee  to  go  into  the
 question  of  formation  of  self-governing institutions  of  peopie  between  the  State
 Legislature  at  the  top  and  village  panchayat at  the  bottom  has  bee’  set  up  2

 The  Deputy  Minister  of  Planning
 (Shri  S.  N.  Mishra):  The  matter  is  under
 consideration,
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 of  Sal  Camp
 ‘1690.  Shri  Dasaretha  Deb:  Will  the

 Minister  of  Rehabilitation  be  pleased to  state:
 (a)  whether  it  is  a  fact  that  in  ‘19533 a  sum  of  Rs.  75/-  has  been  collected

 fram  each  displaced  person  of  Salema
 Camp  by  the  then  D.R.O.;

 (b)  if  so,  the  reasons  thereof;
 (c)  whether  such  sum  had  been  re-

 turned  to  the  persons  concerned;  and
 (d)  if  not,  when  it  will  be  return-

 ed?
 The  Minister  of  Rebabilitation  (Shri

 Mebr  Chand  Khanna):  (a)  to  (d).  The
 information  is  being  collected  and  will  be
 laid  on  the  Table  of  the  Lok  Sabha  in  due
 course,
 Diesel  Engine  Factory,  Faridabad

 1692.  Shri  Keiahing:  Will
 the  Minister  of  Reheuitite  ‘tien  be  pleased to  state:

 (a)  whether  it  is  a  fact  that  the  Govern-
 ment  Diesel  Engine  Factory  at  Faridabad
 has  been  sold  at  a  price  much  less  than  that
 incurred  in  setting  it  up;

 (b)  if  so,  the  amount  at  which  it  was
 sold;  and

 (९)  the  reasons
 in  that,  manner  ?

 The  Minister  of  Rehabilitation  (Shri
 Mehr  Chand  Khanns):  (a)  Uptilthetime the  factory  was  sold  an  expenditure  of  Rs.
 I9°57  lakhs  had  been  incurred  on  the  factory
 which  included  the  cost  of  machinery,
 buildings,  working  capital  and  training
 expenses.  When  it  was  sold,  the  assets
 were  evaluated  at  Rs.  15°74  lakhs.

 (b)  It  was  sold  for  Rs.  17,22,077]=.
 (c)  The  factory  was  running  at  a  loss  and

 in  order  to  avoid  further  losses  it  was
 decided  to  sell  it.

 why  it  was  sold

 Faridabad  Township

 7699
 Shri  Rishang  Keishing:  Will

 the  Minister  of  Rehabilitation  be  pleased to  state:
 (a)  whether  it  is  a  fact  that  about  one

 hundred  workers  have  been  retrenched
 from  various  industrial  establishments  in
 Faridabad  township  during  the  last  three
 months;

 (b)  if  so,  the  reasons  therefor;  and
 (०)  the  steps  proposed  to  be  taken  to

 rehabilitate  them  ?
 The  Minister  of  Rehabilitation  (Shri

 Mehr  Chand  Mhanna):  (a)  Yes.
 ९0)  Due  to  the  need  for  rationalisation  of
 oduction  in  the  factories  and  the  workers
 coming  surplus  to  the  requirements.
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 (c)  Some  of  the  retrenched  workers  have
 already  been  provided  with  alternative  jobs.
 The  registered  displaced  persons  of  the
 township  among  the  remaining  retrenched
 workers  will  be  offered  alternative  employ- ment  against  the  demands  of  the  factories  or
 of  the  Government  of  India  Press  which  is
 expected  to  start  functioning  in  Faridabad
 shortly.

 कूची-भूमि  का  कट  कर  बह  जाना

 १६६४.  शनी  'कमर  सिह  डामर
 क्या  योजना  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि  क्‍या  केन्द्रीय  सरकार  ने  द्वितीय  पंच
 वर्षीय  योजना  के  श्रुतांत  अखिल  भारतीय
 स्तर  पर  ऐसी  कोई  योजना  बनाई  है  जिससे
 वर्षा  के  कारण  प्रति  वर्ष  खेतों  की  बहने
 वाली  मिट्टी  को  रोका  जा  सके?

 योजना  उपमंत्री

 मिथ)  जी,  हां  ।

 ज़मीन  को  खराब  होने  से  बचाने  तथा
 उसकी  उत्पादन-क्षमता  को  कायम  रखने  के
 लिये  खतों  में  में  बनाना,  पट्टी  बनाकर  फ़सल
 बोना,  किनारों  पर  घास  लगाना,  बांध  बांधना,
 खेत  की  जमीन  को  चोरी  बनाना  तथा
 पानी  के  निकास  के  ल्  नाली  बनाना  और
 जगह  जगह  छोटे  २  बांध  बनाना  इरादी
 प्रकार  के  भूमि  सुरक्षा  सम्बन्धी  उपायों  को
 सुव्यवस्थित  ढंग  से  करने  का  विचार  है  1
 द्वितीय  योजना  काल  में  करीब  २०  लाख
 एकड़  से  ऊपर  खेतिहर  ज़मीन  पर  इन  तरीकों
 को  अपनाने  का  इरादा  है।

 (  थी  इया ०.  ले

 Central  Sericultaral  Research
 Station

 1695+  Shri  Sadhan  Gwpta:  Will  the
 Minister  of  Production  be  pleased  to
 refer  to  the  reply  given  to  Supplementaries
 raised  on  Starred  Question  No.  073  on  the
 i4th  August,  1956,  and  state:

 (a)  when  the  sanction  for  the  Central
 Sericultural  Research  Station  was  last
 extended  for  a  year;

 (b)  the  number  of  times  the  sanction
 has  been  extended  since  then  and  for
 what  periods;  and

 f  (c)  the  reasons  for  extending  the  sanction
 ‘or  short  periods  ?
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 Minister  of  Production  (Shri
 K.  ८.  Reddy):  (a)  On  4th  February,  7955

 (b)  Thrice  from  ‘1-3-56  to  31-5-56  in  the
 first  instance;  then  upto  30-6-56  and  the
 Present  sanction  is  valid  upto  the  end  of
 February  ‘1987.

 (c)  Because  the  question  of  transferring the  Research  Station  to  the  control  of  the
 Central  Silk  Board  was  then  under
 cqnsideration.  The  proposal  to  transfer
 has  Now  however  been  dropped

 Electric  Power

 1696,  Shyi  Sinhasan  Singh:  Will  the
 Minister  of  Works,  Housing  and
 Supply  be  pleased  to  state

 (a)  the  monthly  consumption  of  electric
 power  in  the  Central  Secretariat  and
 whether  any  order  or  circular  has  been
 issued  to  switch  off  the  light  and  fans  when
 ot  needed;

 (b)  whether  the  circular  “has  been
 implemented  and  if  so,  with  what  results  ;

 (c)  the  amount  of  electric  charges
 given  before  and  after  the  circular,  if
 any;  and

 (9)  whether  it  is  a  fact  that  lights with  high  voltage  remain  on  through- out  the  whole  day  and  fans  keep  on
 running  irrespective  of  there  being  enough
 light  in  day  and  there  being  no  person
 sitting  in  the  office  ?

 The  Minister  of  Works,  H
 and  Supply  and  Commerce
 Consumer  Industries  (Sadar  Swaran
 Singh):  @)  Average  monthly  consump- tion  in  the  Central  Secretariat  (North  &
 South  Blocks)  during  the  year  1955-56
 was  Rs.  33,700/-  Circulars  were  issued  in
 August  7948  Nd  Aprilr94g9toallthe  Minis-
 tries  tosee  thatlightsand  fans  are  switched
 off  when  not  needed.

 (b)  The  Central  P.W.D.  staff  make
 periodical  checks  to  ensure  the  implemen- tation  of  the  circulars.

 (c)  The  annual  sum  paid  for  electric
 charges  befiore  the  issue  of  circular  ne.
 during  1947-48  was  about  Rs.  /2,60,000/- The  expenditure  incurred  thereafter  is  pro-
 peiey

 on  the  increase  and  sum  paid fr  1955-56.  was  about  Rs.  4,04,  400/- reason  for  this  is  that  due  tothe  expan. sion  of  various  Ministries  the  lifts  are
 running  for  alonger  period.  More  heaters,
 air-conditioners,  light  points,

 plug
 points fans  etc.  are  being  provided  emporary Scoommodation  is  provided  in  the  veran

 dahs  and  corridors  where  additional  light
 points  and  fan  points  have  been.  provided

 (d)  No  such  lapse  has  come  to  notice.
 47l  LSD—3
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 Local
 aikhg!  —oy

 t  Programme
 in  Biber

 7697  thee
 Jugal  Kishore  Sinha:

 "Shri  Deogam:
 Will  the  Minister  of  Planning  be

 pleased  to  state  the  names  and  the  size
 of  the  local  development  programmes  in
 Bihar  during  the  First  Plan  period  which] were  directly

 approved  by  the  Central
 Government  wi  reasons  for  making

 grants  direct  ?
 The  Deputy  Minister  of  PL

 (Shri  S.  N.  Mishra):  A  statement
 is  laid  on  the  Table  of  the  House.  [See
 Appendix  XII,  annexure  No.  60].

 वितीय  पंच  वर्षों  योजना

 १६९८,  ओ  भक्त  दर्शन  :  क्‍या
 योजना  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  उत्तर  प्रदेश
 सरकार  की  इस  प्रार्थना  पर  कि  कुछ  भारी
 उद्योगों  को  उस  राज्य  में  स्थापित  किया:

 द्वितीय  पंच  वर्षीय  योजना  में  कुछ
 संशोधन  करने  का  मिर्च  किया  गया
 हैं;  और

 (ख)  यदि  हां,  तो  क्‍या  इन  भारी
 उद्योगों  के  नाम,  उनकी  उत्पादन स्त मता
 और  उनके  वित्तीय  पतलूनों  का  एक  विवरण
 सभा  की  टेबल  पर  रखा  जायेगा  ?

 योजना  उपमंत्री  गयी  बचा  नं०  साथ)
 (क)  जी,  नहीं  ।

 (ख)  प्रश्न  ही  नहीं  उठता  ॥

 हिन्दुस्तान  शिपयार्ड

 १६६६  .  नबी  qo  Wo  सोनिया
 क्या  उत्पादन  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि:

 (क)  इंगलैंड  में  बनाये  जाने  वाले
 जहाज़ों  की  भांति  के  जहाज  जो  हिन्दुस्तान
 शिपयार्ड  में  बनाये  जाते  हैं  उनकी  उत्पादन
 लागत  इंगलैंड  की  तुलना  में  कैसी  है,  भोर
 इसका  निश्चय  किस  प्रकार  किया  जाता
 है;  झर
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 (a)  हिन्दुस्तान  शिया  को  अब  तंक
 कल  कितनी  राशि  सहायता  के  रुप  में  दी
 गई  है  ?

 छत्पादम  मंत्री  सी  क०  Wo  रेड्डी)  :

 (क)  इंगलैंड  में  उसी  नमूने  के  जहाज़  बनाने
 की  लागत  जैसे  कि  विशास्तरापटनम्‌  में  बनते
 हैं  निश्चित  रूप  से  निर्धारित  करना  कठिन
 है  क्‍योंकि  भ्र लग  अलग  कारखानों  में  यह
 लागत  भिन्न  होती  है  और  समय  के  साथ
 बदलता  भी  रहती  है  ।  इन्हीं  कठिनाइयों
 के  कारण  हिन्दुस्तान  दिपया्डट  एक  या
 एक  से  अधिक  जहाज़ों  की  लागत  का  सही
 अनुमान  लगाने  के  लिये  विशेषज्ञों  की  किसी
 फर्म  की  नियुक्ति  करता  है  जो  समस्या  का
 भ्रच्छी  तरह  भ्रष् ययन  करके  इंगलैंड  में  बने
 जहाजों  की  अनुमानित  लागत  निर्धारित  करती
 है  मोटे  तौर  पर  कहा  जा  सकता  है  कि  इंगलैंड
 में  बने  जहाज  की  लागत  विशाखापटनम  में  उसी
 समय  जोर  उसी  नमूने  के  बने  जहाज  की
 लागत  से  लगभग  २०  प्रति  शत  कम  पड़ती
 है  1

 (ख)  विशाखापटनम  में  बने  हुये  सब
 जहाजों पर  दी  गई  भ्राथिक  सहायता  ३  करोड़
 २४  लाख  १२  हजार  रुपये  होती  है।  इसमें
 सीरिया  कम्पनी  द्वारा  बनाये  गये  ५  जहाज़ों  पर
 दी  गई  ८०  लाख  रुपये  की  सहायता  भी
 सम्मिलित  है।

 New  Power  Plants  in  Delhi

 Sardar
 ~—s Staph: ‘T700,  ५  Sardar  be 4  8  6

 Will  the  Minister  of  Irrigation  and
 Power  be  pleased  to  state:

 (a)  whether  there  is  any  proposal to  set  up  new  Power  Plants  in  Delhi;
 (b)  if  so,  what  will  be  their  cost  and

 when  these  Power  Houses  will  be  completed  ;
 (c)  the  present  demand  and  supply by  Delhi  E Fectric  Supply  Board  in  Delhi;
 (d)  when  this  demand  will  be  met

 in  full  and  how;  and
 (९)  future  plan  for  Delhi  Power  develop- ment  ?
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 The  Deputy  Minister  of  Mirigsitt and  Power  (Surl  Hathi  (a)  Yeo  Si
 (०)  No  final  decision  has  yet  been

 afrived.

 4
 The  estimated  load  requirement  is

 75  ्,  The  safe  generating  capacicy
 including  I0,000  KW  being received  firom  Bhakra-Nangal  since  last
 yet

 and  10,000,  KW  received  a  few  days ack  is  60,000  KW.

 (d)  In  1960-61  when  the  generating units  in  the  Bhakra  Power  House  are  ex-
 pected  to  be  commissioned.

 (e)  A  scheme  for  the  augmentation  of
 the  generating  capacity  of  the  Delhi  State
 Electricity  Board  by  the  installation  of  some
 thermal  and  diesel  units  in  addition  to  the
 supply  to  be  received  firom  Bhakra-Nangal is  under  the  consideration  of  the  Govern-
 ment.

 Indians  in  Foreign  Countries

 r  Sardar  Iqbal  Singh: ‘Tor.  Sardar  Akarpuri:
 Will  the  Prime  Minister  be  pleased

 to  stage  the  number  of  permanent  entry
 Permits  and nd,  femporary

 |  cmployment permits  issaet  ies  7 Indians  during  tht
 ि

 ast

 प्  years  for
 Uganda,

 Kenja,  Tengach, [८४४४  and  Nyasaland,  year-wise  ?

 The  Prime  Minister  and
 Jeonharia

 Miniseer of  External  Affeird  (Shri  sernharies Nehru):  The  required  informatioh  hés
 been  called  for  and  will  be  laid  on  the  Table
 of  the  House  when  received.

 Manufacture  of  Bicycles  and
 Sewing  Machines

 ‘EJO2.  Shri a  R.  Iyyunni:  Will  thé
 Minister  of  Commerse  and  Consumer
 Industries  be  pleased  to  state:

 (a)  whether  there  is  scope  for  starting
 the  manufacture  of  Bicycle  and  Sewmp
 Machines  in  the  State  of  Travancore-
 Cochin;  and
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 (b)  whether  an
 हि  Py  =

 has  applied
 for  same  con

 .
 il

 Minister  of  Works,  Housing
 and  Supply  and  Commerce  and  Coa-

 Industri
 Singh):  (a)  Yes,  Sir.

 (b)  No  application  has  been  received
 from  any

 company
 or  party  from  the

 Travancore-  in  State
 Australia’s  Invitation  to  Indian

 Experts
 इक०३-.  Shri  Wodeyar:  Will  the  Minis-

 ter  of  Irrigation  and  Power  be  pleased to  state
 (a)  whether  the  Australian  Govern-

 ment  have  extended  an  invitation  to
 Indian  experts  to  visit  Australia  to  study and  look  at  some  of  the  water  conserva-
 poe

 and  other  aspects  of  irrigation  there;
 a

 (b)  if  so,  when  the  delegation  will  leave
 and  who  will  lead  the  delegation  ?

 The  Deputy  Minister  of  Irrigatian
 and  Power  (Shri  Hathi):  (a)  The  answet

 is  in  the  negative.  An  invitation  has,
 however,  been  extended  by  the  Cofnmian-
 wealth  Scientific  and  Industrial  Reseatch
 Organisation,  Australia,  to  Prof.
 Thacker,  Director  of  the  Council  of  Scienti-
 fic  and  IndustrialResearch  to  visit  Australia.
 Prof.  Thacker  will  visit  various  res¢arch
 organisations  under  the  Commonwealth
 Scientific  and  Industrial  Research  Or-
 ganisation  and  will  also  take  part  in  the
 discussions  of  the  Arid  Zone  Res¢arch
 Committee  of  the  UNESGO,  of  which  he

 oe
 €  has  also  been

 nent  ‘J
 the

 tag
 cil  of  Scientific

 and  Industria}  Research,  to  acquaint
 himself  with  the  work  done  in  Australia
 in  the  field  of  water  harvesting  and  ह?

 enginetring  in  which  t  have  done
 some  ori  research  work.  ¢  Govern-
 ment  of  cay  have  decided  to  depute  some

 hack

 in  this  field  to  acammpany  Prof.
 ckerto  Australia  to  srudythese  methods

 (b)  The
 ceparstion

 will  be  headed  by
 er,  Diréctor  General  of

 the  Council  of  Scientific  and  Industrial
 Research  and  is  likely  to  leave  India  in
 September/October  this  year

 Central  Palm  Gur  Training
 S8ébool

 704.  ShriS.C.  Samanta:  Will  the
 Minister  of  Produrtian  be  pleased  to
 state:

 (a)  how  long  the  Central  Palm  Gur
 Training  School  will  continue;

 (७)  how  many  organisers  and  instruc-
 tors  deputed  by  various  State

 Governments were  trained  since  its  inception  (Sta
 wise  and  year-wise);  and
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 (०)  how  mmch  sum  has  been  spent  on
 it  during  1955-56.  ?

 Miagister  of  Production  (Shri
 K.  CG.  Reddy):  (a)  The  Central  Palm  Gur

 ining  Schoo!  désignated  as  the now
 Bharatiya  Tad  Gur  Shilps  Bhavan  will
 centinue  so  long  as  it  i

 required
 for  the

 deve  the  Palo  ae aining  of  pérsanse
 ee

 (b)  Information  is
 being

 collected  and
 will  be  laid  on  the  table  of  the  Lok  Sabha
 in  due  course.

 (0  Rs.  15133972  exclusive  of  salaries
 of  staff  etc.

 सर  मी  द्वारा  भूसी  का  शिष्य

 १७०५.  शी  विस्तार  प्रसाद  :
 क्या  सिलाई  गोद  विचल  मंत्री यह  बताने
 की  कृपा  करेंगे  कि:

 (क)  क्‍या  यह  संच  है  कि  ध्राजमगढ़
 जिले  की  घोसी  तहसील  के  बी  शौर
 उत्तरी  माग  में  दीवार  क्षेत्र  में  सरयू  (घाघरा )
 नदी  के  कारण  भूमि  का  कटाव  बड़ी  तेजी
 से  हो  रहा  है  ;

 (ख)  क्‍या  यह  सच है  कि  इस  नदी
 के  पानी  के  कारण  हजारों  बीघा  जमीन
 शौर  सैंकड़ों  मकान  कब  इसे  हैं  ;

 (म)  यदि  हां,  तो  इस  सम्बन्ध  में
 सरकार  क्या  कार्यवाही  कर  रही  है  ;

 (धर)  क्‍या  हिताय  पंच  वर्षीय  योजना
 में  कटाव  को  रोकने  के  लिये  कोई  योजना
 रखी  गई  है;  प्लोर

 (5)  यदि  हां,  तो  वह  योजना  क्या
 है  कौर  उस  पर  झनुवनित:  क्‍या  व्यय
 होगा  ?

 सिंचाई  शोर  विद्युत  थी
 हाथी)  :  (क)  से  (2)  अपेक्षित  जानकारी
 राज्य  सरकार  से  एकत्रित  की  जा  रही  है  शौर
 जल्दी  से  जल्दी  सदन  की  मेज  पर  रख  दी
 जायेगी  ।

 Coir  Board

 ‘1706.  Shri  Achuthan  :  Will  the  Minis-
 ter  of  end  Consamer
 Industries  be  pleased  to  state;

 (a)  whether  a  permanent  Chairman
 has  been  appointed  to  the  Coir  Board;
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 (0)  if  not,  the  reasons  for  the  delay;

 (6)  whether  the  State  Governments,
 specially  Travancore-Cochin  and  Madras
 have  been  consulted  or  will  be  consulted
 before  the  selection  ?

 The  Minister  of  Works,  Housing  and
 Supply  and  Commerce  and  Consumer
 Industries  (Sardar  Swaran  Singh):

 (a)  No,  Sir.  The  Deputy  Chief  Controller
 of  Imports  and  Export,  Cochin,  is  holding
 additional  charge  of  this  post  from  Ist
 June,  1956.

 (b)  and  (०).  The  Governments  of
 Travancore-Cochin  and  Madras  .were

 ed,  but  the  State  Governments
 could  not  spare  the  services  of  an  officer
 suitable  for  the  post.  A  permanent  Chair-
 man  will  be  shortly  appointed  directly  by
 the  Government  of.  India

 Residential  Quarters  in  Gole  Market

 ‘1707.  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Works,  Housing  and  Supply be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  on  account
 of  heavy  downpour  in  New  Delhi  on  the
 20th  July,  1956,  rain  water  had  entered  in
 most  of  the  residential  quarters  in  Gole
 Market  area;

 (b)  if  so,  what  preventive  measures
 Government  propose  to  take;  and

 (c)  whether  it  is  considered  desirable
 to'rebuild  those  quarters  in  Delhi  Improve- ment  Zone  area  which  are  at  present  locared
 in  low-lying  area?

 The  Minister  of  Works,  Housing and  Supply  and  Commerce  and  Con-
 amet  Industries  (Serdar  Swaran

 Singh):  (a)  Water  entered  in  about  320
 quarters  in  the  low  lying  area  on  the  Market
 Road  only.

 (b)  Preventive  measures  are  being  taken,
 such  as  improving  drainage  and  raising
 plinth  by  providing  dwarf  walls  under
 the  arches  of  verandahs  of  the  quarters.

 (c)  The  question  is  under  examination.

 Residential  Quarters

 ‘1708.  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Works,  Housing  end
 Supply  be  pleased  to  refer  to  the  reply
 given  to  Unstarred  Question  No.  3356 on  26th  September,  I955  and  state:

 (a)  the  total  number  of  Gowernment
 servants  drawing

 @  Rs.  I50/-  to  Rs.  250/-  and
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 (ii)  Rs.  250/-  to  Rs.  /500/-  p.  m.

 who  are  in  service  from  a  date  prior  to
 3st  August,  944  but  have  not  yet  been
 all

 bad  any  residential  accommodation  ; an
 (b)  the  number  of  persons  drawing

 less  than  Rs.  ‘500/-  and  are  in  service
 after  3Ist  August,  944  but  have  been
 allotted  quarters?

 The  Minister  of  Works,  Housing
 and  S

 PP
 ly  and  Commerce  and  Con-

 sumer  Industries  ‘Sardar  Swaran  Singh):
 (a)  and  (b).  The  numbers  of  officers
 drawing  Rs.  50  to  Rs.  249  and  Rs.  250  to
 499  who  are  in  service  from  a  date  prior  to
 3ist  August,  944  but  have  not  teen
 allotted  any  residential  accommodation  are
 3I5  and  I03!  respectively.  The  number
 of  persons  drawing  less  than  Rs.  500  and  are
 in  service  after  3  Ist  August,  I944  who  have
 been  allotted  quarters  is  2815  out  of  a  total
 of  over  28,000  Most  of  the  last  category
 of  persons  have  got  these  allotments  on  an
 “out  of  turn’’  basis,  out  of  consideration
 for  their  special  and  peculiar  difficulties.
 The  small  number  of  persons  who,  as
 indicated  above,  have  not  been  given  any
 residential  accommodation  are  possibly those  who,  because  of  sharing  or  having
 private  accommodation  etc.,  preferred  to
 wait  for  their  regular  turn  or  in  whose
 case  there  was  no  adequate  justification  for
 alloting  accommodation  out  of  turn.

 Residential  A  odation

 r709.  Shri  D.  C.  Sharma:  Will  the:
 Minister  of  Works,  Housing  and  Supply
 be  Bisased

 to  refer  to  the  reply  giver nstarred  Question  No.  303  on  the
 Toth  August,  I955  and  state:

 (a)  whether  it  is  a  fact  that  those
 Government  servants  who  were  allot-
 ted  out-houses  as  an  -out-of-turn  allot.
 ment  are  now  being  allotted  regular
 &  =

 out  of  the  newly  built  quarters;

 (b)  if  so,  whether  such  a  change  ir
 policy  will  not  be  adversely  affecting those  Government  servants  who  are
 awaiting  their  turn  for  alloument  of  quarters for  the  last  I2  years  or  more  ?

 The  Minister  of  Works,  Housing  and
 Supply  and  omamere,  id  Consu-
 mer  Industries  (Sardar  Swaran  Singh):
 (a)  and  (b).  As  these  ourt-houses  are
 required  either  for  being  used  as  part  of
 office  accommodation  or  for  being  converted into  self-contained  units,  the  occupants are  being  moved  into  other  quarters.  It
 is  not  unusual  to  reserve  a  small  propor- jon  of  regular  quarters  for  out  of  turn
 allounent,  even  irrespective  of  their  being
 required  to  accommodate  people  living  in
 outhouses.  As  the  numbers  involved  in
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 these  out  houses  are  small,  this  will  not  have
 any  materially  adverse  effect  on  those  who
 are  due  for  allorment  of  regular  accom-
 modztion  in  their  turn.

 लोक-गीत  और

 १७१०  थ्री  जांगड़े  क्या  सूचना
 ओर  प्रसारण  मंत्री  २०  मई,  १६५६  के
 अतारांकित  प्रशन  संख्या  २५२८  के  उत्तर
 के  सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे
 कि वर्ष  १६५५  और  १६५६  में  प्रकाश-
 वाणी  के  दिल्ली  केन्द्र  से  छत्तोसगढ़ो  के
 कितने  प्रोग्राम  प्रसारित  किये  गये  और
 कितने  छत्तोसगढ़ी  कलाकारों  को  आमंत्रित
 किया  गया  ?

 खोज-मुख्य

 सूचना  झोर  प्रसारण  मंत्रों  (डा०
 केसकर)  १६५५  में  आकाशवाणी  के
 दिल्ली  केन्द्र  से  कोई  छत्तीसगढ़ी  बोली  में
 कार्यक्रम  नहीं  हुआ।  १६५६  में  दो  प्रोग्रामों
 के  रिकार्ड  इस  केन्द्र  से  प्रसारित
 हुये  ।

 १६५५  और  १६५६  में  ३१  भ्रमित  तक
 कोई  छत्तीसगढ़ी  बोली  का  कलाकार  दिल्ली
 केन्द्र  पर  बुलाया  नहीं  गया  t

 Damodar  Valley  Corporation
 ATVI  Shri  U.  M.  Trivedi:  Will  the

 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the  Brick
 Supply  Officer  of  Damodar  Valley  Corpora- xion  misappropriated  Rs.  33,000;

 (b)  whether  it  is  a  fact  that  no  action
 thas  been  taken  against  the  officer  con-
 cerned;  and

 (©)  it  so,  the  reasons  therefor ?
 The  Deputy  Minister  of  Irrigation -and  Power  (Shri  Hathi):  (a)to(c).  The

 initial  scrutiny  of  account  records  of  brick
 manufacture  and  supply  has  revealed
 -discrepancies  amounting  approximately  to
 Rs.  32,000/,  The  matter  is  at  present under  detailed  investigation  and  suitable
 action  will  be  taken  against  the  Brick
 Supply  officer  if  it  is  established  that  the
 ‘shortage  of  funds  is  real  and  he  is  res-
 pensible  for  it
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 बुखार  में  कायम  का  कारखाना

 १७१२.  ओर  भक्‍त  दर्द बान  :  क्या  भारी
 उद्योग  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि  है

 (क)  क्‍या  यह  सच  है  कि  बुखार  से
 ५  मील  दूर  सोन  नदी  के  तट  पर  कागज़  का
 एक  कारखाना  स्थापित  करने  का  निश्चय
 किया  गया  है;

 (ख)  यदि  हां,  तो  उसे  केन्द्रीय
 सरकार  या  राज्य  सरकार  या  प्राइवेट
 उद्योगपतियों  द्वारा  स्थापित  किया  जायेगा  5

 (ग)  उसकी  उत्पादन-क्षमता  औैर
 वित्तीय.  परिस्थिति  क्‍या  होंगी;  कौर

 (घ)  उसे  कब  तक  स्थापित  क्या
 जायेगा.  ?

 मारी  उद्योग  मंत्री  (६.  mo  म०
 माह)  :  (क)  सरकार  को  ऐसी  किसी
 योजना  का  पता  नहीं  है।

 (ख)  से  (घ)  .  प्रश्न  ही  नहीं  उठता  ।

 Weavers’  Co-operative  Societies
 Thakur  Jugal  Kishore  Sinha:

 1713.  Shri  Asthana:
 Babu  Ramonarsyan  Singh:

 Will  the  Minister  of  Production  ०५०
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  it  is  not
 obligatory  on  the  Weavers’  Co-operative Societies  to.use  hand-spun  yarns  to  the
 extent  they  are  available  in  their  respec-
 tive  areas;  and

 (b)  if  so,  the  reasons  therefor  ?
 The  Minister  of  Production  (Shri

 K.  0.  Reddy):  (a)  Yes.
 (0)  All  hand  spun  yarn  is  woven  into

 cloth  and  it  is  not  considered  necessary  to
 impose  any  restriction  on  the  Weavers’
 Co-operative  Societies.

 Khadi  Gramodyog  Bhavan,  New  Delhi
 17M.  Babu  Ramnarayan  Singh: Shri  Asthana:

 Will  the  Minister  of  Production  be
 pleased  to  state

 (a)  whether  Khadi  Gramodyog  Bh  van
 New  Delhi  is  governed  by  Sho  anp Establishment  Act;
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 (०)  whether
 there  is  aby

 asinine in  force  jn  Khadi  Gramodyog
 Bete  New  “thi  tér  clétical  dod  sales
 cadre  staff;  and

 (c)  what  sort  of  training  is  given  to
 Clerical  and  sales  staff  ?

 The  Minister  of  Pxpdgming  (Shri
 K.  CG.  Reddy):  (a)  Yes.

 b)  Recruits  are  inted  as  appren- tees  for  a  peirtdd  of  six  months  Gnd  Hiven
 training  during  that  period.  eriod
 apprenticeship  is  curtailed  in  case
 candidares  who  pick  up  work  quickly  and
 cothe  up  to  tite  srandard.

 (c)  Practical  training  is  given  in  the  line
 of  worx  for  waich  each  person  is
 All  India  Khedi  aod  Vilage  Indgstrics

 Baba  Ramaare:  Sin TTS:  {San  Asha  eh

 Will  the  Minister  of  Production  be
 leased  to  state  how  much  amoust  tas
 zen  given  as  grant  by  Government

 to  All  India  Khadi  and  Yillage  Indus-
 tries  Board  for  publicity  during  7955-56 and  1956-57  so  far  and  how  that  ambust
 has  b:en  utilised  by  the  Board  so  far?

 The  Minister  of  Production  (Shri
 K.  0.  Reddy):  20  1955-56  and  ‘1956-57, Rs.  +12,53,697  and  Rs.  3,38,I50,  respec-
 tively,  have  been  sanctioned  to  the  Board  for
 publicity.  These  funds  are  utilised  for  all
 types  of  publicity  jncluding

 propeeands
 for

 individual  industries,  ions,  seminars
 and  conferences,  films  and  lantern  stlidés,
 preparation  of  pOsters  and  charts,  demons-
 trations  and  publication  of  pamphlets  and
 journals.

 The  am  punt  uiilised  during  1955-56  was
 Rs.  144,200,

 Information  regarding  the  amount  so
 far  utilised  during  the  current  financial
 year  is  not  yet  availab!e  since  the  account  8
 have  not  yet  been  finalised.

 Khadi  Gramodyog  Bhavan

 Shri  Asthana
 Will  the  Minister  of  Production  be

 pleased  to  state:

 6.  {
 Babu  Ramnarayan  Singh:

 (a)  whether  the  employees  of  Khadi
 Gramodyog  Bhavan,  New  Delhi  have
 been  put  in  a  fixed  grade  or  their  salaries
 are  fixed  by  the  management;

 (b)  whether  All  India  Khadi  and
 Village  Industries  Board  has  framed  any
 sort  of  grade  for  its  trading  account  em-
 ployees;  and
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 wei
 are

 tt
 Bhavan,  New  Delhi  loyees  ?

 The  Minister  of  Production  (Shri
 C.  Reddy):  (a)  and  (b).  Various

 grades  have  been  fixed  for  the  Khadi  and
 Village  ‘;ydascrie:

 employees e  mployed  in  trading  operations.
 ed  in  2

 riage  grades  according
 experience  freatien,

 (०)  hese  grades  have  been  applied  %
 the  loyees  of  the  Khadi  Gramodyog
 Bhavan.  New  Delhi,  also.

 Khbedi  Gramodyog  Bhavan

 wr
 {Bale  Bepaareres

 Sie

 Will  the  Minister  of  Production  be
 pleased  to  state:

 (a)  whether  any  amount  includiag insurance  charges  has  been  spent  by
 Khadi  Gramodyog  Bhavan,  New  Delhé

 they  participated  in  the  Con-
 gress  Exhibition  held  at  Amritsar  this.
 year  ;

 (b)  whether  any  advance  budget
 red  before  hand  end  if  so,

 the  diftrence  between  estimated  budget
 and  actual  expenditure  ;

 (c)  whether  the  Khadi  Board  gave
 any  grant  to  Khadi  Gramodyog  Bhavan,.
 New  Delhi  for  the  purpose;  and

 (d)  if  not,  the  reasons  therefor  ?
 The  Minister  of  Production  (Shri

 K.  G  Reddy):  (a)  Yes;  the  expendinire
 on  insurance  against  fire  and  other  accidents
 was  Rs.  3 925e

 (b)  The  actual  expenditure  on  decora-
 tion  and  display  amounted  to  Rs.  10,518/9/6-
 against  the  budgeted  expenditure  of  Rs.
 T0,000.

 (c)  and  (d).  The  Bhavan  is  run  by  the
 Khadi  Board.  The  question  of  a  separate
 grant  does  not  arise.
 Flood  Control  Schemes  for  Andhra:

 1718  Shri  Lakshmayya:  दि 211 क  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state

 (a)  whether  the  Government  of  Andhra
 has  sent  any  Flood  Control  Schemes  of
 that  State  for  the  Second  Five  Year  Plan;

 (b)  if  so,  the  rivers  in  Andhra  State
 that  come  under  the  flood  control  Schemes;

 (०)  the
 propo

 sed  estimate,  the  amount
 approved  and  the  number  of  schemes
 that  have  been  accepted  by  Government;,
 and
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 (d)  whether  the  river  Godavari  which
 is  Causing  havoc  frequently  hes  come

 peopl
 the  scheme  and  the  amount  approved

 lor  it?
 The  Deputy  Minister  Irrigation

 and  #  (Shri  Hathi):  @  The  reply
 is  in Peer  afGrmative

 (b)  The  Budameru  river,  the  East  Tunga-
 stream,  and  Peénnar.

 (c)  A  statement  containing  the  _  re-
 quisite  information  is  laid  on  the  Table
 of  the  House.  [See  Appendix  XII,  anne-
 xure  No.  ‘6t]

 (d)  The  river  Godavari  has  not  been
 cevered  in  the  schemes  received  so  far.

 ms  के  लच्छे  द. &  खच्येच

 १७१६.  थो  सेक्स  दोन :  क्या
 छाजिल्य  कौर  उपयोग-लस्सी  उघोग  मंत्री

 यह  बताने की  कृपा  करेंगे  कि  भारत  में  ऊन
 के  अच्छों  का  उद्योग  स्थापित करने  को
 ददा  में घ्रब  तक  क्‍या  प्रगति  हुई  है  ?

 निर्माण,  आवास  कौर  सम्मान  तथा
 थानीय  धौर  उपसागर-बासु  उद्योग  बची
 (सरदार  स्वर्ण  सिह  )  :  प्रतिवर्ष
 १  करोड़  पोंड  ऊन  के  लच्छे  बनाने  के  दो  कार-
 खाये  बम्बई  सें  स्थापित  करने  के  लिये  प्राईवेट
 कर्मों  ने  दो  प्रस्ताव  रखे  हैं  जो  सरकार  के
 विचाराधीन  हैं  |

 Feeuilizers  Transportation
 ‘E720.  Shri  Debendra  Nath  Serma:

 Will  the  of  erce  and
 Consumer  Industries  leased  to  state
 whether  it  is  a  fact  that  fertilizers  from
 Sindri  or  Tatas  are  despatched  to  Assam
 tea  gardens  not  by  direct  rail  route?

 The  Minister  of  Works,  Houeing
 and  Supply

 and  Gommerce  and  Cansa:
 (Serdar  Swaran  Singh):

 Yes,  Sir;  with  effect  from  the  rst  August,
 395
 Revised  Estimates  of  Steel  Plants

 Shri  S.  च  Ramaswamy:
 गवा.  ९  Shri  Gidwani:

 LShrimati  Tarkeshwari  Sinha:
 Will  the  Minister  of  Iron  and  Steel

 be  pleased  to  state
 (a)  the  revised  estimates  of  the  cost

 of  steel  plants  at  Bhilai,  Rourkela  and
 Durgapur;  and

 ,Qb)  the  reasons  if  the  revised  cost
 is  higher  than  the  original?
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 Minister  of  Finance aad

 पल  ड्
 T.  T-

 Keishandhachers
 pete

 (a)  and  (b)  The  cost  of  the  Bhitai

 ae

 it  more  than
 Soe

 ¢

 soni
 made  at  our  instance  to

 as  tr
 ips provement’  Po]  to  asétier’s  market  develop-

 pe.  Becks
 the  matter  of  civil

 Increases  in  the  prices  of  ster]  and  other
 basic  material:  the  Continent
 atso  affect  the  cost.  Until  the  contracts  for
 these  plants  are  finalised,  no  firm  estimates
 of  the  costs  can  be  made.

 Compensation
 x722,  Shri

 Rishaog  Kejshing
 :  Will

 the  Minister  of  Rehabilitatiéin be  pleased state:
 (a)  the  number  of  the  Punjabi  families

 and  families  of  Punjabi  extraction  Who
 have  been  paid  the  compensation  up-to-
 date;

 (b)  the  number  of  them  that  have
 recei  Compensation  amoutitng  to

 (i)  more  than  Rs.  50,000/-
 (ii)  between  Rs.  25,000/-  and

 Rs.  /50,000/-
 (iii)  between  =  Rss  25,000  and

 S$.  10,000
 (iv)  between  Rs.  10,000  and

 Rs.  2,000;  and
 (v)  less  than  Rs.  2,000?

 The  Minister  of  Rehabilitation  (Shri
 Mehr  Chand  Khanna):  fa)  and  (b).
 Separate  statistics  of  recepients  of  compen-
 sation  on  the  basis  of  their  being  Punjab  is
 or  non-Punjabis  are  not  maintained.  A
 scrutiny  now  on  this  basis  will  involve
 time  and  labour  which  will  not  be  commen-
 surate  with  the  results  likely  to  be  achieved.
 Compensation  Claims  of  Indian  in

 Japen
 ३723  Shri  H.  G.  Vaishnav:  Will  the

 Mini:  of  and
 Induatries  be  pleased  to  state

 (a)  whether  the  Joint  Indo-Japanese
 Committee  of  officials  in  Tokyo  have
 found  out  some  agreed  formula  to
 compensation_claims  of  Indian  residents  in
 Japan  who  suffered  damage  to  property
 during  the  last  war;  end
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 0)  if  so,  the  nerure  of  the.  ertement
 arrived  at?

 The  Minister  of  Works,  Housing
 and

 Supply
 and  Commerce  and  Can-

 Singh):  (a)  and  (b).  Sen,  errant
 Indo-Japanese  Committee,  though  the
 concemed  officials  of  the  two  Governments
 have  arranged  to  meet  in  Tokyo  periodically
 to  consider  the  difficulties  in  the  assesment
 of  claims.  Negotiations  for
 the  settlement  of  broader  issues  of  a  more
 general  nature  are  proceeding  at  diplo-
 matic  level

 India’s  Foreign  Trade

 7724  Shri  H.  G.  Vaishnav  :  Will  the
 Minister  of  Commerce  Consumar
 Indnstries  be  pleased  to  state  the

 a: taken  or  proposed  to  be  taken  to  meet
 ees

 from  Japan  in  India’s  foreign rade

 The  Minister  of  Works,  Housing and  Supply  and  Commerce  and  Consu
 mer  Industries  (  Swaran  Singh): A  statement  is  laid  on  the  Table  of  the
 House  showing  the  steps  that  have  been
 taken  by  Government  to  promote  exparss
 [See  Appendix  XII,  annexure  No.  62} As  regards  Japan,  discussions  have  taken
 place  with  a  view  to  reaching  an  under-
 standing  fior  safeguarding  Indian  Indus-
 tries  and  Indian  export  against  unfair
 competition.  Pending  such  an  under-
 standing  the  Government  of  India  have
 refrained  from  assuming  any  obligations  in
 Fespect  to  Japanese  trade  either  under  the
 General  Agreement  on  Tariffs  and  Trade
 or  under  any  other  Agreement.
 Recovery  of  Canal  Water  Charges from  Pakistan

 ‘1725.  Sardar  Iqbal  Singh:  Will  the
 Minister  of  and  Power  be
 pleased  to  state:

 (a)  total  amount  outstanding  against the  Government  of  Pakistan  due  to  supply of  canal  water  by  Punjab  State  to
 country ;

 (b)  the  amount  if  any,  paid  by  the
 Govermment  of  Pakistan  to  the  Govern
 on

 at  of  Punjab  so  far  in  this  connection; a

 (c)  steps  taken  so  far  to  recover  this
 amount  ?

 The  Deputy  Minister  Irrigation and  Power  (Shri  Hathi):  (a)  The  total
 arpounts  pay

 by  the  Prime  Minister
 of  India  the  period  ending  30th
 September  1956,  under  the  Agreement  of
 May  4,  1948,  are  as  follows

 (i)  Disputed  Rs.  1035159740,
 (il)  Undisputed  Rs.  2,86,06.92
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 (b)  The  following  payments  have  been
 ived  from  Pakistan

 (i)  Disputed  Rs.  29,36,485
 (ii)  Undisputed  Rs.  2,44,06,004

 Of  these,  paymens  rela  to  ‘undisputed:
 charges  "Rete  been  wade  8  Punjab  and
 those  rela  ‘disputed  charges’  are
 held  in  ESCROW  or  the  Reserve  Bank
 of  India.

 pr
 a
 The  matter  has  been  taken  up  with.

 ent  of  Pakistan  and  they  have
 been  requested  to  make  payment  of  the
 amounts  outstanding  against  them.

 Irrigation  and  Hydel  Projects
 ‘1736.  Sardar  Iqbal  Singh:  Will  the

 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  whether  the  new  estimates  for the  different  Irrigation-Hydel  Projects have  been  prepared  in  view  of  the  changes
 and  increase  in  price  structures  of  the  raw
 Breese!

 specially  steel,  cement,  coal  etc;

 (b)  how  do  these  compare  generally
 with  the  old  estimates?

 The  Deputy  Minister  of
 irrig

 ation
 and  Power  (ShriHathi):  (a)  The  changes and  increase  in  price  structures  of  raw-
 materials  specially,  steel,  cement,  coal
 etc.  have  been  announced  only  recently.
 The  Central  Water  Power  Commission
 have  not  received  any  estimates  that  may
 have  been  revised  as  a  result  of  increase
 in  price  structures.

 (b)  Do  not  arise.
 Indians  in  Rhodesia  and  Nyasaland

 1727.  Sardar  Iqbal  Singh:  Will  the
 Prime  Minister  be  pleased  to  state:

 (a)  whether  some  dectsion  has  been
 arrived  at  by  the  Government  of  Rhodesia
 and  Nyasaland  regarding  the  firanchise;

 (b)  how  the  Indians  of  those
 countries  are  affected  by  these  decisions  ;
 and

 (c) ue  steps  taken  by  the  Government
 of  India  in  the  matter  so  far  ?

 The  ह: अ  Minister  and  Minister
 of  External  Affairs  (Shri  Jawaharlal
 Nehru):  (a)  to  (c).  A  Fed  Franchise
 Bill  is  reported  to  be  under  discussion
 berween  the  Fedral  Government  of
 Rhodesia  and  Nyasaland  and  the  British
 Government.  There  is  no  information
 about  the  contents  of  this  bill  and,  as  such,
 it  is  mot  possible  to  indicate  how  far  the
 provisions  of  the  bill  will  affect  Indians  in
 Central  Afiica.  The  question  of  the
 Government  of  India  taking  any  action
 at  this  stage  does  not  also  arite.
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 Diversion  of  River  Ravi

 1728.  Serdar  Iqbal  Singh:  Will  thc
 M  of  Power  be
 Pleased  to  state

 (a)  the  steps  taken  by  Government
 for  the  diversion  of  the  river  Ravi  towards

 pur  ;  an
 (0)  the  extent  to  which  these  steps

 have  been  successful  in  diverting  the
 ‘river  in  this  side?

 The  Deputy  Minister  of  Irrigation and  Power  (Shri  Hsthi):  (a)  Works
 comprising  construction  of  bunds  and

 ing  of  certain  curs  at  various  points in  the  bed  of  the  river  Ravi  were  under-
 aaken  by  the  Government  of  Punjab.

 (b)  These  works  have  proved  successful
 dnasmuch  as  the  bulk  of  the  supply  in
 the  river  is  now  flowing  in  the  left  b

 el.

 ‘Compensation  to  Displaced  Persons

 ‘1729.  Sardar  Iqbal  Singh:  Will  the
 Minister  of  Rehabilitation  be  pleased to  state:

 (a)  whether  any  special  concession  will
 be  given  to  displaced  persons  suffering

 from  mental  diseases  in  the  payment  of  the
 compensations  ;

 (b)  the  number  of  claims  paid  in  this
 <ategory  so  far;  and

 (c)  the  number  of  claims  still  pending  ?

 The  Minister  of  Rehabilitation
 (Shri  Mehr  Chand  Khanna):  (a)  Dis-
 placed  persons  suffering  form  mental
 diseases  have  been  accorded  priority  in
 the  payment  of  compensation  and  have  also
 ‘been  allowed  to  draw  compensation  in
 cash  to  the  extent  of  Rs.  8,000  in  each
 case.  Similar  concessions  have  been
 allowed  to  those  displaced  persons  whose
 dependents  are  suffering  from  mental
 diseases.

 (b)  and  (c)  The  information  is  not
 readily  available  and  will  be  laid  on  the
 Table  of  the  Lok  Sabha  in  due  course.

 Indus  Water  Talks

 ‘1730.  Sardar  Iqbal  Singh:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state

 (a)  whether  there  is  any  proposal for  an  interim  agreement  for  the  distri-
 bution  of  Indus  Basin  water  this  year;

 (b)  if  so,  whether  an  agreement  has
 been  arrived  at  between  India  and  Pakistan
 in  this  regard;  and

 (c)  the  details  of  this  agreement  ?
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 The  Minister  of  Irrigstion
 and  Power(Skei  Hathi):  (a)  Yes.

 (b)  Not  yet.
 (c)  Does  not  arise.

 Engineers  for  Second  Plan

 ‘173%.  Sardar  Iqbal  Singh  :  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state

 (a)  whether  the  Mascarenhas  Com
 mittee  on  Requirement  of  Engineers  for
 Project  in  the  Second  Five  Year  Plan
 have  submitted  their  report;  and

 (b)  if  so,  what  are  the  main  mcom-
 mendarions  ?

 The  uty  Minister  of  Irrigatimn
 and  Power  (Shel  Hathi)  :  (a)  Not  yet.

 (0०)  Does  not  arise.
 Fitm  on  Buddha

 ITB  Sardar  Iqbal  Singh:  Will  the
 Minister  of  Information  and  Broad-

 be  pleased  te  state:
 (a)  whether  it  is  a  fact  that  Thailand

 has  sought  the  help  of  the  Government
 of  India  to  produce  a  full-length  film  on
 an  episode  in  Buddha’s  life  in  commemm>
 ration  of  the  2,5ooth  birth  anniversary  of
 Lord  Buddha;  a:

 (b)  if  so,  whether  Government  have

 agreed
 to  give  facilities  for  shooting  this

 in  India
 The  Mimister  of  Information  and

 Broadcasting  (Dr.  Keakar):  Information
 has  been  placed  before  the  House  regarding this  earlier  by  the  Deputy  Minister  for
 External  Affairs  in  reply  to  Starred  Ques- tion  No.  7304  on  the  toth  April,  1956.

 Urban  Rehabilitation  Loan

 773३3  Shri  Gidwani:  Will  the  Minis-
 ter  of  Rehabilitation  be  pleased  to
 state:

 (a)  what  is  the  total  number  of
 displaced  persons  having  verified
 claims  who  were  recommended  by
 the  State  Government  to  the  Regional Settlement  Commissioner,  Bombay  for
 payment  of  urban  rehabilitation  loan
 during  the  years  I954-55,  1955-56 and  1956-57  (upto  (Bist,  July,  7956)3
 and

 (b)  the  number  of  —recommendees
 who  were  actually  paid  loans  upto
 3ist  July  7956  ?

 The  Minister  of  Rehabilitation
 (Shri  Mehr  Chand  Khanna):  (a)  The
 total  number of  displaced  persons  recom-
 mended  by  the  State  Government  upto
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 3-7-7956  is  out  of  whith  $76  cases Were  ‘recommme  in  TS §5S-.  Yeatvwise
 figures  for  1955-56  and  ‘1956-57  (upto
 /31-7-1956).  are  not  readily  available.

 (b)  600.

 अमर  के  कारखाने

 ery.  ge  wo  सादिया
 क्या  TaTet  मंत्री  समा-पटल  पर  एक  लसा
 छिंवरण  रखने को  कृपा  करेंगे  जिससे  यह
 बताया  गया  हो  कि:

 (क्र)  वर्ष  REKLARE  में  सरकारी
 नमक  कारखानों  में  अ्रलग-अलग  कितनी
 मजा  में  नमक  तैयार  किया  गया  ;  और

 (ख)  उपरोक्त  अवधि  में  उन  कार-
 खानों के प्रकर्ष के  1... ड  में  कुल  'कितन्सी राशि व्यय राशि  व्यय
 की  गई  ?

 उत्पादन  मंत्री  (६  क०  Wo  रेड्डी):
 (8)  सरकारी  नमक  कारखानो ंमें  १९५५-५६
 में तेयार  किये  गये  नमक की  मा बाइस  प्रकार

 खरखौदा  ६६,६३,०००  मन
 सांभर  ¥B,95,000  मन

 पर्दा  मर  ८,५६,०००  मन

 डीडवाना  पु  2 Wwh,cco  मन
 मंडी  (नमक  की  खानें)  १,३५,०००  मन

 (ख)  सरकारी  नमक  कारण खानों  के
 प्रबन्ध  पर  हुआ  खर्च  नीचे  दिया  जाता  है  :

 खरगोन  ३  लाख  ७०  हजार  रुपये।
 सांसद  ७  लाख  २०  हजार  रुपये।
 पछमद्रा  १  लाख  ५४  हजार  रुपये  ।
 डीडवाना  ५६  हजार  रुपये।
 मंडी  (नमक  की  खानें)  ्य  हजार  रुपये।

 Displaced  Persons  from  East
 Pakistan

 ITH.  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Rehabilitation  be  pleased
 to  state:

 (a)  whether  any  industrial  Scheme
 for  the  rehabilitation  of  refugees  from
 East  Pakistan  has  been  formulated;  and
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 (b)  if  so,  the  nature  thereof?
 The  Migisher  Rehabilisetine

 (Shri  Mekr  prea  {  da):  (a)  Yes.
 (b)  Brief  particulars  about  all  indus-

 trial  schemes  sanctioned  upto  ३०)  June,
 7956  are  contained  in  Annexure  I  of  the
 “Six-monthly  Review  of  the  wosk  done
 by  the  Rehabilitation  Ministry  for  the
 period  ending  30th  June,  7956  for  dis-
 placed  persons  from  East  Pakistan”  copies whereof  have  already  been  circulated.
 One  more  scheme  has  bern  sanctianed  since
 and  a  few  more  are  under  Consideration.
 Displaced  Persons  from  Eest  Pakistem

 7736.  ह... : ल  0.  C,  Sharme:  Will  the
 Minster  of  Rehabilitathon  be  plcascd to  stater

 (a)  whether  a  plan  has  been  formu-
 lated  to  absorb  the  displaced  persons
 from  East  Pakistan  in  the  Community
 Development  Blocks  in  West  Bengal;
 and

 (0)  if  90,  the  nature  of  the  scheme  ?
 The  Minister  of  Rehabilitation

 (Shri  Mehr  Chand  Khanna):  (2)  Yes.
 (b)  The  salient  features  of  the  scheme

 are  :—
 @  in  each  village  in  a  Development Block  under  the  National  Ex  ension

 Service  Programme,  two  displaced
 agriculrurist  families  will  be
 settled.

 (2)  The  agriculturist  families  will  be
 given  developed  land  measuring
 three  acres  for  cultivation,  the  cost
 of  land  being  treated  as  loan.

 (3)  Usual  rehabilitation  benefits  in
 the  shape  of  loans  for  purchase  of
 agriculrural  implements,  cons!  ruc- tion  of  houses  and  maintenance
 for  a  specified  period  will  also  be
 given.

 (4)  A  suitable  number  of  displaced artisan  families  will  also  be  settled
 in  these  villages.

 (5)  The  village  level  workers  under
 supervision  of  block  level  workers
 will  look  after  rehabilitation  of  the
 displaced  persons  under  this
 scheme.

 Trade  with  Afghenistan
 3737.  Shri  Hem  Raj:  Will  the

 Minister  of  Co  ce  and  Co
 Industries  be  pleased  to  state:

 (a)  whether  the  Indo-Afghan  Chamber
 of  Commerce,  Delhi  and  the  Indo-Foreign
 Chamber  of  erce,  Amritsar  has
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 submitted  a  memorandum  to  Government
 complaining  of  discrimination  by  "the
 em

 Government  against  Indian  traders; a
 (b)  if  so,  the  action  taken  thereon?
 The  Minister  of  Works,  Housing

 and  Supply  aad  Commesce  and  Consu-
 mer  Industries  (Sardar  Swaran  Singh):
 (a)  Yes,  Sir.

 )  The  matter  is  being  enquired into.
 {  port  of  Machin  ery

 1738.  Shri  R.  Py  Garg:  Will  the
 Minister  of  Heavy  Industries  be  pleased to  state:

 (a)  whether  India  intends  to  purchase
 mmechinery  from  Japan,  Britain,  the  U.S.A.,
 Germany  and  other  countries  during  the
 Second  Five  Year  Plan;

 (b)  whether  a  delegation  representing
 leading  Japanese  machinery  manufacturers
 and  officials  of  machines  industry  organi-
 zation  visited  India  during  the  month  of
 August,  956  in  this  connection;  and

 (c)  the  extent  to  which  Japan  will
 meet  our  requirements  so  far  as  machinery
 is  concerned  ?

 The  Minister  of  Heavy  Industries
 (Shri  M.  M.  Shab):  (a)  Yes,  Sir.

 (b)  Government  have  no  precise  in-
 formation  regarding  any  such  visit.

 (c)  It  is  not  possible  ta  make  any
 estimate.

 Extradition  of  Bhupat
 173%  Shri  R.  P.  Garg:  Will  the

 Prime  Minister  be  pleased  to  state
 whether  any,  and  if  so,  what  further  steps,
 Government  have  taken  to  persuade  Pakis-
 tan  Government  to  extradite  the  notorious
 dacoit  Bhupat,  who  is  wanted  by  Indian
 Police  for  murders  and  for  dacoities  in
 India?

 The  Prime  Minister  and  Minister
 of  External  Affairs  (Shri  Jawaharlal
 Nehru):  Repeated  efforts  were  made  in
 3953  to  secure  the  return  of  Bhupat  to
 India.  The  Government  of  Pakistan,
 however,  stated  that  they  could  not  help
 because  there  was  no  extradition  treaty between  India  and  Pakistan.  In  the
 circumstancts,  the  matter  was  not  pursued further.

 Silk  Industry

 ७  1740.  Shri  R.  P.  Garg:  Will  the ister  of  Production  be  pleased  to state:
 (a)  whether  Government  propose to  take  any  steps  to  stabilise  the  prices  of

 raw  silk  in  the  country  and  ensure  a  fair
 return  to  the  silk  worm  rearers;  and
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 (b)  the  total  trumber  of  rearers  in  the
 country  during  ‘1955-56.  ?

 The  Minister  of  Pro@ection  (Shr.
 K.  C.  Reddy):  (a)  Government  have
 already  taken  steps  to  stabilise  the  prices. of  raw  silk  in  the  country  by  the  canalisation. of  imports  of  raw  silk  through  govern-
 mental  channels.  The  Central  Silk  Board  is
 also  Preparing

 a  scheme  for  fixation  of  floor
 Prices  for  raw  silk  in  India,  primarily  with
 a  view  to  further  stabilising  the  prices  of
 q@ocpans  and  raw  silk,  and  ensuring  a  fair
 return  to  those  engaged  in  the  sericuhure
 industry.

 (०)  No  reliable  data  is  available.  It
 may,  however,  be  mentioned  that  it  is
 roughly  estimated  to  be  about  §  million.
 persons.

 Salt

 ai.  Shri  R.  ्,  हम  Will  the
 Minister  of  Prndaction  be  pleased  to.

 state  the  rate  of  purchase  per  maund  of
 rock  salt  from  West  Pakistan  and  the  price at  which  it  is  distributed  to  autharized
 distributors  and  the  public  respectively
 in  PEPSU?

 The  Minister  of  Production  (Shri
 K.  C.  Reddy):  The  Government  of  India
 will  pay  about  Rs.  /4/i  per  maund  fir  rock
 salt  at  the  Indian  border.  It  will  be  sold
 at  Rs.  ro/2/1+5  per  maund  at  the  border
 to  the  State-Government-Nomiaees.  All
 State  Governments  (including  the  Govern-
 ment  of  PEPSU)  have  been  requested  to
 ensure  that  the  retail  price  of  this  salt
 doés  not  exceed  annas  eight  per  seer  in
 any  case.

 Precision  Tool  Factory

 ‘1742.  Shri  R.  P.  Garg:  Will  the
 Minister  of  Heavy  Industries  be  pleased
 to  state:

 (a)  the  progress  made  towards  the
 establishment  of  another  precision  tool
 factory  in  the  country  ;

 (b)  the  total  capital  likely  to  be  invested
 on  the  factory;

 (०)  the  country,  if  any,  which  has
 offered  to  help  in  setting  up  of  the  factory; and

 (d)  the  time  by  which  such  a  factory
 is  expected  to  come  into  production  ?

 The  Minister  of  Heavy  Industries
 (Sbri  M.  M.  Shah):  (a)  Government
 have  no  specific  proposals  to  set  up  a  pre cision  tool  factory  at  present.

 (b)  to  (d).  Do  not  arise.
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 Ground  Water  Test

 डा 43°
 Shri  S.  झ,  Remaswany: ‘Will  the  Minister  of  ह... ल  be  pleas- -€d  to  state:

 (a)  whether  the  ground  water  test
 ‘at  present  at  Neiveli  has  proved  a  suc-
 C0885

 (0)  whether  orders  have  been  plac-
 -ed  for  machinery  to  push  through  the
 project;

 c)  if  so,  what  types  of  machinery
 havé  been  ordered;

 (d)  the  total  value  of  orders  placed;
 (९)  with  whom  the  orders  have  been

 placed  ;
 [cay  whether  global  tenders  were  in-

 vited  and  how  many  tenders  responded; .and
 (g)  whether  there  has  been  any  protest -abour  the  manner  of  dispoeal  of  tenders?
 The  Minister  of  Production  (Shri

 ‘K.C.Reddy):  (a)  Yes.

 (०)  Yes.
 (०)  to  (९).  The  required  information

 ‘is  contained  in  the  statement  laid  on  the
 “Table  of  the  House.  (See  Appendix
 XII,  annexure  No.  63]

 (f)  Yes,  global  tenders  were  invited  in
 ‘response  to  which  tenders  were  received
 from  52  firms.

 (g)  There  has  been  no  protest  about
 the  manner  of  disposal  of  tenders,  but  two

 “firms  who  did  not  receive  orders  for  certain
 items  of  equipment  have  put  in  represen- tations.
 Allotment  of  Government  Quarters

 ३744  Shri  D.  C.  Sharma:  Will
 the  Minister  of  Works,  Housing  and
 Supply  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  under
 the  existing  rules,  offers  of  allotment  are
 required  to  be  made  again  after  six  months

 to  those  Government  servants  who  do  not
 accept  the  allounent;

 (b)  if  so,  the  reasons  therefor;  and
 (c)  whether  it  is  necessary  to  retain

 such  a  provision  ?
 The  Minister  of  Works,  Housing

 and  Supply  and  Commerce  and  Con-
 eumer  Industries  (Sardar  Swaran
 Singh):  (a)  Yes  Sir.

 (७)  Circumstances  such  as  illness  in
 the  family  may  compel  a  Government
 ‘servant  to  decline,  for  the  time  being  ,  the
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 offer  of  an  -allomment  made  to  him  and  it-
 would  be  imposing  undue  hardahip  on  him
 if  advantage  is  taken  of  this  to  deprive him  of  Government  accammodation  alto-
 gether.

 (८)  Yes  Sir.

 1745+  Shri  D.  C.  Sharma:  Will
 the  Minister  of  Works,  Housing  and
 Supply  be  pleased  to  state:

 (a)  the  number  of  Government  servants
 occupying  out-of-class  quarters  in  Gole
 Market  and  Minto  Road  areas;  and

 (b)  the  loss  or  gain  caused  by  allot-
 ment  of  out-of-class  quarters  ?

 The  Minister  of  Works,  Housing and  Supply  and  Commerce  end  Con-
 sumer  Industries  (Sardar  Swaran
 Singh):  (a)  1434.

 )  No  allotment  as  such  is  made  out
 of  c See  in  this  area  as  most  of  the  residen-
 tial  units  are  intended  for  le  whose
 salary  is  below  Rs.  500/-  an  dey  are  not
 eligible  for  the  next  below  class.  Govern-
 ment  servants  who  have  become  out  of
 Glass  either  because  of  the  increase  in  their
 emoluments  or  by  the  reclassification  of
 the  quarters  themselves,  however  continue
 to  stay  although  the  units  may  not  be  of
 their  own  class  until  they  get  their  turn  for
 accommodation  of  theirenutled  class.  There
 is  unlikely  to  be  any  material  loss  by  persons
 cumparatively  few  in  number  continuing  to
 occupy  the  quarter  that  may  have  6  een
 upgraded  as  they  would  generally  be  paying the  full  standard  rent  under  F.R.  45A,  this
 being  less  than  10%  of  their  emoluments.
 In  the  same  way  while  there  may  be  some
 gain  in  allowing  officials  to  continue  in
 quarters  below  their  class  and

 setts
 them

 to  pay  the  full  standard  rent  under  F.  ‘3  45A as  against  realising  only  10%  of  the  emolu-
 ments  of  the  occupants  of  the  entitled  class, where  the  standard  rent  of  the  quarter
 happened  to  be  higher  than  10%  of  the
 emoluments  of  the  entitled  class  occupant.
 Such  gain  is  also  unlikely  to  be  anything material.  On  the  balance,  however,
 the  gain  thus  secured  is  likely  to  be  more
 than  the  loss.

 Residential  Accommodation

 is N
 Shri  D.  C.  Sharms:  Will

 the  ster  of  Works,  Housing  and
 Supply  be  pleased  to  lay  a  statement  on
 the  Table  showing:

 (a)  the  total  number  of  Government
 servants  in  Delhi  and  New  Delhi,  cate-

 sary—wise,
 who  have  yet  to  be  provided

 with  residential  accommodation;
 (b)  the  date  of  priority  of  the  persons

 on  the  border  line  of  allotment  of  accom-
 modation;  and
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 (c)  the  persons  upto  what  priority are  likely  to  be  provided  with  quarters

 by  the  3rst  December,  7956  ?
 The  Minister  of  Works,  Housing and  Supply  and  Commerce  and  Con-

 sumer  Industries  (Sardar  Swaran
 Singh):  (a)  and  (b).  A  statement  con-
 taining  the:  required  information  is  laid
 on  the  Table  of  the  Lok  Sabha.  [See
 Appendix  XII,  annexure  No.  64].

 ०)  I  am  afraid  I  am  not  in  a  position to  give  any  categorical  reply  to  this  question
 as  that  depends  upon  a  number  of  factors.
 The  position  indicated  in  the  attached

 sancment
 is  not  likely  to  alter  material-

 N.E.  5,  Block  Advisory  Committee
 Thakur  Jugal  Kishore  Sinha:

 47०
 {  |  nail

 Kamlendu  Mati

 Will  the  Minister  of  Planning  be  pleased to  state:
 (a)  what  directions  have  been  issu-

 ed  to  the  State  Governments  in  con-
 nection  with  the  constitution  and  com-
 position  of  National  Extention  Service
 Block  Advisory  Committees;

 ae  (e)  whether  there  is  any  provision
 for  the  nomination  of  the

 rere
 resenta-

 tive  of  the  financing  Central  opera-
 tive  Banks  of  the  Block  concerned;  and

 (c)  how  do  the  constitution  and  com-
 positon  for  such  National  Extention  Ser- vice’  Block  Advisory  Committees  differ
 from  state  to  state  ?

 The  Deputy  Minister  of  Planning
 nhl

 S.  N.  Mishra):  (a)  The  State
 ones

 ts  have  been  advised  that  Block visory  Committees  should,  as  far  as
 ‘possible,  be  representative  of  all  non- Official  elements  within  the  block  areas. In  addition  to  the  Principal  Official
 in  the  block  area,  the  Block  Advisory

 r
 y  Come mittee  may  consist  of:—

 nh  Local  Members  of  Parliament.
 2..  LocalMembers  of  State  Assembly.
 3.  Local  Members  of  District  Board.
 ro  A  specified  number  of  repre- sentatives  from  the  Village

 Panchayats  in  the  block  area.
 5.  A  specified  number  of  represen- tatives  from  the  multipurpose

 Co-operative  Societies  in  the  block
 area.

 6.  A  specified  mumber  of  represen- tatives  from  the  Bharat
 Samaj  Orga

 anisation  as  and  when
 it  comes  into  being.
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 7.  A  specified  number  of  represen- tatives  from  Practical  Agricul-

 turists.

 8.  A  specified  number  of  represen- tatives  from  leading  social  work-
 ers.

 (b)  There  is  no  limit  imposed  on  the
 total  membership  of  the  Block  Advisory Committees  and  it  is  open  to  the  State
 Governments  to  provide  for  the  represen- tation  of  the  Central  Co-operative  Banks.
 on  these  Committees,  if  considered  neces-
 sary.

 (c)  The  Block  Advisory  Committees
 constituted  by  the  State  Governments
 generally  follow  the  pattern  indicated  by the  Central  Govt.  subject  to  minor  modi-
 fications  to  suit  local  conditions.

 All  India  Khadi  and  Village  Industries.
 Board

 {Thakur  Jugal  Kishore  Sinha::
 1748  4  Shrimsti  Kamiendu  Mati.

 |  Shah:
 Will  the  Minister  of  Production  be

 pleased  to  state:
 a)  whether  any  application  has  been

 received  by  the  All  India  Khadi  and
 Village  Industries  Board’  on  behalf  of
 Vishv  Mitarta  Gram  Udhyog  Sangh  of
 Bihar  State;

 (b)  if  so,  when  the  a
 pplication

 was.
 received  and  the  action  t  thereon;
 and

 (c)  whether  the  Sangh  -has  supplied the  details  as  asked  for  by  the  All  India
 Khadi  and  _  Village  Industries  Board
 in  955  and  further  action  taken  there  cn?

 The  Minister  of  Production  (Shri
 K.  C.  Reddy):  (a)  Yes.

 (b)  and  (c).  This.  institution  which asked  for  sanction  of  funds  in  an  informal.
 letter  dated  9-3-1955,  has  not  furnished
 details  of  itsschemes  and  the  estimated
 requirements  inspite  of  the  effect  that  it  was
 requested  twice  by  the  Khadi  Board  to  do  $०
 A  reply  is  still  awaited.

 Sea  Erosionon  Andhra  Coast

 1749  Shri  B.  S.  Murthy:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  state:

 (a)  the  area  exposed  to  the-sea  erosion
 in  the  Andhra  Coast;

 (b)  the  measures  taken  to  prevent.  the
 same;  and

 (c)  the  amount  so  far  spent  ?
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 The  Deputy  Minister  of  Irrigation
 and  Power  (Shri  Hathi):  (a)  to  (c). Information  is  being  collected  from
 State  Government  and  will  be  laid  on  the
 Table  of  the  House  as  soon  as  possible

 First  Five  Year  Pian

 ‘1750.  ShriN.  B.  Chowdhary:  Will
 the  Minister  of  Planning  be  pleased  to
 lay  on  the  Table  of  the  Sabha  a  statement
 showing  the  amounts  of  grants  and  loans
 allocated  to  West  Bengal  under  the  First
 Five  Year  Plan  under  different  heads  and
 the  amounts  actually  utilised  up  to  the
 3Ist  March  79567

 The  Dep  Minister  Planning (Shri  S.  R.  Mishrs):  Sermon  is
 deing  obtained  from  the
 and  will  be  placed  on  the  cal  of  the  House
 फ्फटण  availa»le.

 Orphangunge  Market,  Kedderpur
 ‘175%  Shri

 areata
 ta:  Will

 the  Minister  of  Wotks,  and
 Supply  be  pleased  to  refer  to  the  reply
 given  to  Starred  Question  No.  524  an  the

 Avgaist  3956  and  state:
 (a)  how  many  representations  against

 of  Orphangunge Market,  Kédderpur  were  received;
 (b)  what  were  the  main  grievances;
 (c)  whether  any  departmental  en-

 quiry  was  made;
 (d)  if  so,  by  whom;
 (¢)  the  expenditure  incurred  on  the

 sanitation  of  the  market;

 (f)  whether  amy  flying  visit  was  made
 to  know  whether  proper  sanitary  environ.
 nent  is  kept?

 sod  bent
 स  पन

 a
 Ppl,  and  C

 mMEFCe

 San
 Sweéran high):  (a)  Three

 (०)  Their  main  grievances  were  thet—
 @  more  rent  was  being  charged  for

 th  s  eccupied  by  them,
 (ii)  certain  persons  were  fined  by  the

 Superinsendent  of  the  market
 for  committing  nuisance  in  the
 market  place;

 (iii)  general  sanitary  copditions  in  the
 market  needed  improvémeht
 and  that  more  urinals  should  be
 provided.

 (९)  and  (9),  No  formal  departmental
 inquiry  against  the  officer  was  considered necessary.  The  superior  officers  in  the
 Estate  Office  and  the  Ministry  did,  however
 uisit  the  place  and  examine  the  point  raised;
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 (e)  About  Rs.  31,000/-  per  annum,
 (f)  Yes,  Sir.

 Artisan  Co-operative  Secistias
 ‘1782.  591  Achathan:  Will  the

 Minister  of  Plamming  be  pleased  to  state
 (a)  the  total  number  of  artisan  cp-

 operative  societies  formed  and  working  ih
 e  Community  Project  and  Extension

 Block  areas  in  Travancore-Cochin  State
 and  their  total  membership  ;

 (b)  what  percentage  of  the  total  artisans
 of  that  area  have  comie  into  this  co-operative
 fold  ;  and

 (c)  the  main  difficulties  if  any,  ex-
 periénced  in  mearkefing  those  products
 and  the  steps  taken  to  overcome  them  ?

 The  Deputy  Minister  of  Plasnin
 (Shri  S.  N.  Mishra):  (a)  to  (c).  The
 information  is  not  available  with  the  Central
 Government,
 Technical  Training  Schools  in  N.ES.

 and  Community  Projects
 ‘3733.  Shri  Achuthan:  Will  the

 Minister  of  Planning  be  pleased  to  state:
 (a)  how  many  technical  training  school

 have  been  opened  in  the  Gomimuriity  Project
 and  National  Extension  Service  Block  aréés
 in  Travancore-Cochin  State  during  the
 last  four  years  and  how  many  persons  have
 finished  training;

 ०)  the  total  capacity  of  the  schools
 an  the  period  of  traininig  and  ook

 (c)  the  main  subjects  taught  and  trained in?
 Fhe  Deputy  Minister  of

 Pleantag
 (Shs!  &  a  Rorerety  oh

 (४)  to  (८).
 ह requi  intro!  10D  8  beefi  calied the  Stare  Government  and  will  be

 laid  on  the  Table  of  the  Housé  és  soon  as
 it  is  received.

 Transval  Indian  Congress
 छ

 fad
 Ram  Subhag  Singh:

 753-44  BE  D.C.  Sbarma:
 .

 Will  the  Prime  Minister  be  pleased to  state:

 (a)  whether  the  Transval  Indian  Con-
 yess

 have  approached  the  Asian  African
 ons,  represented  at  Bandung,  to  influ-

 ence  members  of  the  U.  N.  to  make  the
 Union  Government  of  South  Africa  cease
 violating  the  provisions  of  the  U.  N.  charter
 and  the  Declaration  of  Human  Rights

 (b)  if  so,  whether  Government  propose to  tate  up  this  matter  with  other  Asian
 African  nations  ?
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 The  Prime  Minister  and  Minister  of
 External  Affsirs  (Shri  Jawaherlel
 Nehru):  (a)  Government  have  seen
 press  reports  to  the  effect  that  the  Transval
 Indian  Congress  has  decided  to  seek  the
 support  of  the  AsiamAfrican  natione  in  this
 matter.

 (b)  The  Bandung  Conference  of  Asian-
 African  countries  held  in  April  1955,  meaty condemned  racial  discrimination  in  Sout!
 Africa.  The  Asian  African  countries  re-
 presented  in  the  U.  N.  are  fully  aware  of
 the  situation  in  South  Africa  and  this  matter
 has  been  before  the  U.  N.  General  Assembly for  the  past  few  years.  The  question  of  the
 Government  of  India  taking  it  up  afresh
 with  these  countries  does  not  arise.

 ater  कोयला  साले

 ORY,  wo  राम  सुमन  सिह  :
 क्या  उत्पादन  मंत्री  यह  बताने  की  कृपा
 'करेंगे  कि

 (क)  क्‍या  यह  सच  है  कि  कोरवा
 (मध्य  प्रदेश)  की  कोयला  खानों  के  बारे

 में  एक  प्रतिवेदन  तैयार  करने  के  लिये  रूसी
 “विशेषज्ञों  का  एक  दल  भारत  आने  के  लिये
 आमंत्रित  किया  गया  है;

 (ख)  यदि  हां,  तों  वह  दल  कब
 मस्तक  भारत  झा  जायेगा;  और

 (7)  उनसे  किन॑-किन॑  बातों  की
 अन-बीन  करने  के  लिये  और  किन  विशेष
 जातों  पर  विचार  करने  के  लिये  कहा
 जायेगा  ?

 उत्पादन  मंत्री  (श्यो  Go  qo  देही)  :
 (क)  जी,  हां  1

 ख)  सी  वर्ष  अक् तू  '

 (7)  रूसी  विशेषज्ञ  इस  क्षेत्र  में  कोयले
 की  खानों  के  विकास  के  लिये  भारतीय  विशेषज्ञों
 द्वारा  बनाई  गई  योजना  का  अध्ययन  करेंगे।
 ये  इस  बारे  में  भ्रम  सलाह  देंगे  कि  इस  क्षेत्र
 में  किस  प्रकार  जल्‍द  से  जल्द  और  कम
 खर्च  करके  कोयला  निकाता  जाये  और  काम
 -कू  लिये  किस  प्रकार  के  यंत्र  काम  में  लाय
 जायें  ।
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 Sale  ef  Cement

 T1SS+  Dr.  Ram  Subhag  Singh
 Will  the  Minister  of  Heavy  Fadustries
 be  pleased  to  state:

 (a)  whether  representations  have  been
 made  to  Government  for  the  continuance
 ot  Gate-sale  of  cement  in  Bihar  Cement
 Factories  for  the  benefit  of  the  local  consu-
 mers  ;  and

 (b)  if  so,  the  action  taken  in  that
 regard  ?

 The  Minister  of  Heavy  Industries
 (Shri  M.  M.  Shah):  (a)  No,  Sir.

 (b)  Do  not  arise.

 Printing  Press
 ‘IPS6.  Dr.  Ram  Subhag  Singh:

 Will  the  Minister  of  Works,  Housing  and
 Supply  be  pleased  to  state  :

 (a)  whether  there  is  any  pro  to set  up  a  modern  printing  press  Post  the
 large-scale  manufacture  of  books  by  the
 National  Book  Trust;

 (b)  if  so,  when  this  press  will  be  set
 up;  and

 (c)  at  what  cost  ?
 The  Minister  of  Works,Housing  and

 Supply  and  Co:  rce  and  Cons
 Industries  (Sardar  Sweran  Singh):
 (a)  Yes.

 (b)  and  (c).  The  proposal  is  still  in
 a  nebulous  stage  and  no  precise  informatioh
 in  regard  to  the  date  for  the  setting  up  of  the press  or  its  cost  could  be  given  at  present.

 Raw  Film  Industry
 Dr.  Ram  Subbag  Singh:

 ‘ATST.  ९  Shri  Mohana  Rao:
 Dr.  Rama  Rso:

 Will  the  Minister  of  Heavy  Industries
 be  pleased  to  state:

 (a)  the  recommendations  made  by
 the  East  German  Experts  delegation,  whieh
 visited  India  during  the  early  part  of  this
 year  regarding  the  manufacture  of  réew
 film  in  India;

 (b)  whether  Government  have  _  re-
 ceived  any  offer  from  East  Germany  for
 setting  up  a  plant  for  manufacturing  raw
 film;  and

 (c)  whether  Government  have  accept-
 ed  that  offer  ?

 The  Minister  of  Heavy  Industries
 (Shri  M.  M.  Shah):  (a)to(c).  The  East
 German  Experts  have  stibmitted  a  preli-
 minary  report  and  further  details  are  awaited.
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 Rehabilitation  Loans  to  Displaced
 Persons  in  Tripura

 3758.  Shri  Dasaratha  Deb:  Will  the
 Minister  of  Rehabilitation  be  pleased to  state:

 (a)  whether  it  was  decided  by  Gov-
 ernment  to  sanction  a  second  set  of  loans
 to  those  displaced  persons  of  Tripura
 whose  rehabilitation  has  been  found  to  be
 inadequate;

 (b)  if  so,  how  many  displaced  per- sons  have  got  the  benefit  of  second  set  of
 loans  uptil  now;  and

 (c)  if  not,  the  steps  Government
 propose  to  take  to  assist  those  displaced
 persons  who  could  not  rehabilitate  them-
 selves  with  the  loans  advanced  by  Govern-
 ment  in  accordance  with  the  present  scale,
 which  is  the  lowest  compared  with  West
 Bengal  and  East  Punjab  ?

 The  Minister  of  Rehabilitation
 (Shri  Mehr  Chand  Khanna):  (a)  Yes.

 (b)  117  families.
 (c)  Do  not  arise.

 Dis  placed  personsfrom  East  Pakistan

 7759-  Shri  Dasaratha  Deb:  Will  the
 Minister  of  Rehabilitation  be  pleased to  state

 (a)  whether  it  is  a  fact  that  a  large number  of  refugees  from  East  Pakistan
 are  coming  daily  to  Tripura  during the  recent  months;

 (b)  if  so,  what  would  be  the  approxi- mate  number  of  daily  influx  to  Tripura;
 (c)  whether  Government  consider

 that  vy  jaut
 State  will  be  able  to  absorb

 such  3  and
 (d)  if  not,  what  steps  are  being  taken

 to  shifit  them  elsewhere  (to  other  States)?

 The  Minister  of  Rehabilitation
 (Shri  Mehr  Chand  Khanna):  (a)  and
 (b).  A  statement  giving  the  figures  of
 migration  for  each  month  from  January to  July,  3956  and  for  the  first  fortnight  of
 August,  I956  is  laid  on  the  Tiable  of  the
 oe  So

 [See  Appendix  XII,  annexure
 65).

 Figures  for  daily  influx  are  not  readily available.

 (c)  and  (d).  Fhese  questions  are  being
 carefully  examined.  here  is  obviously a  limit  to  Tripura’s  capacity  to
 displaced  persons.
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 N.E.S.  and  Community  Developmest

 Programme
 Sardar  I

 5  Wa
 Ss 776०.  १  ‘Surdar  yell

 Will  the  Minister.  of  Planning  be
 pleased  to  statet

 (a)  the  amounr  that  has  been  allo-
 cated  to  Punjab  for  Community  Project
 Development  and  National  Extension
 Bes

 for  the  years  1955-56  and  1956-57.
 so  far;

 (b)  the  amount  spent  during  1955-56 and  1956-57  (so  far)  on  the  various  Project
 Schemes;  and

 (c)  the  amount  of  voluntary  contri-
 butions,  if  any,  received  either  in  kind  or
 in  cash  ?

 The  ty  Minis  of  nnin;
 (Shri  S.  N.  Mishra):  (a)  The  Community
 Development  and  National  Extension
 Service  Scheme  is  a  three  year  programme.
 For  the  projects  and  blocks  allotted,  the
 State  Governments  are  allowed  to  incur
 expenditure  according  to  the  pattern  and
 the  ceilings  laid  down  in  the  respective
 schemetic  budgets.  The  expenditure
 is  incurred  initially  by  the  State  Govern-
 ments  and  the  Central  share  is  reimbursed
 to  them  every  half  year  on  the  basis  .o
 certified  expenditure  statements.  Annual
 monetary  allocations  for  expenditure  on
 he  programme  are  not  made  by  the  Central

 Government.  The  payments  made  to
 the  Government  of  Punjab  on  account  of
 the  Central  share  of  expenditure  during
 1955-56  and  1956-57  (so  far)  are  as  under:—.

 (Figures  in  lakhs  of  rupees)
 1955-56  ‘1956-57

 Loans  Grants”  Loans  Grants
 CPD.  Pro-  58°51  48°43  5
 jects/Blocks
 N.ES.  Blocks  6°14  ‘T3621  I-92  4708

 (Figures  in  lakhs  of  rupees)
 I955-56  1956-57,

 (b)  Community
 Development

 Projects/Blocks  10303,  Not  yet  available
 N.E.S.  Blocks  19-93,  -do-

 TOTAL  722  +96
 ©  Rs.  323  lakhs  in  cash;  kind  and  labour

 from  the  commencement  of  the  programme
 upto  31-3-56.
 Displaced  Persons  from  Pakistan

 held  Kashmir  Territory
 Sarder

 an
 Singh:

 ¥76%.  Sardar  uri:
 Will  the  Minister  of  Rehabilitation

 be  pleased  to  state:
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 (a)  the  number  of  Displaced  Persons
 from  Mirpur,  Poonch  and  Muzaffarabad
 (Jammu  and  Kashmir):  and

 (b)  how  many  of  them  have  been
 resettled  ?

 The  Minister  of  Rehabilitation
 (Shri  Mehr  Chand  Khanna):  (a)  and  (b).
 Separate  figures  for  Mirpur,  Poonch  and
 Muzaffarabad  are  not  available.  It  is
 estimated  that  about  735  lakhs  Hindus
 and  Sikhs  migrated  from  the  raider-held
 area  of  Jammu  and  Kashmir.  Schemes
 covering  an  expenditure of  about  Rs.  268
 lakhs  were  sanctioned  by  the  earst-
 while  Ministry  of  States  uptil  r4th  May,
 1954.  After  that  the  work  of  relief  and
 rehabilitation  was  taken  over  by  the
 Ministry  of  Rehabilitation,  and  schemes
 amounting  to  about  Rs.  I80  lakhs  have
 been  sanctioned.

 All-India  Khadi  Board

 ‘1762.  Shri  Dhusiya:  Will  the  Minis-
 ter  of  Production  be  pleased  to  state:

 (a)  when  the  All-India  Khadi  Board
 was  given  the  first  grant  and  when  it
 was  audited  for  the  first  time;  and

 (b)  the  agency  which  audited  the
 accounts  ?

 The  Minister  of  Production  (Shri K.  C.  Reddy):  (a)  The  first  grant  was
 sanctioned  in  July,  19535,  and  the  first  audit
 in  January,  ‘1955.

 (b)  The  office  ofthe  Deputy  Accountant
 General,  Industry  and  Supply,  Bombay.

 Dyeing  and  Printing  Centres
 ‘1763.  Shri  Dhusiya:  Will  the  Minis-

 ter  of  Production  be  pleased  to  state:
 (a)  the  policy  of  Government  with

 regard  to  the  opening  of  new  dyeing
 and  printing  Centres;

 (b)  how  many  dyeing  and  printing
 Centres  were  running  before  the  in-
 ception  of  the  Khadi  Board  and  what
 was  the  number  of  persons  employ-
 ed  in  each  respectively  (throughout  the
 country);  and

 (c)  the  circumstances  in  which  the
 dyeing  and  printing  of  Khadi  has  been
 allowed  in  mills  ‘and  since  when?

 The  Mini  of  Production  (Shri
 K.  C.  Reddy):  (a)  Decision  in  regard  to
 this  matter  is  left  to  the  discretion  of  the
 All  India  Khadi  and  Village  Industries
 Board  who  are  mainly  _  responsible  for
 determining  the  size  and  direction  of  opera- tions  incidental  to  the  development  of  the
 Khadi  Industry

 (b)  22  dyeing  houses.  Printing  was
 arranged  by  the  institutions  through  hand-
 printers  at  places  where  such  printers  were
 available.  information  regarding  persons
 employed  in  dyeing  houses  at  that  time  is
 not  available.
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 (c)  Dyeing  of  Khadi  supplied  a
 gee Government  orders  is  done  at  mills  as

 such  Khadi  has  to  conform  to  certain
 standards  of  colour  and  shade  laid  down
 by  the  Directorate  General  of  Supplies
 and  Disposals,  and  the  dyeing  houses
 for  Khadi  are  not  equipped  to  undertake
 such  works,  Printing  of  some  Khadi_  is
 done  at  Bombay  by  hand-process  in  the
 premises  of  certain  mills  where  facilities
 it

 aeeard
 to  trained  art-printers  are  avail-

 able.

 Dyeing  and  Printing  Works

 Pa  Shei
 Dhusiya  :  Will  the  Minis-

 ter  of  Prodaction  be  pleased  to  state
 (a)  whether  the  Khadi  Board  has  ever

 ly  for  the
 development  of  dyeing  and  printing  works;

 (0)  what  amounts  have  been  given  as
 grants  or  loans  for  the  same  since  its  in-
 ception,  year-wise;

 wild (c)  ६७४
 those  amounts  have  been

 The  Minister  of  Production  (Shri
 K.C.  Reddy)  ४  (a)  The  Board’s  demand

 hse
 been  for  the  development  of  printing

 04
 (०)  The  following  amounts  have  been

 sanctioned  as  grants  :
 Year  Amt

 1954-55  Rs.  —  3000
 1955-56  Rs.  5,000
 1956-57  Rs.  -1,50;000°

 *NoTg:  The  amount  sanctioned  for
 the  year  ‘1956-57  inchudes  print-
 ing  and  other  schemes.  The
 total  amount  sanctioned  has
 not  been  apportioned  between
 printing  and  other  schemes

 (c)  In  Andhra,  for  training  in  Kalam.
 kari  print

 Displaced  Pereans  from  East  Pakist==
 and  vice  verea

 1765.  Shri  Ramanandsa  Das  :
 Will  the  Prime  Minister  be  pleased  to
 state  ३

 (a)  the  number  of  displaced  persons from  East  Pakistan  that  came  to  West
 Bengal,  Assam  and  Tripura  _  since
 partition  upto  the  3oth  July,  19565,

 (0)  the  number  of  Mualims  that  went
 to  East  Pakistan  from  West  Bengal  since
 Partition  30th  July,  956  and  the  num-

 his  who  came  to  West  Bengal,
 eae

 and  Tripura  during  the  same  period, an

 )  the  amount  of  money  so  far  spent
 by  Rate  for  the  settlement  of  Muslim
 migr  ane  =

 West  Bengal  from  East
 stan



 2681  Written  Answers

 The  Prime  Minister  and  Minister
 of  External  Affairs  (  Shri

 — Nehru  ye  (a)  to  (०.  e  infor-
 mation  has  been  asked  for  from  the
 State  Governments  concerned  and  will

 be  placed  onthe  Table  of  the  House  when
 available.

 Cottage  Industries
 ‘1766.  Shri  Ramananda  Das:  Will

 the  Minister  of  Commerce  and  Con-
 sumer  Industries  be  pleased  to  state  :

 (a)  the  action  taken  by  Government
 to  revive  the  Cottage  Industries  of  Shoe
 and  Leather;

 (b)  whether  it  is  a  fiact  that  r00  work-
 ers  are  going  to  be  trained  in  the  trade
 by  ,Government  at  Agra  and  Madras;

 (c)  if  so,  their  qualifications  and
 method  of  selection;  and

 (d)  whether  leather  workers  will  have
 special  preference  fior  the  training  ?

 The  Minister  of  Works,  Housing and  Supply  and  Commerce  and  Con-
 sumer  Industries  (  Sardar  Swaran
 Singh  )  :  (a)  The  following  action  has
 been  taken  by  Government  to  _  assist
 Cottage  and  Small  Scale  Shoe  and  Leather
 Industry  :—

 (i)  Financial  Assistance  =  Loans  and
 Grants  totalling  Rs.  55,03,427 have  been  sanctioned  since  ‘1954-
 55  to  State  Governments,  in-
 dividual  cobblers,  Co-operative
 Societies  etc.  for  the  Develop-
 ment  of  Cottage  and  Small
 Scale  Shoe  and  Leather
 Industry.

 Gi)  Tecwical  assistance  Tech-
 nical  assistance  has  been  ar-
 ranged  through  the  Regional Small  Industries  Service  In-
 stitutes.

 (iii)  One  Extension  Service  Centre
 for  Foot-wear  has  been
 sanctioned  and  the  establish-
 ment  of  more  such  centres  are
 under  consideration.

 (iv)  Assistance  in  Marketing  :
 Government  have  set  up  the
 National  Small  Industries  Cor-
 poration  (  Private  )  Ltd.  to
 help  the  marketing  of  the
 Products  of  Cottage  and  Small
 Scale  Units.

 (b)  Yes,  Sir.
 (c)  The  details  have  not  yet  been

 worked  out.
 (d)  Yes,  Sir.

 Displaced  Persons  from  East  Pakistan
 ‘1767.  Shri  Ramananda  Das:  Will

 the  Minister  of  Rehabilitation  be  pleased
 to  state  :

 (a)  the  amoynt  of  money  sanctioned
 for  the  rehabilitation  of  displ  aced  persons
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 from  East  Pakistan  under  different  heads
 for  the  year  1956-575

 (b)  how  much  of  the  -  sanctioned
 amount  for  the  current  year  has  been  on
 approved  schemes  submitted  by  the  West
 Bengal  Government;  and

 (c)  how  much  of  last  year’s  amount
 under  different  schemes  has  _  still  been
 held  over  and  not  paid  resulting  in  the
 delay  of  the  rehabilitation  of  the  displaced
 persons  from  East  Pakistan  ?

 The  Minister  of  Rehabilitation
 (Shri  Mehr  Chand  Khanna  )  :  (a)
 to  (c).  The  information  is  being  collected
 and  will  belaidan  the  Table  of  the  Lok
 Sabha  in  due  course.

 Industries  in  Andhra  State
 ‘1768.  Shri  Lakshmayya  :  Will  the

 Minister  of  Heavy  Industries  be  pleased to  state:
 (a)  whether  any  new  major  indus-

 tries  have  been  proposed  to  be  started  in
 Andhra  State  under  the  Second  Five
 Year  Plan;

 (b)  if  so,  what  are  those  industries;
 (c)  whether  the  State  Government

 have  proposed  to  start  a  Cement  factory
 in  Rayalaseema  area;  and

 (d)  if  so,  in  which  place  and  what
 would  be  its  productive  capacity ?

 The  Minister  of  Heavy  Industries
 (Shri  M.  M,  Shah  )  :  (a)  Yes,  Sir.

 (b)  Cement,  Sugar,  Ferro-Managanese
 Superphosphate  and  Oil  Refinery  indus-

 tries.
 (c)  No,  Sir.
 (d)  Do  not  arise.

 गंगानगर  में  विस्थापित  ब्यक्ति

 १७६६.  शो  To  ला०  बारूपाल  :
 क्या  पुनर्वास  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि  :

 (क)  क्या यह  सच  है  कि  ९६५२  में
 गंगानगर  से  ७१८  ऐसे  परिवारों  की  एक
 सूची  सरकार  के  पास  आई  थी  जो  हारणार्थी
 नहीं  थे  पर  जमीन  प्राप्त  करने  के  लिये  उन्हें
 शरणार्थी  दिखाया  गया  था  ;

 (ख)  क्या  यह  भी.  सच  है  कि  जब
 सरकार  को  पता  लगा  कि  उन  परिवारों  की
 प्रविष्टियां  जाली  हैं  तो  उसकी  जांच  की  गई,
 भभोर  वह  सूची  गलत  पाई  गई;  भौर
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 (ग)  सरकार  को  धोखा  देकर  जमीन
 और  घन  प्राप्त  करने  की  कोशिश  करने  वालों
 को  कया  सजा  दी  गई  ?

 पुनर्वास  मंत्रों  (थी  मेहर  बन्द  खन्‍ना):
 (क)  से  (ग).  अपेक्षित  जानकारी  इकट्ठी

 की  जा  रही  है  शौर  उपलब्ध  होने  पर  सभा
 पटल  पर  रख  दी  जायेगी।

 American  Cotton  Market

 Shri  N.  R.  Muniswamy:
 Will  the  Minister  of  Commerce  and

 Consumer  Industries  be  pleased  to  state  :

 1769-4,  {
 Shri  B..Ramachandra  Reddi:

 (a)  whether  the  attention  of  Govern-
 ment  was  drawn  to  the  wide  and  growing
 prevalence  of  speculation  in  India  called

 ‘American  Cotton  Market’’;  and
 (b)  if  so,  what  steps  are  contemplated

 to  prevent  and  eradicate  the  said  specula- tion

 The  Minister  of  Works,  Housing and  Supply  and  Commerce  and  Con-
 sumer  Industries  (Sardar  Swaran
 Singh)  :  (a)  and  (b).  Government  have
 No  information.

 Re~organisation  of  Planning Commission
 Sardar  Iqbal  Singh:

 770,  eran  Akarpuri:
 Will  the  Prime  Minister  be  pleased to  state
 (a)  whether  there  is  any  proposal to  reorganise  the  Planning  Cammission

 and  to  increase  its  strength  in  view  of
 the  heavy  pressure  of  work  on  the  Com-
 mission  due  to  Second  Five  Year  Plan;

 (b)  if  so,  the  details  thereof  ;  and
 (c)  when  new  members  are  proposed to  be  appointed ?
 The  Prime  Minister  and  Minister

 of  External  Affeirs  (Shri  Jawaharlal
 Nehru  de  (a)  to  (c).  There  is  no  proposal
 being  considered  at  present  for  the  reorga- nisation  of  the  Planning  Commission.
 But  this  question  is  considered  from  time
 to  time  and  changes  and  additions  made.

 Recently  the  Finance  Minister,  Shri
 T.  T.  Krishnamachari  and  the  Minister
 Without  Portfolio,  Shri  V.K.  Krishna
 Manon,  were  appointed  as  Members  of
 planning  Commisaion.
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 Cine  Projectors

 a.  {Sard
 Iqbal  a

 Will  the  Minister  of  Heavy  Industries
 be  pleased  to  state:

 (a)  whether  Government  have  _  con-
 sidered  the  proposal  to  reduce  the  im-
 port  duty  on  I6-mm  projectors  in  view
 of  the  increase  in  use  of  these  projectors in  Schools,  educational  institutions,  wel-
 fare  centres,  community  projects  and  in
 the  development  areas;

 (b)  if  so,  the  amount  to  be  reduced
 and  the  date  from  which  itistobe  effected;

 (c)  if  reply  to  part  (b)  above  be  in  the
 negative,  the  reasons  therefor?

 The  Minister  of  Heavy  Industries
 (ShriM.M.  Shah):  (a)to(c).  Govern-
 ment  regret  their  inability  to  furnish  any information  regarding  future  changes  in
 tariffs.
 Indian  Nationals  in  Foreign  Countries

 I772.  4  serdar  4  Singh
 Will  the  Prime  Minister  be  pleased to  state:

 (a)  the  number  of  Indian  nationals
 who  were  sentenced  to  death  in  foreign
 countries  during  the  year  1955-563,

 (b)  the  number  of  cases  in  which  the
 Government  of  India  took  up  the
 matter  with  the  appropriate  authorities
 to  save  the  persons;  and

 (c)  the  results  achieved  ?
 The  Prime  Minister  and  Minister

 of  External  Affairs  (Shri  Jawaharlal
 Nehru):  (3)  to(c).  As  far  as  is  known,
 four  Indian  Nationals  were  sentenced  to
 death  in  foreign  countries  during  the  year
 1955-56.

 Two  of  these  were  Brij  Bhushan  and
 Makhan  Singh,  who  were  sentenced  to
 death  in  London  for  the  murder  of another
 Indian  national  Pakhar  Singh.  They  were
 subsequently  reprieved.

 The  other  two  were  sentenced  to  death
 in  Malaya.  One  of  them  was  Subramaniam, son  of  Latchumanan.  The  Govern-
 ment  of  India  made  representations  in  his
 casethroughtheir  Commissioner  in  Malaya. The  mercy  petition,  however,  was  dismis-
 sed  by  the  Sultan  of  Johore.

 -The  other  case  was  of  Subramaniam,
 son  of  Munusamy.  In  this  case  also  the
 Indian  Commissioner  in  Malaya  interce-
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 ded.  The  appeal  was,  however,  dismissed.
 Later  an  appeal  was  lodged  in  the  Privy Council  which  quashed  the  conviction  and
 sentence  of  death.

 Export  of  Films
 Sardar  Iqbal  Singh:

 {Serdar  Akarpari:
 Willthe  Minister  of  Information  and

 roadcasting  be  pleased  to  state:
 (a)  the  number  of  films  or  documen-

 taries  produced  by  the  State  Govern-
 ments  that  were  exported  to  foreign
 countries  during  the  last  three  years;

 (b)  whether  the  Central  Government
 have  banned  the  export  of  certain  films
 produced  by  State  Governments;  and

 (c)  if  so,  the  reasons  therefor  ?
 The  Minis  of  Informatio  id

 Broadcasting  (Dr.  Keskar):  (a)  Informa-
 tion  is  being  collected  and  will  be  laid  on
 the  Table  of  the  House.

 (७)  No.
 (c)  Do  not  arise.

 Cement  Allocation
 Sardar  Iqbal  Singh: Sardar  Akarp'

 Will  the  Minister  of  Heavy  Industries
 be  pleased  to  state:

 7774

 (a)  whether  the  quota  of  cement
 allocation  to  Punjab  State  was  consider-
 ably  reduced  in  the  last  two  quarters of  1955-56  as  compared  to  the  previous
 two  quarters;  and

 (b)  the  demands  made  by,  and  allot-
 ment  made  to,  the  various  States  for
 the  last  two  quarters  of  1955-56?

 Minister  of  Heavy  Industries
 (Shri  M.  M.  Shah):  (a)  No,  Sir.

 (b)  A  statement  is  laid  on  the  Table  of
 the  abha.  [See  Appendix  XII,
 annexure  No.  66).

 All  India  Radio
 Sardar  Iqbal  Singh:

 1715  {Saray  Abary  ing
 Will  the  Minister  of  Information  and

 Broadcasting  be  p!  d  to  state

 (a)  whether  it  is  a  fact  that  Govern-
 ment  propose  to  depute  an  officer  of  the
 A.LR.  to  the  United  States  of  America
 to  learn  the  engineering  technique  associa-
 ted  with  the  setting,  up  of  a_  television
 station  in  India;  and
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 (b)  if  so,  when  that  officer  is  likely to  be  sent?
 The  Minister  of  Information  and

 Broadcasting
 (Dr.  Keskar):  (a)  No,

 ir,
 (b)  Do  not  arise.

 Cement  Factory  at  Chandigarh

 r  Sardar  Iqbal  Singh: TTT.  ५  Sardar  Akarpuri:
 Will  the  Minister  of  Heavy  Industries

 be  pleased  to  state:
 (a)  whether  any  request  for  assistance

 has  been  received  by  Government  from
 the  Punjab  Government  for  setting  up  a
 cement  factory  near  Chandigarh;  and

 (b)  if  so,  the  decision  taken  in  the
 matter  ?

 The  Minister  of  Heavy  Industries
 (Shri  M.  M.  Shah):  (a)  A  proposal  for
 establishment  of  a  cement  factory  near
 Chandigarh  was  received  from  the  Punjab
 Government.

 (b)  The  State  Government  had  been
 informed  that  the  establishment  of  a  factory
 could  be  considered,  subject  to  availability of  limestone.

 Transit  Camps  at  Amritsar
 ‘1778.  Shri  D.  C.  Sharma:  Will  the

 Minister  of  Rehabilitation  be  pleased to  state:
 (a)  whether  it  is  a  fact  that  nearly 660  people  are  at  present  living  in  two

 transit  camps  at  Amritsar  in  conditions
 of  squalor;  and

 (b)  if  so,  the  steps  Government  pro-
 pose  to  take  to  rehabilitate  them  ?

 The  Minister  of  Rehabilitation
 (Shri  Mehr  Chand  Khanna)

 (a)
 and

 (b).  About  350  families  from  Kol  are
 at  present  held  up  in  the  transit  camp  at
 Amritsar.  They  are  undoubtedly  living in  difficult  conditions.  The  Ministry  of
 Rehabilitation  is  endeavouring  to  locate
 suitable  agricultural  land  for  the  resettle-

 ment  of  these  displaced  persons.  As  soon
 as  such  land  is  located  these  families  will
 be  resettled  on  it.

 झावाँ  प्राम

 owe.  sit  Ho  चे  मानवीय  :
 क्या  निर्माण,  आवास  और  सम् मर णा  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  मध्य  भारत  में  कितने  झाददे
 ग्राम  बनाये  जा  रहे  हैं  तथा  कितने  और
 बसाये  जाने  का  विचार  है;
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 (ख)  मध्य  भारत  में  भाभी  तक  बसाये
 गये  आदर्श  ग्रामों  क ेनाम  क्या  हैं,  शर  उन्हें
 किन-किन  जिलों  में  किन-किन  स्थानों  पर
 बसाया  गया  है  ;

 (ग)  कितने  हरिजन  आदर्श  ग्राम
 किन-किन  स्थानों  पर  बसायें  गये;  और

 (घ)  उपरोक्त  योजना  के  लिये
 केन्द्रीय  सरकार  मध्य  भारत  को  कितनी
 राशि  का  अनुदान  देना  चाहती  है  ?

 निर्माण,  आवास  कौर  सम्मरण  तथा
 वाणिज्य  और  उपभोग-वस्तु  उद्योग  मंत्री
 (सरदार  स्वर्ण  सिह  )  :  (क)  से  (ग).

 हस  सम्बन्ध  में  काम  शुरू  करने  श्र
 उनकी  सूचना  के  लिये  हमें  राज्य  सरकार
 पर  निर्भर  रहना  होता  है।  मध्य  भारत
 में श्रमी  तक  किसी  प्रकार  के  श्रादर्दा  गांव
 नहीं  बनाये  गये  हैं  ।

 (घ)  गावों  में  घर  बनाने  के  लिये
 दूसरी  पंचवर्षीय  योजना»  में  जो  १०  करोड़
 रुपये  की  रक़म  निर्धारित  की  गई  है  उस  में
 से  किस  राज्य  सरकार  को  कितनी  रक़म
 दी  जाये  यह  भ्र भी  तय  नहीं  किया  गया  है।
 इस  निर्घारित  रक़म  से  उनको  जो  कुछ
 भी  दिया  जायेगा  उसके  अलावा  यह  भी
 विचार  है  कि  गृह  मंत्रालय  के  भ्र घिन  हरिजनों
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 की  भलाई  के  लिये  जो  रक़म  है,  या  गांवों  की
 विकास  सम्बन्धित  योजनाझों  के  लिये  स्वास्थ्य
 मंत्रालय  इत्यादि  के  झा धीन  चो  रक़म  है,
 उसका  उपयोग  मिल  जुल  कर  इस  प्रकार  किया
 जाये  कि  उन  गावों  को  जो  विकास  के  लिये
 चुने  जायें,  अघिक  से  अधिक  लाभ  हो।

 चीलर  नदी  पर  बांध

 *eco  sit  Wo  न०  मालवीय
 क्या  योजना  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि

 (क)  क्‍या  केन्द्रीय  सरकार  ने  मध्य
 भारत  के  शाजापुर  जिले  में  चीलर  नदी  पर
 एक  बांध  बनवाने  के  लिये  ५६  लाख  रुपये
 की  राशि  स्वीकृत  कर  दी  है  ;

 (ख)  यदि  हां,  तो  निरण-सवर्ण
 कब  शुरू  किया  जावेगा  ;  शौर

 (ग)  सर्वेक्षण-कार्य  के  लियें  कितने
 पदाधिकारी  नियुक्त  किये  गये  ह  ?

 सिचाई  तथा  विद्युत  उपमंत्री  चली
 हाथी)  :  (क)  जी  नहीं  ।

 (ख)  प्रश्न  नहीं  उठता  1

 (ग)  प्रश्न  नहीं  उठता  ny
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 Bhavan,New  Delhi  2656—57
 ‘1775.  All  India  Khadi  and

 Village  Industries
 Board  .  »  3657

 1716.  Khadi  Gramodyog Bhavan  5  2657—58
 AIT.  Khadi  Gram  dyog

 Bhavan  हे  हा  2658
 ‘1718.  Flood  Control  Schemes

 for  Andhra  2658—59
 ‘719.  WoolTopsIndustry  2659

 720.  Fertilizers  Transporta-
 tion  2659

 ‘1721.  Revised  Estimates  of
 Steel  Plants  2659-60

 I722.  Compensation  2660

 I723.  Compensation  Claims
 of  Indians  in  Japan  (2660—61

 ‘1724.  77995  Foreign  Trade  2667

 ‘1725.  Recovery  of  Canal  Water
 charges  from  Pakistan  266:—62

 ‘1726.  Irrigation  and  Hydel
 Projects  2662

 1727,  ‘Indians  in  Rhodesia  and
 Nyasaland  2662

 1728.  Diversion  of  River  Ravi  2663

 I729.  Compensation  to  Dis-
 placed  Persons  2663

 ‘1730.  Indus  Water  Talks  2663—64
 ‘1731.  Engineers  for  Second

 Plan...  2664
 1732.  Film  on  Buddha  2664
 ‘1733.  Urban  Rehabilitation

 Loan.  Fi  2664—65
 ‘1734.  Salt  Factories  2665
 (735.

 Disp:
 laced  Persons  from

 ast  Pakistan  2665—66
 1736.  Displaced  Persons  from

 East  Pakistan  2666
 ‘1737.  Trade  with  Afghanistan  2666—67
 I738.  Import  of  Machinery  2667

 U.  S.Q.  Subésct
 No.

 +1739.  Extradition  of  Bhupat
 ‘1740.  Silk  Industry  ne
 ‘1741.  Salt
 ‘1742.  Precision  Tool  Factory
 ‘1743+  Ground  Water  Test
 ‘1744.  Allotment  of  Govern-

 ment  Quarters
 I745.  Out-of-Class  Quarters
 ‘1746.  Residential  Accommo-

 dation
 ‘1747.  N.E.S.*Block  Advisory

 Committee
 1748.  All-India  Khadi  and

 Village  Industries
 Board  :

 ‘1749.  Sea  Erosion  on  Andhra
 Coast  है

 ‘1750.  First-Five  Year  Plan
 I75!.  Orphangunge  Market,

 Kedderpur
 I752.  Artisan  Co-operative Societies
 ‘1753.  Technical  Training Schools  in  N.  E.  S.

 and  Community  Pro-
 jects  ०

 753-A.  Transval  Indian  Cong-
 ress

 ‘1754.  KorbaCollieries
 ‘1755.  SaleofCement
 ‘1756.  Printing  Press
 ‘17ST.  Raw  Film  Industry
 1758.  Rehabilitation  Loans  to

 Displaced  Persons  in
 Tripura

 I759.  Displaced  Persons  from
 ,  East  Pakistan

 ‘1760.  N.E.S.  and  Community
 Development  Pro-

 ‘1761.  Displaced  Persons  from
 Pakistan  held  Kash-
 mir  Territory

 ‘1762.  All-India  Khadi  Board

 1763.  Dyeing  and  Printing Centres
 1764.  Dyeing  and  Printing Works  =

 2669—70
 2670

 2670

 267I—72

 2672

 2672—73
 2673

 2673—74

 2674

 2674

 2674—75
 2675
 2676
 2676
 2676

 2677

 2677

 2678

 2678—79
 2679

 2679—80

 2680
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 WRITTEN  ANSWERS  TO
 TIONS  —Contd.

 U.S.Q.  Sub  ject
 No.

 |
 1765.  Displaced  Persons  from

 East  Pakistan  and
 vice  versa

 +1766.  Cottage  Industries
 ‘1767.  Displaced  Persgns  from

 East  Pakistan
 ‘1768.  Industries  in  Andhra

 State  है
 ‘1769.  Displaced  Persons  in

 Ganganagar
 769-A.  American  Cotton  Mar-

 ket  3
 770.  Re-organisation  of

 Planning  Commission

 47  LSD—5

 QUES-

 COLUMNS

 2680-87
 2687

 268I-82

 2682

 2682-83

 2683

 2683

 U.S.O.  Subject No,
 IV  Cine  Projectors
 I772.  Indian  Nationals  fin

 Foreign  Countries
 1773.  Export  of  Films
 ‘1774.  Cement  Allocation
 1775+  All  India  Radio

 I777.  Cement  Fectory  at
 Chandigarh

 ‘1778.  Transit  Camps  at
 Amritsar

 1779.  Model  Villages

 1780.  Damon  River  Cheelar.
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 2684

 2684-85
 2685
 2685

 2685-86
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 LOK  SABHA
 Wednesday,  2th  September,  198

 The  Lok  Sabha  met  at  Half  Past
 Ten  of  the  Clock.

 Tr,  Speaxer  in  the  Chair]
 QUESTIONS  AND  ANSWERS

 (See  Part  I)

 ‘11.31,  A.M.
 MOTION  FOR  ADJOURNMENT

 ImpEnoinG  RETRENCHMENT  OF  DEFENCE
 EMPLOYEES

 Mr.  Speaker:  I  heve  received  a
 notice  of  an  adjournment  motion
 from  Shri  Sadhan  Gupta  which  reads:

 ‘The  impending  retrenchment
 of  thousands  of  civilian  defence
 employees  in  the  country  and
 serving  of  retrenchment  notices
 on  ३800  civilian  defence  emplo-
 yees  at  Kirkee  and  the  calling
 in  of  the  police  for  that  purpose.”
 This  adjournment  motion  was

 received  by  me  today.  On  the  l0th
 Mr.  Vallatharas  gave  notice  of  a
 Short  Notice  Question  whether  about
 6,000  workers  employed  in  the  de-
 fence  services  have  been  recently
 discharged  by  Government  as  surplus
 staff,  whether  the  Civilian  Defence
 Employees’  Federation  has  resorted
 to  the  issue  of  a  strike  notice  on
 Union  Government  on  this  issue  and
 what  is  the  policy  of  the  Government
 in  the  matter  of  retrenchment  of
 civilian  personnel  from  defence
 instaJlations.  Yesterday,  the  hon.  De-
 fence  Minister  laid  on  the  Table  of
 the  House  a  statement.  Is  there  ay-
 thing  more  to  be  said  in  the  matter?
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 Sbrt  Sadhan  Gupta  (Calcutta
 South-East):  The  Secretary  of  the
 Federation  of  Defence  Employees,  Mr
 Joshi,  bas  stated  that  the  re‘rench-
 ment  was  contrary  to  assurances,  and
 a  strike  of  the  employees  is  threaten-
 ed  in  order  to  avoid  that  retrench-
 ment  and  that  Government  must  im-
 piement  the  assurance.  That  was
 Mr.  Joshi's  statement.  Apparently,
 this  is  a  very  serious  situation  wbich
 involves  23  lakbs  of  civilian  defence
 employees  and  it  is  very  important
 for  the  country.  It  is  undoub‘edly  a
 fact  that  thousands  of  defence  emplo-
 yees  cannot  be  thrown  out  of  employ-
 ment  in  this  way,  particularly  con-
 trary  to  assurances,  if  that  is  a  fact.
 Therefore,  this  matter  needs  to  be
 discussed  .  and  the  opinion  of  the
 House  has  to  be  ascertai:ned  and  _  it
 might  be  helpful  for  the  Minister  in
 consider:ng  the  whole  position

 The  Miaister  of  Defence  (Dr.
 Katju):  The  position  has  been  con
 sidered  most  carefully  by  the  Gov-
 ernmen!:  and  has  been  explained  very
 fully  in  the  sta‘ement  which  I  laid
 on  the  Table  of  the  House  yesterday,
 Before  that,  on  the  30th  of  Aprit,  I
 had  laid  another  statement  in  which
 the  position  had  been  explained.  I
 bed  then  stated  that  we  had  been
 carrying  on  a  load  of  surplus  staff  for
 many  months  past  out  of  considera-
 tion  for  their  welfare.  We  discussed
 this  matter  with  the  Defence  Emplo-
 yees’  Federation  at  their  request  and
 we  had  employed  a  liaison  officer  and
 we  had  made  the  uttnost  endeavours
 to  find  employment  for  those  people.

 From  April  now  nearly  six  months
 have  elapsed.  As  I  said  in  my  state-
 ment  yesterday,  we  are  yet  paying
 Rs.  72  lakhs  a  year  or  Ra.  6  lakhs  a
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 (Dr.  Katju)
 month  to  these  wnemployed  people
 They  do  not  enter  the  factories,  They
 merely  receive  idJe-time  wages.  They
 Teport  twice  a  week  at  the  gate  and
 they  receive  the  wages.  This  _  state
 of  affairs  cannot  continue.  We  have
 tried  our  utmost  and  we  have
 tried  to  expand  the  production  of
 civilian  goods  in  Ordnance  Factories.
 We  have  tried  to  find  them  alterna-
 tive  employment  and  we  have  come
 to  the  end  of  our  tethers  so  far
 as  the  Ordnance  Factories  are  con-
 cerned.  We  are  yet  continuing
 our  efforts  to  find  employment  for
 them  with  other  Ministries  and
 departments  and  we  hope  that  there
 wil]  be  some  results  in  a_  short
 time.  So  far  as  we  are  concerned,  we
 must  come  to  some  decision  some
 bow  or  other  about  these  employees
 in  Ordnance  Factories.  For  the  last
 many  months  idje  time  wages  have
 been  paid  and  the  tax-payer  has  to
 shoulder  this  burden  of  many  lakhs
 of  rupees  a  month,  It  is  not  as  if  I
 am  asking  them  to  go  home,  We  had
 decided  to  give  them  notices.  that
 they  would  be  discharged  some  time
 in  June.  Then  we  extended  it  to  July
 and  August  and  then  5th  September.
 On  the  ISth  September  they  would
 be  given  one  month's  salary  in  Jieu
 of  notice.  In  addition  to  that,  they
 will  be  paid  gratuity  at  the  rate  of
 half  the  salary  of  a  month  for  every
 year’s  service.  If  a  man  has  served
 for  six  years,  he  wil]  get  three
 months’  salary  as  gratuity.  If  he  has
 served  for  four  years,  he  wil]  get
 two  mon‘hs’  salary  as  gfatuity.  Then
 he  will  get  the  provident  fund  and
 the  share  of  Government  to  that  pro-
 vident  fund.  Then  ft  he  lives  an  a
 distance  of  more  than  0  miles,  he
 wil]  get  railway  fare  to  his  home.

 Now,  I  leave  it  to  the  House  to
 decide  what  is  to  be  done,  unless  you
 say:  once  a  government  servant
 always  a  government  servant.  They
 are  all  temporary  employees.  It  is
 not  a  question  about  permanent
 employees,

 I  have  to  consider  the  case  of  the
 employees  who  work  there.  If  we
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 continue  this,  there  wil]  be  demo-
 ralisation  in  the  staff  of  the  Ordnance
 Factories,  Here  is  the  fact.  A  man
 who  works  for  eight  hours  a  day
 gets  Rs.  100/-  a  month;  another  man
 who  does  not  work  at  al],  he  continues
 to  get  Rs.  1200/  a  month.  It  has
 definitely  got  some  repercussions  on
 the  persons  employed.

 Roonaly,  I  have  to  consider  the
 effect  of  the  burden  on  the  tax-payer.
 T  have  ,said  in  my  statement  yester-
 day  that  it  is  not  as  if  I  am  parting
 with  them  for  ever.  I  said  yester-
 day  deliberately:

 “I  should  like  to  say  that  the
 specia}  efforts  to  find  alternative
 employment  for’  the  surplus
 workers  wil]  not  cease  even  after
 these  workers  37९  retrenched.
 Arrangement  wil]  continue  for  the
 absorption  of  surplus  workers  on
 the  specia]  priority  basis  in  al)
 suitable  vacancies  arising  in  the
 future  under  the  various  Minis-
 tries  and  Government  undertak-
 ings.  As  the  development  pro-
 jects  get  under  way,  a  steadily
 increasing  number  of  vacancies
 will  begin  to  be  _  available.
 Having  regard  to  9)  the  schemes
 of  development  in  hand,  Govern-
 ment  confidently  expect  that  sub-
 stantial  percentage  of  the  reten-
 ched  officers,  if  they  accept  alter-
 rative  posts  which  will  be  oftered
 to  them,  wil]  be  in  employment
 again...._.  *

 Now,  in  the  Ordnance  Factories  we
 have  today  this  particular  problem
 and  we  cannot  possibly  carry  on  this
 burden  for  months  and  montbs  and
 continue  to  pay  them  idle-time  wages.

 In  the  notice  of  the  adjournment
 motion  my  hon.  friend  has  mentioned:

 ‘The  in:pending  re‘renchment
 of  thousands  of  civilian  defence
 employees  in  the  country  and
 serving  of  retrenchment  notices  on
 000  civilian  defence  employees
 at  Kirkee....”
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 It  so  happens  that  in  the  Kirkee
 Ordnance  k’acory  we  empioy  aoout
 8000  to  9000  workers,  It  is  an  am-
 munition  factory  and  orders  on  the
 ammunition  factory  have  been  very
 much  reduced,  So,  there  is  no  work
 there  for  a  long  period  and  the  result
 is  that  about  ‘1,800  workers  in  Kirkee
 have  to  be  discharged.

 There  is  some  mention  about  police;
 there  is  nothing  there;  it  is  omy  a
 security  measure.  No  police  has  heen
 calied  and  nothing  has  been  done.
 We  have  just  informed  the  police  that
 security  measures  may  have  to  be
 taken.  I  do  not  know  what  more
 can  be  done  about  this.

 The  Prime  Minister  and  Niinister
 of  External  Affairs  (Shri  Jawaharlal
 Nehra):  May  I  supplement  my  col-
 league’s  statement?  He  has  put  very
 forcefully  the  reasons  for  the  action
 that  he  has  taken  In  addition  to
 that,  on  the  other  side,  Government
 bas  been,  naturally,  very  anxious  to
 provide  employment  to  every  person
 who  might  be  retrenched,  in  some
 other  job.  In  fact,  we  have  succeed-
 ed  already  in  getting  employment  to
 a  number  of  them.  It  is  our  effort--
 I  cannot  guarantee  every  case--
 practically  to  absorb  everyone.  I
 cannot  guarantee  every  single  case,
 obviously.  I  cannot  guarantee  the
 time.  But  in  the  course  of  the  next
 two,  three  or  four  months  we  hope
 to  absorb  prectically  the  whole  lot.

 Dr.  Katju:  May  I  add  one  other
 thing  which  I  forgot  to  mention?  We
 have  already  said  that  we  will  not
 declare  surplus  any  unskilled  and
 semiskilled  worker  who  has  been
 there  for  over  ten  years.  We  are  not
 discharging  any  skilled  worker  or
 any  semi-skilled  worker  who  has
 passed  trade  test.  Everybody  re-
 mains  It  is  only  the  semi-skilled
 and  unskilled  workers  wi'’h  less  then
 0  years  service  who  are  going  to  be
 discharged.

 Mr.  Speaker:  We  have  heard  suffi-
 ciently  about  this  matter.  A  matter
 must  be  urgent—of  course,  it  is  im-
 cortant—but  this  matter  has  been

 I2  SKPTEMARER  7956  Papers  laid  on  67 the  Table  sa
 pending  for  a  number  of  months,
 From  time  to  time,  the  time  has  beea
 extended,  and  ultimately,  if  the  Gov-
 ernment  found  it  necessary’  to
 retrench  and  give  notices,  attempts
 are  also  being  made  _  to  reabsorh
 them  in  some  office  or  other.  In  view
 of  the  statement  and  the  circum-
 stances  resting  upon  it,  I  do  not  think
 anything  special  Bas  arisen,  although
 notice  has  been  given.  This  has  been
 before  the  employees  for  several
 months.  I  do  not,  therefore,  give  my
 consent  to  the  motion  for  adjourn-
 ment.

 PAPERS  LAID  ON  THE  TABLE

 STATEMENTS  SHOWING  ACTION  TAKEN
 BY  GOVERNMENT  ON  ASSURANCES  ETC,

 The  Minister  of  Parliamentsry
 Affair,  (Shri  Satya  Narayan  ‘Sinna):
 I  beg  to  lay  on  the  Table  the  follow-
 ing  statements  showing  the  action
 taken  by  the  Government  on  various
 assurances,  promises  and  undertakings
 given  by  Ministers  during  the  various
 sessions  shown  against  each:

 {l)  Supplementary  Statement
 No.  II—Thirteenth  Session,
 3956  of  Lok  Sabha.

 (See  Appendix  XII,  annexure  No.  67)
 (2)  Supplementary  Statement

 No.  Vil—Twelfth  Session,
 956  of  Lok  Sabha,

 [See  Appendix  XII,  annexure  No.  68.]
 (3)  Supplementary

 No.  X—Eleventh
 1  4955  of  Lok  Sabha.

 {See  Appendix  XII,  annexure  No.  69.)
 (4)  Supplementary  S‘tatement

 No,  XIV—Tenth  Session,  3955
 of  Lok  Sabha.

 [See  Appendix  XH,  annexure  No.  70.3
 (5)  Supplementary  Statement

 No,  XX—Ninth  Session,  955
 of  Lok  Sabha.

 {See  Appendix  XII,  annexure  No.  1)

 Statement
 Session,
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 Shri  Satya  Narayan  Sinha)
 ६6)  Supplementary  Statement

 No.  XKIIJ—Eighth  Session,
 3954  of  Lok  Ssbha.

 [See  Avpendix  XII,  annexure  No  72h
 (3)  Supplementary  Statement

 No.  XXIV—Seventh  Session,
 954  of  Lok  Sabha.

 (See  Appendix  XII,  annexure  No.  TR
 8)  Supp)ementary  Statemen:

 No.  XXXIII—Sixth  Session,
 954  of  Lok  Sabha.

 (See  Appendix  XII,  annexure  No.  74.)
 (9)  Supplementary  Statement

 No.  XXXVIi—Fifth  Session,
 १953  of  Lok  Sabha,

 {Sec  Appendix  XII,  annexure  No.  75.}
 AMENDMENT  TO  REPRESENTATION  OF

 ह ५.1:  PEopte  (PREPARATION  OF  EcEC-
 TORAL  RoOut.s)  RULES.

 Shri  S2tya  Narayan  Sinha:  Sir,  on
 behalf  of  the  Minister  of  Lega)
 Affairs,  Sbri  H.  ve  Pataskar,  I  beg  to
 lay  on  the  Table,  under  sub-section
 (3)  of  section  28  of  the  Representa-
 tion  of  the  People  Act,  1950.  a  copy
 of  the  Notification  No.  S.R.O.  1775,
 dated  the  6th  Augus’.  1956,  making
 cerzain  amendment  to  the  Represén-
 tation  of  the  People  (Preparation  of
 Electora!  Rolls)  Rules,  1956

 é ध

 QUESTION  OF  PRIVILEGE
 Shri  V.  G.  Deshpande  (Guna):  Mr.

 Speaker,  I  may  be  allowed  to  raise  a
 question  of  privilege  of  the  Members
 of  the  House  and  of  the  House  itself.

 Mr.  Speaker:  Order,  order.  Under
 the  rules......

 Shri  V.  6.  Deshpande:  It  is  a  very
 important  question.  At  the  moment  it
 ls  affecting  the  privileges  ana  freedom
 of  the  Members

 Mr.  Speaker:  The  hon.  Member
 knows  that  under  the  rules  whoever
 wants  to  raise  a  question  of  privilege
 has  to  send  5  notice  to  the  Secrctary:
 I  wil)  look  into  it,  and  if  I  bring  it  up
 before  the  House,  I  will  give  nc.tice  to
 the  hon,  Member.  That  is  the  practice.
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 Shri  V.  6.  Deshpande:  At  the  preseni  oe
 moment  our  freedom  is  being  assaulted
 by  tbe  Delhi  Police.  I  want  to  bring  it
 to  your  notice  and  the  notice  of  the
 House  that  we  are  not  allowed  to  come
 in  or  go  out  of  the  House.  I  am  bring
 ing  it  to  your  notice.  Just  now  I  was
 entering.  and  the  police  bas  formed  a
 cordon,  and  even  when  I  bad  told  them
 that  I  am  a  Member  of  the  Lok  Sabha,
 the  police  obstructed  me  from  entering
 the  compotnd.  A  ruling  was  given  by
 the  Chair  that  the  premises  of  the
 House  are  restricted  only  up  to  this
 wall.  Now.  as  a  Member  of  the
 Housz  I  have  the  privilege  of  entering
 the  Lok  Sabha.  That  is  the  question  I
 want  to  raise.  and  whether  the  Sveaker
 of  the  Lok  Sabha  controls  the  entrance
 to  the  House.  The  police  cordon  is
 standing  there  With  great  difficulty
 I  could  come  in.  The  police  have  not
 expressed  regret.  I  want  the  Speaker  to
 intervene  arid  see  that  the  Members  are
 ailowed  entrance  into  the  iouse  un
 «obstructed  by  the  police  or  any  other
 authorities.  I  would,  therefore,  request
 you,  Sir,  to  kindly  enquire  into  what
 is  happening  there.

 Mr.  Speaker:  I]  will  certainly  see  that
 no  Member  {s  obstructed.  who  hag  got
 a  legitimate  right  to  come  into  the
 House,  both  when  they  come  in  and
 when  they  go  out,  So  far  as  the  com
 oound  is  concerned.  nobody  will  be
 arzested  in  the  compound:  and  efter
 Ye  goes  ot,  it  is  for  the  police  and
 for  the  general  administration  to  take
 care,  under  the  circumstances  of  what
 they  ought  to  do.  So  far  as  this  matter
 is  concerned,  I  will  certainly  make
 enquiries  immediately,  I  will  be  able  to
 tell  the  hon.  Member  as  to  why  it  has
 occurred.  If  it  has  occurred  wrong-
 ly~-of  course,  no  hon.  Member  should
 be  prevented  from  coming  when  the
 House  is  in  session—I  shall  certainly
 make  ‘enquiries

 Shr]  Eamath  (Hoshangabad)}:  And
 those  who  obstructed  should  be  brought
 *o  book.

 Mr,  Speaker:  Al}  proper  steps  wl'l  be
 +aken.
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 TRAVANCORE-COCHIN  ACTS

 The  MInister  of  Home  Affairs  and
 Heavy  Industries  (Pandit  6.  Pant):
 I  beg  to  Jay  on  the  Table  a  copy  of
 zach  of  the  following  Acts,  under  sub-
 section  (3)  of  section  3  of  tbe  Travan
 core-Cochin  State  Legislature  (Dele-
 gation  of  Powers)  Act,  ‘1956:

 (l)  The  Travancore-Cocbin  State
 Aid  to  Indvstries  ¢Amend
 ment)  Act,  956  (President's
 Act  No.  |  of  1956).

 [Piaced  in  Library.  See  No.  S-39/56}

 (2)  The  TravancoreCochin  Agri-
 cultura]  Pests  and  Diseases
 (Amendment)  Act,  956  (Pre-
 sident’s  Act  No.  2  1956).

 [Pleced  in  Library.  See  No.  S-392/56}

 (3)  The  Travancore-Cochin  Indebt-
 ed  Agciculturists  Relief  Act,
 ‘1956  (President’s  Act  No.  3  of
 1956).

 [Placed  in  Library.  See  No.  S-393/58}

 a)  The  Travancore-Cochin  Land
 Censervancy  (Amendment)
 Act,  4956  (President's  Act
 No.  4  of  1956).

 [Placed  in  Library.  See  No.  S-394/56]

 (5)  The  Travancore-Cochin  Police
 (Amendment)  Act,  2956  (Pre-
 sident’s  Act  No,  5  of  1956).

 [Piaced  in  Library.  See  No,  S-395/56]

 AMENDMENT  TO  DISPLACED  PER-
 SONS  COMPENSATION  AND  REBABILITA-

 TION  RULEs

 The  Minister  of  Rehabilitation  (Shri
 Mehr  Chand  Khénaa):  I  beg  to  Jay  on
 the  Table,  under  Rule  355  of  the
 Rrles  of  Procedure  and  Conduct  of
 Bus'ness  in  Lok  Sabha,  a  copy  of  the
 amendment  to  the  Displaced  Persons
 (Compensation  and  Rebabl'itation)
 Rules,  ‘1955,  passed  by  the  Houses  of
 Parliament.  [Placed  in  Library.  See
 No,  S-396/56}

 Catling  Attention  90  matter  of  urgent67O4
 Public  importance
 INFORMATION  ré.  CERTAIN  POINTS  RAIS-
 ED  DURING  BuoceT  DEBATK  RELATING
 TO  Minastey  07  TericaTion  anp  Powrn

 The  Deputy  Minister  of  Irtieatioa
 and  Power  (Shri  Hathi):  I  beg  to  lay
 on  the  Table“a  copy  of  the  statement
 giving  information  on  certain  points
 ralsed  di:ring  the  Budget  Debate  on
 tbe  2nd  and  3rd  Apri),  956  and  not
 covered  by  the  replies  given  by  me
 and  the  Ministe:’  of  Irrigation  anil
 Power.  (See  Appendix  XII,  Annexure
 No.  76],

 PUBLIC  ACCOUNTS  COMMITTEE
 ह 1०... 02  REPORT

 Shri  V.  Gandhi  (Bombay  City—
 North):  I  beg  to  present  the  Nine-
 teentb  Report  of  the  Public  Accounts
 Committee  (1955-56),  on  the  Appro-
 priation  Accounts  (Defence  Services),
 1953-54,  Vol.  I--Report.

 CALLING  ATTENTION  TO  MAT-
 TER  OF  URGENT  PUBLIC

 IMPORTANCE
 InFLUX  OF  DISPLACED  PERSONS  INTO

 TarPura.
 Shri  Biren  0६६  (Tripura  West)-

 Under  Rule  226,  I  beg  to  call  the
 attention  of  the  Minister  of  Home
 Affairs  to  the  following  matter  of
 urgent  public  importance  and  I
 reqt:est  that  he  may  make  a  state-
 ment  thereon:

 “Situation  resulting  from  influx
 of  displaced  persons  from  East
 Pakistan  into  Tripura”.

 The  Minister  of  Hom-  Affairs  and
 Heavy  Industries  (Pandit  G.  B  Pant):
 The  Influx  of  refugees  from  East  Ben-
 gal  into  Tripura  has  Increased  con-
 siderably  in  recent  months.  From  the
 figures  that  have  reached  us  it  appears
 that  it  was  extremely  marked  during
 the  month  of  Avgust  when  the  numher
 rose  to  over  20,000.  The  number  had
 been  increasing  from  month  to  month
 during  the  last  several  months  since
 the  commencement  of  this  year,  but
 during  the  tast  month  it  surpassed  all
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 {Pandit  G.  B.  Pant)
 previous  records  The  tota)  number
 of  refugees  that  ente:eq  Tripura
 dur‘ng  the  year  2955  came  only  to
 16,016.  In  95¢  it  was  4,800.  So  tt
 was  in  1953.  But  herein  958  the
 number  has  gone  up  considerably  and,
 as  I  jvst  stated,  during  the  month  of
 August,  the  number  came  to  20,022.
 The  tota?  number  that  entered  Tripura
 duzlng  the  last  seven  or  eight  months
 of  this  year  exceeds  50,000.

 The  local  administration  have  been
 making  every  effort  to  provide  neces-
 asry  relief  for  the  refugees,  and  8
 number  of  camps  have  been  started.
 Several  thousands  of  thm  are  accom-
 modated  in  camps.  Bvrilding  materla's
 have  also  been  provided  for  thnse  who
 chose  to  put  up  their  buts  and  hut-
 ments.  The  refugees  that  have  been
 coming  have,  in  large  numbers,
 managed  to  secure  forged  emlgretian
 cards  and  it  Is  with  the  assistance  of
 such  cards  that  they  have  entered  the
 borders  of  Tripura.  Efforts  are  belng
 made  now  to  prt  an  end  to  such  a
 sort  of  enfry  and  it  is  hoped  that  no
 one  possess’ng  a  forged  emleration
 card  will  be  able  to  enter  Tripura
 hereafter.  In  fact.  the  saturation  point
 seers  to  have  been  reached  fn  Tripura
 and  one  cannot  say  whether  it  would
 be  posstbie  to  accommedate  any  more
 refugees  in  Trioura  without  causing
 considerab‘e  Inentvenlence  und  d4is-
 comfort  to  the  refugees  and  svbfecting
 them  to  inevitable  dilsabllities  and
 handicaps.

 RESOLUTION  RE  SECOND  FIVE
 “Year  Plan  -—Contd.

 Mr.  Soeaker:  The  House  will  not
 take  uo  further  discussion  of  the  fot-
 lowing  Resolution......

 Sbri  Chattopadhyaya
 rose.

 CVijayavada)

 Mir.  Speaker:  Shri  Chattopadhyaye
 gave  me  some  notice  here,  saying,  ‘I
 wish  to  raise  a  point  of  vrgency’.  Hon.
 Members  must  give  me  the  evbstance
 of  what  they  are  golne  to  ra‘se  sn
 thet  I  may  deride  whether  I  should
 allow  to  doso  He  has  stated“‘ureency.
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 I  must  also  be  satisfied  with  regard  to
 that.

 Shri  Chattopadhyaya:  International
 crisis.

 Mr.  Speaker.  He  inust  hove  sald
 that.

 Shri  Chattopadbyaya:  I  am  sorry;  I
 was  in  great  hurry.

 Mr.  Speaker:  If  he  can  wait  tili
 tomorrow,  it  can  stand  over  unless  it
 is  too  urgent.

 Seri  Chattwpedhyaya:  Yes.  Before
 the  closing  of  the  Session.

 Mr.  Speaker:  Let  him  write  exactly
 what  is  the  matter.

 Shri  Chattopadhyaya:  Yes.
 Mr.  Speaker:  The  House  will  now

 take  up  further  consideration  of  the
 following  Resolution  moved  by  Shri
 Jawaharlal  Nehru  on  23rd  May,  1956,

 ‘This  House  records  its  general
 approval  of  the  principles,  objec
 tlves  and  programmes  of  develop.
 ment  contained  in  the  Second
 Five  Year  Plan  as  prepared  by
 the  Planiing  Commlssion.”
 Tota?  time  allotted  29  hours:  Time

 taken  l2  hours  and  odd.  Balance  I6
 hours.  Tomorrow  evening,  we  must
 have  to  close  this.  Shr]  U.  M.  Trivedi
 to  continue.

 I  have  been  calllng  only  hon.  Mem
 bers  who  have  not  taken  part  earlier
 in  the  debate.  Shri  N.  C.  Chatterjee
 eame  to  me  this  morning  and  told  me
 that  he  was  the  Chairman  or  Ccnvener
 of  one  of  the  four  committees.  I  pro-
 pose  to  allow  the  Conveners  of  these
 committees  to  take  part  agaln  althougb
 they  had  already  spoken  once  as  an
 exceptional  case--it  is  an  exception  of
 course,—to  explain  what  exactly  was
 done  in  the  committees.  what  are  the
 vatlous  points  which  have  not  been
 explained,  etc.  In  the  same  debate,  we
 do  not  allow  an  hon.  Member  to  speak
 more  than  once.  This  may  be  treated
 as  an  exceotion.  I  will  cal}  the  Con-
 venersa.  There  sre  only  four  Coiveners.
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 One  is  from  the  other  House.  I  do  not
 know  whether  al!  the  other  three  are
 here.  But,  I  won't  allow  them  more
 than  half  sn  hour.  So  far  as  the  other
 Members  are  concerned,  I  will  cali
 them  one  after  the  other.  lion.  Mem-
 bers  will  restrict  their  speeches  to  is
 minutes  strictly,  because  I  find  a  num-
 ber  of  hon.  Members  are  anxious  to
 speak.  They  may  have  no  opportunity
 hereafter  on  this  matter.

 Shri  Ferozse  Gandhi  (Pratapgarh
 Distt—West  cum  Rae  Bareli  Distt-  i
 East):  Fifteen  minutes  will  not  be
 enough,  The  Ministers  have  already taken  up  so  much  of  time.  Some
 Members  took  40  to  45  minutes.

 Mr.  Speaker:  I  am  sorry;  I  will  give 20  minutes:  five  minutes  more  if  neces- 8879.

 Shri  Kamath  (Hoshangabad):  The
 debate  will  close  tomorrow,  and  the Prime  Minister  will  Teply?

 Mr.  Speaker:  Yes;  tomorrow,

 Sbri  U.  M.  Trivedi  {Chittor):  Mr.
 Speaker,  I  had  said  that  the  Second Five  Year  Plan  ४  devoid  of  that  parti- cular  virtie  which  is  essential  tr  make it  @  very  great  success,  My  contention was  that  our  country  consisting essentially  mostly  of  pe-sons  believing in  their  religion  and  being  religioualy- minded,  education  must  be,  at  the  ele mentary  stage,  imparted  to  the  children of  our  country  in  the  faith  in  which they  are  born,  Now,  I  come  to  the Picttre  which  is  before  the  House, namely,  the  Second  Five  Year  Plan.

 It  has  been  shown  in  the  Pian  that our
 per  Capita  income  wil]  increase and  will  go  on  increasing  for  a  num- ber  of  years  if  we  follow  a  Particular Programine,  that  js  to  say,  the  pro- gramme  in  this  Plan  Our  per  capita Income  is  expected  to  fncrease  in  the years  l97I  to  ‘1976,  that  is  to  say,  in  the Fifth  Plan,  from  Rs.  261  to  Rs.  545.  I

 would  like  to  know  frem  the  Govern- ment  why  there  is  no  per  capita  ex-
 Genditure  being  estimated  for  all  of  us
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 who  are  going  to  have  this  per  capita
 income.  After  all,  it  is  something  Hhe
 this  A  man  who  earns  Ra.  20  a  month
 enay  still  be  better  off  than  3  man  who
 earns  about  Rs.  100,000,  a  rronth,  if  the
 man  who  earns  Rs.  20  a  month  is  able
 to  save  one  m:pee  while  the  man  who
 earns  Rs,  00.000  a  month  spends
 Rs,  2§,000.  Bankruptcy  will  face  the
 people  if  they  are  allowed  to  spend
 or  their  income  {s  such  that  they  are
 necessarily  made  to  spend  much  more
 than  they  earn.  What  have  we  seen?
 The  prices  of  everything  have  gone
 up  from  1938.  Our  income  bas  gone
 up  slightly.  There  is  no  doubt  abowt
 that.  What  about  the  expenditure*
 In  1938,  we  used  to  get  wheat  at  Rs.  2
 a  maund.  Today,  in  the  ordiaary  mar-
 ket,  we  get  wheat  at  Rs.  l8  a  maund.
 Miik  useg  to  be  available  at  one  enna
 a  seer.  Today  it  is  not  available  for
 less  than  twelve  annas  a  seer.  Fuel,
 Charcoal,  was  available  at  2  annas  a
 maund,  Today  it  is  available  at  Rs.  6
 a  maund.  Some  people  say—and  that
 {s  what  the  Minister  of  Planning  also
 said  once—that  the  standard  of  living
 bas  mcreased.  I  say  that  is  rubbish.  It
 is  not  the  standard  of  living  that  has
 increased.  You  do  get  more;  you  have
 to  pay  more  for  the  same  things;  they
 are  trying  to  pay  more  and  you  get
 something  in  the  bargain.  This  is  a
 vicious  circle.  You  get  more  without
 saving  more,  without  many  things
 which  are  necessary  for  maintsiting  a
 higher  standard  of  living.  That  higher
 standard  of  living  is  far  far  away,  हैँ
 am  no  economist.  Some  economists
 are  laughing  up  their  sleeves,  here  is
 a  gentleman  who  does  not  understand
 the  fundamental  of  economtca  and  yet
 dabbles  in  it  I  am  merely  a  com-
 moner  in  the  street.  I  kaow  where
 the  shce  pinches,  where  my  pocket  is
 and  where  I  stand.  I  want  just  to  put

 the  common  man's  point  of  view  be-
 fore  the  House.

 Sardar’  Hakan  Nngh  (Kapurthala
 —Bhat'nda}:  We  coosider  him  an  hon.
 Member,  not  a  gentlemen.

 Sbri  U.  M.  Trivedi:  My  contention
 le  this.  Unless  and  until  there  Js  a
 method  by  which  ft  can  be  shown  that
 the  per  capita  saying  capacity  of  ever
 Indian  has  increased,  we  cannot  ssy
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 {Shri  U.  M.  Trivedi]
 that  our  national  income  has  9  any
 manner  increased  If  the  increase  of
 national  income  per  capita  minus  the.
 national  expenditure  per  capita
 leaves  us  with  zero,  it  is  no  increment,
 and  therefore  some  explanation  is
 necessary  from  Government  to  show
 bow  it  is  that  this  planning  is  gcing
 so  help  us  to  achieve  the  objective
 that  we  have  set  before  us.

 .2  Noon

 There  have  been  some  hard  words
 by  some  Members  and  some  big  ecdno-
 mists.  I  do  not  want  to  agree  with
 those  ecovomists  at  ali.  I  do  not  want
 to  say  that  everything  bas  been  done
 by  the  Planning  Commission  is  rotten
 or  rubdish  or  is  not  worth  looking  ixto.
 2  do  not  say  so,  but  what  I  co  say  is
 this  that  everything  must  be  !ooked
 at  from  the  proper  perspective.  When
 a  vast  amount  of  manpower  is  avail-
 able  for  the  development  c.f  our  coun-
 try,  if  that  vast  amount  of  manpower
 4s  not  utilised  well,  it  is  not  going  to
 lead  us  anywhere.  We  have  seen  our
 Hirakud  dam,  we  have  seen  our  Damo-
 dar  Valley  Corporation,  we  have  seen
 our  Nangal  project  and  all  the  various
 projects  that  are  working,  and  we  had
 very  recently  a  big  person  like  the
 Governor  of  Orissa  criticising  all  those
 works.  We  have  seen  how  our  work
 has  fallen  at  the  various  Places  If  the
 members  who  are  planning  this  take
 a  correct,  materialistic  view  of  the
 whole  affair,  a  matter-offact  view  of
 the  whole  affair.  I  would  recommend
 to  them  to  read  the  reports  of  the
 Government  of  India  of  the  years  977
 and  39l8  Even  with  planning,  thinga
 which  were  then  considered  essential
 for  the  economic  growth  of  our  coun-
 try,  for  the  economic  development  of
 our  country,  are  stil}  far,  far  away  from
 achievement  and  our  objective  has  not
 been  reached.  We  are  now  clamour-
 ing  before  the  world  and  tom-tomming
 that  we  are  going  to  builg  90  engines
 &  year,  we  are  going  to  increase  it  to
 00  a  vear,  we  will  make  it  200  a  year.
 In  the  Year  of  Grace  498  we  ‘were
 building  45  engines.  the  best  engines
 tw  the  whale  world.  They  wer¢  है  class
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 engines  which  were  being  buiit  at
 Ajmer  workshops,  but  they  are  not
 being  built  today.  When  we  could  build
 in  i98  fortyfive  engines,  we  could
 have  progressed  much  if  our  progress
 had  not  been  retarded:  So,  this  tom-
 tomming  is  no  good  and  it  Js  not  an
 achievement  in  the  least  that  in  the
 year  of  Grace  954  we  have  been  able
 to  build  50  engines  at  a  huge  cost  of
 building  them  at  Chittaranian  works.
 Therefore,  we  must  take  a  matter-of-
 fact  view  of  the  things  that  we  have
 been  able  to  achieve.

 Yesterday  when  the  hon.  Deputy
 Minister,  Shri  S.  N.  Mishra,  was
 speaking  he  said  that  removal  of
 bottlenecks  in  transport  and  meeting
 the  movement  of  the  goods  that  will
 be  produced  will  all  be  -achieved,  of
 course  he:e  and  there  would  be  some
 drawbacks.  I  say:  No,  no,  please  open
 your  eyes.  Do  not  waste  public  mcney.
 Keep  your  eyes  open  as  to  what  you
 are  going  to  achieve.  Here,  orders  are
 given  and  rails  are  laid.  Rails  are  of  a
 particular  length.  Now.  somebody  had
 a  brain-wave.  He  said:  “No.  This
 length  is  not  enough.  Prepare  rails  of
 this  particular  length.  Have  them
 welded  together  and  have  a_  longer
 rail  length.”  What  {fs  the  welding  cost-
 ing  us?  The  welding  which  would  cost
 us  only  2  annas  or  one  rupee  is  cost-
 ing  us  Rs.  22  becavse  a  contract  bas
 been  given  to  certain  persons  who  are
 interested  in  it,  Rs.  20  for  one  weld-
 ing!  Have  you  seen  it?  Those  of  us
 who  have  had  their  own  welding  done
 at  their  houses  will  realise  that  Rs.  22
 for  a  single  welding  of  three  inches
 is  not  a  price  to  be  paid  or  which  can
 be  paid  by  this  country.  And  for  what
 benefit?  I  am  reaily  sorry  to  sey  that
 any  student  of  physics  will.  tell  syou
 that  if  the  co-efficient  of  expansion  ie
 not  properly  calculated,  it  will  buckle
 up  your  rails  when  they  are  laid  durine
 the  hot  season,  and  _  therefore  it  is
 essential  for  you  to  apply  your  mind
 directly  to  the  problem  and  not  trust
 foo  much  the  bureaucrney  whic),  has
 developed  the  habit.  I  sheuld  say,  «f
 always  having  its  pound  cf  flesh  our
 of  the  publfc  maney  which  is  being
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 spent.  I  bear  even  engineers  and
 superintending  engineers  and  others
 shamelessly  talking  in  trains,  ignorant
 of  the  fact  tbat  there  are  some  fellow-
 Dassengers  who  can  understand  things,
 that  ten  per  cent  ja  the  usual  thing.
 When  the  Rs.  70  crores  scanda)  was
 disclosed  in  the  Nangal  project.  some
 contractors  and  some  gentlemen  who
 weze  with  me  in  the  traia  said:  “Why
 are  they  making  a  ciamour  over
 Rs.  0  crores.  After  all,  40  per  cent  Is
 the  usua]  that  we  must  get  cut  of  it.
 and  40  per  cent  it  cannot  be  valess
 and  until  there  was  a  defalcation  of
 Rs.  60  crores.  Why  talk  about  this
 Rs.  0  crores?”  This  is  very  shameless.
 It  is  these  shamelees  people  wbo  think
 that  to  talk  about  their  shameless
 conduct  is  itself  a  shameless  thing  on
 our  part.  I  say  that  this  has  got  to
 be  wiped  out.

 Tobexe  are  sO  many  very  empty
 platitudes  in  this  report.  You  want
 everybody  should  come  before  you.
 The  Government  wants  that  the  peeple
 should  co-operate  with  them.  The  Gov-
 ernment  desires  the  co-operation  of
 every  citizen.  Do  they  allow  any
 citizen  who  does  not  belong  to  the
 ruling  party  to  even  put  his  shoulder
 to  the  wheels  of  progress  of  this
 nation.  No.  The  Bharat  Sevak  Samaj
 is  a  closed  shop,  a  closed  ring.  Nebody
 la  allowed.  Some  Tom,  Dick  or  Harry,
 some  Congress  gcauleiter,  in  the  lang-
 uage  of  Hitler,  is  just  picked  up.  He
 has  his  jeep  or  landrover,  he  goes
 300४4  and  spends  the  money  of  the
 public  and  does  not  allow  anybody
 else  into  the  organisation.  Similarly,
 the  Mahlla  Kalyan  Kendra.  I  can  give
 you  imstances  after  instances.  Women
 who  do  not  know  how  to  write  even
 their  names  are  the  Jeaders  of  the......

 Shr]  Chattopadhyaya:  J]  submit  it  is
 not  social  welfare.  but  it  ls  _  social
 farewell.

 Shri  U.  M.  Trivedi:  These  are  the
 Persons  who  go  on  enjoying  that  parti
 cular  type  of  benefit  at  the  cost  of

 the  country
 I  do  not  doubt  your  bona  fides,  I

 do  not  doubt  your  attempt  to  get  this
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 country  to  progress.  but  the  methods
 employed,  tfle  way  the  thing  is  being
 organised,  the  way  you  are  proce#J-
 ing  with  this  programme  is  not  at  all
 conducive  to  tbe  great  objective  which
 we  have  in  sight,

 Mr.  Speaker:  The  hon.  Member  bas
 one  minute  more.  I  have  given  him
 sufficient  time.

 Shrl  U.  M.  Trivedl:  I  asked  for  at
 least  40  minutes  because  I  bave  not
 spoken  on  thir  subject  at  all.

 Me.  Speaker:  No,  no.
 Shri  U.  M.  Trivedi:  I  wil)  bow  to

 what  you  say.
 Is  it  necessary  that  we  must  bave  a

 particular  type  of  planning?  Should
 we  have  the  obsession  of  planning?
 Has  planning  been  found  necessary

 in  America?  Has  planning  been  found
 Mecessary  in  the  United  Kingdom?
 Even  without  planning  can  a  country
 not  progress?  Can  we  not  have  an
 objective  in  gur  day  to  day  budget  to
 Drogress  in  a  particular  manner?  is
 this  planning  such  an  essential  feature
 that  it  should  obsess  a}!  our  activities,
 sand  obsess  us  with  the  idea  that  plan-
 ning  instead  of  becomlne  an  objective
 becomes  a  subjective  feature  of  all
 our  development  and  keeps  us  away
 from  the  object  which  we  want  to
 achieve?

 Ours  has  been  declared  an  agricul-
 “tural  economy.  What  have  we  achiev

 ed  in  the  direction  of  agriculture?
 On  the  contrary,  it  ie  to  our  utter
 shame  that  every  now  and  then  we
 have  to  import  food  products  for
 feeding  our  own  peobdle,  Is  it  na
 very  deteriorating?  The  same  thloz  )
 can  sav  about  cloth  although  the  ex-
 cise  duty  has  been  applied  in  our  coun-
 try  to  the  various  types  of  cloth  that.
 are  to  be  produced  and  a  peculiar  type
 of  thing  has  been  saiJ  to  us  an]  we
 have  to  swallow  it  down  our  throat
 it  hax  heen  said  that  if  to  a  dhoti
 worth  Rs.  I6  is  added  Rs.  2-l2-0,
 instead  of  becoming  Rs,  20-12-0  it  wiil
 become  Rs.  45  Ido  not  know  what
 type  of  economics  it  is  that  this  will
 make  it  Rs.  ‘1S.  When  I  was  @  voung
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 boy  once  the  mathernaticNteacher  tela
 me  to  show  that  45  minus  45  is  equal
 to45.  Iwaspuzzled.  Anyhow  I  solved
 the  problem  and  showed  that  45  minus
 45  was  equal  to  45.  That  is  only  some-
 thing  on  paper.  and  not  in  =  actual
 practice  If  you  add  Rs.  2-2-f  to
 Rs.  18,  it  is  not  going  to  come  down  in
 practice  to  Rs.  1

 Already,  our  reports  says  that  we
 are  the  most  poorly  clad  people.  The
 per  capita  consumption  of  cotton  cloth
 in  India  is  only  5  yards  as  against
 65  yards  in  USA,  64  yards  in  Ger-
 many,  and  22  yards  in  Japan.  And
 even  in  a  poor  country  like  Egypt,  it
 is  WwW  yards.  Notwithstanding  the  fact
 that  we  put  on  long  dhotis,  we  are
 still  poorly  clad,  and  we  have  abso-
 lutely  not  got  that  progress  which  is
 necessary  to  give  a  push  to  our  textile
 industry;  on  the  contrary,  we  are  go-
 ing  to  the  digarmbar  fame.

 Mr.  Soeaber,  Tue  bon.  Member  raust
 conclude  now.

 Shri  U.  M.  Trivedi:  I  shatl  conclude
 presently.

 There  were  several  plans  in  our
 country  before,  such  as  the  Bombay
 Pian,  the  People’s  Plan,  the  Gandhian
 Plan,  the  Satwodaya  Plan,  the
 Coiombo  Plan  and  the  First  Five  Year
 Plan,  Of  all  the  plans  which  were
 considered  in  our  country  from  time
 to  time,  I  would  recommend  that  we
 should  again  go  back  to  the  idea  of
 Mahatma  Gandhi,  if  at  all  we  have  to
 progress  in  our  country.

 Shri  Feroze  Gandhi:  ¥  have  listened
 with  rapt  attention  to  the  speech  of
 our  Planning  Minister,  wo  is  unfor
 tunately  absent.  He  {is  always  so  full
 of  enthusiasm  that  I  hate  to  dampen
 ft.  But  his  speech  was  a  bold  speech,
 and  full  of  confidence  in  the  fulfil-
 ment  of  al]  the  targets  laid  down  in-
 the  Second  Plan  and  perhaps  the
 increased  targets  now  being  aimed  at.

 As  I  was  listening  to  him,  a  sense
 of  nervousness  was  creeping  over  me.
 Tr  am  confident  thiat  all  the  Increased
 oroductlon  aimed  at  will  be  achieved
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 but  my  sense  of  fear  arises  because
 of  my  inability  to  appreciate  how  and
 who  is  going  to  carry  or  lift  ali  ~his
 additional]  preduction,  because  it  is
 transport  alone  that  gives  value  to  any
 commodity,  whether  it  be  agricultural
 produce,  or  raw  material  or  finished
 product,

 The  permanent  way  is  the  life-
 line  of  our  nation.  I  am  afraid  that
 there  is  something  wrong  somewhere
 with  this  life-line  It  {s  the  railways
 which  will  ultimately  have  to  bear
 the  burden  of  the  Plan  It  is  the
 function  of  the  railways  to  transport
 agricultural]  produce  from  areas  where
 it  is  grown,  to  areas  where  it  shall  be
 consumed.  Likewise,  ft  is  thier  func-
 tion  to  collect  and:  transport  raw

 material,  and  then  to  retransport  the
 fmished  products  for  individual]  con-
 sumption.

 It  is  from  this  aspect  that  I  wouid
 Tike  to  examine  the  performance  of

 our  railways,  The  additional]  freight
 traffic  which  the  railways  are  expected
 to  carry  at  the  end  of  the  Second  Plan
 is  estimated  at  00°8  million  tons,
 spread  over  a  period  of  five  years.
 And  this  {is  what  I  would  like  the
 House  to  try  and  understand  This
 would  mean  2  million  tons  in  the
 first  year,  24  million  tons  in  tne
 second  year,  36  million  tons  in  the
 third  year,  48  million  tons  in  the
 fourth  year  and  thém.  only  00  million
 tons  in  the  fifth  year.  Are  our  rail-
 ways  capable  of  shouldering  this  res-
 ponsibility,  without  Improvement  in
 operating  efficiency?

 The  second  Plan  has  taken  notice
 of  a  certain  shortfall]  in  rol}ing-stock.
 I  think  it  is  about  0  per  cent.  Then,
 there  is  a  shortfall  of  about  5  per
 cent  in  line  capacity.  But  they  have
 not  tried  to  work  out  the  percentage
 of  shortfall]  due  to  operating  Ineff
 elency,  which  seems  to  have  griPPed
 the  railways  of  our  country.

 I  have  already  given  You  the  figures
 to  show  that  the  additional  freight
 traffic  increases  at  the  rate  of  2
 million  tons  annually.  In  the  course
 of  the  First  Five  Year  Plan,  the  rait-
 ways  have  been  able  to  increase  their
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 freight  hauling  capacity  on  an  average
 by  only  22  million  tons  a  year.  This
 has  been  the  position  for  the  ‘irst
 four  years  of  the  Plan.  So  far  the  first
 fifth  year  is  concerned,  the  figures  are

 not  yet  available,  No  _  statistical
 information  for  the  year  ending  3lst
 March  7956  is  available  Perhaps,  we
 shall  get  that  information  only  when
 the  Railway  Budget  for  957  is  dis-
 cussed  here.  So,  what  we  are  consider-
 ing  today,  and  what  the  Planning
 Commission  had  considered,  when
 they  drew  up  the  Plan,  is  based  on
 the  figures  for  the  year  ending  3lst
 March  ‘1955.  From  3lst  March  ‘1956,  to
 September  ‘1956,  six  months  have  nass-
 ed.  But  neither  the  Planning  Minis
 ter  nor  the  Deputy  Planning  Minister
 nor  the  Railway  Minister  has  been
 able  to  give  us  any  idea  as  to  wnat
 additional  load  we  have  been  able  to
 carrv  in  the  first  six  months  of  tbe
 first  year  of  the  Second  Plan.  I  am
 very  doubtful  how  the  railways  <re
 going  in  to  be  in  a  position  to  move
 this  increased  production.

 We  have  to  keep  in  mind  the  fact—
 and  I  am  borrowing  this  from  my  ixon.
 frien  Shri  T.  T.  Krishnamachari,  and
 perhans,  this  is  the  only  point  on
 which  the  twa  of  us  have  ever  agrecd—
 that  whereas  production  [ecreases  by
 arithmetical  progression,  the  cofres-
 ponding  demand  for  transport  rises  by
 geometrical  progression.  The  Planning
 Commission  have  only  tsken_  into
 consideration  the  additional  produc-
 tion  which  they  have  estimated......

 Mr.  Speaker:  The  hon.  Member  was
 saying  that  productiori  increases  by
 arithmetical  progression,  while  the

 demand  for  transport  increases  by
 geometrical  progression.  I  think  it
 should  be  the  reverse.  I  believe  the
 hon.  Member  had  said  differently  by
 mistake.

 Shr!  ह... ड  Gapab):  It  can  be  so.

 Shri  M.  S.  Gurupadaswamy  (My-
 sore):  Which  is  what?

 Mr,  Sveaker:  Production  Incrences
 by  geometrica}  progression,  while
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 transport  increases  only  by  arithmeti-
 cal  progression.

 Shr}  Ferose  Gandbl:  At  the  time
 they  drew  up  the  Plan,  the  Planning
 Commission  were  only  concerned  with
 the  increased  production  which  they
 had  estimated  at  60°8  million  —  tons,
 that  is.  the  actual  production.  But
 whey  have  not  taken  into  considera-
 tion  the  fact  that  a  substantial  part
 of  production  has  to  be  retransported
 twice,  thrice  and  sometimes’  cven
 four  times.  They  have  left  that
 out  of  account.

 Before  I  proceed  to  deal  with  the
 railways,  I  would  like  to  express  my
 deep  sense  of  disappointment  with
 the  Planning  Commission  for  not
 having  made  any  substantial  provision
 for  improving  the  bullockeart.  In
 this  atomic  age,  it  requires  courage  fo
 champion  the  cause  of  bullock-carts.
 ==.

 Acharya  Kripalanj  (Bhagalpur  cum
 Purnea):  Your  bullocks  are  very  pro-
 minent.

 Shri’  Feroge  Gaodbi:  You  aiso
 require  them.

 There  are  over  one  crore  of  bullock-
 carts  in  Indla.  And  _  between  them.
 they  carry  daily,  and  annually.  more
 goods  than  the  railways.

 Shri  M.  S.  Gurngadaswemy:  What
 about  donkeys?

 Shri  Ferove  Gandhi:  This  ts  whdt  I
 want,  to  emphasise  Between  them,
 they  carry  more  goods  than  the  rail-
 ways.  It  was  only  when  I]  discovered
 the  performance  of  our  railways,  that
 I  realised  the  important  role  and
 honoured  place  that  the  bullock-cart
 bas  in  our  national  economy.

 Acharya  Srigsian):  And  in  your
 party  symbol.

 Shri  Ferose  Gaadbl:  I  also  discover-
 ed  that  there  was  substantial  truth
 in  Aesop's  Fables  in  the  story  of  the
 tortoise  amd.the  hare.  Moving  for
 about  5  hours  a  day  at  2¢  miles  «+n
 hour,  a  bullockcart  manages  to  nove
 37%  miles  tn  24  hours.  There  are  no
 statistical  figures  available.  But  this
 la  what  I  have  been  able  to  estim»te
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 You  may  cut  it  down  to,  say,  31,  you
 may  knock  off  5  or  6  miles;  I  am  will-
 ing.  The  relevancy  of  this  figure  will
 soon  be  evident,  I  mean  the  figure  of
 378  miles.  The  railways  were  expect-
 ed  to  transport  20  million  toas  of
 treight  in  the  year  ‘1955-56,  and  it  55
 said  that  they  are  likely  to  fall  short
 of  this  cequirement.  In  tbe  next  five
 years,  the  railways  are  expected  40
 transport  ३380  million  _  tons.  There
 again,  we  are  told  that  they  might  not
 be  able  to  do  so.

 My  stand  is  that  the  railways  have
 the  resources  and  the  equipment,  but
 what  stands  in  the  wy  is  mounting
 operating  inefficiency,  the  inability  ‘«
 utilise,  and  very  poor  utilisation
 of  stork  that  we  have.  The  utilisa-
 tion  of  rolling  stock  is  miserably  low
 and  it  is  my  intention  to  suggest  ways
 and  means  of  improving  rolSiag  stock
 utilisation.

 Acharya  Kripaanl:
 you  suggesting?

 Mr.  Speaker:  If  hon.  Members  had
 given  me  some  indication  as  to  which
 Ministries  they  would  refer  to,  I  wouid
 have  tried  to  keep  those  Ministers
 here.  FA

 Sbri  Feroze  Gandhi:  The  Railway
 Minfster  was  supposed  to  ४९  present.
 I  was  tola  by  the  Minister  of  Parlie
 mentary  Affairs  that  according  to  the
 roster,  the  Railway  Minister  was  sup-
 posed  to  be  present  here.  But  nobody
 is  here.  It  does  not  matter.  There
 is  somebody  in  the  official  gatlery.
 He  can  note.

 To  whom  are

 Mr.  Speaker:  The  Planning  Minister
 will  note  it.

 Shri  Feroze  Gandbi:  Our  Profes-
 sor  of  English  over  there  is  just  as
 good  an  expert.  (interruption).  I
 would  like  the  Acharya  to  leave  me
 alone  for  some  time  just  as  we  left
 him  alone,  because  this  will  be  cut
 off  from  my  time.

 A  guide  to  the  tuture,  thut  ss,  me
 next  five  years,  is  past  performance,
 especially  during  the  First  Plan
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 >  period,  to  which  reference  has  made
 in  the  Second  Plan.  My  difficulty  is
 that  the  performance  figures  for  the
 year  1955-56  of  the  railways  are  still
 not  available.  Therefore,  we  can
 confine  ourselves  to  an  analysis  of
 the  figures  for  1954-55.  only.

 The  raitways  are  our  biggest  com-
 merical  undertaking  and,  as  with  any
 other  commercial  undertaking,  we
 must  know  the  potential  production
 capacity.  If  a  cement  factory  or  a
 sugar  factory  with  a  rated  output  of
 2,000  tons  a  day  produces  1,000,  tons,
 then  it  is  not  the  fault  of  the  plant
 and  machinery;  it  is  the  fault  of  the
 management.  Therefore,  the  first
 thing  is  to  establish  what  was  the
 transport  capacity  of  our  railways  in
 1954-55.  In  १955-56,  a  large  number
 of  rolling  stock  has  been  added  on,
 but  since  I  do  not  have  the  figures,  I
 cannot  deal  with  them.  I  will  only
 confine  myself  to  the  figures  for  1954-,
 55.

 Now,  what  this  hauling  capacity?
 We  had  on  the  broad  gauge,  158,  585
 wagons  with  a  capacity  of  22  tons
 each  and  turn-round  of  !0°6  days.  I
 will  explain  what  tum-round  is  when
 I  come  to’  turn-round;  it  is  yery
 interesting.  On  this  basis  in  ‘1954-55,
 the  railways  should  have  hauled
 on  this  system  alone,  that  is,
 on  the  broad  gauge,  i8  millfon  tons.
 Iam  taking  the  figure  of  turn-
 round  as  given  by  the  railways.  I
 do  not  think  I  can  agree  with  the
 figure,  because  it  is  very  high.  It
 should”  be  brought  down.  On  the
 broad  gauge  alone,  l8  million  tons
 should  have  been  hauled.  On  _  the
 metre  gauge,  the  average  number  of
 wagons  on  Ifne  daily  was  63,594  with
 a  turn-round  of  7'5  davs  and  a  capa-
 city  of  5°8  tons  each.  We  should
 have  hauled  on  the  metre  gauge,  473
 million  tons.  The  total  potential  haul-
 ing  capacity  of  the  broad  gauge  and
 metre  gauge  should  have  been  654
 million  tons  annually.

 But  if  I  were  to  leave  the  figures
 ‘ust  here,  the  Railway  Board  or  the
 Railway  Ministry  would  catch  me.
 Therefore,  I  have  to  take  away  some
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 amount  from  this  figure  nf  65३  mil-
 lion  tons  in  1954.55.  A  large  nume-
 ber  of  wagons  are  either  under  07
 awaiting  repairs.  That  js  the  first
 slice  that  goes  off  the  total  number
 of  wagons.  In  the  year  1954-55,  .we
 had  14,856,  wagons  either  under  or
 awaiting  repairs,  not  annually,  not
 monthly,  _not  weekly,  but  daily. 14,856  wagons  either  under  or  await-
 ing  repairs  daily.

 Now,  this  is  a  very  high  figure.  But
 Tt  want  to  be  fair  to  the  Railway
 Ministry  also.  Although  this  figure
 is  high,  the  past  figures  indicate  that
 this  can  certainly  be  brought  down
 by  about  30  per  cent.  Removing  these
 24.856  wagons,  our  actual  hauling
 capacity  on  the  broad  gauge  and
 metre  gauge—iess  repairs-—should
 have  been  54  million  tons  annually,
 in  ‘1954-55.  Now,  what  have  we  actu-
 ally  hauled?  The  freight  that  the
 railways  have  handled  in  ‘1954-55.
 was  05°8  million  tons.

 So  you  will  see  that  there  is  consi-
 derable  wastage  of  capital  assets  as  far
 as  wagons  go.  I  would  like  to  illus-
 tratc  to  the  House  what  happens  in
 other  countries.  In  Japan,  the
 Japanese  railways,  which  are  a  metre
 gauge  system  throughout  the  country
 and  88  per  cent  of  the  track  of  Japa-
 mese  railways  is  singie  track—not
 double—with  97,000  wagons  of  5
 tons  capacity  each—7  tons  jess  than
 ours—have  hauled  in  1954-55,  56
 million  tons  annually.  Just  compare
 the  two  and  you  will  find  where  our
 efficiency  is  going.

 Shri  Raghanath  Singh  (Banaras
 Distt—Central):  We  are  nowhere.

 Shri  Ferose  Gandhi:  Now  I
 would  like  to  deal  with  a  few  techni-
 cal  problems.  I  will  try  to  make
 them  as  simple  as  possible  for  the
 House  to  understand.  Statistics,  says
 a  oublication  of  the  Railway  Board,
 is  the  science  of  extracting  facts  from
 figures.  It  is  very  correct.  The  first
 fact  that  we  run  _  into  is  that  the
 wagon  moved,  on  an  average,  in  ‘1954-
 55,  43°3  miles  in  24  hours.  That  is
 the  rate  of  movement  of  the  wagon
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 on  the  broad  gauge  in  ‘1954-55.  What
 is  it  on  the  metre  gauge?  28°4  miles.
 This  is  technically  called  by  the  rail-
 ways  ‘wagon  user’.

 Pandit  Thakur  Das  Bhargava  (Gur
 gaon):  Bullock-cart  is  swifter.

 Shri  Ferese  Gandhi:  The  first
 time  I.  heard  it,  I  thought  it  was
 somebody  who  used  the  wagon.  But
 this  is  technically  called  ‘wagon  user’.
 Simplified,  it  means  the  wagon  miles
 per  wagon  per  day.  Simplified  still
 further,  it  means  the  number  of  miles
 a  wagon  moves  in  24  hours,  which  is
 43.3  on  the  broad  gauge  and  28.54
 on  the  metre  gauge.

 The  second  fact  is  that  the  average
 ‘speed  of  goods  trains  in  95455  was
 101  miles  per  hour  on  the  hroad
 gauge;  and  on  the  metre  gauge  it  was
 probably  872  miles  per  hour.

 Now,  extracting  the  facts  from  the
 figures,  according  to  the  Railway
 Bosrd's  own  instructions.  we  find  that
 the  broad  gauge  wagon  moves  4b
 hours  in  24  hours  and  the  metre
 gauge  wagon  33  hours.  The  wagon
 is  lying  idle  for  the  rest  of  the  time,
 either  held  up  in  the  qarshalling
 yards,  goods  sheds  or  somewhere.

 Shri  Raghunath  Singh:  9  _  hours.

 Shr)  Feroze  Gandhi:  This  seems  to
 be  a  rather  astonishmg  performance
 for  the  Railways  and  unless  some
 measures  are  taken  to  improve  the
 wagon  user  or  wagon  miles  per
 wagon  day,  the  Second  Plan  is  likely
 to  suffer.

 What  is’  the  effect  of  im-
 proving  this  wagon  user?  If  we
 have,  say,  200,000  wagons  on  line  and
 the  average  time  that  a  wagon  re-
 mains  in  motion  can  be  increased  by,
 say,  2  hours,  it  would  be  equivalent
 to  having  another  100,000  wagons  on
 line  daily.  Imagine  how  much  a  2-
 hour  increase  alone  in  thr:  wagon
 movement  can_  yield  in  terms  0
 transport  capacity.  You  would  have
 the  equivalent  of  100,000  extra  wa-
 svns  If  only  you  can  move  the  wagons

 2  hours  more,  from  43  to  63  and  from
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 33  to  5%.  Then,  they  can  be  idling
 the  rest  of  the  time;  but  your  pro-
 blem  would  be  solved.

 This  index  of  wagon  user  is  an
 important  index  of  operating  effici-
 ency  and  there  is  no  reason  why  we
 should  not  be  able  to  improve  it,
 keeping  in  mind  the  fact  that  in  pre-
 vious  years,  severa)  years  back,  it  was
 much  higher,  both  on  the  broad-

 “gauge  and  the  metre-gauge.  ff  only
 the  detention  in  marshalling  yards,
 fenzhipment  sheds,  and  sidings  etc.
 which  amounts  to  48  hours  a  day  can
 be  reduced  by,  say,  2  hours,  it  would
 yield  the  desired  result.

 The  Estimates  Committee  have
 made  some  reference  to  thia  high
 wastage  of  capital  assets  in  terms  of
 wagons  and  capita)  assets  unutilised
 and  I  would  ike  to  read  out  a  portion
 of  this  to  the  House.  They  have  cal
 culated  the  extent  of  wastage  of  capi-
 tal  assets  On  page,  30,—I  think  it  is
 the  Thirtieth  Report,—they  have  said:

 “Combining  the  perform-
 ances  of  the  Machanical  and
 Traffic  Departments,  therefore,  it
 may  be  stated  that  had  efficiency
 been  maintained  in  ‘1953-54  and
 1954-55.  at  the  best  performance
 of  the  previous  years,  the  traffic
 moved  in  those  years  could  have
 been  moved  with  i3,28  and  7,670
 wagons  ess.  As  the  capital  cost
 per  8.  a  wagon  ig  about  14,000
 Rupees,  capital  assets  of  the  value
 of  about  28  and  I0%  crores  may
 be  considered  to  have  been  un-
 utilised.  At  4%  interest  this
 would  correspond  to  about  72
 lakh  and  42  lakhs  additional
 reventse  expenditure  in  ‘1953-54
 and  1054.55,  respectively.

 The  earning  capacity  of  a  B.G.
 wagon  is  about  Rs.  20  per  day.
 Accordingly  the  extent  to  which
 earnings  could  have  been  increas-
 ed  by  more  efficient  working
 could  be  placed  at  about  oF
 crores  during  1953-54  and  54
 टशास्ड  during  1954-55  en  the  B.G.”
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 These  are  very  strong  strictures
 against  the  Railway  Ministry.

 I  think,  now  the  Railway  Board
 have  set  up  an  organisation  which
 they  cal]  the  Wagon  Chaser  Organi-
 sation  to  push  wagon  faster,  I  hope
 that  this  Wagon  Chaser  Organisatlon
 wilf  be  strengthened  more  because  it
 would  yield  results,  and  there  is  no
 reason  why  we  cannot  reach  the
 figure  of,  say,  50  miles  a  day  in  the
 first  year  of  this  Plan.  We  should
 reach  50  because  we  have  the  capa-
 city  and  we  have  the  stock,

 There  was  a  lot  of  meaning  in  that
 old  war-time  slogan,  ‘Keep  the  wa-
 gons  moving’.  J  think  it  should  be
 revived  I  hope  by  now  the  House
 bas  realised  the  importance  of  the
 bullock-cart,  moving  about  37%  miles
 in  24  hours;  it  moves  less  than  the
 broad-gauge  but  more  than  the  matre-
 gauge  wagons.  And  that...

 Mr.  Speaker:  I  am  _  not  going  to
 allow  more  time.  I  have  _  already
 allowed  25  minutes  and  I  will  alicow
 only  5  minutes  more.

 Shr]  Ferose  Gandhi:  People  have
 given  40,  and  45  minutes  and  even
 one  hour.

 Myr.  Speaker:  It  alwaya  hapgens
 that  when  we  come  towards  the  tail-
 end  of  the  debate,  we  have  to  rush
 through.

 Shri  Ferozve  Gandhi:  Why  should
 we  suffer?

 Mr.  Speaker:  I  cannot  avold  it;
 somebody  must  suffer.

 Shrj  Ferosze  Gandhi:  If  you  cannot
 allow,  I  will  sit  down.

 Mr.  Speaker:  I  am  giving  him  5
 more  minutes.

 Shri  Ferome  Gandbl:  Five  minutes
 won't  do.  I  shoud  have  more.

 I  gave  an  example  that  the  Japanese
 Railways  are  able  to  transport  :I56
 million  metric  tons  with  97,000  wa-
 gona.  We  have  got  on  our  metre-
 gauge  system—in  1954-55—-  63,594
 wagons.  With  these  63,594  wagona,
 we  have  transported  fm  1954-55,  20-9
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 million  tons,  .  So,  you  will  see  how
 low  our  efficiency  has  gone  and  how
 much  it  has  fallen.  Thea  I  would
 like  to  illustrate  the  consequences  of
 this.  I.  would  like  to  give  to  the
 Mfnister  who  is  present  a  few  instan-
 ces  of  what  happend  to  trade  and  what
 happened  to  industry.

 This  is  with  regard  to  the  coal
 quota  for  some  of  the  Kanpur  tex-
 tile  mills  The  period  Ss  March  955
 to  February  ‘1956.  The  quota  of  coal
 wagons  allotted  to  Kanpur  was  3499
 and  the  number  of  wagons  received
 during  this  period  was  2629.
 Thus,  870  wagons  less  than  the  quota
 allotted  were  received.  The  second
 crisis  came  a  few  months  ago  when
 tn  account  of  coal  shortage  in  Kanpur
 many  mills  had  to  bang  up  a  closure
 Notice.  These  are  the  consequences
 which  others  have  to  suffer  and  the
 Plan  will  suffer  if  these  things  are
 not  put  right.

 I  would  like  to  give  another  ins-
 tance,  and  I  would  like  the  Minister
 to  take  down  the  number  of  the  rail
 way  receipts,  to  show  how  this  slow
 movement  bas  interfered  with  our
 Plan.  Here  is  an  R.  R.  from
 Gwalior  956/8  dated  21-8-54,
 The  place  of  despatch  is
 Gwalior  and  the  date  of  its  arrival
 at  Calcutta  is  7-ll-54:  time  of  tran-
 sft  3  months.  Then,  RR.  from  Jaipu
 No.  A/9-758-32;  date  of  despatch
 ‘18-11-54;  date  of  arrival  at  Calcutta
 ‘17-1-55,  2  months;  Jaipur  again;
 A/49929i6,  time  of  transit  2  months
 and  Il  days,  if  you  want  I  can  give
 you  dozens  of  examples  of  what  is
 happening.  People  just  go  mad  when
 they  find  that  the  goods  which  they
 bad  sent  have  either  been  lost  or  no
 one  knows  what  has  happened  to
 them.

 I  would  like  to  mentfon  just  one
 instance  in  a  H&hter  vein.  My  hon.
 friend,  Sbrimati  Tarkeshwari  Sinha
 was  expecting  a  mango  parcel  a  few
 months  ago  and  we  were  ail  watting
 for  the  mangoes  to  arrive  and  you  too,
 Sir,  were  going  to  be  one  of  the  guesta.
 She  ati!]  bas  the  railway  receipt  and
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 the  railways  have  the
 would  like....,

 mangoes,  I

 Shri  A.  M.  Thamas  (Erovakulam):
 Those  who  get  it  get  the  inside—not
 the  mango  proper.

 Mr.  Speaker:  I  am  afraid  the  hon.
 Member  will  have  to  reserve  .the

 mangoes  for  the  next  Budget.

 Shr]  S.  8.  More  (Sholapur}:  They
 may  be  in  a  rotten  condition  by  that
 time.

 Mr.  Speaker:  What  !  mean  to  say  ls
 this.  All  these  are  nice  details  but
 they  are  fit  for  a  general  discussion
 on  the  Budget.  If  he  bas  more  to
 say  he  can  do  so  in  the  form  of  a
 memorandum.  I  have  already  allowed
 him  more  than  35  minutes.  I  have  not
 allowed  that  except  to  some  Ministers
 who  have  to  reply  and  to  some  leaders
 of  the  various  groups  and  to  spokes~
 men.  I  have  not  allowed  35  minutes  to
 any  other  Member.  To  say  that  I  have
 allowed  an  hour  and  so  on  is  wrong.
 I  am  not  going  to  allow.....

 Shri  Ferozse  Gandb):  Then  can  I
 sit  down?

 Mr,  Speaker:  He  can  gtve  a  mem-
 orandum.

 Shri  Ferose  Gandhi:  This  is  very
 unfair  because  people  who  wait  and
 have  to  speak  towards  the  end  gel
 less  time.  Those  who  want  to  talk
 about  cows,  health  visitors  and  so  on
 get  more  time.  But  when  we  want
 to  speak  on  mofe  important  things  we
 are  stopped.  I  think  this  is  very
 unfair.

 Mr.  Speaker:  What  is  the  estimate
 of  time?

 Shri  @ermse  Gandhi:  I  want  to
 explain  how  the  delay  in  transport
 will  affect  the  Plan.  Transport  has
 about  29  per  cent  of  the  total  outlay
 of  the  Second  Plan.
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 Mr.  Speaker:  What  is  the  estimate
 of  the  hon.  Member's  time  for  him-
 self?

 Shri  Ferose  Ganchi:  I  will  finish
 by  o'clock.

 Mr.  Speaker:  I
 allow  that

 Shei  Feroze  Gandbi:  Then  give
 me  at  least  10,  minutes  more.

 am  not  going  to

 Mr.  Speaker:  I  am  _  not  able  to
 make  this  distinction.

 Some  Hon.  Members:  Transport
 is  a  very  important  subject;  let  the
 hon.  Member  have  ten  more  minutes.

 Shri  Ferore  Gaodhi:  After  all,
 Sir,  you  are  also  in  the  hands  of  the
 House.

 Mr.  Speaker:  The  hon.  Member  {s
 getting  an  example  to  others,  and  the
 others  ३5०  might  take  it.

 Shri  Feroze  Gandhi:  People  who
 have  at  least  pofnts  to  make  should
 be  given  the  time.  Let  others  also
 take  time.

 The  next  index  of  operating  eff
 ciency,  and  perhaps  the  most  impor
 tant  is  the  wagon  turmround.  For
 some  mysterious  reasons  the  Railway
 Board  do  not  publish  this  figure  in
 their  annual  reports.  Stated  in  a
 simple  way,  wagon  tarnround  means
 the  time  between  the  loading,
 of  a  wagon  and  the  wagon  be-
 coming  available  for  re-loading,  and
 that  is  expressed  in  this  way.  The
 higher  the  turn-round  the  lower  the
 operating  efficiency,  and  the  lower  it
 is  the  higher  the  operating  efficiency.
 The  wagon  turnround  on  fhe  broad
 gauge  in  1954-55.  was  06  days.  I
 will  illustrate  the  significance  of  this
 figure.  and  if  you  like,  after  that  I
 can  give  up  the  whole  thing  and  sit
 down.  ‘Ibis  is  very  {fmportant

 Supposing  our  Deputy  Minister  of
 Planning  has  60,000  and  he  requires
 for  bis  effective  daily
 loading  5,000  wagoms,  then  60,000
 divided  by  5,000,  that  is,  2  days  will
 be  the  wagon  turnround  figure.  If
 by  improving  our  operating  efficiency
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 we  can  bring  this  figure  of  32  to  l],
 that  is,  one  day  less,  which  is  not  a
 very  high  demand  as  far  as  I  am
 concerned,  the  turnround  comes
 down  to  l2  days  and  the  loading  re
 mains  the  same_  at  5,000  x  1,  that
 is,  55,000  wagons,  which  means  that
 you  throw  5,000  wagons  into  an  extra
 pool  for  further  loading.  Just  one
 day  can  give  you  5,000  wagons  more,
 and  you  are  looking  for  them  all  over
 the  world  when  you  have  got  them
 right  with  you.  But  this  is  not  all.

 If  out  of  these  5,000  wagons,  you
 make  available  1,000  extra  wagons
 for  daily  loading,  your  daily  loading
 figure  goes  up  from  5,000  to  6,000.
 Your  total  number  of  wagons  remains
 at  60,000.  So  the  turn-round  automati-
 cally  comes  down  to  l0  days.  So,  you
 see  the  significance  of  these  figures.

 According  to  ‘the  Railways,  the
 daily  effective  loading  on  the  broed
 gauge  was  12,530,  wagons  per  day.
 Multiplying  it  by  the  turn-round  figure,
 we  get  a  total  figure  of  1,82,616  plus
 about  10,000  wagons  under  or  await
 ing  repairs,  which  will  make  about
 142.000,  wagons.  We  still  have  in
 hand  another  10.000  or  l,000  wagons
 which  we  can  divert  for  better  use

 The  average  lead  of  goods  traffic
 in  India  is  300  miles.  The  number  of
 miles  a  wagon  travels  in  24  hours  is
 43-3  miles.  Therefore  the  wagons
 complete  this  journey  in  seven  days.
 Actually  the  journey  must  be  com-
 Pletéd  in  seven  days  accordigg  to  the
 figures  of  the  Railway  Board.  But
 what  happens?  The  turn-round
 given  by  the  Rallway  Board  is  0°6,
 which  means  that  the  potential  turn-
 round  is  7  days.  From  the  time  the
 wagon  becomes  immediately  avail-
 able  for  loading,  it  waits  for  33  days
 till  it  {s  re-loaded.  Of  course,  as-
 suming  a  wagon  arrives,  the  load
 cannot  be  taken  off  immediately;  it
 takes  come  time.  But  this  gap  of  34
 days  can  be  brought  down,  and  1

 The  Deputy  Minister  of
 (Shri  8.  N.  Mishra):  I  think  it  has
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 already  been  brought  down  by  one-
 &fth.

 Shri  Feroze  Gandhi:  Railway
 eperations  consist  of  several  factors
 which  have  to  be  co-ordinated  in  a

 manner  so  that  an  all-round  improve~
 ment  is  achieved.  Improving  one  im
 dex  wil]  not  result  in  general  im-
 provement.  Therefore,  an  all-round
 improvement  is  necessary.  What  also
 matters  is  how  much  freight  is  load
 ed  in  the  wagon.  It  is  not  enough  to
 move  it  faster;  we  might  move  it
 empty;  we  might  move  it  with  half
 its  Joad.  Therefore  what  is  necessary
 is  what  is  the  load  in  the  wagon,  The
 average  wagon  load  in  ‘1954-55,  on
 the  broad  gauge  was  5°8  tons  when
 the  average  wagon  capacity  was  22
 tons,  which  means  that  we  are  wast
 ing  one-third  of  our  capacity  on  the
 broad  gauge,  and  also  on  the  metre
 gauge.  There  are  several  reasons
 advanced  for  this.  They  say  that
 the  smalls  are  not  giving  a  bigger
 load.  There  is  no  reason  why  if  you
 can  stiffen  up  jour  nominated  load-
 ing,  the  smalls  cannot  be  loaded  up  to
 the  full  capacity  of  the  wagon.  You
 have  to  change  your  freight  rates  in
 a  manner  which  will  result  in  the
 trader  or  the  business  man  or  any-
 body  who  wants  to  use  the  wagon,
 loading  it  to  its  maximum  capacity.  If
 a  wagon  can  })old  600  maunds,  and
 the  minimum  rate  applicable  in  that
 particular  case  Is  400  maunds,  natu-
 rally  there  is  no  inducement  to  the
 trader  to  load  more.  He  will  load
 400  maunds  and  leave  the  rest  of  the
 wagon  empty.  Therefore,  it  is  nece-
 35879  to  revise  our  freight  tariffs.
 I  hope  that  that  will  be  done.

 You  will  realise  the  difficulties
 which  are  created  at  points  where
 there  is  a  break  of  gauge-broad  gauge
 against  metre  gauge  or  the  other  way.
 The  wagon  capacity  of  the  broad  gauge
 is  22  tons;  the  wagon  capacity  of  the
 metre  gauge  is  5°6  tons.  Unless  you
 joad  the  M.  G.  wagons  to  full  capacity
 you  will  be  wasting  space  in  the  B.  G.

 at  the  point  of  transhipment.  Similar
 ly,  if  you  are  to  move  from  a  broad
 gauge  wagon  of  22  tons  capacity  into
 ®  metre  gauge  wagon,  you  will  find
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 that  you  will  have  to  move  it  into  two
 wagons  because  you  cannot  accom-
 modate  it  in  one.

 There  are  two  things  necessary
 which  the  Planning  Commission
 should  look  into.  I  am  told  that  the
 capacity  of  the  M.  G.  wagon  in  1955-
 56  has  gone  up  to  84  tons.  I  think
 this  capacity  should  be  raised  to  at
 least  to  20  tots  so  that  both  the  B.G.
 and  the  M.  G.  wagons  can  hold  equal
 loads  and  there  is  no  wasse  of  wagon
 space  where  the  transhipment  takes
 Place.

 Another  important  index  of  operat-
 ing  efficiency  is  the  speed  of  goods
 trains,  the  number  of  wagons  per  goods
 train  and  the  average  load  hauled.
 An  analysis  of  figures  for  the  last
 several  years  shows.  that  there  has
 been  considerable  deterioration  in  the
 matter  of  speed  on  both  the  broad
 and  the  metre  gauge.  In  ‘1954.55
 the  average  speed  of  the  goods  trains
 on  the  broad  gauge  had  falien  to  as
 low  as  10:1  miles  per  cent  per  hour,
 and  on  the  metre  gauge  it  had  drop-
 ped  to  872  miles  per  hour.  These
 results  are  extremely  disappointing,
 and  unless  steps  are  taken  to  remedy
 this  downward  trend,  the  Plan  is  likely
 to  suffer  considerably.  We  have  today
 a  large  stock  of  new  locomotives  and
 wagons,  and  it  is  surprising  that  after
 an  investment  of  Rs.  432  crores  in  the
 First  Plan,  the  results  should  be  so
 poor.  Time  and  again  we  find  that
 during  the  Railway  Budget  discus-
 sion  we  receive  reports  which  say
 “due  to  the  war  and  its  after  effects”.
 or  "due  to  Partition  and  its  after
 effects”.  Now  so  many  years  have
 eessed  At  least  stop  thisnow.  How
 long  are  you  going  to  use  these
 phrases.  War  has  taken  place  and
 Partition  has  taken  place.  Now  set-
 tle  down  and  do  something.  There  is
 an  important  factor  in  the  railways.  It
 is  only  what  is  behind  the  engine  that
 matters.  What  is  in  front  of  the  engine
 is  not  our  concern.  In  ‘1954-55,  the
 average  number  of  wagons  per  goods
 train  on  the  broad-gauge  was  48  and
 on  the  met  re-gauge,  38.  The  results  are
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 surprising,  As  far  back  as  ‘1938,  the
 average  number  of  wagons  per  goods
 train  was  52  and  46  respectively.  All
 the  broad-gauge  and  the  ‘metre-gauge
 locomotives  were  hauling  a“  larger
 number  of  wagons.  Of  course  there
 was  not  Jarger  tonnage  but  they  were
 certainly  hauling  larger  number  of
 wagons  Now  that  we  have  engines
 with  much  greater  tractive  effort
 than  we  used  to  have  and  loop
 lengths  have  also  considerably  in-
 creased,  the  average  number  of
 wagons  per  goods  train  should  have
 shown’  considerable  improvement
 This  information  is  given  in  the  graph
 in  volume  I  of  the  report  of  the  Rail-
 way  Board  and  it  can  be  referred  to.
 The.  average  weight  hauled  per  goods
 train  in  954.55  was  500  tonson__  the
 broad-gauge  and  45  wagons  on  an
 average.  This  goes  to  show  that  we
 are  hauling  a  substantial  number.  of
 empties.

 Whenever  we  ask  the  Minister  as
 to  why  the  speed  has  gone  down  and
 why  the  punctuality  percentage  has
 gone  down,  the  usual  explanation
 given  is  traffic  density.  The  density
 of  trafic,  according,  to  the  railways,
 means  train  miles  per  running  track
 mile  per  day.  If  the  figures  given
 here  are  correct,  the  density  of  traffic
 has  gone  down  on  the  metre-gauge.
 Why  have  the  speeds  or  performan-
 ces  not  gone  up  on  the  metreguage?
 In  ‘1938-39,  1939-40  and  1940-41,  the
 traffic  density  in  the  metre-gauge  was
 much  higher  than  it  is  in
 in  195455.  Then,  why  has  the  speed
 and  performance  dropped?  Is  traffic
 density  the  proper  explanation?  The
 deterioration  in  speed  and  general
 performance  has  often  been  attribut-
 ed  to  over-aged  stock.  traffic  density,
 etc.  But,  I  would  like  the  railways
 to  speak  for  themselves.  This  is  what
 the  Efficiency  Bureau  of  the  Railways
 has  to  say  in  the  matter.

 “The  Efficiency  Bureau,  after
 making  some  sample  surveys  of  a
 number  of  typical,  sections  came
 to'the  conclusion  that  the  drop
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 in  speed  was  more  than  could
 be  accounted  for  by  the  increas-
 ed  density  of  traffic  and  allied
 factors.  They,  therefore,  attri-
 buted  this  additional  drop  im
 speed  to  the  deterioration  in
 general  standard  of  work  and
 supervision,  lack  of  adequate  co-
 ordination  between  adjacent  con-
 tro]  districts,  divisiona]  officers  or
 between  the  railways  and  the
 low  standard  of  rolling  stock
 maintenance.”
 These  are  the  causes,  not  traffic

 density,  nor  line  capacity  or  section.
 capacity.  It  is  these  that  have-
 brought  our  performance  so  low.

 Mr.  Speaker:  It  is  now  only  a  five-
 minutes  to  |  o'clock.

 Shri  Fervee  Gandhi:  I  will  @nish  in
 five  minutes.

 Mr.  Speaker:  The  hon.  Memberz~
 may  please  himself  by  going  on  till]
 l  o’clock.  I  have  no  objection.

 Shri  Feroze  Gandhi:  The  Estimates
 Committee  in  their  30th  Report  have.
 stated:

 “The  Efficiency  Bureau  has
 come  to  the  conclusion  that  im-
 efficiency  is  a  contributing  factor
 to  this  deterioration  and  the  ex-
 tent  of  inefficiency  is  gseater  on
 the  metre-gauge  than  on  the
 broad-gauge”.
 Having  said  that  I  would  like  to-

 say  that  you  are  imposing,  because-
 of  your  wrong  policy  a  very  heavy
 load  on  the  Railway  Board.  You:
 must  make  up  your  mind  whether
 you  want  to  have  __air-cenditioned
 janata-trains  or  you  want  to  move
 your  goods  which  you  are  going  to
 produce.

 Air  conditioned  Janata  is  al]  right
 but  it  can  wait.  The  transport  of
 freight  cannot  wait.  I  have  been
 noticing  for  severa]  months,  and  espe-
 cially  during  the  last  three  or  four
 months,  and  seeing  with  my  own:
 eyes,  the  general  managers  and  mem-
 bers  of  the  Railway  Board  running
 trom  Bombay  to  Delhi  and  Delhi  to
 Madras,  Calcutta  to  Delhi  and  so  oa
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 What  is  it?  They  are  trying  out  air
 canditioned  Janatas.  What  is  this
 Janata  going  to  do?  Your  line  capa-
 city,  signalling,  tracks,  evecything  is
 not  in  a  condition  to  move  trains  at
 this  high  59९९१  but  you  are  going  to
 do  it.  What  I  ask  is  this.  Why  not
 run  the  trains  in  time  today?  Why
 not  run  at  least  the  mail  trains  in
 time?  What  about  the  Grand  Trunk
 Express?  I  tabled  a  question  as  to  the
 number  of  days  in  July  when  it
 eame  in  time.  The  answer  was:  nine
 days.  For  nige  days  in  a  month,  it
 comes  in  time  on  other  days  it
 runs  late  by  anything  upto  teh  or
 twelve  hours.  Put  that  right  firet
 and  then,  you  will  find  that  the  speed
 automaticelly  goes  up.

 Yesterday,  there  was  a  press  note,
 These  days,  the  railways  are  running
 more  in  the  newspapers  by  way  of
 Press  notes  than  on  the  tracks  I  saw
 a  Press  note  which  said  that  the  air-
 conditioned  janata  was  going  to  take
 five  hours  less  than  the  Grand  Trunk
 Express  takes  for  the  Madras-Delhi
 journey.  I  asked  a  railtwayman:  five
 hours  less  than  44  hours  which  is  the
 time-table  time  or  five  hours  less
 than  the  actual  time  which  the  Grand
 Trunk  Express  takes?  It  is  a  chal-'
 lenge  to  the  Ministry  and  I  say  it  to-
 day.  You  will  find  in  three  months’
 time  that  the  air-conditioned  janata
 will  also  be  running  late  or  you
 would  have  held  up  all]  along  from
 Madras  to  Delhi  goods  trains  and
 other  passenger  trains  resulting  in  a
 great  blow  to  the  working  of  the  Plan.

 Our  policy  should  be  clear  as_  to
 what  we  want  from  the’  Railway
 Board.  Do  we  want  them  to  move
 this  traffic  and  freight  or  do  we
 want  them  to  run  air-conditioned
 janatas?  Speed  depends  more  on  the
 condition  of  the  track  and  the  type
 of  signalling  available  than  on  the
 quality  of  the  rolling  stock.  Our  track
 is  in  a  very  poor  condition,  The
 formula  according  to  which  it  is
 laid  is  called:  N  plus  3.  N  is  the
 length  of  the  rail  in  yards.  It  is
 fourteen  plus  three,  it  comes  to
 seventeen.  Seventeen  sleepers  for
 each  rail.  Tbls  is  a  poor  track.  In
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 a  country  like  France,  the  formula
 is  N  plus  ‘16.  It  comes  to  29  or  30
 or  something  like:  that.  You  must
 improve  your  track  and  condition  it
 to  stand  speed.  It  is  only  then  that
 you  can  get  speed,  Where  is  our
 Railway  Board  going  to’  produce
 speed  from?  Look  at  the  condition
 of  signalling  or  of  interlocking.  All
 our  stations  should  be  _  inter-Jocked
 and  then  I  tell  you,  even  your  forty-
 year-old  engines  will  perform  better
 than  the  new  engines  are  performing
 today.  What  is  the  speed  of  a  mail
 train  today?  Madras-Bombay  speed
 is  23  miles;  Kashmir  mail—the  speed
 is  23  miles.  Is  this  speed?  You
 must  improve  the  track,  you  §  must
 improve  signalling.  Even  if  you
 have  to  spend  hundreds  of  crores  in
 inter-locking  all  your  stations—
 there  are  6200  stations—  let  us  spend
 that  amount.  Then  you  will  find  re-
 sults.

 We  are  going  to  spend  a  large
 amount  on  doubling  the  track.  There
 are  many’  countries  of  the  world
 where  they  have  changed  from  double
 tracks  to  single;  they  have  removed
 the  second  track  because  it  was  found
 highly  uneconomical.  Singie  tracks
 gave  far  better  utilisation  with  cer-
 tain  formns  of  signaliing.  called  the
 centralised  traffic  control,  and  inter-
 locking  or  some  more  modern  means
 of  signalling,  about  which  I  do  not
 know  rnuch.

 I  have  alrealy  explained  to  you  that
 88  per  cent.  of  the  working  track  of
 the  railways  in  Japan  is  single.  Yet.
 what  are  they  able  to  achieve?  There
 is  a  particular  section—single  track—
 over  which  86  trains  run  up  and
 down  in  24  hours.  Some  of  the  trains
 have  a  headway  of  about  l0  seconds
 We  should  try  and  improve  in  that
 direction  instead  of  going  in  for
 doubling  and  spending  such  large
 sums  of  money.

 What  I  bave  had  to  say  about  the
 wagons  seems  to  have  be  fallen  the
 locomotives  also.  We  make  extreme-
 ly  poor  use  of  the  locomotives.  In
 1954-55  the  total  number  was  7994,  In
 this  Plan,  we  are  going  to  spend  a
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 few  hundred  crores  more  on  the  pur-
 chase  of  locomotives.  But,  what  is
 happening?

 Mr.  Speoker:  It  is  now  |  o'clock;
 the  hon.  Member  must  conclude  now.

 Shri  Feroze  Gandhi:  I  shall  con.
 clude  in  just  five  minutes

 Shri  Gadgil  (Poona  Central):  .  It
 is  so  very  interesting,  two  or  three
 minutes  more  may  be  given.
 |  Pom.

 Shr]  Fervte  Gandhi:  Out  of  7,994
 locomotives  on  line  in  ‘1954-55,  the
 mumber  under  or  awaiting  repairs
 was  1357,  which  means  that  8  per
 cent,  of  the  locomotives  were  idling
 in  the  workshops  or  awaiting  to  go
 into  the  workshops.  This  is  a  very
 high  percentage  and  al)  steps  should
 be  taken  to  improve  the  position  be-
 fore  you  go  on  adding  locomotives.
 It  might  seem  that  to  carry  the  addi-
 tiona)  traffic  all  that  you  need  do  is
 to  add  more  wagons  and  more  loco-
 Motives.  This  is  likely  to  prove
 very  dangerous.  It  is  a  very  danger-
 ous  remedy,  because  we  might  not
 be  able  to  afford  it.

 We  are  not  taking  the  best  out  of
 our  engines.  As  far  as  goods  trains
 go,  ¥  am  told  that  the  engine  miles
 per  engime  day  as  far  as  steam  goes
 was  94  miles  in  24  hours,  This_  is
 very  poor  performance  and  this  can
 certainly  be  increased  When  we
 are  buying  these  new  locomotives
 from  foseign  countries  there  is  no
 reason  why  we  should  not  buy  the
 best  and  the  most  modern  ones.

 All  the  time  the  Minister  is  telling
 us  that  the  trains  are  late  because
 the  quality  of  the  water  is  bad,  be-
 cause  the  quality  of  ९०७)  is  bad,  etc.
 All  these  things  are  there.  Water
 and  steam  which  give  power  to  the
 locomotive  are  also  its  biggest  enemy.
 The  French  Railways  have  over-
 come’  this  problem  by  what  is  known
 as  the  internal  treatment  of  water.
 It  is  called  T.  T.  A.  There  is  no
 technicality  about  it.  It  is  a  simple
 thing:  a  water  softener  is  added  to
 the  water.  Soften  the  water  and
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 the  boiler  is  not  damaged  to  the
 extent  it  is  by  the  ordinary  water.
 There  is  no  reason  why  our  lecomo-
 tives  should  not  be  fitted  with  this
 equipment  Today  there  is  an  exhi-
 bition  going  on  in  France  where
 locomotives  are  on  display  which
 have  done  one  million  miles  and  the
 boiler  is  in  first  class  condition.  Also,
 water  when  it  evaporates  leaves
 some  sort  of  scale  inside  the  boiler.
 It  is  estimated  that  thirty  tons  of
 deposit  are  left  inside  the  boiler  in
 a  run  of  !  million  kilometres.  There-
 fore;  if  we  have  this  equipment  at-
 tached  to  our  engines,  I  see  no  rea-
 son  why  our  performance  should  not
 be  better;  we  could  also  reduce  the
 time  it  takes  to  carry  out  what  is
 known  as  boiler  wash

 Then  again  I  would  like  to  point
 out  that  a  number  of  engine  failures
 have  been  wrongly  classified  as  ac-
 cidents.  The  Railway  Board  declares
 that  there  have  been  ‘1,997,  accidents
 during  ‘1953-54  and  ‘1954-55,  I  say
 this  is  a  wrong  description.  You
 must  classify  them  as  engine
 failures.  Accidents  due  to  failure
 of  engines—in  fact,  they  shoula  be
 called  breakdowns-—due  to  failure  of
 engines,  owing  to  failure  of  material.
 workmanship  and  operation  arising
 from  the  working  of  the  running
 staff  was  t,997.  This  is  a
 very  high  figure.  Again,  accidents
 due  to  failure  of  engines—again
 I  would  correct  that  and  say
 that  they  should  be  called  break-
 downs—owing  to  faultily  designed
 material.  in  workmanship  in  the
 Mechanical  Department  was  _  1,059,
 ff  the  engine  failures  are  going  to
 be  on  thé  huge  scale,  I  am_  afraid
 very  little  improvement  is  possible.
 Therefore,  some  step  should  be  taken
 to  reduce  the  engine  failures  Most
 of  them  are  breaking  of  couplings,
 or  buffers,  or  something  like  that.
 These  are  minor  accidents,  But  the
 maintenance  standard  is  very  tow  as
 the  Efficiency  Bureau  of  the  Rail-
 ways  have  themselves  pointed  out.

 I  will  give  an  example.  The  9303
 Up  Lucknow-Delhi  Express  on  20th
 June  somewhere  near  Rahimabad
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 was  travelting  at  a  speed  of  55  miles
 an  hour.  The  axle  broke  and  the
 wheel  left  the  engine.  Very  fortu-
 nately  the  train  waa  not  over  a
 bridge.  Otherwise  you  can  imagine
 what  could  have  happened.  Aileo,
 very  fortunately,  ane  of  the  finest
 drivers  on  the  Northern’  Railway
 was  in  charge  of  thet  engine  acd  he
 managed  somehow  to  control  the
 engine.  It  {s  not  always  that  we  can
 have  such  first  class  drivers  on  the
 engines  and  therefore  we  have  to  be
 careful.  The  maintenance  of  stock
 3s  very  poor.

 Now  I  would  like  to  Anish.  A  huge
 enterprise  like  the  Railways  cannot
 he  successfully  run.  without  the  co-
 operatian  of  the  one  miljion  raiiway-
 men  who  man  our  Railways.  It  is  qn
 these  officers  and  workmen  that  the
 responsibility  for  the  auccess  of  the
 Plan  depends.  We  have  some  cof  the
 finest  officers  of  which  any  county
 can  be  proud.  I  say  that  decause  |
 have  more  to  do  with  them  than
 many  hon.  Members  We  have  as
 our  Member  for  Transporiation  in
 the  Railway  Board  one  of  the  ablest
 railwaymen  in  the  field  of  transport
 and  it  is  on  him  that  the  entire  bur-
 den  of  this  Plan  is  going  to  fall.
 Therefore,  I  say  make  up  your  mind;
 give  him  a  clean  sheet.  Eithet  yuu
 want  this  60  million  tons  to  be  «noved,
 or  yes  want  him  to  run  air~<ondi-
 tiened  janatas.  He  cannet  do
 both.  We  should  make  an  ai:  out
 effort  to  gain  the  cooperation  of  these
 men  and  this  would  imply  a  change

 T  have
 found  the  raijwaymen  just  as  enthu_
 Siastic  about  the  Plan  as  the  Plan-
 ning  Minister  and  also  the  Deputy
 Planning  Minister,  bat  these  men  are
 frustrated  and  we  have  to  see  that
 this  feeling  of  frustration  is  removed.
 There  should  be  an  intensive  drive
 to  encourage’  socialist  competition
 between  section  and  section,  between
 workshop  and  workshop,  between
 division  and  division,  between  one
 zone  and  another  zone.  I  am  con-
 fident  that  with  a  new  outlook  to-
 wards  the  railwaymen  we  shall  not
 only  be  able  to  meet  the  targets  iz
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 the  Plan  but  reach  still  higber  peaks
 of  railway  performance.

 Sir,  I  support  the  Resolution  moved
 by  the  Prime  Minister

 Shri  Punnoose  (Alleppey):  Mr.
 Speaker,  though  I  believe  I  have  got
 some  very  important  points  to  make,
 I  promise  I  wil)  not  exceed  my  time,
 because  I  would  not  like  to  deny  the
 opportunity  to  my  friends.  It  was
 my  original  idea  to  deal  with  certain
 general  aspécts  of  the  Plan  and  refer
 to  certain  particular  matters  at  the
 end.  But,  in  view  of  the  very  brief
 time  at  my  disposa)  I  have  reversed
 the  pevocess.  I  would  bring  to  the
 notice  of  Government  certain  espects
 of  the  Plan  which  I  beleve  if  not
 corrected  immediately  wiil  go  against
 the  interest  of  the  Plan  and  the  ecu
 try  in  general  in  the  long  r:m.

 A  plan,  if  it  is  to  be  called  a  na-
 tional  plan,  should  take  into  consi
 deration  the  various  regions  of  our
 country.  In  a  vast  country  like
 ours  it  is  quite  natural  that  there
 are  certain  areas  which  have  certain
 advantages,  which  are  sjightly  indus-
 triajly  advanced  and  certain  areas
 which  are  backward,—backward  in
 certain  respects,  backward  due  to
 historical  reasons.  Unless  a  plan  takes
 note  of  this  backwardness,  of  this
 {nequality  and  disparity  and  tries  to
 bring  about:  a  certain  amount  of
 equality,  I  think  it  will  be  prejudicial
 to  the  interests  of  the  country,  There
 is  a  feeling,  a  strong  feeling  in  certain
 areas  of  this  country  that  they  are
 completely  neglected,  that  they  are
 overlooked.  It  is  common  talk  in
 the  lobby,  Sir,  that  Members  from
 Travancore-Cochin,  to  whichever.
 Party  they  may  belong,  speak  in  the
 same  strain  when  they  speak  in  this
 House.  Some  hon.  Members  have
 told  me  that  it  is  impossible  to  fird

 the  party  affiliations  from  the  spee-
 ches  they  make  because  everyone  of
 the  Members  from  Travancore-Co-
 chin  has  to  make  the  same  compli:.nt
 hefore  the  House.  So  I  would  like
 to  bring  to  the  notice  of  the  House
 that  there  is  a  deep-seated  feeling  in
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 every  section  of  the  people  in  the
 south  generally,  and  special}y  in  Tra-
 wancore-Cochin,  that  the  First  Five
 Year  Plan  has  failed  them  comple-
 tely  and  the  Second  Plan  is  follow-
 ing  suit.  The  Second  Sve  ४८४7०
 Plan  also  does  not  take  into  account
 the  problems  of  the  areas  in  the
 south,  especially  Kerala  and  totally
 neglects  their  interests.

 Sir,  I  quite  appreciate  that  there
 are  certain  areas  where  we  cannot
 have  particular  kinds  of.  industries.
 In  Kerala  you  do  not  get  coal;  at
 least  the  mineral  resources  of  the
 State  have  not  yet  been  surveyed
 and  mapped  out.  Therefore,  it  is
 not  my  plea  that  an  industry  which
 requires  a  large  amount  af  coal
 should  be  started  there,  in  an  area
 where  coal  is  not  available.
 But  there  are  certain  advar-
 tages,  certain  facilities  avaiable
 in  almost  every  area  and  those
 facilities  have  to  be  completely  ex-
 ploited  and  industries  that  suit  the
 particular  area  should  be  started
 there.  For  example,  in  Kerala,  though
 we  do  not  have  coal  we  have  got
 water  power  and  there  are  great  faci-
 lities  for  generating  electric  power.
 in  that  respect  I  think  Kerala  would
 be  the  foremost  State  in  India.  But
 even  in  respect  of  industries  which
 require  water  power  and_  electric
 power  we  do  not  get  a  square  deal,
 When  we  talk  about  an  industry  for
 the  productjon  of  electrical  goods,  we
 are  immediately  confronted  with  the
 question  of  coal  and  that  is  denied  to
 us.

 But  what  abouta_  shipyard?  A
 second  shipyard  is  an  extreme  neces-
 sity  from  the  point  of  view  of  India
 as  a  whole,  and  in  Cochin  we  get  a
 most  natural  harbour.  Timber  we
 have  got  in  abundance  and  cheap
 Jabour  is  there  in  plenty,  But  whcn
 the  question  of  a  second  shipyard  Is
 mooted  all  sorts  of  evasive  replies  are
 given  and  nothing  definite  is  said.  I
 would  like  to  hear  from  the  hon.
 Minister  what  they  ‘have  finaily  dect-
 ed  about  the  mattez.
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 Then  take,  for  example,  the  case  of
 fisheries.  In  Travancore-Cochin  we
 have  got,  soto  say,  unpara)lelled,
 possibilities  of  developing  fisheries.
 Even  today  one-tenth  of  the  total
 catch  of  India  is  accounted  for  by  our
 fishermen  in  TravancoreCochip.  It
 is  said  that  even  with  their  outmoded
 tools  our  fishermen  are  able  to  surpass
 the  pes-acre  catch  of  other  countries,
 including  the  United  Kingdom.  For
 the  Jevelopment  of  fisheries  only  a
 small  amount,  a  few  lakhs  of  rupees,
 has  been  set  apart  and  in  the  Plaa
 we  do  not  find  a  place  that  this  in-
 dustry  deserves.

 There  is,  then,  the  question  of
 railways.  I  do  agree  that  we  cannot
 gpend  too  much  maney  on  transport,
 especially  when  the  question  of  rapid
 industrialisation  is  on  the  agenda.  We
 have  to  spend  the  money  that  is  avail-
 able  with  care  But  you  may  be
 interested  to  know,  Sir,  that  for
 about  50  years  Travancore-Cocnin
 had  not  one  yard  of  additional  rail-
 way  line.  In  the  First  Five  Year
 Plan  we  were  given  a  railway  link
 connecting  Ernakulam  with  Quilon.
 That  line  is  not  yet  complete.  Now
 a  genera)  view  was  taken  that  new
 railway  lines  should  not  be  started,
 if  possible,  immediately.  That  places
 Travancore-Cochin  on  the  same  foot-
 ing,  forgetting  that  that  state  has
 much  less  railway  tines  than  that  we
 deserve  from  the  point  of  view  of
 area  or  population.  Certain  railway, lines  have  been  proposed  here—a
 railway  line  connecting  Ernakulam
 with  Mavelikkara  or  Kayamkulam,
 a  point  in  the  new  railway  line--by
 the  then  State  "Government.  When
 we  met  the  hon.  Minister  for  Rail-
 ways,  he  also  said  that  top  priority
 has  been  given  to  this  line  by  the
 then  T.  C.  State  Ministry,  The  Minis-
 ter  was  also  pleased  to  tell  us  that
 he  will  support  this  plan.  I  do  not
 know  whether  he  supported  it  or  not.
 but  any  extension  of  the  railway  line
 has  not  found  a  place  in  the  Plan.
 This  is  something  about  which  our
 people  feel  very  strongly.
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 There  are  several  industries  at  the
 moment  in  Travancore-Cochia  and
 Malabar,  but  they  are  in  a  precarious
 position.  In  this  connection  I  want
 to  bring  to  the  notice  of  this  House
 one  particular  aspect.  This  plan  was

 -drawn  up  when  Malabar  was  a  part
 —of  Madras  State.  With  the  reor-
 Banisation  of  States  there  is  going  to
 we  a  very  big  change.  A  big  slice
 of  territory  is  going  to  be  taken  away
 from  Madras  State  and  added  to
 ‘Travancore-Cochip  and  an  area,  a
 very  important  area,  from  Travan-
 core-Cochin  is  going  to  be  integrated
 with  Madras.  Therefore,  my  ‘sub-
 mission  is  that  in  order  to  have  an
 effective  Plan,  a  successful  Plan,  the

 “whole  picture  of  the  Plan  35  it
 affects  the  new  Kerala  State  should
 de  reconsidered  on  the  basis  of  the
 requirements  of  the  new  State.  The
 Plan  should  be  re-planned  in  that
 light.  The  State  Ministry  has  also

 “made  this  point  in  its  publication.

 Sir,  I  generally  agree  with  the
 Statement  on  the  industrial  policy,
 नफरी)  regard  to  the  division  between
 the  public  sector  and  private  sector.
 J  generally  agree  that  consumer
 go0ds  industries  should  mostly  be
 done  by  the  private  sector.  But
 with  regard  to  the  new  State  of
 Kerala  there  is  one  particular  aspect.
 -All  the  industries  which  we  have
 ‘today—we  have  not  many  industries
 were  started  years  ago,  not  by  pri-
 ‘vate  capital  but  by  the  State.  Though
 dt  was  an  autocratic  government  it
 chad  to  start  certain  industries.  This
 5  an  aspect  which  we  should  not
 forget.  Therefore,  with  regard  to
 Kerala  I  think  an  exception  has  to
 be  made  in  the  general  statement  of
 Policy.  In  Kerala,  either  through
 the  shyness  of  capital  or  because  of
 other  factors,  it  has  been  found  not
 possible  to  start  any  big  industry  by
 private  capitalists,  with  the  result
 that  the  State  had  to  step  in.  All

 -the  industries  that  we  have  today,
 whether  it  be  rubber  factory  or  cera-
 ‘mic  factory,  were  started  by  the
 State.  Therefore,  it  Is  Imperative

 that  the  State  itself  should  take  the
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 initiative  in  starting  industries  in
 Kerala.  I  do  not  say  that  it  should
 continue  for  ever.  After  some  time
 private  capitalists  will  come  forward
 and  chen  certain  industries  may
 be  left  .to  them  But  at  the
 Moment,  if  you  want  to  find  a
 solution  to  the  terrible  problems  that
 face  the  people  of  Kerala,  the  gene-
 ral  policy  on  industries  should  not
 apply  as  such,  so  rigidly,  to  Kerala
 as  to  other  parts,  For  example,
 there  is  the  question  of  tyre  factory.
 95  per  cent  of  the  raw  material,  rub-
 ber,  for  this  factory  is  produced  by
 Kerala  This  proposal  was  with  the
 Government  and  the  people  for  a
 long  time.  Now,  I  am  told  that  some
 foreign  company,  Dunlop  or  some
 other  company,  is  prepared  to  start  a
 factory.  But  it  is  not  in  Thavancore-
 Cochin  but  in  Madras  or  some  other
 place.  This  tyre  company  which  re-
 quires  only  an  investment  of  between
 Rs.  crore  and  Rs.  2  crores  has  to  be
 started  by  the  State  itself.  The  Minis-
 ters  generally  say  that  jt  is  too  small
 an  industry  to  be  started  by  the  State.
 But  I  say  it  is  not  $00  small  an  in-
 dustry  to  be  looked  after  and  gwded
 by  the  State  Government  The  State
 Government  has  to  take  the  initiative
 in  the  matter,  to  establish  this  tyre
 factory.  This  factory  can  give  em-
 ployment;  it  can  give  a  good  price  for
 the  producer  of  rubber:  and  also  in
 the  long  run,  it  can  make  available
 good  manufactured  articles  at  a  rea-
 sonable  price  to  the  people.  There-
 fore,  I  would  strongly  urge  on  the
 Planniag  Commission  and  the  Govern-
 ment  that  the  whole  Plan  with  re-
 gard  to  Kerala  has  to  be  revised  and
 these  defects  have  to  be  corrected.

 Our  density  of  population  is  the
 highest  in  India  The  land  available
 for  cultivation  is  very  small  Unem-
 ployment  is  our  biggest  problem.  The
 first  Five  Year  Plan  did  not  touch  it,
 I  wm  sorry  to  say  and  I  will  be  failing
 in  my  duty  if  I  do  not  say—that  all
 parties  in  the  State  and  the  people  as

 a  whole  are  perfectly  convinced  that
 the  secand  Five  Year  Plan  is  not  going
 to  give  them  any  sort  of  relief.  Not
 only  that.  They  are  adding  insult  to
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 mjury.  We  are  told  that  there  is  no
 industrial  climate  in  our  State;  that
 labour  makes  it  difficult  for  starting
 thdustries,  ew.  But  the  facts  and
 figures  do  not  he)p  the  gentlemen  who
 accuse  us  of  these  things  With  re-
 gard  to  production,  man-days  ost.
 etc.  Kerala  cannot  be  said  to  be  less
 suitable  than  any  other  place  in  India
 in  the  matter  ¢f  industrial  develop-
 ment.  But  I  do  not  want  to  stand  66
 controversial  Zrounds  ‘Tike  that.  Our
 people,  irrespective  of  parties  and
 elnsses,  have  Jn  them  an  urge  for
 increasing  mdustriaksatim  of  our
 State.  We  are  deeply  convinced  that
 only  by  mztustriadising  the  Strte,....
 We  can  face  the  problems  snd  eolve
 fhem  to  the  best  of  our  atility.

 With  regard  to  labour  disputes  and
 such  other  things,  I  may  assure  the
 House  and  also  the  Government  that
 we,  who  have  got  our  place  in  the
 fabour  front  and  are  working  among
 the  tabour,  are  not  agalast  the  succes
 of  the  Plan.  We  want  the  Plan  to
 succéed  307  per  cent.  in  our  State  and
 we  wil]  leave  no  stone  unturned  to
 make  the  Plan  a  success.  There  are
 industria]  disputes  in  my  State  just
 as  there  are  industrial  disputes  in
 other  parts  of  India  also.  In  _  this
 matter,  the  authorities,  including  the
 Adviser,  very  often  ask  us  for  con-
 cluding  an  industrial  truce  We  are
 prepared  for  an_  industrial  truce,
 though  I  personally  hate  the  word
 ‘truce’,  because  it  presupposes  war
 and  also  the  maintenance  of  the  status
 quo.  But,  one  must  realise  the  wret-
 ched  lives  of  our  workers.  I  do  not
 say  that  all  the  grievances  can  be  re-
 dressed  or  should  be  redressed  here
 and  now,  but  I  ask,  why  not  the  Gov-
 ernment  and  the  Unions  get  together
 and  try  to  find  out  the  means  and  me-
 thods  by  which  the  grievances  of  the
 workers  may  be  solved  in  time  and
 proper  solutions  found.  Where  it  can-
 not  be  solved  immediately,  at  least  let
 some  efforts  be  made  and  let  some
 way  be  found  by  which  these  disputes
 may  be  settled  then  and  there.  _Ins-
 tead  of  doing  so,  the  Government  are
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 referring  the  disputes  to  arbitratian,
 adjudication,  etc,  and  these  have  faZ-
 ed  to  bring  about  the  desired  effect.
 Therefore,  specia)  methods  have  to  te
 found,  and  we  on  our  past  are  pre-
 pared  to  negotiate  and  settle  things
 peacefully  without  balding  up  produc-
 tion.

 I  request  the  Govermment  and  the
 7९०३९  who  spesk  for  the  Government
 not  ..to  bring  in  this  argument  ef
 Jahour  trouble.  Let  them  take  cons-
 tructive  steps.  We  promise  full  co-
 operation  in  the  removal  of  these  dif-
 culties  that  stand  in  the  way  of  ia-
 erease  in  pruductian  and  maintenance
 af  peace.

 The  next  thing  to  which  I  shoul?
 lke  to  refer  ls  the  ansBewrut  indis-
 try.  How  miserabiy  our  first  Five
 Year  Plan  has  failed  in  certain  as-
 pects  can  be  shown  with  regard  te
 the  casbewnut  industry  itself  This
 industry  in  my  State  ermploys  about
 50,000  workers.  We  want  some  60,000
 tons  of  raw  cashewnut  every  year.
 We  have  to  depend,  however,  for  S&
 per  cent.  of  our  requirements  on  South
 Africa.  But,  what  has  happend  now
 is  that  this  inflow  of  cashewnut  has
 stopped.  Every  year,  at  a_  certain
 period,  this  inflow  stops,  and  the  in-
 ‘dustry  is  held  up.  Unemployment
 comes  in.  This  year,  it  has  affected
 all  the  factories,  and  nearly  50,080
 workers  are  today  starving,  when  we.
 are  planning  for  them  here!  What  is
 the  remedy?  A  permanent  remedy
 would  have  been  achieved,  had  we
 taken  sufficient  care  and  planted  a
 hundred  thousand  acres  with  cashew-
 nut  trees.  If  we  had  done  that,  we
 would  have  been  in  a  position  to  meet
 the  full  requirements  of  the  industry.
 I  do  not  say  that  the  cashewnut  trees
 should  be  planted  in  Kerala  atone.
 In  fact,  there  is  very  little  land  there.
 The  fact  about  the  cashewnut  trees  is
 that  they  can  grow  in  any  area  which
 has  ten  inches  of  rainfall  annually
 and  in  any  area  which  is  below  4,000
 feet  below  sea  level.  That  means,.
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 any  part  of  India  including  Delhi  is
 auitable  for  the  cultivation  of  cashew-
 nut  trees.  There  is  no  other  tree
 which  is  more  useful  in  the  matter  of
 preventing  soil  erosion  than  cashew-
 nut.  In  all  our  river  valley  projects,
 this  can  be  done.  Somebody  was
 telling  me  that  if  the  DVC  area  want-
 ed  it,  we  could  supply  all  its  needs  in
 the  matter  of  plantation  of  cashewnut
 trees,  But  there  is  not  enough  plan-
 tation,  with  the  result  that  every  year
 there  is  chortage  and  this  year  it  bas
 been  the  worst.

 Therefore,  with  regard  to  the  cash-
 ewnut  induatry,  I  want  that  there
 must  be  some  plan  drawn  up  so  that
 cashewnut  cultivation  can  be  taken
 up  seriously.  We  have  got  large  areas
 in  Madras,  Andhra  and  in  every  State
 lying  vacant.  If  those  areas  are  utilie-
 ed  and  if  the  existing  areas  in  those
 States  which  are  under  cashewnut
 cultivation  can  be  further  planted
 with  cashewnut  trees,  we  will  get
 over  this  crisis  and  the  cultivators  will
 get  Sood  prices.  So,  this  question  has
 to  be  taken  up  seriously.

 I  would  proceed  to  refer  to  another
 point.  Very  often  it  is  said  that  for
 the  success  of  our  Plan  what  we  need
 mainly  is  not  money—-money,  of
 course,  is  useful—but  enough  techni-
 cal  personnel,  and  persons  quali-
 fied  in  the  technique  But  look  at  the
 Picture  in  Kerala.  Kerala  has  got  the
 highest  density  of  popuiation  and  the
 highest  percentage  of  literacy  in  In-
 dia  and  the  highest  percentage  of  boys
 and  girls  attending  schools  and  col-
 leges  Every  year,  thousands  of  our
 young  men  800  women  go  out  to  get
 some  entrance  in  the  technical  col-
 leges.  What  happens  is  that  even  one
 per  cent  of  such  students  do  not  get
 the  facility  for  technical  education.  We
 have  got  one  Engineering  College
 having  less  than  50  students  and  one
 Medical  College  where  the  number  of
 seats  has  been  raised  to  00  only  this
 year.  For  Heaven's  sake,  please  raise
 the  number  of  seats.  Why  on  earth
 you  cannot  have  500  seats  in  the  En-
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 gineering  College  and  at  least  छह
 seats  in  our  Medical  Coliege?
 It  is  cold-blooded  callousness  to  the
 Poverty,  starvation  and  tears  of  peo-
 ple  who,  though  small  in  number,  are
 a  proud  people  and  who  wi)!  not  take
 lying  down  those  thinga  for  long

 I  talked  about  the  tyre  factory;
 allied  to  that—im  fact,  it  is  a  bigger
 @heme—is  the  new  plenting  of  ruab-
 ber.  India  is  in  shorvt  supply  with
 regard  to  rubber  today  and  |  am  ४०24
 by  the  Mimiste  that  they  are  gaing
 to  mvest  Rs.  12  ccures  in  a  aynthetic
 tubber  factory.  Even  then,  after  five:
 or  ten  yeers,  who  will  be  in  shat
 supply  snd  we  wil]  require  about
 another  5,000  tans  of  rubber.  We  are
 having  a  smell  replanting  ocheme  for
 astural  rubber,  but  the  anew  planting
 scheme  is  lying  with  eome  Ministry
 They  are  talking  of  plans  and  quick
 movement  and  Appleby  is  brought  m
 to  expedite  matters,  but  that  new
 planting  scheme  is  lying  idle  im  sume
 Ministry—Heaven  knows  where.  The
 scheme  envisages  8  lakh  of  acres
 being  planted  with  high-yielding  rub-
 ber.  We  do  not  ask  much  from  the
 Government.  The  Rubber  Board  has
 assed  that  scheme  and  it  is  lyme
 with  the  Government  for  nearly  a
 year.  What  we  ask  is  that  80  amount
 of  Rs.  750  per  acre  may  be  advanced
 to  the  cultivator,  to  be  collected  back
 m  half-yearly  instalments  with  a  term
 of  7  years,  because  it  is  then  that  the
 rubber  tree  gives  the  yield.  They  are
 going  to  invest  Rs,  l2  croresin  a
 synthetic  rubber  factory,  which  may
 give  employment  at  the  most  to  8,000
 workers  But  if  Rs  74  crores  are
 given—that  is  what  it  works  out  to  for
 a  lakh  of  acres—for  the  new  planting
 scheme,  it  ा  give  steady  employ-
 ment  to  45,000  workers  and  casual
 employment  to  another  20,000  wor-
 kers.  But,  this  scheme  is  rotting
 there  and  our  people  are  feeling  that
 their  burdens  are  increased  every  day.

 Therefore,  if  our  Plan  has  to  be
 called  a  national  plan,  the  difficulties
 and  problems  of  the  backward  areas
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 [Shri  Punnoose}
 have  to  be  looked  into.  We  are  happy
 that  something  is  done  for  Madhya
 Pradesh  or  Orissa,  because  they  are
 ‘backward  areas.  But,  the  South,
 Kerala  in  particular,  cannot  be  neg-~
 lected  like  this.  I  will  strongly  urge

 -the  Government  to  go  into  the  schemes
 I  have  mentioned  and  make  certain
 necessary  changes.

 The  other  day  the  hon.  Minister  said
 cthat  in  China  there  is  tremendous
 -enthusia  among  the  people.  He  has
 -also  optimistically  said  that  if  we  get
 such  co-operation  here,  we  could  heat

 oth  the  Soviet  Union  and  Chima,  I
 cam  very  happy  to  find  that  optimism
 in  him,  but  I  want  him  to  examine  why
 we  are  not  getting  that  co-operation
 and  enthusiasm  here.  He  3895  the
 next  moment  that  ours  being  a  demo-
 cracy,  we  cannot  accept  the  methods
 of  China.  What  does  it  mean?  Does
 it  mean  that  democracy  and  popular
 enthusiasm  are  two  things  which
 cannot  fit  in  together  and  that  one  is
 against  the  other?  The  fact  is  that  our
 ‘friends  here  do  not  look  to  certain  as~
 pects  of  the  Chinese  plan,  where  there
 4s  something  very  attractive  to  the
 people.  In  our  country,  77  spite  of
 certain  democratic  forms  which  we
 have  accepted  and  which  we  value
 very  much,  there  is  something  which
 does  not  rouse  popular  enthusiasm.  We
 have  to  find  out  what  exactly  it  is  and
 correct  it.  The  thing  is  this.  We  ask
 the  people  in  all  parts  of  the  country
 to  put  in  their  mite  and  sacrifice.  If
 I  am  asked  to  make  sacrifices,  I  am
 prepared  to  do  it;  but,  naturally,  I  wil)
 look  to  my  neighbour.  We  ask  the
 workers  to  tighten  their  belts  and  do
 hard  work;  but,  looking  into  the
 figures  for  the  last  so  many  years,  you
 will  find  that  the  wages  of  the  wor-
 kers  have  remained  stationary  or  have
 been  moving  at  a  snail’s  pace,  while
 the  profits  have  increased.  As  long  as
 that  thing  continues,  how  can  you  ex-
 pect  the  worker  to  put  in  his  mite?

 In  the  same  way,  the  question  of
 land  reforms  has  been  hanging  fre
 for  long.  Even  today  the  rent  which
 the  landlord  gets  is  not  controlled,
 whereas  the  peasants,  in  spite  of  the
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 hard  work  they  put  in,  get  little  re-
 tums.  In  many  States,  including
 Kerala,  the  area  that  a  family  or  per-
 son  can  hold  is  not  fixed.  Therefore,
 land  reforms  and  giving  the  worker  a
 square  meal  have  to  be  done  and  the
 impression  should  be  created  that  no
 section  gets  a  share  which  it  does  not
 deserve.  If  a  Government,  democra-
 tic  in  name,:is  not  going  to  take  a  firm
 stand  on  these  things,  I  am  afraid  we
 will  not  be  able  to  rouse  the  enthu-
 siasm  of  our  people  and  make  the  plan
 a  success.  One  of  the  most  important
 things  is  that  a  feeling  should  be
 developed  among  the  people  in  every
 part  of  the  country  that  every  section,
 especially  the  most  backward  sections,
 is  helped  and  not  that  the  prosperous
 People  become  more  prosperous  and
 poor  become  poorer.

 Mr.  Speaker:  May  I  know  who  are
 all  the  hon,  Members  from  States  from
 which  not  even  a  single  Member  has
 spoken  so  far?  It  {s  only  for  my  ia-
 formation,  so  that  I  may  not  allow  any
 State  to  go  unrepresented.

 Several  Hon,  Members  rose—
 Mr.  Speaker:  Who  are  thé  Members

 who  have  spoken?  Party  Membera
 have  already  spoken  and  they  must
 have  come  from  some  State.  I  shall?
 find  out  which  of  the  States  have  not
 been  represented.

 Shri  Jangde  (Bilaspur-Reserved-
 Sch.  Castes):  Those  who  have  spoken
 already  at  the  first  time  may  not  be
 given  chances  again.

 Mr.  Speaker:  Mr.  More.

 Shri  S.  S.  More:  Mr.  Speaker,  the
 Planning  Commission  is  in  charge  of
 drafting  our  plans.  Regarding  this
 Planning  Comrnlsslon,.I  want  .to  make
 one  constructive  suggestion.  This  Plan-
 ning  Commission  came  into  existence
 in  the  month  of  March,  1950.  You  will
 be  pleased  to  notice  that  the  Planning
 Commission  has  been  created  and
 brought  into  existence  under  a  Govern-
 ment  Order  .wbich  prescribes  certaia
 terms  of  reference.  Among  those
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 terma,  the  Planning  Commission  was
 «commissioned  to  determine  the  ofr
 .orities  and  further  to  prepare  a  pian
 for  the  most  effective  and  balanced
 Atilisation  of  the  country's  resources,
 My  submission  is  that  this  Planning
 Commission  has  entirely  failed  ४०
 bring  into  effect  this  particular  ins-

 -truction  given  by  the  Government.  I
 want  to  make  a  further  suggestion.
 It  is  brought  into  existence,  as  I  said,
 under  a  Government  Order.  When
 we  are  having  so  many  statutory

 .commissions  and  corporations,  I  do
 aot  see  why  this  Planning  Commis-
 sion  itself  should  not  be  made  a  sta-
 itutory  body  subject  to  the  full  and
 effective  control  of  this  House  Let
 the  Government  come  forward  with
 a  statute  in  which  they  will  define
 the  comPosition  of  the  Planning  Com-
 miésion;  let  them  also  orescribe  the
 terms  of  the  Commission  and  _  the
 Stages  through  which  they  will  carry
 to  fulfilment  the  various  plans.

 I.  find  this  Plan  is  full  of  platitudes;
 nothing  but  platitudes;  platitudes  sown
 like  seeds  in  a  paddy  field,  from  one
 cover  to  the  other  cover.  Platitudes  by
 themselves  do  not  bring  into  existence
 the  necessary  conditions  by  which
 objectives  have  to  be  fulfilled.

 What  are  the  _  objectives?  Ours
 is  a  backward  country.  We  want
 industrialisation.  Industrialisation
 has  to  be  gingered  up  to  a  particular
 pitch  where  it  will  satisty  the  grow-
 ing  need  generated  by  growing  pros-
 perity  and  growing  population.  If
 we  want  to  reach  our  objective,  the
 first  condition  is  settllng  priorities.

 ‘Now,  our  country  is  predominantly  an
 agricultural  country  and  agriculture  is
 the  greatest  industry  in  this  country.
 What  are  we  doing  to  ginger  up  this
 industry?  What  are  we  doing  to  bring
 this  industry  to  a  modem  _  scientific
 Plane?  In  no  country,  which  is  back-
 ward  in  agriculture,  can  industrialisa-
 tion  succeed  in  bringing  about  an  in-
 dustrial  revolution  unless  they  strike

 a  proper  balance  between  the  deve-
 lopment  of  agriculture  and  the  deve-
 lopment  of  industry.  Our  develop-
 ment  here  under  the  Plan  {s  lopsided
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 development,  We  are  blindly  imitat-
 ing  the  western  countries  without  sec
 ing  the  consquences  and  the  way  in
 which  they  have  gone  through  indus-
 trial  revolutions  and  brought  about  a
 high  stage  of  industria!  development.
 Take,  for  instance,  England.  In  the
 i8th  and  l9th  centuries  they  took,  by
 the  invention  ef  machinery,  to  indua-
 trial  development  but  as  a  necessary
 byproduct  of  that  industrial  develup-
 ment  they  had  to  improve  and  moder-
 niae  their  agriculture  because  indus-
 try  is  more  like  a  demon  with  insatt
 able  hunger  like  our  Bakasura.  it  re-
 quires  raw  materials.  It  creates  and
 puts  money  into  the  pockets  of  so
 many  persons.  Due  to  that  money,
 people  want  to  consume  things  more
 and  more  and  unless  you  are  _ फरस्क>3१-
 ed  to  saWsfy  the  first  and  most  im-
 portant  essential  for  peoples’  living,  the
 creation  of  sufficient  food  for  people,
 and  the  creation  of  raw  materials  in
 abundant  quantities  for  the  indus-
 tries,  you  cannot  succeed.

 Afver  studying  very  carefully  bdth
 the  Plan  and  tbe  relevant  literature
 which  has  been  put  out  by  the  Plan-
 ning  Commission—they  are  very  pro-
 hific  literature  but  they  are
 meagre  as  far  as_  the  results
 of  the  Plans  are  concerned—
 I  find’  they  have  failed  to  establish
 a  nice  balance,  a  delicate  balance,  bet-
 ween  industrial  development  and,  at
 the  same  time,  agricultural  develop-
 ment.  As  my  friends  has  suggested,
 while  the  brain  has  to  be  looked  into,
 at  the  same  time,  you  have  to  look  to
 the  physical  parts  also  so  that  the
 body  and  limbs’  are  proportionate.
 Otherwise,  you  will  find  one  part  of
 the  body  developing  beyond  oroportion
 and  not  in  keeping  with  the  develop-
 ment  of  other  limbs  of  the  body  and
 the  result  is  an  ugly  deformity  which
 you,  Sir,  and  है  shall  shudder  to  look
 at.

 My  submission  is  that  agriculture  is
 not  receiving  proper  attention  and  one
 of  the  most  essential  reason  for  thls
 indifference  on  the  part  of  the  Pian
 ning  Commission  for  agriculture  {s
 that  the  agricultural  community  is  a
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 (Shri  5.  S  More)
 non-vocal  community.  Agricultural
 Community  is  a  community,  whicb  ia
 trained  to  suffer  and  suffer  in  silence.
 As  for  the  urban  element,  it  is  more
 vocal  and  50  the  press  and  others  con-
 eentrate  the  flood  light  of  ther
 criticism  on  the  problems  snd  the
 difficulties  of  the  urban  areas  and  the
 Planning  Commizson  becames  imme-
 Gately  sensitive  to  their  demand.

 My  _ इचरिश्लश्ताध00.  ४,  accurding  to  tho
 Constitution  we  are  determined  to  te
 move  the  disymrities,  disparities  bet-
 ween  the  rich  and  the  poor,  dmperi-
 Ges  betwwen  the  male  and  the  female,
 alisparities......

 Gazi  a  6  Mierthy  (Bluru):  Mow  can
 you  remo  ve  the  Giparities  between  the
 male  and  the  female?

 Shei  8.  8.  More:  My  time  ja  very
 short.  I  shal]  enlighten  Mr.  Murthy
 on  the  question  in  the  lobby  if  bo
 wants.

 Now,  what  about  the  disparities  bet-
 ween  the  rich  and  the  poor  and  what
 about  the  disparities  hetween  the  rural
 areas  and  the  towns?  We  have  only  to
 quote  Mahatma  Gandhi  without  any
 effort  to  follow  what  he  was  saying;
 that  is  our  misfortune.  Mahatma
 Gandhi  was  pleased  to  say:

 “We  have.  until  a  little  while
 ago  concentrated  work  in  citles
 and  we  have  arranged  our  plans
 according  to  the  needs  of  the
 cities.  We  have  to  reverse  the
 process  now.  The  cities  are  capa-
 ble  of  taking  care  of  themselves.
 It  is  the  villages  we  have  to  turn
 to.  We  have  to  disabuse  them  of
 their  prejudices,  their  supersti-
 tions  and  their  narrow  outlook.”

 My  submission  is  that  the  Planning
 Commission  shall  do  well  if  they  con-
 centrate  ali  their  attention  on  the  aifs-
 cultles  and  silments  which  are  many
 in  the  rura)  areas.  They  are  suffer-
 ing  from  destitution,  poverty  and
 everything  along  with  floods  which  are
 the  worst  enemies  of  India  and  your

 2  SEPYEMAER  956  Second  Five  Year  684० Plen

 attack  has  to  be  directed  alfaimst  those
 large  number  of  enemies  which  are
 ustrepched  end  very  formidable  is.
 rural  areas.  Now  I  have  no  time  to  af-
 late  om  those  problems  but  I  will  bring
 to  the  notice  of  the  Planning  Commie
 sion  sume  of  the  Unportent  suggestions
 that  I  want  to  make.

 It  is  said,  and  the  Planning  Commis-
 sion  literature  shows,  that  Govers—
 ment  have  great  sdjicitude  for  the
 cultivator.  Everywhere  they  aay:  we
 must  try  to  caise  the  standard  of  the
 taemer.  If  you  want  to  do  7७७
 कचड़ा:  Slve  something  to  the  farmer  ७७
 that  hia  production  capacity  cen  8०
 up.  But  I  find  there  is  no  perform
 ance  in  that  direction.  Only  an  ex-
 Pression  of  sodjicitude  is  nothing  and
 it  does  uot  help.  But  they  are  doing
 it  in  the  British  tradition.  That  was
 the  Britishers'  way  of  doing  thing.
 They  used  to  say:  weslook  to  the  tn-
 terests  of  the  cultivator.  But  they
 used  to  do  nothing  for  the  cultivator.
 All  their  attention  was  concentrated
 either  on  imperial  interests  or  satisfy-
 10g  some  small  element  from  the  urban
 areas.  With  your  permiseion,  Sir,  I

 will  quote  one  extract  from  a  resolu-
 tion  of  3902  when  Lord  Curzon  was
 here:

 “...the  agricultura]  community
 in  India,  constituting  as  it  does
 an  overwhelming  proportion  of
 the  entire  population  of  the
 Indian  continent  and  contributing
 so  large  an  amount  to  the  Indian
 revenues,  cannot  fai]  to  be  to  the
 Government  a  matter  of  the  most
 intimate  concern.”

 But  the  Planning  Commission  has
 not  yet  travelled  beyond  the  pious  de-
 claration  in  which  Lord  Curzon  and
 people  like  him  were  indulging  for  a
 period  of  hundred  years  when  they
 were  dominating  this  country.
 1-48  P.M.

 (Mr.  Depury-Spearer  in  the  Chair)
 T  will  refer  particwarly  to  food  pro

 duction.  The  Minister  for  Agriculture
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 has  been  coming  out  with  statements
 that  we  are  suffering  from  food  shor-
 tage.  He  has  made  on  so  maoy
 -occasions.....-

 The  Minister  of  Agtiewlture  (Dr.
 Y.  S  Orshmath):  I  have  never  ciaim-
 ed  either  selfsufficiently  or  shortage.

 Shri  8.  5.  More:  I  am  referring  to
 Shri  A.  P.  Jain.  Of  late  be  has  made
 certain  deciarations  that  the  production

 -of  food  in  this  country,  for  various,
 reasons,  js  not  sufficient  to  satisfy  all
 the  wants  of  the  country  with  the  re
 ‘sult  that  some  food  is  being  imported
 into  this  country.  One  of  the  causes
 why  {ood  production  in  this  country
 is  not  sufficient  was  given  by  him  at
 Bombay  when  he  made  a  certain  state-
 ment.  I  am  referring  to  the  Amrit
 Bazar  paf'rika  of  the  lth  September
 1956,  This  is  the  comment  which  has
 appeared  there:

 ci
 “Shri  A.  P.  Jain,  the  Union  Mint

 ster  of  Food  and  Agriculture.  had
 made  an  apparently  startling  dis
 closure.  Speaking  at  Bombay  on
 Friday,  Shri  Jain  accused  the  big
 trade  in  that  city  for  indulging  in
 objectionable  activities  in  tbe  mat-
 ter  Of  export  of  foodgrains  and
 smuggling  food  from  Bombay  to
 East  Pakistan.....

 “and  make  huge  profits  thereby.
 As  a  matter  of  fact.  however,  the
 comments  need  not  appear  50
 startling  in  point  of  truth  The
 expected  has  come  to  pass.”

 This  is  what  the  Amrit  Bazar  Pat-
 rikea  has  to  say.  We  are  suffering
 from  insufficlent  production.  Why?
 Unless  agriculture  is  taken  to  a  higher
 mechanised  plane,  higher  scientific
 piane..  there  cannot  be  sufficient
 preduction.  Take.  for  instance,
 the  per  acre  yield.  I  need  not
 compare  them.  If  we  demonstrate  to
 the  people  and  supply  them  the  neces-
 sary  re@uirements  for  intensifying
 agricultural  methods,  we  shal!  imme-
 diately  go  to  a  higher  rate  of  produc-
 tion.  China  has  gone  that  way.  I
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 shall  refer  to  certain  figures.  Shri
 Thapar,  who  led  a  delegation  to  China.
 says  that  in  China  the  average  yield
 per  acre  has  increased  considerably.
 The  yield  of  paddy  per  acre  has  in-
 creased  from  2665  pounds  in  4४949  to
 2355  pounds  in  ‘1955.  The  target  r.
 fixed  by  the  Chinese  planners  is  320
 pounds.  As  far  as  wheat  is  concerned,
 they  have  the  same  ४०9.  The  Yield
 per  acre  in  China  has  increased  from
 565  pounds  in  949  to  725  pounds  in
 ‘1955.  As  far  as  paddy  is  concerned,
 the  average  yield  in  our  country  is
 00  pounds  per  acre,  while  in  China
 they  are  already  producing  2355
 pounds.  In  the  case  of  wheat.  our
 average  rate  is  73  pounds.  I  need
 not  quote  that  other  figures.  If  our
 agriculture  is  intensified  and  other  re-
 quirements  such  as  improved  seeds
 and  fertilisers  and  improved  tools  and
 implements  are  given  to  the  peasantry,
 naturally,  they,  with  their  age-old
 skil!  and  industry  are  bound  io  take
 up  the  production  rate  to  a  bigher
 leve!.

 The  question  is,  who  is  going  to
 foot  the  Bill?  The  Government  say,
 we  cannot  go  to  every  individual  cul-
 tivator,  we  cannot  give  all  these  re-
 quirements  and  leave  the  product  at
 his  mercy.  I  do  appreciate  the  diffi-
 culties  of  the  Government.  For  that
 the  only  remedy  is  the  remedy  that
 China  has  adopted.  What  have  they
 done?  They  have  knocked  out  and
 cut  off  the  tallest  poppies  to  a  certain
 size.  They  have  knocked  out  the  big
 peasant  and  rich  landlord.  Land  has
 been  expropriated.  That  was  the  first
 act  of  the  planners  in  China.  I  am
 not  going  to  recommend  expropriativn
 of  land  here  and  now.

 An  Hou,  Member:  Why  not?

 Shri  S.  S.  More:  You  can,  under
 article  3]  of  the  Constitution  fix  a
 certain  reasonable  price  and  liquidate
 all  the  absentee  landlords.  That  is  not
 being  done  by  the  Government.  Diffe-
 rent  States  have  different  land  legis-
 lation.  But,  some  of  the  State  Gov-
 ernments  have  their  representatives
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 {Shri  S.  S.  More}
 of  landlords  on  the  Treasury  Bench-

 .  with  the  result  that  every  good
 thing  is  diluted  and  it  is  made  into
 a  milk  and  water  product.  We  are
 not  getting  the  proper  results.

 Pandit  K.C.  Sharmz  (Meerut
 Distt.--South):  There  is  no  iandjord
 on  the  Treasury  Benches.

 Mr.  Depaty-Spesker:  The  hon.
 Member's  time  is  up.

 Shri  S.  5.  More:  |  know  some  pre-
 vious  speakers  have  been  over-fed.
 So.  I  have  to  go  short  of  necessary
 food.  All  the  same,  I  would  request
 you  to  give  me  five  minutes.

 We,  all  of  us,  have  _  been  insisting
 that  the  co-operative  movement  its  the
 oniy  method.  I  need  not  quote  the
 previous  declarations  of  the  Congress
 All  of  us  had  pinned  our  faith  on  the
 development  and  _  expansion  of  the
 co-operative  movement  during  the
 period  of  the  national  struggle  and
 we  were  looking  upon  it  as  the  best
 penances  Since  we  came  to  power,
 somehow  we  are  negiecting  the  essen-
 tals  and  concentrating  all  our  atten-
 tion  and  spending  colossa?  sums  of
 money  on  non-essentials.  Look  at
 what  China  is  doing.  In  China,  the
 number  of  agricultural  co-operative
 fasms  has  increased  from  only  79  in
 950  to  3I4,000  in  95¢  and  631,000  in
 1955.  In  1956,  the  number  has  gone
 up  to  i  million.  From  39  they  have
 gone  to  |  million.

 An  Hon.  Member:  Collective  farms
 or  co-operative  farms?

 Shri  S.  S.  More:  I  am  now  talking
 about  China.  They  did  not  follow
 the  Russian  method  of  collective
 farms.  Co-operative  farming  is  the
 main  instrument  by  which  ‘the  Chinese
 peopie  are  trying  to  raise  the  level
 or  agricultural  prosperity  of  the  cul-
 tivator.  My  submission  is  that  it  is
 high  time  for  us,  If  the  next  Plan  has
 to  succeed.  it  is  necessary  that  we
 must  concentrate  all  our  attention  on
 eo-operation,  not  only  co-operative
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 production,  but  aiso  co-operative  dis-
 tribution.  If  co-operative  distribu-
 tion  is  resorted  to  in  respect  of
 foodstuffs  produced  by  our  cultiva-
 tors,  what  will  happen?  Blackmarkete-
 ers  and  other  profits-seeking  elements.
 in  the  commercial  communities,  who,
 even  at  the  peril  of  our  country,  are
 exporting  wheat  to  Pakistan  and’
 other  countries,  who  can  hardly  be
 said  to  be  our  friends,  wil)  have  to-
 stop  their  activities  and  this  leakage
 will  be  stopped.

 I  make  a  sincere,  request  to  the-
 Government,  particularly  to  the  Min-
 ister  of  Agriculture.  I  know  he  goes
 about  the  country  expressing  his
 greatest  solicitude  for  the  peasantry.
 I  would  say,  if  he  is  3  little  serious
 about  his  declarations,  he  will  con+
 centrate  every  iota  of  his  strength  and
 energy  on  the  development  and  found—
 ing  of  co-operative  societies  of  a  cer-
 tain  plan.  The  peasantry  in  this  coun-
 try  will  not  survive.  He  has  got  a
 small  patch  of  land  He  has  no  seed..
 no  fertiliser,  nothing  of  the  sort.  From
 where  is  he  going  t  bring  all  these:
 requirements?  Without  these  require-
 ments,  how  is  he  going  to  produce’
 more  and  more  and  satisfy  the  coun-
 try’s  requirements  of  food  and  raw
 materials,  Your  industrialisation  is
 beginning  at  the  wrong  end  If  you
 really  want  to  industrialise,  you  must
 begin  with,  agriculture.  Treat  it  as  an
 industry,  make  it  very  efficient  and’
 make  it  as  much  productive  as  possi-
 ble.  Then,  it  wil!  supply  and  create
 the  necessary  climate  for  all  our
 heavy  industries.  To  talk  about  heavy
 industries  without  looking  to  the  well-
 being  and  prosperity  of  our  most  im-
 portant  industry  of  agriculture,  leav-
 ing  the  peasant  to  starve  with  a  lean
 body  and  with  no  raiment  and  food,
 I  do  not  know  whether  it  is  good
 planning  or  bad  planning.  है  have
 made  my  suggestion.  On  the  floor  of
 ‘the  House,  we  cannot  clear  all  our
 ideas  and  express  them  properly.  ©
 have  submitted  to  the  Planning  Com-
 mission  a  monograph,  Machine  for
 real  Planning,  six  or  eight  montbs
 back.  I  was  informed  by  the  wise
 Chairman  of  the  Planning  Commissior
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 that  it  is  being  studied  in  the  Plan-
 ning  Commission  departments.  For
 the  Iast  six  months,  I  have  not  heard
 a  word.  Not  only  that.  Tale,  for  im-
 stance,  urban  housing.  I  know  the
 limitations  that  we  have  to  suffer
 from  Regarding  the  housing  pro-
 blem,  I  submitted  another  memoran-
 dum  to  the  Planning  Commission
 covering  about  60  pages,  making  very
 useful  and  constructive  suggestions.
 But,  our  difficulty  is,  the  Planning
 Commission  is  not  receptive.  The
 Planning  Commission  js  not  prepared
 to  borrow  ideas  from  somebody,  who,
 unfortunately  is  a  non-official,  unless
 we  carry  the  white  collar  of  the
 bureaucrat

 An  Hon,  Memher:  Or  a  white  cap
 on  the  head......

 Shri  S.  S.  More:  Or  a  white  cap,  as
 my  friend  here  says.  I  disagree  with
 that  Many  Congress.  people  who
 stand  for  the  ‘peasantry  have  spoken
 to  me  with  despair  in  their  hearts  and
 with  a  hope  in  the  eye.  All  our  sug-
 gestions  born  out  of  our  experience
 in  our  own  way,  we  have  sent  to  the
 Planning  Commission.  But,  the  Plan-
 ning  Commission  sits  there  with  the
 hide  of  a  rhinoceros  and  the  small
 pricks  that  we  send  have  no  effect.

 2  PM.

 I  would  again  make  a  request  I
 am  not  speaking  in  a  carping  or  fault-
 finding  way.  I  want  to  see  that  this
 Plan  succeeds.  On’  the  last  Plan  we
 spent  something  like  Rs.  2500  crores.
 On  this  we  are  going  to  spend  some-
 thing  like  Rs.  700  crores.  Where  are
 we  going  to  get  thus  money  from?
 Are  we  going  to  have  every  time  tax-
 ation,  either  direct  or  indirect?  That
 is,  you  want  to  tax  the  man  whose
 standard  of  life  you  are  going  to  raise,
 You  will  take  the  blood  of  the  man
 whois  suffering  from  paucity  of  blood.
 If  that  is  going  to  be  your  modern
 way  of  taking  this  country  to  justice,
 social,  economic  and  political  as  we
 have  declared  in  our  Constitution,  I
 say  you  are  going  the  wrong  way,
 you  are  going  the  reverse  way.  You
 are  going  to  perpetuate  the  disparities
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 which  the  Britisher  was  very  particu-
 lar  to  plant  here  and  nurse  here.

 Therefore,  with  these  remarks  I
 again  make  an  earnest  appeal  to  the
 Planning  Commission,  Let  them  start.
 a  sort  of  brains  trust  and  pool  all
 ideas  together.  My  hon.  friend  Pandit
 Thakur  Das  Bhargava  shouts  here
 hoarsely  but  nobody  listens  to  him.  I
 know  he  is  becoming  a  greater  critic
 than  some  of  the  Members  of  the-
 Opposition.  We  all  of  us  in  our  own
 have  laboured  in  our  field,  we  are  still
 labouring  in  our  geld  We  have  not
 become  Ministers  yet  to  lose  all  our”
 contact  with  the  peopie.

 Dr.  P.  S.  Desbmukh:  Keep  it

 Shri  5,  5.  More:  We  speak  with  our"
 fingers  on  the  pulse  of  the  people,
 with  our  hand  on  the  _  palpitating.
 hearts  of  the  people  overflowing  with-
 despair.  Ganterruption).  I  do  not
 want  any  prompting  from  Dr.  Jaisoo-
 tya,  Dr.  Jaisoorya  can  make  his  own
 contribution,  because  people  will  get
 the  impression  §  that  all  my  _  ideas.
 originate  from  him.

 Shri  L.  N.  Mishra  (Dharbhanga  cum.
 Bhagalpur):  You  are  wise  enough.

 Mr.  DeuputySpeaker:  Let  not  that.
 contact  he  lost  now  at  least.

 Shri  S.  S.  More:  My  submission  is:
 let  the  Planning  Commission  be  a  real-
 Planning  Commission.  They  should
 not  wait  or  dance  upon  the  whims.
 and  cafirizes  of.  the  persons  who  may
 be  in  office.  Let  them  go  to  the  शो-
 lages.  My  difficulty  is  that  Deihi  is
 becoming  the  source  of  all  trouble
 for  the  country.  Every  office  is  in
 Delhi.  Even  the  Rural  Women’s
 Seminar  was  beld  in  Delhi.  I  do  not
 know  how  many  women  from  rural
 areas  did  come  and_  could  afford  tw
 come  If  any  such  seminar  is  to  be
 held  and  if  it  is  not  meant  for  the
 purpose  of  glaring  publicity  but  for
 the  purpose  of  doing  solid  work,  let
 them  go  to  the  villages.  It  is  highs.
 time  that  we  urban  people  are  ruralis-
 ed.  Instead  of  trying  to  urbanise  the
 rural  people,  if  we  ruralise  ourselves,
 we  shall  understand  their  difficulties.
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 Dr,  P.  S.  Deshmukh:  Start  with  Dr.
 Jaisoorya

 Shri  S.  S.  More:  Then  only  all  these
 plans  will  get  a  solid.  footing,  Other-
 wise,  we  ate  building  on  a  foundation

 -of  sand,  and  with  the  cologsa!  expepdi-
 ture,  it  will  come  down  with  a  crash.
 If  it  comes  down  with  a  cresh,  we

 ‘pave  the  way  for  anarchy  and  no-
 thing  more.

 शबी  ato  Ate  राजभोग  (क्ोतापुर
 रक्षित  प्रनुयुच्तित  जातियां)  :  उपाब्यक्ष  हों-
 दय,  द्वितीय  पंचवर्षीय  योजना  बना  कर  देश
 के  सामने  रखने  के  लिये  मैं  प्रधान  मंत्री  महोदय
 शर  श्री  नन्दा  को  धन्यवाद  देता  हूं

 प्रथम  पंचवर्षीय  योजना  के  काल  में
 देश  ने  काफी  प्रगति  कौ  और  बह  अपनों
 सफलता  को  मंजिल  पर  काफी  आये  बढ़ा
 है  और  देश  ने  हर  रोके  से  तवक्को  की  है
 कौर  नगर  हम  अपनो  ब्ांब्ों  को  खनी  रखे
 कौर  ग्रेनेड  पास  वाले  देशों  में  देखें  कि  क्या
 हालत  है  तो  हमें  पता लग  जायेगा  कि  हिन्दी-
 स्तान  ने  औरों  के  मुकाबले  कौर  अपने  पड़ोसी
 देशों  के  मुकाबले  ग्रसित  तरक्की  को  है
 हमारी  पहलों  पंचवर्षीय  योजना  खत्म  हो
 चुकौ  है  और  अरब  हम  दूसरो  पंखवर्योय  योजना
 के  काल  में  रह  रहे  हैं  शोर  हमें  इस  द्वितीय

 “पंचवर्षीय  योजना  के  दौरान  में  भी  अपने
 देश  का  विकास  करना  है  और  उनको  काम-
 यानी  की  राह  पर  शौर  बागे  बयान  है  ।
 इसके  लिये  हमारे  पंडित  जी  ने  राज़्य  सभा  सें
 ठीक  हो  कहा  है  कि  इसमें  सज  देशवासियों
 को  बिना  कसी  भेदभाव  के  आग  आना  चाहिये
 शौर  हस  योजना  को  Ran cic @  बनाने  के  लिये
 सरकार  का  हाथ  बटाना  चाहिये  |  हमारे
 प्रयास  मंत्री  जी  ने  यह  भी  कहा  है  कि  जो
 लोग  इस  योजना  के  विषय  में  हमको  त्रुटियां
 या  दोष  तता दंगे  उन  ब्रश  हम  विचार  करेंगे
 शौर  अगर  जरूरत  हुई  तो  उनको  ठोक  भी
 कर  लेंगे  1  लेकिन  यह  खेद  को  बात  है  कि
 हमारे  विरोधी  पक्ष  बाले  त  तरह  का
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 ढस्टूरिरव  एप्रोच  (  रचनात्मक  दृष्टिकोण)
 ने  ग्रसना  कर  जिनका  में  इस  योजना  के  जति
 'लिखवा.  और  प्रसाद  का  वातावरण  फैलाते
 है  दौर  तरह  तरह  के  लिट्टे  कौर  गंदे  खड़े
 करते  हैं।  मैं  चाहता  हूं  कि  हमारे  विरोधी
 पक्ष  के  भाई  अपनो  जिम्मेदारों  पहचानें  प्रौढ़
 इस  योजना  का  गम्भीरतापूर्वक  अध्ययन  करके
 सरकार  को  भावुक  सुझाव  दें  भगवा

 अगर,
 इसमें  कोई  भूटिया  हों,  तो  उनको  शो  र  सरकार  *
 का  ध्यान  दिलायें  और  यह  रुख  अपनाना
 छोड  दें  जैसा  कि  वें  अपनाते  हैं  प्रौढ़  जनता  में
 एक  निराशा  की  भावना  फैलाते  फिरते  हैं
 कि  स  रकार  कुछ  नहीं  कर  रही  है,  यह  योजना
 एकदम  कैलोरी  (प्र सफल)  साबित  होगी
 और  यह  कि  सारा  देश  डूब  रहा  है  |

 उपाध्यक्ष-महोदय,  Ta  देश  को  इस
 द्वितीय  पंचवर्षीय  योजना  को  कामयाब  बनाना-
 है  दौर  कभी  हमारे  देश  को  काफी  रास्ता
 तय  करना  है  और  योजना  को  सफलता  के
 रास्ते  में  जी  अड़चनें  पैदा  होती  हैं,  उनको
 सरफ  घ्यान  देने  दौर  उनके  निराकरण  करने
 को  बहुत  जाग्रत  है।  इस  सम्बन्ध  में  मैँ
 हाउस  के  सामने  कुछ  सुझाव  रखता  चाहता
 हूं  |

 शक  दिक्कत  ती  यह  देखने  में  बातो  है
 कि  ग्रामवासियों  के  तिय  योजनायें  तो  बहुत
 सी  तैयार  की  जाती  हैं  परन्तु  उन  पर  समतल
 नहीं  हो  पाता  है  धौर  वे  कागजों  पर  लिखी
 रह  जाती  है  ।  उन  योजनायें  ara  जो
 हमारे  गरीब  प्रमाणों  का  भरी  करने  का
 सोचा  जाता  है,  वह  पूरा  नहीं  हो  पाता  है
 इसलिये  काफी  लम्बे  समय  तक  वे  उन  सूची-
 आधों  से  वंचित  रह  जाते  हैं।  इसका  कारण
 यह  है  कि  उन  योजनाओं  को  सफल  बनाने
 के  लिये  जिन  सरकारी  भ्रषिकारियों  पर
 जिम्मेदारों  होती  है  थे  या मोजों  के  अति  एक
 तरह  की  उपेक्षा  का  सा  भाव  बरतते  हे
 कौर  उनका  ब्यान  उन  पिछड़े  हुये  भाइयों
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 ककी  दक्षा  सुघारने  की  झोर  जल्दी  नहीं  जाता  है
 जिसके  फरिणाभस्वरूण  ये  जनाये  ग्रामीणों
 सक  नहीं  पहुंच  पाती  हैं  शकीर  कागजों  मात्र
 पर  ही  लिखी  रह  जाती  हैं।  सरकार  की
 फ्लोर  से  उनकी  आर्थिक  प्रावस्था  सुधारते
 के  सिये  जो  ग्रांट्स  (अनुदान)  मंत्र  की'
 जाती  हैं,  उनको  ठीक  तरीके  से  सच  नहीं
 किया  जाता  है  |  इसलिये  में  चाहता  हूं  कि
 प्लानिंग  कमीशन  के  सदस्यों  कौर  सेन्टर
 (केन्द्र)  को  यह  देखना  चाहिये  कि  उन्होंने

 जो  य्रामोणों  की  दक्षा  सुघारने  के  लिये  कार्य-
 र्म  बनाया  है,  इस  पर  पूरी  तरह  मत
 हो  रहा  है  या  नहीं  और  झगर  ठोक  से  कमल
 नहों  हो  रहा  है  तो  उसके  लिये  जिम् फे शर
 अधिकारियों  को  भावुक  हिदायतें  भेजनी
 चाहियें  ताकि  उस  पोजनाप्रों  कौर  कार्ले-
 शमों  पर  ठीक  शौर  माकूल  तरीके  मे  काम  हो
 और  हमारे  ग्रामीणों  की  प्रावस्था  सुधरे  ।

 सड  रिकार्डस  (भूमि  सुधार)  के  बारे
 में  मेरा  सुझाव  है  कि  जो  गरीब  और  झस्पृषय
 लोग  हैं  शौर  जो  बेजमीन  हैँ,  उनको  जोन
 मिलनी  चाहिये  -  यह  काम  कानून  से  ही
 सकता  है  शौर  यह  चीज  बिल्कुल  स्पष्ट  है
 कि  जब  तक  गरीब  लोगों  को  जिनके  पास
 मौन  जोतने  के  वास्ते  नहों  है,  उनको  शमीन
 नहीं  बांटी  जायेगी  तब  तक  हमारे  वेश  में  अन्न

 का  उत्पादन  नहीं  ढढ़ेंगा  |  कमान  बांटने  के
 अलावा  मेरा  यह  सुझाव  है  कि  सरकार
 ऐसी  जमीनों  पर  सहकारी  ढंग  से  'कोप-
 देखिए  फालिंग  (सहकारी  खेती)  करवाये,
 उनको  प्रच्छन्न  बीज  वितरण  करे  भौर  उनसे
 इम्पून्ड  'फेसिंग  (सिद्धू  खेती)  के  तरीके  से
 खेती  करवाये  ।  साथ  ही  सरकार  को  चाहिये
 कि  यह  तागों  को  बतलाये  कि  तरक्की  फा  यही
 रास्ता  है  और  इस  पर  कैसे  चलना  चाहिये  |

 दूसरी  पंचवर्षीय  योजना  में  जो  गृह
 निर्माण  का  काम  है  कौर  जिसे  कि  सरकार  को
 करना  है  एक  बहुत  महत्वपूर्ण  शौर  प्रा वद यक
 ग्राम  है  1  लेकिन  इस  सिलसिले  में  मेरा
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 यह  सुझाव  है  कि  ORT  को  गह  निर्माण
 का  राम  अपने  हाथ  में  लेन ेके  क़तादा  भाव
 देस  में  जो  अनेकों  गन्दी  बस्तियां  पड़ी  हुई  हूँ
 धौर  जहां  कि  हमारे  गरीब  भाई  नारकीय
 जीवन  चिता  रहे  हैं  उनको  साफ  रखने  की  झोर
 भी  ध्यान  देना  चाहिये  और:  यह  व्यवस्था
 करनी  चाहिये  कि  गन्दी  बस्तियां  साफ
 करने  में  ठन  लोगों  को  जो  वहां  पर  पहले
 रह  रहे  थे  रहने  को  मना सिन  जगह  दी  जाये  t
 सरकार  को  गन्दी  बत्तियां  साफ  करने  की
 झोर  शीघ्र  घ्यान  देना  चाहिये  भौर  शीघ्र  से
 शीध्र  उनकी  सफ़ाई  कौ  व्यवस्था  करनी
 चाहिये  ।  गन्दी.  बस्तियों  का  सुघार  करवा
 बहुत  धावक  है  क्योंकि  नये  मकान  बनाना
 गरीबों  के  पते  से  बाहर  होता  है  और  राज
 जमीन  की  कोसते  भी  काफी  वही  हुई  हैँ
 इस  कारण  गरीबों  के  लिये  नये  मकान  बनाना
 बहुत्त  मुशिकल  होता  है।  अतः  मेरा  सुझाव
 है  कि  सरकार  को  कोई  ऐसी  व्यवस्था  करनी
 चाहिये  जिस  से  जोन  की  कीमत  मुनासिब
 रहे घोर  इसके  अलावा  उस  पर  कोई  नियंत्रण
 रहना  चाहिये  ।  जोन  झगर  मुनासिब  दाम
 १२  गरीब  लोगों  को  मिले  तो  वे  मकान  बनाने
 की  शायद  हिम्मत  भी  कर  सकेंगे
 गरीब  लोगों  को  मुनासिब  दामों  पर  जमीन
 दी  जानी  चाहिये  और  कोआपरेटिव  बेसिस
 (सहकारी  आघार)  पर  नये  मकान  बनवाने

 चाहियें  |

 जल्दी  बस्तियों  को  सुधारने  के  बि  में
 हमारे  प्रधान  मंत्री  महोदय  ने  कई  बार  रादेश
 दिया  है  शौर  दिल्ली  कौर  अनेक  शहरों  में
 काफी  गन्दी  बस्तियां  मौजूद  हैं  कौर  सभी  तक
 हमारी  सरकार  ने  उन  गन्दी  बस्तियों  को
 सफाई  करने  और  सुघारने  के  लिये  कोई  एक
 पूरी  तरह  से  निश्चित  योजना  नहीं  बनाई  है  |
 मैं  चाहता  हूं  कि सरकार  इस  काम  को  अपने
 हाथ  में  से  भ्र ौर  इन  गन्दी  बस्तियों को  तत्काल
 साफ  करवा  कर  उत  में  सुधार  करे  यह
 बढ़े  दुःख  शौर  छेद  को  बात  है  कि  दिल्ली
 जो  कि  सारे  देश  की  'राल साती  है  यहां  पर
 दमी  तक  गन्दी  बस्तियां  कायम  हैं  फ्लोर  उनकी
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 [at  ate  ate  राजाभोज]
 सफाई  नहों  हो  पाई  है  धौंर  राज  “OTe
 इस  आंत  की  है  कि  सरकार  को  भवितव्य
 इस  शोर  ध्यान  देना  चाहिये  t

 मेरी  प्रार्थना  यह  है  कि  इतनी  बड़ी
 प्लैन  बन  रही  है  जिस  पर  करोड़ों  रुपये
 खर्च  होने  जा  रहे  हैं,  लेकिन  जो  दलित  भाई
 हैं,  गरीब  है,  गिरे  हुये  हैं,  हजारों  वर्षों  स ेतबाह
 है,  जब  तक  उनके  मकानों  पोर  जोन  का
 सवास  हल  नहीं  होगा,  तब  तक  कोई  काम
 नहीं  हो  खसकता  है।  आज  इन  लोगों
 की  हालत  में  सुघार  करन  की  बड़ी
 लावदयकता  है  7  भरो  तक  इसकी  झोर
 झपकी  दृष्टि  नहीं  गई  है,  इससे  मुझे  दुःख
 होता  है  ।  बाप  बड़ो  बड़ी  प्लैन  बनाते  हैं,
 योजनाके  बनाते  हैं,  योजनायें  बनने  के  बाद
 जो  लोग  कमेटी  में  लिये  जाते  हैं  वे  लोग
 शा्दिब्रासियों  और  हालत  बग  के  लोगों  का

 सहयोग  नहीं  लेते  हैं,  तब  तक  यह  प्लैन  जो  कि
 बढ़ें  बढ़े  लोगों  का  हीं  ध्यान  रातो  है,  कमी
 सफल  नहीं  हो  सको  |  देहात  में  रहने  वालों
 की  कोई  बात  ही  नहीं  पूछता  है।  मेँ  कहता
 चाहता  हू  कि  पंचवर्षीय  योजना  जनता  के

 सहयोग  से  ही सफल  हो  सकती  है,  जब  तक
 बनता  का  सहयोग  पूरी  तरह  से  नहीं  मिलता

 है,  बद  तक  are  हजार  कौशिक  करें,  भाप

 ह  नहीं  कर  सकते  |  इसलिये  इस  योजना
 का  जनता  में  पूरी  तरह  से  प्रचार  किया  जाना

 चाहिये  ।

 दसरा  मेरा  मुझाव  यह  है  कि  देहात  में
 जो  गरीब  लोग  हैं,  उनके  लिये  कम् कूल सकी

 एजुकेशन  (भठियाएं  का)  की  बड़ी  भाव-
 यकता  है।  हम  सोग  बार  बार  इसकी  बचा,
 करते  हैं,  धौर  सारी  हालत  को  आपके  सामने
 रखते  हैं,  लेकिन  हमारे  सुझावों  पर  कमी
 मो  मरमत  नहीं  किया  जांता  है  1  उनको  घपला
 में  जाने  की  मी  बढी  धावश्यण्ता  है।  जो  देहातों
 में  हमारे  गरीब  माई  गन्दी  बस्तियों  में  रहते
 हैं,  उनके  सै।तवेंशन  (स्वच्छता)  शौर  आरोग्य
 की  घोर  ध्यान  देने  की  मी  बही  जरूरत  है।
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 जहां  तक  धस्पदवत्ता  का  सवाल  है  उसकी  घोर
 भी  भाषणों  ध्यान  देता  चाहिये  :  उसको
 हटाने  &  लिये  आपके  सामने  एक  हो  उपाय
 है  कौर  वह  यह  है  कि  आजकल  हरिजनों  को
 बस्तियां  जो  दूर  पर  दौर  बस्ती  से  भ्र लग
 बनाई  जाती  हैं  उनको  वहां  से  हटा  कर  उन
 स्थानों  पर  ले  जाना  चाहिये  जहां  एस  कि  बढें
 बड़े  जमादार  लोग  और  सेठ  साहुकार  रहते
 हैं।  जब  तक  यह  नहीं  होता  तब  तक  झस्प्षयता
 दूर  नहों  हों  सकती  tv

 महाराष्ट्र  में  राज  बहुत  से  स्थान  ऐसे
 हैं  जहां  पर  हरिजन  कौर  देती  वर्ग  के  लोग
 नदियों  के  किनारे  रहते  हैं  |  गाज  मो  पता,
 'पंढरपुर,  बीजापुर  भारी  में  लोग  गांवों  के
 बाहर  नदियों  के  किनारे  रहते  हैं,  जिसके

 कारण  बाढ़  AT  जाने  पर  उनके  मकान  बह
 जाते  हैं,  एक  बार  मकान  के  खत्म  हो  जाने
 के  बाद  उनको  अच्छी  जगह  सिलना  मुश्किल
 हो  जाता  है  ।  सरकारों  प्राधिकारी  कहते  2
 कि  उन  लोगों  की  उन्हों  जगहों  पर  रहना
 चाहिये  |  मेरी  प्रवक्ता  है  कि  यह  बहुत  बड़ा
 सवाल  है।  इसे  हल  करने  के  लिये  प्लैनिंग
 कमीशन  के  अधिकारियों  में  कई  जगहों
 पर  कमेटियां  बना  दी  हैं,  लेकिन  जो  स्टेट
 गवर्नमेंट  के  लोग  हैं,  वे  इस  सवाल  को  ठीक
 से  हल  करने  को  कोशिश  नहीं  करते
 केनी  सरकार  की  तरफ  से  जीतती  योजना
 स्टेट  गवर्नमेंट  के  पास  जानो  हैं,  स्टेट  पिगमेंट्स
 के  भाफिसर  उन  पर  ठीक  तरह  से  ध्यान
 नदीं  देते  ।  बे  लोग  तो  केवल  शहरों  की  झोर

 ही  धपनी  जिम्मेदारी  समझते  है  जहा  पर  कि
 कई  प्रकार  के  सुधार  हो  रहे  है,  लेकिन  जो
 देहात  में  रहने  वाले  मजदूर  भौर  छाती  करने
 वाले  आदमी  हैं,  उनको  हालत  झूम  भी  पैसा
 की  वैसी  है  ।

 देहात  में  रहते  वालें  जो  RAST  सोच
 है  उनको  कृषि  के  कामों  में  जो  डाय मिक ता  दी
 जानी  जाहिए  वह  नहीं  मिलती  है  |  पहली
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 पंचवर्षीय  योजना  में  कृषि  को  प्राथमिकता
 दी  गई  थी  उसी  प्रकार  इस  योजना  में  भो
 उनको  सहायता  करनी  श्रावययक  है  |
 राज  सरकार  बेरोजगारों  को  दूर  करना
 चाहती  2  कौर  इसके  लिये  उससे  अम्बर  चख
 कौर  छोटे  छोटे  उद्योग  घंटे  लाने  को  बात
 रखो  है।  दस  सिलसिले  में  उसे  चर्म  उद्योग
 को  भी  बढ़ाने  को  कोशिश  करती  चाहिये  v
 कभी  तक  देहात  में  जो  छोटे  छोटे  उठो  घंटे
 हैं,  उस  में  चर्म  दोंग  भी  शामिल  है,  उनको
 cod  मंत्री  महोदय  को  जितना  ध्यान  देना
 चाहिये  वह  उन्होंने  नहीं  दिया  है  ।  एक  झाल
 हंडिया  क्विज  इंडस्ट्रीज  बोर्ड  बना  है,  दूसरा
 खादी  कौर  ग्रामोद्योग  बोलें  बना  है  ।.उन  में
 जो  लोग  काम  कर ते  हैं  वे  थोड़ा  बहुत  जरूर
 ध्यान  देहात  वालों  की  झोर  देते  है,  लेकिन
 फिर  भी  जो  घरेलू  उद्योग  धंधे  हैं  उनको
 मिलना  प्रोत्साहन  मिलना  चाहिये,  उतना
 नहीं  मिलता  है।  नहीं  कारण  है  कि  उन  लोगों
 को  दूसरे  लोगों  का  सहयोग  नहीं  मिलता  है
 शौर  उनकी  स्कीम  बहुत  सफल  नहीं  हो  रहो  हैं।

 देहातों  में  जो  खेतों  में  काम  करने  वाले
 मजदूर  हैं  उनका  भप्रदन  भो  ई. .....6  तरह  से
 हल  नहों  हुआ  हैं  !  उनको  मजदूरी  को  बढ़ाने
 के  लिये  भौर  भाथिक  हालत  को  सुधारने
 के  लिये  भी  कुछ  नियम  बनने  चाहिये  जिसमें
 कि  जो  कई  प्रकार  के  खेतों  में  काम  करने  वाले
 मजदूर  है  गा  जो  प्राइवट  मकानों  में  काम
 झरने  दाले  मजदूर  हैं  उनको  ठोक  से  रोजगार
 मिल  मके  a  में  प्लैनिंग  कमो दान  के  सधी-
 कारी  वर्ग  कौर  मंत्री  महोदय  से  कहना  चाहता
 हूं  कि  भाज  जो  देश  में  कई  तरह  को  यो जताये
 अल  रहो  हैं,  जिन  पर  करोड़ों  रुपये  खर्चे
 करने  का  विचार  है,  बेटे  बढ़े  फिरसे  (झांकने  )
 दिये  हुये  हैं,  उन  में  कईयों  के  लिये  जो  ग्रांट्स
 मंजूर  होतो  है  वे  लैप्स  (व्यतीत)  हो  जाती
 हैं,  जब  कि  दूसरों  चौकों  के  लिये  जितना
 रुपया  मिलना  चाहिये  वह  नहों  मिलता  है  v
 इस  दूसरों  पंचवर्षीय  योजना  में  बैकवर्ड
 बता सेज  (पिछड़े  हुये  वर्ग)  के  लिये  ह

 32  SEPTEMBER  i956  Second  Five  Year  6854 Plan

 करोड़  रुपये  रक्खे  गये  है।  देश  में  शेट्यूल्ड
 काइट्स  (प्रनुसूचित  जातियों)  का  नम्बर
 करोड़  ्र  मिलियन  (५  करोड़  to  लाख)
 है,  शेड्यूल्ड  ट्राइ नस  (अनुसूचित  झादिम-
 जातियों)  का  १९  मिलियन  (१  करोड़  €०
 लाख)  है  ।

 “communities  formerly  described
 as  ‘crimina)  tribes’  who  number

 a  little  over  4  million:
 other  socially  and  educationally

 backward  classes  who  may  _  be
 declared  as  such  by  the  Central
 Government  in  the  light  of  recom-
 mendations  made  by  the  Backward
 Classes  Commission.’’

 यह  जो  चार  प्रकार  के  लोग  है  उनके
 लिये  वाली  ६१  करोड़  रुपया  रिक्शा  गया  है
 सरकार  की  तरफ  से  ।  पह  रकम  बहुत  कम
 है  7  यह  जो  ४७  करोड़  रुपये  को  रकम
 शेड्यूल  ट्राइब्स  के  लिये  रखी  गई  है,  २७.  ४
 करोड़  बोश्यूत  काइट्स  के  लिये,  करोड़  ४
 करोड़  क्रिमिनल  ट्राइम्स  (झ्पराघजीबी
 भादिमजातियां)  के  लिय  और  ६.७  करोड़
 दूसरो  बक वर्ड  क्लासेज  के  लिये  रखी  गई  है,
 साथ  ही  २.६  करोड़  जो  एडम्मिनिस्ट्रेशन
 (प्रशासन)  के  लिये  रखा  गया  है,  भ्रगर  इस
 रकम  को  नहों  बढ़ाया  गया  तो  आपका  काम
 अच्छी  तरह  से  नहों  हो  सकता  है  v  बैकवर्ड
 क्लासेज  कमो दान  ने  जिन  लोगों  के  लिये
 इतना  बात  कही  है,  उनके  लिये  जो  इतना
 कम  रकम  रखी  जा  रही  है,  इसका  कारण
 यह  है  कि  दस  प्लैन  से  जो  कुछ  फ़ायदा  होने
 जा  रहा है  |  वह  पैसे वाले  लोगों  को  ही
 ध्यान  में  रख  कर  किया  आ  रहा  है।  राज
 सब  से  पहले  पैसे  वालों  को  लाभ  होता
 है,  दूसरे  नम्बर  पर  जो  बुनियादी  वर्ग
 है  उसको  फायदा  कुत्ता  है  छेकती  जो
 देहात  के  लोग  हैं,  नीचे  गिरे  हुये  लोभ  है,
 उनको  कोई  बात  नहों  पूछता  है  1  इस  रास्ते
 मेरी  प्रार्थना  है  कि  ऐसे  लोगों  के  लिये  जो
 १  करोड़  रुपये  रखे  गये  हैं  वे  बहुत  कम  है
 कौर  दस  रकम  को  झौर  ज्यादा  बढ़ाना  चाहिये  v
 साथ  ही  उनको  जमीन  के  सवाल  को  भी



 60855  Resolution  re

 [ओपें  ना  राज मोड]
 हल  करने  की  छोदिषश  की  जानी  चाहिये  tv
 a  ब  हमारे  अन्य  विनोबा  जो  जमोन  के  मसले
 को  हाल  करने  की  बड़ी  कौटिल्य  कर  रहे  हैं
 उनके  प्रभाव  से  थोड़ी  बहुत  जमात  मिल  भी
 रही  है,  छेकती  जो  भी  जमीन  मिलती  है  यह
 शब्दो  जमीन  नहों  होती  है  सिफ  जमीन
 दे  देना  ही  काफी  नहीं  है,  जमीन  को  खेती
 योग्य  बताने  के  लिये  औजारों  कौर  दूसरी
 चीजों  का  मिलता  भी  आवश्यक  है  राज
 देहात  बालों  को  श्रोदघ  भारी  को  भी  जो

 खहुलिमत  मिल  रही  है,  वह  भी  थच्दो  तरह
 से  नहों  मिलती  क्योंकि  जो  देहात  में  आने
 वाले  अफसर  लोग  हैं  बह  लोग  हरिजनों  के
 पास  जाने  में  शरमाते  हैं  y

 उनके  प्रति  जिस  तरह  की  सहानुभूति
 दिखाई  बानी  चाहिये  उस  तरह  से  नहों  दिखाई
 जाती  है  ।  में  चाहता  हूँ  कि  उनके  साथ
 अच्छा  बर्ताव  हो  v

 अन्त  में  में  इसका  ही  कहूंगा  कि  दलित
 बम  के  लोगों  के  लिये  तथा  आदिवासियों  के
 लिये  भापने  जितनी  रकम  की  व्यवस्था  की
 है,  उसको  भाप  बढ़ायें  7  यदि  भागने  ऐसा
 किय!  तो  वे  प्राथमिक  तथा  सामाजिक  दोनों
 तरह  से  उन्नति  करेंगे  |  राज  हमें  इन  लोगों
 को  ऊंचा  उठाने  की  कितनों.  कोसिस  कानों
 इसलिये  उतनी  हम  नहों  कर  रहे  हैं।  हस वास्ते
 में  प्रार्थना  करता  हूं  कि  उनको  श्रमिक  दशा

 सुधारने  के  लिये  तथा  उनको  ऊंचा  उठाने
 के  लिये  ग्रुप  ठोस  प्रयत्न  करें  श्र  ज्यादा  रक्त
 इस  काम  के  सिये  रखें

 Shri  M.  8.  Gotuppdasvany:  |  wish
 to  offer  a  few  criticisms  on  behalf  of
 my  party  regarding  this  very  \mpor-
 tant  document,  the  Five  Year  Plan.
 The  PrajaGocialist  Pazty  has  view-
 ed  tais  Plan  with  full  consideration
 end  with  great  care,  and  we  have
 come  to  the  conclusion,.....

 Pandit  KH.  C..  Sharma:  May  I  ask
 the  boo.  Member  whether  he  is  sup-
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 porting  his  leader  or  is  speaking  coa-
 frary  to  him?

 Mr.  Oepaty-Speaker:  Why  antics
 Pate  that?  Let  us  hear  and  then  we
 can  judge.

 Pandit  K.  0.  Sharma:  Because  be
 8898  he  is  speaking  on  behalf  of  his
 Party.

 Ber.  Depoty-Sp*aker:  Even  if  he
 contradicts  his  leader,  what  objec-
 tion  can  the  bon.  Member  have?  It
 is  their  internal  affair.

 Pandit  EK.  0.  Sharma:  No,  no.  It  was
 only  to  understand  that  I  asked.

 Bari  L.  N.  Mishra:  We  are  not  inter-
 ested  in  parties.

 Sbri  द  G.  Deshpande  (Guna):  On
 behalf  of  the  Congress  Party.  Shri

 2.  N.  Rajabhoj  bas  spoken.

 Sbsi  M.  8.  Gutupadaswamy;  |  fe!
 that  the  Plan  is  grand  in  posing  the
 problem,  but  it  is  very  timicl|  and
 conservative  and  indecisive  in  offer-
 ing  solution  to  the  problem  if  You
 go  through  the  pages  of  the  Plan,
 you  will  have  the  feeling  that  you
 are  reading  a  text-book  on  econo-
 mies.  It  would  make  perfectly  good
 Teading  in  a  class-room.  It  has  analys-
 ed  the  various  aspects  of  our  economy,
 the  various  dlfficultles  confronting  us,
 and  while  doing  so,  has  given  a  beauti-
 ful  summary  of  the  state  of  things.

 If  you  turn  the  pages  of  the  Plan
 dealing  with  the  solutions  or  remedies
 you  really  feel  that  you  cannot  get  any
 enlightenment.  The  Plan  enunciates
 four  objectives,  and  these  four
 objectives,  according  to  my  Party
 view,  are  self-c  ontradictory.  The  first
 objective  is  to  increase  the  national
 income.  Second,  the  rapid  indius-
 trialisation  with  particular  emphasia
 on  the  development  of  basic  and
 heavy  !nduatrie,  Third,  the  large
 expansion  of  employment  opportu-
 nities,  and  the  fourth,  reduction  of



 6857  Resolution  re

 inegualities  in  income  and  wealth.  J
 am  not  sure  how  these  four  objec-
 tives  could  be  realiaed  at  the  samé
 time  during  this  Five  Year  Plan
 period.  If  the  emphasis  is  on  employ-
 ment  and  creation  of  more  employ-
 ment  opportunities,  then  the  pattera
 of  the  Plan  has  to  be  changed,

 According  to  the  second  objective,
 emphasis  is  laid  very  much  on  heavy
 industries  As  you  know  and  as  hon.
 Members  are  aware,  heavy  and  large
 industries  normally  give  very  very
 little  employment;  because  they  pos-
 sess  very  very  little  employment  con-
 tent.  Even  according  to  the  planners,
 the  development  projects  only  absorb
 the  new  entrants  to  the  employment
 field  and  they  can  cure’  under~
 employment  partially  in  certain
 eectors.

 Pandit  EK.  C.  Sharma:  That  ia  the
 very  old  theory.

 Sbri  M.  S.  Gurupadaswamy:  I  am
 talking  of  the  Plan.  According  to
 their  own  admission,  the  status  quo
 will  be  maintained  even  after  the
 Plan  in  regard  to  employment  I  can-
 not  understand  how  they  can  realise
 the  objective  of  greater  employment.
 If  fuller  employment  is  the  objective
 and  if  we  have  to  achieve  that  objee
 tive,  then,  instead  of  concentrating
 our  attention  on  basic  and  heavy  in-
 dustries,  we  have  to  turn  our  atten-
 tion  to  small-scale,  medium-size  and
 cottage  industries.  There  is  no  other
 alternative.  The  political  comput
 sions  of  the  backward  economy  de-
 mand  that.employment  should  be  our
 primary  objective,  and  if  it  is  to  be
 the  primary  objective,  then  we  have
 no  other  alternative  except  to  support
 and  emphasise  the  need  for  smal}-
 scale  and  medium-size  industries,  be-
 cause  these’  industries  yield  mote
 employment  opportunities.  They
 have  got  better  employment  content.

 Take  the  case  of  the  three  big  iron
 and  steel  factories  which  are  being
 set-up.  We  are  spending  Rs.  330  or
 Rs,  400  crores  on  al]  these  three  giant
 factories.  ‘What  is  the  employment
 content  of  these  factories?  The  total
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 employment  that  will  be  provided  by
 these  factories,  is  about  25,000  people.
 If  the  same  amount  is  spent  on  small-
 scale,  medium-size  and  other  indus-
 tries,  I  am  sure  the  employment  yield
 will  be  much  better.

 You  are  spending  more  Mouey  05
 heavy  industries  which  do  not  yield
 employment  opportunities  to  the  ex
 tent  we  want  Then  how  can  you
 solve  the  employment  problem?  It
 is  really  a  dilemma.  The  planners
 have  not  solved  it.|  Agam,  the  plan-
 ners  have  said  that  unemployment  is
 a  concomitent  of  an  under-developed
 economy.  They  have  just  brushed  it
 aside  by  saying  that  this  is  an  aspect
 of  under-development  and  it  should
 be  treated  as  such.

 I  am  very  sorry  to  say  that  tha
 Planning  Commission,  which  has  got
 members  who  are  known  for  their
 wisdom.  is  unfortunately  woefuby
 Jacking  in  practical  insight  and  vision
 in  the  matter  of  comprehending  the
 realities.  I  am  afraid  they  have
 moved  away  from  the  right  track  so
 far  as  this  aspect  is  concerned.  I
 am  sure  that  within  this  five-year
 period,  because  of  varimz  forces  that
 are  let  loose  by  this  Pian,  such  as
 deficit  financing,  price  imecrease  and
 other  maladjustments,  the  unem@ioy-
 ment  situation  wil]  further  eccentuate
 and  there  will  soon  be  an  unemplor
 ment  crisis,  and  it  will  be  very
 impossible  to  solve  this  crisis

 Again,  the  planners  have  said  that
 one  of  the  objectives  of  the  Pian  is  to
 have  reduction  in  inequalities  in  in-
 come  and  weaith  If  that  is  the  objec-
 tive,  there  is  no  wdication  in  the
 Plan  as  to  how  they  are  going  to
 bring  about  that  reduction,  Pro-
 fessor  Kaldor,  a  few  days  ago,  sub-
 mitted  a  very  fine  report  on  taxation,
 and  I  must  say  that  we  must  all  he
 grateful  to  him  for  having  given  us  a
 ‘very  comprehensive  view  of  taxation.
 I  am  afraid  the  hon.  Minister  of  Fin-
 ance  has  not  accepted  his  proposals,
 Speaking  subject  to  correction,  ७
 seems  to  think  that  in  future  indirect
 taxatlen  should  be  resorted  to  more
 and  more  and  than  direct  taxation,  If
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 (Shri  M.  S.  Gurupadaswamy)
 that  is  so,  the  indirect  taxation  is
 wormally  shifted  on  to  the  shoulders
 of  the  consumers  who  inciude  a  !arge
 number  of  the  poor  and  middle  class
 People.

 Prof  Kaldor  has  given  a  scheme  of
 tawation.  He  has  said  that  in  India
 there  is  an  appearance  of  higher
 taxation.  For  instance  be  has  quoted
 the  case  of  income-tax.  We  have
 been  levying  a  heavy  percentage  as
 tax  on  incomes;  but,  unfortunately,
 we  have  not  been  able  to  collect  as
 good  an  amount  as  we  expect  because
 there  is  tax  avoidance  or  tax  evasion.
 To  make  it  impossible,  he  has  we
 gested  five  taxes,  a  tax  on  wealth,  a
 tax  on  gifts,  a  tax  on  expenditure,  a
 tax  on  capital  gains  and  then  income
 tax.  He  says  that  if  there  is  a  compre-
 hensive  tax  system  like  this,  it  would
 be  impossible  for  anybody  to  evade.
 If  income-tax  is  avoided  and  there  is
 haarding,  then,  there  will  be  a  tax  on
 wealth.  If  a  member  of  the  family
 passes  on  the  property  to  another,
 there  will  he  a  tax  on  gifts.  If  he
 avoids  ali  these  things,  there  wil]  be
 a  tax  on  expenditure  and  he  cannot
 spend  more  money,  So,  if  you  adopt
 this  comprehensive  scheme  of  taxa-
 tion  it  would  be  very  difficult  for  the
 tasineas  community  or  for  anybody
 to  avoid  or  evade  taxation.  Moreover,
 he  estimstes  that  we  will  be  getting
 nearly  800  to  960  crores  of  rupees  if
 we  adopt  this  pattern  of  taxation.

 The  Plan  contemplates  a  big  gap  of
 Rs.  400  crores,  We  do  not  know  how
 to  fil]  this  gap.  Moreover,  the  Pian
 contemplates  deficit  financing  to  the
 extent  of  Rs,  2.200  crores.  If  we  want
 to  @mance  the  Plan  ard  if  we  want
 to  reduce  the  @isparities  of  income
 and  wealth  then  there  is  no  other
 alternative  but  to  accept  these  pro-

 posals.
 Two  reports  have  already  been

 received,  Prof,  Kaldor’s  Report  and
 the  Report  of  the  Taxation  Enquiry
 Commiaion.  Tili  now  the  Govern-
 ment  have  not  éndicdted  their  views
 about  the  recommendations  made  in
 these  two  Reparts.  We  do  not  know
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 where  we  stand.  Even  in  the  Plan,
 there  is  no  positive  suggestion  as  to
 the  type  of  tazation  that  will  be
 introduced  -and  what  type  of  fiscal
 policy  wil)  be  followed  for  the  pur-
 pose  of  mopping  up  of  profits,  mop-
 ping  up  of  surplus  wealth.  We  do
 not  know  what  policy  wili  be  follow
 e@.  It  is  left  entirely......

 807]  L.  N.  Mishra:  Is  there  no  pro-
 posal  for  additional]  taxation?

 Shri  M.  8.  Gadupedaswamy:  There
 is  no  positive  recommendation  by  the
 Planners  as  to  what  types  of  taxes
 are  to  be  levied.  Uniess  you  decide
 about  this  we  are  not  sure  where  we
 stand;  we  wil]  be  groping  in  the  dark
 and  going  in  a  blind  alley.

 Shr]  L.  N.  Mishra:  if  you  know  you
 will  try  to  avoid  that.

 Shri  M.  S.  Garupadaswamy:  The
 country  should  know  in  advance  what
 type  of  fisca]  policy  wil]  be  adopted
 by  the  Government;  uniess  we  are
 sure  of  that,  we  will  be  ploughing  in
 the  sand.

 I  want  to  say  further  that  the  Gov-
 ernment  bas  failed  to  reduce  the  dis-
 parity  between.  the  urban  and  the
 rura]  sectors.  When  we  concentrate
 our  attention  on  heavy  industries.
 when  we  start  big  giant  factories  in
 a  few  areas,  other  areas  are  apt  to
 be  neglected  because  of  Jack  of  पिन
 ancial  resources  and  other  factors.
 Our  primary  and  essential  need  is  to
 launch  a  plan  for  the  development  of
 the  country  as  a  whole.  Totlay,  there
 are  already  regional]  disparities  and
 regional  imbalance.  The  urban  sector
 is  having  too  much  of  attention  and
 the  rurai  sector  is  being  paralysed
 progressively  because  of  lack  of  at-
 tention  and  iack  of  facilities  for  in-
 dustria]  and  economic  progress,  So,
 if  you  concentrate  on  heavy  indus-
 tries,  if  you  do  not  encourage  smal]-
 scale  and  cottage  industries,  I  think,
 you  will  be  starving  the  rural]  sector
 and  there  will  be  a  sort  of  colonialicn
 within  the  country.  The  rural  sector
 wil]  be  ruled  by  the  urban  sector,  I
 am  sure  that  if  this  imbalance  deve-
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 jops  more  and  more,  if  it  goes  deeper
 and  deeper,  it  will  become  incurable
 and  the  whole  country  will  suffer.  I
 tee)  this  aspect  of  the  question  should
 dave  been  dealt  with  more  thoroughly
 by  the  Planning  Commission.

 We  have  witnessed  during  the  last
 tew  months  how  the  prices  of  essen-
 tial  commodities  have  been  rising.

 They  are  rising  because  there  is
 infistion.  there  is  too  much  of  money
 in  the  market.  I  feel,  whatever  other
 Members  may  say,  that  it  is  a  mone-
 tary  phenomenon.  It  is  not  a  physical
 Phenomenon.  It  is  the  result  of  our
 Gnancial  policy;  it  is  the  result  of
 heavy  deficit  @nancing.  We  have
 pumped  into  the  country  nearly  260
 crores  of  rupees  during  these  few
 months.  We  do  not  know  how  to
 Squeeze  out  this  money  or  to  canalize
 the  fiow  of  money  into  productive
 business  The  money  that  is  pumped
 into  the  market  is  going  §  into  un-
 remunerative  channels,  not  into  pro-
 ductive  channels.  People  are  getting
 hold  of  this  money  for  purposes  of
 hoarding  wealth,  purchasing  gold  and
 purchasing  other  precious  articles.
 There  is  no  mechanism  in  the  country
 or  any  apparatus  in  the  hands  of
 Government  to  control  the  distribu-
 tion  of  this  credit  or  money.  Because
 of  the  absence  of  this  mechanism,  I
 am  sure,  the  inflationary  trend  will
 develop  more  and  more  and  it  will
 develop  very  ominously  and  it  will
 hit  directly  the  poorer  sections  of  the
 People.  and  their  suffering  wil)  be
 ternible.

 The  Planners  concentrate  only  on
 heavy  industries.  The  consumer
 goods  industry  will  therefore  suffer.
 If  the  money  flow  increases,  the  only
 natural  consequence  wil]  be  further
 rise  In  prices  and  a  few  people  at  the
 top,  a  few  people  who  are  in  trade
 and  business  and  industry  will  make
 enormous  profits.  Those  symptoms
 are  already  visible.  A  few  people
 are  making  lots  of  money  in  the  tex-
 tile  industry,  in  the  jute  industry,  in
 the  plantation  industry  and  in  other
 §ndustries.  A  few  rich  people  wi))
 ecorpe  more  and  more  rich  and  the
 poor  people  will  be  reduced  to  further
 poverty.
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 If  there  is  no  practical  or  realistic
 assessment  of  our  needs,  then.  4  am
 sure,  this  will  accentuate  the  diffe-
 rence  between  the  rich  and  the  poor,
 In  course  of  time,  the  rich  will  rule
 and  the  poor  people  will  have  to
 suffer  heavily  for  it

 I  beg  to  move:
 That  for  the  original  resolution,  the

 following  be  substituted:
 “This  House  regrets  that  the

 Second  Five  Year  Plan  with  its
 over-emphasis  on  heavy  indus-
 tries  is  not  sufficiently  employment-
 oriented,  and  envisages  a  develop-
 ment  progromme  which  will  ac-
 ceptuate  the  regional  economic  im-
 balance  and  disparity  in  the  dis-
 tribution  of  income  and  wealth
 as  well  as  a  dangerous  centraliza-
 tion  of  economic  power.”’

 Mr.  है.
 moved:

 Amendment

 That  for  the  original  resolution,  the
 following  be  substituted:

 ‘This  House  regrets  that  the
 Second  Five  Year  Plan  with  its
 overemphasis  on  heavy  indus-
 tries  is  not  sufficiently  employ-
 ment-criented,  and  envisages  a
 development  programme  which
 will  accentuate  the  regional  eco-
 nomic  imbalance  and  disparity  in
 the  distribution  of  income  and
 wealth  as  well  as  a  dangerous
 centralization  of  economic  power.”
 Dr.  Jaisoorya  (Medak):  There  was

 once  a  producer  of  dramas  who,  also
 in  fhe  contract,  had  a  clause  which
 said  that  he  had  also  the  right  to
 supervise  the  advertisements.  No
 type  of  advertisement  seemed  to  meet
 with  his  approval.  He  dismissed
 seven  executives,  rejected  about  40
 different  designs  for  publicity,  till  his
 latest  hireling  presented  him  the  fo®
 lowing  advertisement:

 “There  is  a  play  which  combines
 the  dramas  of  Shakespeare.  with
 the  wit  of  Rostond,  the  “naked
 strength  of  Tennesse  Williams,
 the  thought  and  intellect  cf~
 Marlowe  and  the  plot  mastery  ef
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 (Dr.  Jaisoarya]
 Dickens  Greater  than  Hamlet,
 mBore  moving  than  the  Bible,  this
 is  a  play  destined  to  live  for
 ever.”
 The  producer  said  “That’s  right—

 just  the  bare  truth”  When  I  see  the
 advertisement  and  the  propaganda
 that  has  been  made  for  our  Plan,  I
 am  very  confused  as  to  what  exactly
 our  attitude  should  be.  A  Plan  is  a
 very  concrete  thing;  there  is  no  ques-
 tion  of  sentiment  about  it.  A  Plan
 is  based  on  realities.  A  Plan,  if  it  is
 a  Plan,  as  has  been  Jaid-down,  must
 be  based  on  the  men,  material  and
 financial  resources  available  within
 the  country  in  the  present  and  in  the
 near  visible  future.  In  other  words,
 every  Plan  has  to  base  the  possibi-
 lities  of  its  success  upon  an  exact
 analysis  of  the  capacity  and  _  the
 energy  of  the  people,  the  willingness
 of  the  people  to  be  drawn  into  it,  and
 the  Ginancial  resources  available.  Has
 that  been  the  case.  then  we  would
 have  had  a  realistic  Plan.  It  would
 not  have  been  a  Plan  which  antici-
 pates  that  by  some  ways  or  means  we
 shall  be  able  to  meet  a_  deficit  of
 Rs.  2,400  crores  out  of  Rs,  4,800
 crores.  That  is  no  Plan.  That  is
 wishful  thinking.

 The  difference  between  an  economic
 plan  and  planned  economy  is  this.
 An  economic  plan  is  only  wishful
 thinking;  unless,  if  and  when  condi-
 tions  are  available,  it  may  become  a
 reality.  But  planned  economy  is
 mandatory;  it  has  got  to  be  done,
 and,  therefore,  it  has  to  be  absolutely
 accurate—@s  far  as  poseible.  Natur-
 ally,  one  can  alter  it  within  limits  fn
 view  of  new  circumstances,  but  a
 plan  has  to  being  चि,  of  all  as  a
 simple  plan.  You  must  make  provi-
 sion  in  it  that  it  can  be  overfulfilled.
 Then  aonily  you  can  elaborate  on  the
 plan.

 Unfortunately,  what  has  happened
 with  our  Plans?  That  is  why  I  sm
 so  unhappy  about  it.  We  put  our
 targets  very  high  and  then  start  off
 chppang  and  chopping.  For  instance,
 we  have  reduced  our  investment  on
 development,  of  machinés  and  mine-
 rals  to  29  per  cent  as  againe  28
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 per  cent.  in  the  Plan  frame;  absolute
 amount  reduced  from  Rs.  1,200  crorm
 to  Rs,  99]  crores;  power  is  reduced
 from  20°5  per  cent  to  9  per.  cent;
 basic  industries  have  been  reduced
 form  20  per  cent  to  ll  per  cent;  ab-
 solute  amount  of  investment  reduced
 by  37  per  cent;  additional  employ-
 ment  reduced  from  oad  million
 to  800,000,  that  is,  by  59
 per  cent.  There  is  no  genera)  reduc~
 tion  in  targets;  that  is  the  point.  Io
 fact,  the  total  expenditure  bas  been
 raised  from  Rs.  4,300  crores  to
 Rs.  4,800  crores.

 Now  we  have  to  examine  what  is
 the  shift  due  to.  The  shift  is  due  to
 the  fact  that  they  want  to  increase
 the  expenditure  on  Railways  or  Rail-
 way  investment

 The  hon.  Member,  Shri  Feroze
 Gandhi,  has  very  excellently  explain-
 ed  to  you  that  these  large-scale  in-
 vestments  on  Railways,  large  buying
 of  foreig  capital  goods,  locomotives
 and  wagons,  are  not  absolutely  essen-
 tial  at  present.  I  have  been  saying
 that  for  the  last  three  years  but  no
 body  listens.  The  point  for  us  to
 realise  is  that  in  making  our  Pian  we
 must  take  into  consideration  the
 peculiarities  of  Asiatic  economic  con-
 ditions.  The  problem  in  _  Asia  is:
 How  are  we  to  utilise  the  large  and
 inenhaustible  energy  or  quantity  of
 the  man-power  we  have?  That  is  the
 point.  Our  Plan  has  not  so  carefully
 done  this  as  China  has,  For  instance,
 China  has  not  bought  ary  new  ma-
 chines;  they  said  that  with  their  man-
 power  they  shall  build  all  their  pro-
 jects  I  went  and  saw  them.  On  the
 contrary,  there  is  a  wrong  thesis  in
 this  country  that  the  machines  must

 “replace  human  labour.  Some  time  or
 other  machines  will  replace  man~
 Power.  But  the  biggest  problem  hera
 is  how  we  can  mobilise  the  enosmous
 Man-power  today.  |  regret  to  say
 that  we  have  not  been  able  to  do  it,
 because  oar  outlook  was  not  clear
 and  we  did  not  take  into  considera-
 tio  Asiatic  economic  conditions.
 Firat  of  all,  you  must  have  your
 Plan.  Then  you  must  be  sure  that
 your  Plan  {s  clear  and  feasible.  The
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 point  to  know  is  not  what  is  _  ideal,
 but  what  is  feasible  within  a  given
 sum  of  money.  Based  on  that,  I  must
 say  honestly  that  the  National  Plan-
 ning  Committee  of  1939,  of  which  the
 hon.  Shri  Jawaharial  Nehru  at  that
 time  was  Chairman,  was  much  more
 concrete,  much  less  ambitious,  much
 more  realistic  than  the  present  Plan
 which  is  not  a  Plan;  unfortunately  it
 is  a  conglomeration  of  various  pro-
 jects  all  put  together.  There  is  no
 organic  unity.  Organic  unity  must
 begin  from  the  base,  and  the  base  is
 how  to  mobilise  the  big,  vast  reser-
 voir  of  man-power  which  is_  lying
 dormant.  That  is  what  the  Chinese
 have  done  When  I  asked  them,
 “Why  don’t  you  put  electric  pump
 for  water?”  they  replied,  “What  is
 the  need  for  it?  We  have  got  hiwman
 Jabour  Why  go  in  for  tubewells
 when  human  labour  can  dig  circular
 wells  which  can  give  twice  the
 amount  of  water?”  This  is  the  point
 which  we  shall  have  to  note.

 The  Minister  in  charge  of  Supply
 stated  that  we  should  get  only  the
 essential  machifery  which  is  absolute-
 jy  necessary.  But  what  has  happened
 now?  According  to  the  Report,  we
 are  told  that  our  national  income  has
 gone  up  by  I8  per  cent  in  five  yearso—
 probably  that  is  why  we  buy  cloth  at
 higher  prices  and,  therefore,  we  have
 to  put  on  taxation.  They  then  said
 that  food  production  had  gone  up  20
 per  cent,  and  probably,  on  accour.t  of
 that,  prices  have  also  gone  up  Yet
 in  ‘1955,  we  imported  700,000  tons  of
 foodstuffs.  In  1956  we  will  import
 2,500,000  tons  of  foodstufis,  As
 against  that,  in  956  the  Chinese  pro-
 duced  200  million  tons  of  foodstufts,
 and  in  I2  years  they  are  going  to
 raise  it  to  500  million  tons.  The  total
 world  production  of  foodstuffs  is
 about  650  million  tons  Why  are  we
 going  to  raise  it  from  68  million  toas
 Jn  five  years  at  a  cost  of  Rs.  6  crores

 -ty  5  million  tons?  We  have  got  to
 examine  things.  Is  it  true  that  in  an
 Asiatic  enuntry  there  is  forced  labour?
 It  cannot  be  all  forced  labour.  That
 is  tomfoolmry  because  I  have  gone
 there  and  seed  it.  How  are  they  able
 to  produce  this  enormous  quadtity?
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 Why  are  we  not  able  to  do  it?  If
 the  Supply  Ministers  at  their  recent.
 conference  say  that  we  should  net
 increase  our  production  by  40  per
 cent  because  food  prices  will  come
 down,  there  is  something  in  same  about
 that  atgument  and  _  outlook.  Food
 price  in  India  did  not  depend  upon
 the  cost  of  producetion;  it  is  arbitrary
 because  hoarding  has  taken  place  and
 is  talang  place

 Sini  B.  a.  Marthy:  Under  the  very
 nose  of  the  Government

 Dr.  Jabourya:  Exactly.  I  took  the
 trouble  to  study  the  Chinese  ९००
 operatives;  they  have  eliminated  the
 middiemen.  In  India  we  have  not
 eliminated  them.

 Gms!  8.  8.  Murthy:  Wo
 couraging  them,

 are  en-

 Dr.  Jaisvorya:  |  am  very  moderate
 in  my  statements.  I  want  you  to
 understand  that  the  future  of  India
 lie.  in  co-operatives.  The  so-called
 taluk  co-operatives  have  been  beauti-
 ful  black-marketing  centres  and  it  is.
 these  co-operatives  that  have  replaced
 middlemen.

 Ieok  at  the  way  tbe  Chinese  have
 done  things.  Here,  in  India,  we  are.
 producing  fertijisers.  Ninety  ver  cent
 nf  the  fertilisers  produced  in  Cbira
 are  in  the  villages  and  aller  towns
 through  the  co-operatives.  They  do
 not  believe  in  concentration  {  kave
 been  attempting  to  show  that  we
 should  try  to  decentralise.  It  is  tom-
 foolery  to  have  only  one  fertiliser

 factory  and  haye  it  at  Sindri  and  send
 it  all  the  way  to  South  India  at  «a  very
 high  cost.  When  in  Travancore,  they
 proposed  to  double  the  production  and
 asked  only  for  about  Rs.  4  crores,  not

 from  India,  but  from  the  TCM.  Sindri
 said:  no;  we  are  the  sole  prodaucess.

 ‘These  are  all  probleras  and  I  can-
 not  tell  you  Many  things  more  as
 while  Shri  Feroze  Gandhi  had  one
 hour  to  talk  on  one  subject,  I  have
 twenty  minutes  to  talk  on  +  every
 subject.  interruptions.)

 Mr,  Depaty-Gpeaker:  Bad  examples
 are  net  to  be  enulated.
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 Shri  Fecrose  Ganddi:  I  would  like
 to  withdraw  what  I  said.  What  I
 mneent  was  that  he  was  jack  of  all
 trades.  ({Intersuptions).

 Dr.  Jekoorya:  Supposing  we  have
 4  plan  which  is  absolutely  watertight
 and  we  make  it  a  good  Plan,  then
 there  is  the  question  of  machinery.  If
 we  have  a  good  plan  and  bad  machi-
 nery,  it  fails.  You  may  have  good
 machinery  but  a  bed  plan  and  even

 ‘then,  it  will  fail

 Shri  V.  G.  Deshpande:  A  bad  plan
 .and  a  bad  machinery.

 Dr.  Jaisoorya:  I  do  not  wish  to  say
 anything  about  it  exactly.  Here  we
 have  got  Dr.  Appleby’s  report  Once
 an  advertisement  appeared  in  a  news-
 Paper;  “what  every  young  ‘woman
 should  know  before  she  gets  mar-
 ried—explicit  secret  instructions,
 never  revealed  before,  profusely  i]-
 lustrated,  sent  in  plain  wrapper.”
 Thousands  of  young  women  sent  for  it
 anticipating  that  it  was  going  to  be

 A  tmodern  version  of  the  Kama  Sutra,
 but  when  they  opened  it.  it  was  anly
 a  very  good  book  on  cooking.  E:xactly
 similar  was  my  impression  when  I
 read  this  report.  There  was  nothing

 so  exciting  about  it,  nothing  that  you
 and  most  of  us  did  not  know  before
 But,  when  poor  Jaisoorya  or  some-
 ‘body  here  says  or  when  some  Con-
 gress  Member  says  it,  nobody  pays
 attention.  But,  if  it  is  some  Appleby

 .or  Bumblebee,  it  becomes  very  big.
 However,  there  are  certain  points

 that,  I  must  say,  Dr.  Appleby,  as  any-
 body  else  would  have,  has  brought  out.
 ‘There  is  no  doubt  about  it.  We'  have
 got  a  very  huge  machinery.  It  is  a
 historical  development.  You  cannot

 ‘blame  the  officials  for  it.  Tae  question
 is:  how  to  reform  it?  He  gives  his
 own  methods;  some  of  thi  are  right
 _and  some  of  th  are  totally  absurd,

 The  question  is  this.  The  machi-
 nery  must  be  geared  to  the  tempo  of
 the  Plan,  to  meet  the  needs  of  the
 new  pattern  that  we  are  evolving.

 This  machinery  cannot  adapt  iteelf
 Decause  it  has  been  brought  up  in  a
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 diferent  environment.  Well.  as  the
 new  aspirants  and  new  types  of  men
 come  in,  they  wil]  be  replaced  छ,
 the  tempo  of  replacement  is  an  mm-
 portant  point.  You  should  concen-
 trate  on  reforming  that  machinery  gud
 if  necessary,  enforce  it  with  redoubl-
 ed  efforts.  This  will  have  to  be  under-
 taken  if  you  want  your  Plans  to
 work.  There  is  a  lot  of  laissez  faire;
 there  is  a  lot  of  red  tape,  too  much
 going  round  and  round  the  mulberry
 bush.  That  is  one  point

 I  asked  a  very  high  Chinese  official
 “Excuse  me,  how  ‘did  you  reform
 your  machinery?”  He  was  very
 sweet  about  it.  He  said:  “We  did  not
 reform  them;  we  eliminated  then
 We  told  them:  look  here,  this  is  our
 policy  and  this  is  what  we  want  you
 to  do  and  these  are  the  targets  and
 this  is  the  time  in  which  you  have  to
 do  it.  Are  you  prepared  to  do  it?  We
 will  give  you  every  facility;  if  you
 are  not  prepared  to  do  it,  out  you
 go.”

 Shri  3.  8.  More:  To  the  firing  spot.

 Mr.  Deputy-Speaker:  The  hon.
 Member  must  have  a  target  of  the
 time  he  is  taking.

 Dr.  Jaieoorya:  I  am  finishing.  We
 must  make  up  our  minds.  These  are
 the  targets;  you  finish  it  or  get  out.
 If  you  cannot  do  it,  say  so.  If  you

 can  do  it,  we  give  you  every  facility—
 no  laissez  faire,  no  going  about  or
 audit,  no  notice  to  show  cause  why
 your  services  should  not  he  @ispens-
 ed  with.  The  time  has  come  to  make
 up  our  minds.  It  is  just  like  the  horse
 who  knows  whether  he  carries  a
 rider  or  an  idiot  on  its  back.  That  is
 the  point  I  want  you  to  understand.
 All  this  talk—you  -must  give  full-
 power,  no  checking  of  accounts,  no
 Auditor-General—is  of  no  use.  We
 can,  certainly,  give  you  every  facility.
 But,  I  want  a  law  to  be  passed  that  if
 there  Is  defalcation  or  misuse  of  pub-
 lic  money,  they  should  be  shot.  In
 China,  they  did  it  and  cocrugtoca
 stopped.
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 Finally,  with  regard  to  the  Pian.  We
 have  to  accept  certain  norms.  <A
 morm  is  a  thing  which  changes  from
 time  to  time.  For  instance,  there  is
 the  example  of  China.  For  techno-
 Jogy  alone,  America  has  got  what
 they  call,  technological  lag  of  20  years.
 Qurs  is  a  country  which  is  just  begin-
 ning  to  develop.  There  are  no  vast
 millions  of  investments  which  have
 to  be  safeguarded.  America  cannot
 afford  to  adopt  very  rapidly  the  new
 morms  as  was  made  clear  by  Walde-
 mar  Kaempfert.  (Interruptions,)

 Mr.  Deptty-Speaker:  The  _  hon.
 Member's  time  is  up.

 Dr.  Jatsoorya:  I  am  4nishing
 Ave  we  going  to  accept  the
 old  norms?  I  do  not  pretend  ९०
 know  anything  of  technology.  If  we
 ate  going  to  adopt’  the  old  norms
 which  the  Europeans  themselves  have
 begun  to  discord,  what  to  call  them,
 Our  arrogant  and  ignorant  Marie
 Antoinnites  of  the  Health  Depart-
 ment  do  not  realise  what  they  are  do-
 ing.  We  are  going  to  spend  very
 large  amounts  of  money  and  get  very
 poor  results.

 I  will  give  you  only  one  example.
 Strangely  enough.  Dr.  Appleby  says—
 I  am  rather  surprised  to  बीते  that  an
 American  like  him  understood  it  much
 @orc  than  our  people  here—

 “More  work  can.  be  performed
 in  many  Instances  by  better  utili
 zation  of  existing  energies.........

 More  work  can  be_  performed
 jn  other  instances  by  employing
 personne]  of  kinds  that  are  avail-
 able  rather  than  by  trying  vainly
 to  hire  personnel  who  are  not
 available.  For  example,  in  alii
 professional  fields  there  is  waste
 that  arises  from  a  snobbish  insis-
 ence  that  no  one  but  a_  person
 with  full  standard  training  can
 teach,  or  do  certain  work  in  the
 field  of  eigineering,  or  in  the
 field  of  medicine  and  health.
 Fully  trained  professionals  waste

 _their  time  doing  things  gersags
 with  much  less  training  could  do
 as  well,  and  citizens  fail  *  gat
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 s€fvices  that  otherwise  would  be
 available  to  them  because  the
 professionals  are  unwilling  to
 make  adequate  use  of  enough
 varieties  of  sub-professionals.”

 3  P.M.

 Sir,  this  is  the  very  basis.  For  the
 last  five  years  I  have  been  ssying
 that,  today,  in  India  we  have  got  two
 lakhs  of  ayurveds  and  several]  Jakha
 of  other  people  who  are  treating  the
 people,  who  are  in  the  service  of  the
 people  and  the  snobbish  attitude  of
 trying  to  eliminate  them  is  tomfool-
 ery.  That  is  the  point  I  want  you  to
 understand.  I  want  you  to  understand
 what  socialism  means  and  how  best
 it  can  be  achieved.  The  Chinese  have
 done  it.  According  to  a  report  of  the
 Chinese  Goverament  2,00,000  Chinese
 indigenous  physicians  have  been  em-
 ployed  and  encouraged.  And  here,
 this  caste  system,  this  snobbishness
 of  the  ignorant  alopaths  in  this  Gov-
 ernmment—they  who  wil]  not  touch  an
 ayurved,  they  who  will  not  talk  to  a
 homoeopath  and  so  on—because  of
 their  feeling  that  they  belong  to  a
 higher  caste,  neo-Brahmins  of  the
 medical  profe3sion,  the  position  is  not
 so.  You  cannot  have  socialism  with
 this  attitude,  that  is  what  I  want  you
 to  understand.  God  help  this  Plan.
 Thank  you.

 Sbri  Kanavade  Patil  (Ahmednagar
 North):  Mr.  Deputy-Speaker,  Sir,
 immediately  after  this  country  was
 free  our  leaders  undertook  th  great
 task  of  planning  with  a  view  to  im-
 proving  our  economic  and  other  con-
 ditions.  The  main  idea  of  planning
 was  to  remove  the  economic  and  30-
 cia]  inequalities  in  this  country  and
 to  make  the  countzy  self-sufficient  in
 the  matter  of  food  and  in  other  res-
 pects.  In  the  First  Five  Year  Plan
 some  priorities  were  fixed  so  far  as
 agriculture,  food,  electric  power
 schemes  and  other  important  schemes
 were  concerned.  Now  we  are  to  see
 bow  fer  we  have  made  pcogress  so
 far  as  the  First  Five  Year*Plan  is
 concerned,  aad  to  what  extent  we  can
 say  that  at  least  in  same  important
 cespecta  we  have  reached  the  targats
 aimed  at.
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 [Shri  Kanavade  Patil]
 Here  I  may  humbly  subsnit  to  you,

 Sir,  that  in  the  First  Five  Year  Plan
 sufficient  attention  was  not  paid  to
 the  projects  in  the  fatine-stricken
 and  backward  areas.  It  is  my  hum-
 bie  submission  that  since  the  Second
 Five  Year  Plan  is  of  a  bigger  size,
 the  Planning  Commission  and  the
 Planning  Ministry  should  kindly  treat
 the  projects  in  the  f'smine-stricken
 areas  on  the  same  leve])  of  priority
 that  has  been  given  to  projects  in  the
 flood-stricken  areas.

 So  far  as  famine-stricken  areas  in
 the  Bombay  State  are  concerned,  I
 may  submit  here  that  there  are  num-
 erous  projects  such  as  the  Randha-
 cum-Bhandardhara  Hydro  Electric
 Project,  Adhala  River  Hydro  Electric
 Project  and  the  Adhala  River  Pro-
 ject,  which  have  already  been  brought
 to  the  notice  of  the  Planning  Minis-
 try,  the  Planning  Commission  and  also
 the  Government  of  Bombay,  and  it
 has  been  impressed  on  them  that
 these  projects  are  essential  for  the
 development  of  those  under-develop-
 ed  areas  and  therefore,  they  should
 be  given  sufficient  attention  in  the
 First  Five  Year  Plan.  These  projects
 should  have  been  accepted  by  the
 Planning  Commission  for  the  purpose
 of  executing  them  in  the  next  Five
 Vear  Plan.

 I  ray,  incidentally,  mention  here
 that  since  the  main  aim  of  our  Plan
 is  to  control  a))  the  important  and
 main  means  of  production,  and  we
 want  to  see  that  every  citizen  is  as-
 sured  of  ful]  employment,  equality  of
 wealth  as  wel]  as  equal  status  in  the
 society,  it  is  my  suggestion  that  all
 imOortant  projects  and  important  in-
 dustrial  concerns  should  now  be  con-
 trolled  by  the  Government.  It  is
 stated  in  the  Plan  that  the  Govern-
 ment  wil]  control  the  private  sector
 ajao,  im  the  light  of  the  resolution
 which  we  pageed  at  Avadi,  where  we
 declared—and  alao  on  the  ficor  of
 this  great-Honuse—that  the  aim  of
 Planning  its  the  establishment  of  a
 tacialistic  pattern  of  society,  why
 ahould  we  allow  the  powerful  private
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 sector  to  continue  to  eZploit  the  poor
 people  in  this  country?  I  may  sub-
 mit  here  my  own  experience  of  the
 working  of  the  private  sector  so  far
 as  the  sugar  factories  are  concerned.
 In  Maharashtra,  where  we  have  got
 irrigated  area,  im  my  own  district
 there  are  some  seven  to  eight  private
 sugar  factories.  During  the  last  four
 or  five  years  with  the  help  of  the
 Government  we  have  also  started
 some  co-operative  suger  factories.  A))
 these  factories  are  working  in  areas
 close  to  each  other.  I  represent  that
 area  in  this  House.  I  have  found  that
 the  economic  condition  of  the  pea-
 sants,  small  agriculturists  in  the  co-
 operative  suger  factory  area  has  sud~
 denly  improved  during  the  last  four
 or  five  years,  whereas  the  condition
 of  the  peasants  in  the  area  where  the
 factories  are  owned  by  private  peo-
 Pie,  where  the  management  ls  in  the
 hands  of  private  capitalists,  is  abso-
 lutely  poor  impoverished  I  may  also
 submit  here  that  of  late,  seeing  the
 improved  conditions  of  @easants  in
 the  co-operative  factory  area,  petty
 land-owners—in  fact,  they  are  called
 landlords—whose  lands  were  taken
 by  the  factory  owners  on  long  lease,
 agitated  to  get  their  lands  restored  to
 them.  For  the  last  ri  years  these
 lands  are  kept  by  the  factozy  owners
 under  long  leese  and  they  have  ac-
 cumulated  profit  to  the  extent  of
 Rs,  3000  to  Rs.  5900  per  acre—this  Is
 in  Maharashtra  region—and  the  lease
 rate  is  from  Rs.  2  to  Rs.  5  or  Rs.  20
 per  acre  per  year  As  I  seid,  there
 was  agitation  and  the  Government  of
 Bombay  had  to  intervene.  They  gave
 an  award  according  to  whith  Ra.  90
 has  been  fixed  as  annual  rate  per
 acre  in  the  irrigated  ares.

 Sbri  Sinbasan  Singh  (Gorakhput
 Distt.-South):  They  did  not  get  the
 jand.  \

 Shri  Kanevade  Patti:  No.  My  sub-
 mission  is  that  the  Government  should
 actualy  take  contro]  of  al’  these
 sugar  factories  and  make  the  agricul-
 tuvists  ह.)  the  sugar  factory  areas  as
 Partners  or  sbereboldera  and  run  the
 business  on  co-eperative  lines.  Then
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 alone  will  our  sincerity  towards  so-
 ciglism  be  proved.  It  is  no  good  sim-
 ply  saying  that  we  stand  for  socialism
 and  allowing  some  people  to  accu-
 mulate  wealth,  build  bungalows  and
 have  motor-cars  at  the  cost  of  the
 poor  people.  If  we  are  sincere  to-
 wards  socialism,  I  have  one  suggestion
 to  meke  to  the  Planning  Ministry.

 Tf  we  are  really  sincere  about  imple-
 tenting  the  doctrines  of  socialism,
 jet  us  start,—at  least  in  some  private
 ‘sectors  where  the  peasants  have  been
 running  co-operative  societies  and
 which  have  been  found  to  be  running
 successfully,  economically  and  to  the
 advantage  of  the  poor  man,—running
 the  business  on  co-operative  lines  as
 t  have  suggested  The  management
 of  such  co-operatives  is  as  much  effi-
 cient  and  democratic  as  can  be  ex-
 pected.  Certain  friends  say  that  when
 there  is  management  by  the  private
 sector  there  is  efficiency.  That  is  only

 23  pretext  That  is  a  worng  and  mis-
 leadig  argwnent  That  would  be
 misleading  the  people.  So,  I  would
 thumbly  request  the  Planning  Minister
 to  think  about  it.  If  we  are  at  all
 sincere  about  our  advocacy  of  the
 principles  of  socialism,  let  all  the
 sugar  factories  pwned  by  the  private
 owners  be  tumed  into  co-operatives
 of  the  peasants  and  let  us  start.  a
 grand  experimént  on  socialism  in  this
 country.

 An  Hes,  Member:  Why  sugar  fs¢
 tories  alone?  Why  not  other  fac-
 tories  too?

 Shri  Kanavade  Patil:  let  us  go  one
 by  one.  There  is  no  dounbt  that  our
 planning  has  been  successful  so  far  as
 the  execution  of  the  projects  is  con-
 cerned,  Some  of  them  are  on  the
 point  of  completion  and  there  are
 sgome  projects  which  will  be  complet-
 ed  by  the  end  of  1961,  We  are  proud
 of  these  projects—Bhakra-Nangal,
 Damodar  Valley  and  similar  big  pro-
 jecte.  It  ls  hoped  that  with  the
 completion  of  these  projects  this  coun-
 पाक  will  be  self-sufficient  so  far  as
 food  is  concerned  It  has  been  claim-
 ed  by  certain  friends  that  we  have
 reached  the  targets  so  far  as  food  jg
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 concerned.  I  am  sorry  that  I  cannot
 accept—and  I  am  very  reluctant—to
 accept—this  argument.  Taking  the
 State  trom  which  I  come,  I  can  say
 that  thousands  and  thousands  of  peo-.
 ple  in  Mubii  district  are  living  half-
 starved,  half-clothed  and  badly  shel-
 tered.  This  is  a  thing  which  I  saw
 with  my  own  eyes  some  eight  days
 ago.  So,  to  say  that  there  is  suffi-
 ciency  in  food  is  very  difficult  to
 digest.  It  has  been  argued  that  food
 has  been  sent  to  Pakistan  by  ug-
 glers.  If  that  is  so,  it  is  really  a  bad
 thing  I  would  humbly  suggest  to  the
 Government  that  they  must  take  very
 strong  steps  against  evil  traders,
 black-marketeers,  etc.  They  should
 not  say,  “We  cannot  find  who  are  the
 traders  who  smuggle  the  foodgrains
 and  what  profits  they  have  made”.

 Sbri  B.  S.  Murthy:  They  should  be
 treated  as  traitors.

 Shri  Kanavade  Patil:  Yes)  When
 thousands  of  womenfolk  and  young
 children  are  starving  and  are  _half-
 clothed  and  are  living  in  hovels  with
 rags  and  torn  clothes,  the  Govern-
 ment  must  take  very  strong  steps  and
 punish  the  culprits  who  are  carrying
 their  activities  at  the  cost  of  this
 country.  If  we  ase  sincere  about  the
 measures  that  we  take,  nothIng  is
 impossible  for  the  Government,  and
 they  can  bring  the  smugglers  and
 black-marketeers  to  book  and  punish
 them  with  a  firm  hand  and  adequate-
 ly.

 Somebody  said,  “Oh,  you  must  ask
 for  the  restoration  of  controls”.  Some
 people  want  controls  because  they
 want  that  more  employment  can  be
 given.  But  they  are  interested  only
 in  employment.  They  will  throw  out
 sone  jumble  of  Agures  here  and  there
 and  arrive  at  the  argument  of  more
 employment.  [ff  they  are  sincere,  I
 would  ask  the  Government  to  under-
 stand  the  reality  of  the  problem  and
 not  to  be  swayed  away  by  arguments
 here  and  arguments  there.  ‘here  are
 some  so-called  experts  who  are  after
 control  with  a  view  that  it  would  be
 able  to  create  about  two  million  jobs
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 (Shri  Kanavade  Patil}
 in  the  whole  country.  J  shudder  at
 that  idea.  I  want  to  suggest  to  the
 Government  and  the  Ministry  con-
 cerned  that  we  should  take  firm  steps
 against  the  culprits  and  the  black-
 marketeers  and  profiteers  and  bring
 th  to  book  in  the  larger  interests
 of  the  country.  I  am  sure  that  if  pro-
 duction  of  food  had  increased,  this
 country  would  have  had  sufficient  to
 eat.  I  do  not  mean  to  say  that  we
 must  achieve  progress  overnight.  It
 will  take  its  own  course,  but  we
 should  be  very  firm  about  certain  as-
 petts  so  far  as  food  and  clothing  is
 concerned,

 Our  Prime  Minister  mentioned  ina
 the  Lok  Sabha  the  other  day  that  we
 hsve  not  as  yet  reached  the  target  of
 food  production.  If  I  remember
 aright,  what  he  said  was  that  we
 must  have  more  of  agricultural  pro-
 duction;  that  we  must  put  great  stress
 on  agricultural  production.  I  thank
 the  Ministry  of  Food  and  Agriculture
 for  one  thing,  namely,  for  the  increase
 in  agricultural  production,  but  then,
 it  has  not  increased  to  such  an  extent
 as  to  meet  the  needs  of  the  country,
 according  to  my  own  humble  appre-
 ciation  of  the  situation.  But  there  is
 no  doubt  that  they  have  made  tre-
 mendous  progress,

 I  have  got  one  or  two  points  more
 for  elucidation,  What  is  it  that  c
 in  the  way  of  our  becoming  selfsu  fi-
 cient  in  food?

 Mr.  Deputy-Speaker:  The  hon.
 Member’s  time  is  up.

 Shri  Kanavade  Patif:  I  shal)  finish
 in  two  or  three  minutes,  though  the
 remaining  points  may  not  be  covered
 in  those  few  minutes.  At  present,  we
 have  a  very  big  population,  and  it
 may  multiply  at  a  huge  rate  and  be-
 come  fsr  higher  than  it  is,  in  1961.
 So,  we  must  also  increase  our  food
 production.  But,  according  to  me,
 there  are  two  notorious  factors  which
 are  responsible  for  the  present  diffi-
 culty  and  which  come  in  the  way  of
 our  reeching  the  tergets  set  for  the
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 purpose.  They  2re  desert  expansiaz
 and  soil  erosion.  I  know  our  Minis-
 ter  of  Agticulture  is  very  particular
 about  it  and  he  has  been  touring  the
 country  and  trying  to  solve  these  two
 difficult  problems—desert  expansion
 and  soil  erosion.  I  am  sure  that  out
 of  274  million  acreas  of  cultivated
 land,  423  million  acres  have  been  al-
 ready  suffering  from  erosion  Instead
 of  bringing  more  land  under  cultiva-
 tion,  from  forest  areas  with  the  help
 of  the  Central  Tractor  Organisation,
 if  we  succeed  in  constructing  bunds
 and  planting  more  trees  so  as  to  pre-
 vent  erosion  and  bring  the  eroded
 Isnds  under  cultivation,  our  produc-
 tion  will  increase  probably  by  millions
 of  tons  and  this  will  help  our  Minis-
 try  of  Agriculture  to  solve  the  food
 probl  quickly.  With  greater  em-
 phasis  on  this  aspect  of  the  matter,
 they  may  succeed.

 My  last  point  is  this.  We  have  nog
 been  very  careful  about  the  preserva~
 tion  of  wild  life.  I  kmow  that  our
 Minister  of  Agriculture  is  very  anXi-
 ous  about  this  subject  and  he  has
 always  been  phasising  this  matter,
 but  then,  the  country  is  very  indiffer-
 ent  to  the  preservation  of  wild  life.
 Our  fine  species  of  bears,  stags,  etc.,
 have  disappeared  from  the  country.
 I  am  talking  of  the  jungle  animals,—-
 the  lion,  the  tiger,  the  cheetah  which
 is  called  sometimes  as_  the  hunting
 leopard  and  even  the  rhinoceruos—are
 all  becoming  ecarcer  and  ocarver.
 Nobody  cares  for  them.  People  feel
 as  if  they  are  meant  only  for  the
 shikaris  to  be  hunted  after  and  shot
 down.

 Even  the  birds—our  fine  peacocks
 and  beautiful  duche—ere  fast  dis-
 appearing.  They  are  all  on  the  point
 of  extinction.  It  is  our  duty  to  pre-
 serve  all  those  beautiful  birds  and
 animals.  Otherwise,  Nature  will  take
 strong  revenge  against  mankind.  You
 will  have  to  keep  an  equilibrium  end
 balance  between  the  animal  kingdom
 and  the  vegetable  kingdom,  and  also
 among  the  various  apecies  of  the
 animal  kingdom  itself.  If  we  do  not
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 do  it,  we  will  be  acting  against  Nature
 and  we  do  not  know  what  sort  of
 terrible  punishment  we  are  likely  to
 meet  at  the  hands  of  mother  Nature.

 Shri  Eaghubir  Sahai  (Etah  Distt—
 North-East  cus  Budaun  Distt.—
 Eest):  Mr.  Deputy-Speaker,  the
 second  Five  Year  Plan  is  a  very  vast
 and  comprehensive  subject  and  from
 bullocks  down  to  wagons  can  be  dis-
 cussed  under  this  Plan,  in  this  august
 House,  at  great  length.

 Mr.  Deputy-SpesBer.  Not  only  thet:
 even  wiid  life  can  be  discussed!

 Shr!  B2ghnbir  Sahai:  Yes;  wild
 life  also.  I  have  no  grievance  that
 all  these  subjects  have  been  discus
 sad  under  this  Plan  but  my  only
 grievance  is  that  such  an  important
 subject  as  Community  Projects  has
 not  received  any  attention  from  this
 House.  We  know  that  the  second
 Five  Year  Plan  is  before  this  House
 since  a  long  time,  and  a  number  of
 hon.  Members  have  given  us  the
 benefit  of  their  views.  We  also  know
 that  whenever  the  Prime  Minister
 gets  a  chance  to  address  us,  he  tells
 us  that  when  he  goes  out  to  foreign
 countries  the  people  express  their
 appreciation  about  our  second  Five
 Year  Plan.  They  want  copies  of  the
 Plan  from  him  and  the  subjects  in
 which  the  foreigners  are  most  inter-
 ested  is  the  community  projects.  So,
 my  only  grievance  is  that  this  sub-
 ject  has  not  received  due  attention.

 We  know  that  in  the  first  Five
 Year  Plan  as  much  as  Rs,  40  crores
 were  set  apart  for  these  schemes  and
 I  think  that  upto  3ist  March,  7956,
 as  much  as  Rs.  44  crores  have  been
 spent  on  community  projects.  In  the
 second  Five  Year  Plan,  we  are  told
 that  the  Planning  Commission  has
 set  apart  a  sum  of  Rs.  200  crores  for
 the  community  projects.  This  sum  is
 about  5  times  what  was  set  apart  in
 the  first  Plan.  After  seeing  the
 working  of  these  projects  for  a  pret-
 ty  long  time,  I  had  come  to  certain
 conclusions.  I  do  not  wish  to  decry
 the  work  that  has  already  been  done,
 but  I  wish  more  should  have  been
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 done  which  ts  been  left  undone,
 My  own  impression  is  that  from  what
 we  have  seen  from  the  working  of
 the  community  projects,  there  is  tow
 much  of  bureaucratisation  and  offi-
 cialisation.  I  am  prepared  to  say  that.
 most  of  the  work  has  been  done  at.
 the  instance  of  officials.

 Apart  from  this,  there  is  also  a  feel-
 ing  that  al)  these  projects  that  have
 been  spread  out  in  every  part  of  the
 country  have  not  shown  the  same
 kind  of  progress.  Many  of  th
 were  started  as  early  as  October
 ‘1952;  some  were  started  in  953  and.
 every  year  these  projects  are  spread-
 ing  But,  if  we  see’  these  projects
 and  their  working,  we  find  that
 some  of  them  have  really  done  good
 work,  others  have  shown  indifferent
 progress  and  some  are  decidedly  bad
 I  think  by  this  time  the  Planning,
 Commission  should  have  asked  the
 community  projects  administration
 to  have  categorised  these  projects  in-
 to  three  different  categories-—good,
 bad  and  indifferent—-which  has  not.
 been  done.  Until  and  unless  a  cate~
 gorisation  of  this  sort  is  done,  we  can’
 never  be  sure  that  those  projects
 which  are  in  the  bad  category  can
 come  over  to  the  good  or  indifferent
 category  of  projects.

 The  third  point  I  wish  to  urge  ir
 this  connection  is  that  commensurate
 with  the  amount  of  money  that  hes
 been  invested  in  these  projects,  our
 progress  is  to  my  mind  very  slow.
 Better  results  and  better  progress
 could  have  been  achieved.  I  think
 one  of  the  reasons  responsible  for  this
 disappointing  work  is  that  we  have
 not  been  able  to  inculcate  an  atmos-
 phere  in  favour  of  the  Plan  all  over
 the  country.  Whatever  you  may  say
 in  favour  of  the  Plan,  as  much  pub--
 licity  has  not  been  given  as  was
 necessary  to  make  this  Plan  popular.  I
 was  not  here  the  other  day  when  the
 Planning  Minister  made  his  remark-
 able  speecb,  but  I  have  fad  the
 pleasure  of  going  through  it  in  the
 proceedings.  There  I  find  that  he
 has  laid  great  stress  on  the  point  that
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 if  we  want  to  make  the  Plan  success-
 ful,  there  must  be  public  co-opera-
 tion.  I  find  that  amount  of  public
 co-operation  is  Jacking.  The  reason
 is  that  the  Plan  has  not  been  made
 popular  and  has  not  been  made  ac-
 cessible  to  everybody  and  plan-
 mindedness  has  not  been  produced  in
 the  country.

 Take  the  case  of  the  cities.  Is
 there  any  planmindedness  amongst
 the  officials,  lawyers,  businessmen,
 teachers  and  other  communities?
 Everybody  is  dismally  ignorant  about
 the  Plan.  You  have  to  create  an
 atmosphere  in  favour  of  the  Plan,
 but  that  atmosphere  is  Jacking  and
 therefore  public  co-operation  is  also
 lacking.  I  urge  that  this  point  should
 be  taken  notice  of  by  the  Planning
 Commission.  If  we  want  public  co-
 operation,  the  public  must  be  familiar
 with  the  Plan.

 Another  reason  why  we  have  not
 been  able  to  show  commensurate  pro-
 gress  in  the  community  projects  is
 that  we  have  not  got  trained  person-
 nel.  Whatever  personnel  is  there,  we
 an  characterise  it  as  trained  perscn-
 nel].  but  the  requisite  fraining  which
 is  necessary  for  this  purpose  is  lack-
 ing.  What  I  mean  by  requisite  train-
 img  is  this.  Like  so  many  other  Gov-
 ermment  departments,  cormmunity
 projects  administration  is  also  one  of
 the  departments.  Just  as  we  have
 the  revenue  department,  the  P.W.D.,
 the  excise  department  etc,  this  is
 aiso  supposed  to  be  a  routine  depart-
 ment.  In  my  humble  opinion,  so  long
 as  this  mentality  lasts,  the  community
 projects  administration  cannot  show
 wonderful  results.  Those  who  are  in
 charge  of  it,  from  the  lowest  mmng  of
 the  ladder  up  to  the  highest,  must  be
 guided  by  a  missionary  zeal,  which  is
 lacking.  They  must  be  guided  by
 motives  of  service,  which  again  is
 lacking.  Just  like  many  other  Gov-
 emnment-servants  in  the  other  depart-
 ments,  they  are  not  anxious  for  bet-
 ter  results,  better  targets  and  better
 achievements.
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 In  this  connection,  I  would  like  te
 say  that  our  present  community  pro-
 jects  administration  is  very  much  en-
 amoured  of  the  views  of  foreigners.
 Only  vezy  recentiy  we  got  a  pampb-
 let,  giving  us  the  views  of  one  M.  L.
 Wilson,  Ford  Foundation  consultant
 in  community  development.  At  page
 32,  this  great  scholar  has  something
 to  say  about  the  training  of  person-
 nel.  With  regard  to  the  Block  Deve-
 lopment  Officers  he  goes  on  to  Say:

 “They  are  not  up  to  the  mark
 in  their  understanding  and  ap-
 preciation  of  educational  psycho-
 logy,  in  their  understanding  of
 the  leaming  processes  and  cul-
 tural  changes  or  in  their  skill  of
 developing  a  programme  based
 on  this  understanding.  Neither
 do  they,  in  many  cases,  I  am  af-
 raid,  have  the  team  spirit  or  co-
 worker  attempt  in  their  rela-
 tionship  with  the  village  leve]
 worker.”
 In  another  paragraph  he  says:

 “The  block  development  work-
 ers  should  be  trained  and  taught
 to  ask  themselves:  how  do  I
 develop  the  community  program-
 me  in  such  a  way  to  bring  about
 participation  and  development  of
 peeple?  How  do  I,  as  a.villager,
 occupy  my  time  which  will  bring
 life  and  happiness  to  the  people?
 How  do  I  develop  in  the  people
 greater  and  greater  responsibility
 for  carrying  out  all  phases  of  the
 villages  programme?”,

 My  grievance  is  that  the  training
 of  personnel  is  defective  and  unlese
 and  until  we  lay  great  stress  on  the
 right  type  of  training,  these  projects
 which  have  evoked  so  much  response
 and  so  much  admiration  in  other
 countries,  cannot  be  a  very  great
 success  in  our  country.

 Another  point  in  this  connection  is
 that  from  the  working  of  these  com-
 munijfy  projects  most  of  the  persons
 who  had  any  knowledge  about  all
 these  projects  have  come  to  the  con-
 clusion  that  the  present  term  of  three
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 years,  the  life  of  these  projects  which
 has  been  fixed  as  three  years,  is  too
 inadequate.  You  cannot  show  either
 sufficient  physical  targets  or  moral
 regeneration  in  the  people  within
 three  years  The  term  of  three  years
 is  too  low.  It  should  be  increased  to
 five  years.  In  some  of  the  projects
 that  I  had  the  privilege  of  visiting  I
 found  that  the  term  is  going  to  ex-
 pire  but  not  any  worthwhile  work
 has  been  done  so  far  as  irrigation
 and  communications  are  concerned.
 What  impression  are  you  going  to
 leave  on  these  people?  You  have
 spent  something  like  Rs.  7  lakhs  or
 Rs.  8  lakhs  without  having  done  any
 tangible  work  either  with  regard  to
 irrigation  or  with  regard  to  commu-
 nications  I  firrd  that  in  the  case  of
 those  projects  which  were  started  in
 952  the  Development  Commissioners
 in  one  of  their  conferences  have  re-
 commended  that  their  term  should  be
 increased  by  one  year,  that  is,  from
 three  to  four  years.  That  recommen-
 dation  has  been  complied  with  But
 this  is  not  being  done  in  the  case  of
 those  projects  which  were  started  in
 1953,  3  can  say  from  my  own  ex-
 perience  after  having  visited  8  to  70
 projects  in  many  parts  of  the  coun-
 try  that  wherever  we  had  occasion
 to  meet  with  sensible  people  in  charge
 of  those  projects  they  were  unani-
 mously  of  the  opinion  that  three  years’
 term  should  be  extended  as  it  is  a
 very  short  time.  I  think  the  Plan-
 ning  Commission  should  have  paid
 heed  to  this  point  of  view  as  well.

 With  regard  to  the  policy  of  al-
 lotment  of  funds,  I  am  amazed  after
 having  seen  some  projects  to  find  that
 there  is  no  uniform  policy  with  re-
 gard  to  the  allotment  of  funds.  I
 had  an  occasion  to  go  to  Faridabad.
 In  Faridabad,  I  find,  as  much  as  Rs.
 53  lakhs  have  been  spent  over  that
 project  within  three  years  out  of
 which  Rs.  25  lakhs  have  been  given
 by  way  of  loans  to  cultivators  and
 farmers.  I  wish  people  in  other  parts
 of  the  country  were  also  so  fortunate-
 as  to  have  got  loans  like  the  ones
 that  have  been  distributed  in  Farida-
 bad.  I  am  prepared  to  say  that  a
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 good  deal  of  work,  so  far  as  agricul-
 tural  purposes  are  concefDded,  has
 been,  done  there;  there  are  a  lot  of
 Persian  wheels,  a  lot  of  tube  wells
 and  so  on  and  so  forth.  But  what
 about  the  other  projects?  You  have
 not  assigned  so  much  money  to  other
 projects.  We  had  only  recently  an
 opportunity  to  go  to  Etawah.  It  is
 a  very  well  known  project  in  Uttar
 Pradesh.  That  has  been  in  existence
 since  948  and  its  work  is  going  on
 smoothly.  We  were  highly  pleased
 with  what  Etawah  project  has  done,
 especially  in  the  agricultural  sphere.
 But  I  was  amazed  to  find  that  only
 as  much  as  Rs.  23  lakhs  have  been
 sanctioned  for  it  What  is  this  kind
 of  allocation?  Does  it  depend  upon
 any  set  of  rules  or  does  it  depend  up-
 on  the  whims  or  caprices  of  a  certain
 individual?  You  are  trying  to  intro-
 duce  and  to  set  up  community  pro-
 jects,  national  extension  services,
 development  blocits,  or  whatever
 name  you  may  apply  to  them,  all
 over  the  country.  But  if  you  don’t
 pursue  a  uniform  policy  with  regard
 to  the  allocation  of  funds,  there  will
 be  grievance,  there  will  be  complaints.
 I  wish  that  the  policy  with  regard  to
 the  allocation  of  funds  should  be
 made  clear.

 With  regard  to  the  administration
 of  community  projects  I  have  got  my
 own  doubts.  I  have  been  in  this
 Parliament  for  the  last  five  years.  I
 have  not  been  able  to  understand
 whether  this  Department  is  under  the
 charge  of  the  Finance  Minister  or  it
 is  under  the  charge  of  the  Planning
 and  Irrigation  Minister.

 Shri  B.  S.  Marthy:  Minister  of
 Planning.

 Shr}  Raghobtr  SahaS:  It  Is  not.  So
 far  as  questions  in  the  House  are
 concerned,  well,  the  Planning  Minis-
 ter  gives  the  replies.  But  so  far  as
 administration  is  concerned,  the
 Finance  Minister  is  responsible.  This
 is  my  idea.  I  may  be  right  or  I  may
 be  wrong.  I  wish  that  such  an  im-
 portant  function,  on  the  success  of
 which  depends  the  life  and  death  of



 6883  Resolution  re

 Shri  Raghbublr  Sahai}
 this  country,  should  be  placed  under
 the  charge  of  one  single  individual
 Minister  who  should  be  solely  res-
 ponsible  for  that.  There  is  apn  idea
 that  the  conznunity  projects  adminis-
 tration  is  something  like  the  old  Hast
 India  Company.  That  idea  should  go.
 In  order  that  every  subject  with
 regard  to  this  problem  can  be  discus-
 sed  in  Parliament,  a  Minister.  should
 be  responsible  for  it  and  my  difficul-
 ty  is  that  I  am  not  yet  able  to  see
 as  to  which  Minister  is  really  respon-
 sible  for  this  department

 \
 Lastly,  with  regard  to  the  work-

 ing  of  the  community  projects,  I  have
 come  to  the  conclusion  that  so  far  as
 cottage  industries  and  village  indus-
 tries  are  concerned,  they  have  been
 woefully  neglected,  ‘You  cannot  raise
 the  level  of  living,  the  level  of  income
 of  the  villagers,  you  cannot  solve  the
 food  problem,  you  cannot  solve  the
 unemployment  problem  al]  aver  the
 country,  especially  in  the  rural  areas,
 unless  and  until  you  give  a  fillip  to  the
 cottage  industry.  What  about  our
 weavers  who  used  to  weave  cloth?
 You  will  find  that  in  many  of  the
 projects  not  even  one  single  weaver
 could  be  seen.  I  wish  that  more  at-
 tention  should  be  paid  to  the  deve-
 lopment  of  cottage  industries.

 Sardar  Lal  Siugh  (Ferozepur-Lu-
 dhiana):  Sir,  in  the  short  time  at  my
 disposal  I  should  like  to  touch  three
 or  four  points,  namely,  land  reform,
 increased  production,  cattle  problem
 and  price  support  policy  and  natural-
 ly  I  have  to  be  very  brief  in  my  re-
 mars.

 It  is  the  unfortunate  practice  for
 many  of  the  people  to  decry  those
 who  counse]  moderation  as  reaction-
 aries.  I  may  say  that  I  am  the  son  of
 a  geasant  farmer  and  neither  I  nor
 any  of  my  blood  relations  own  more
 than  60  standard  acres  of  land,  and.
 that  also  was  once  a  waste  lend.

 80  that,  whatever  observationa  I
 weake  here,  I  do  so  in  the  interests  of
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 agricultural  development,  because  I
 have.  spent  the  best  portion  of  my
 life  in  the  development  of  agricul-
 ture.  I  may  also  mention  that  I
 yield  to  none  in  my  advocacy  of  eli-
 minating  the  parasitic  type  of  lund.
 lords,  improving  the  -lot  of  tenants
 and  removing  glaring  disparities  bet-
 ween  the  “haves  and  have-nots.”

 The  question  of  land  reforms  is
 now  in  the  forefront  But.  we  would
 do  well  in  remembering  that  we  have
 got  political  freedom,  but  not  econo-
 mic  freedom  as  yet.  Political  free-
 dom  cannot  last  for  long  without
 economic  freedom.  After  all,  what
 are  the  objectives  of  land  reforms?
 It  can  have  only  two  main  objec-
 tives:  first  “increased  production”,  in
 the  interest  of  the  country  as  a  whole,
 that  is  improving  the  economic  posi-
 tion  of  the  country  and  second,  “equi-
 table  distribution  of  profits”  as  a  mat-
 ter  of  social  justice  I  would  request
 that,  in  this  connection,  we  should
 follow  the  example  of  the  United
 Kingdom,  which  constantly  keep  in
 the  forefront  the  question  of  increased
 production.  The  U.  K.  laws  provide
 that  a  landlord  must  keep  his  land  in
 a  fit  condition  so  that  it  gives  the
 highest  yield.  If  a  landlord  fails  to
 keep  his  land  in  a  good  condition,  the
 land  can  be  taken  away  from  him
 and  given  over  to  somebody  else  in
 the  interest  of  increased  production.
 Likewise,  a  tenant  who  cannot  nor-
 mally  be  ejected  from  the  land  and
 can  appeal  against  his  eviction  to  the
 Minister  of  Agriculture  and  even  to
 still  higher  Board,  can  be  readily
 evicted  if  it  Is  found  that  his  farmlng
 does  not  come  up  to  the  prescrihed
 standard.  Likewise,  the  owner-culti-
 vator  who  is  cultivating  his  own  land,
 is  required  to  maintain  a  certain
 standard  of  farming  and  tf  he  does
 not,  the  Government  can  force  him  to
 have  an  approved  tenant.  In  other
 words,  the  U.K.  Government  insiste
 that  everybody,  concerned  with  land,
 should  so  manage  the  land  as  to  have
 the  highest  possible  return.  Al)  this
 la  in  the  interests  of  the  country.
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 ma  India  we  are,  consciously  or  un-
 consciously,  following  in  the  footsteps
 of  Russia  and  China.  In  Russia  aiso,
 they  bad  fragmented  big  holdings
 into  small  farms  to  satisfy  the  land
 less.  But  when  they  found  that
 fragmentation  resulted  in  fall  of  pro-
 duction,  or  at  least  in  the  fall  of
 marketable  surplus,  they  had  again  to
 combine  the  small  farms  into  big
 farms  which  were  called  State  Farms.
 Likewise,  in  India,  we  are  attempting
 to  break  up  big  farms  into  small
 farms  to  satisfy,  as  political  measure,
 the  greed  or  iand-hunger  of  those  who
 are  landless.  But,  at  the  same  time,
 we  are  confronted  with  the  problem
 of  “low  production"  and  “wherewil-
 thals”  or  means  for  enabling  the  smal}
 people  to  manage  their  farms  well,

 So  we  are  led  to  advocate  collective
 farming  or  co-operative  farming.

 Sir.  co-operative  farming  has  70
 doubt  caught  the  imagination  of  uur
 people.  But,  we  have  not  yet  cared  to
 ascertain  bow  far  this  bas  proved  a
 auccess  in  other  countries.  I  mention-
 ed  last  time  that  in  Russia  also,  they
 had  started  collective  farming  in  7928
 and  it  was  tried  upto  953  ie.,  for  full
 25  years.  We  have  got  data  to  show
 that  even  in  1953,  the  number  of  cattle
 was  less  by  6  million  than  in  _  pre-
 revolution  period  and  there  was  no
 increase  in  production  of  cereals  as
 well.  Wnen  Stalin  was  asked  how  it
 was  that  production  or  at  least  market-
 able  surplus  had  _  failen—this  was  tn
 928—he  actually  stated  that  the  :ea-
 son  was  fragmentation  of  holdings.
 He  said  that  the  small  farms  always
 hecome  consuming  centres  घात  not
 producing  centres.  This  Is  exactiy
 what  Stalin  said:

 “Reason  !s  chiefly  and  primarily
 the  change  in  the  structure  of  our
 agriculture  brought  about  by  the
 October  Revolution,  the  change
 from  large-scale  forming  to  that
 of  small  and  middle  peasant  farm.
 Ang.  the  number  of  peasent
 farms  having  Increased  to  about
 35  millions  as  against  about  45
 millions  previously”
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 He  said  ¢urther:
 ee  the  strength  of  large-scale

 farming,  irrespective  of  whether
 ॥  is  landlord,  kulak,  or  collective
 farming.  lies  in  the  fact  that  large
 farms  are  able  to  employ  machi-
 nery,  fertilisers,  to  increase  the
 productivity  of  labour  ard  there-
 by  quantity  of  grain  for  the
 market.  On  the  other  hand,
 the  weakness  of  all  peasant
 farming  lies  in  the  fit  that  it
 lacks  or  almost  lacie  these  oppor-
 tunities,  as  a  result,  it  is  semi-
 consuming  farming,  yielding  little
 grain  for  the  market.”
 Likewise,  a  great  German  authority,

 Schacht  who  is  considered  as_  the
 wizard  of  finance  in  intermationa)
 circles,  says  in  his  latest  book,
 “Accounts  Settled":

 “Even  before  9l4  it  was  im-
 Possible  to  feed  Germany’s  popu-
 lation  from  the  food  of  her  own
 sdil,  and  today,  the  situation  in
 that  respect  is  still  more  unfavour-
 able.  The  breaking  of  the  big
 estates  will  not  lead  to  an  increase
 in  harvest  ylelds,  but  to  a  diminu-
 tien.  Small-scale  holdings  will
 not  he  able  to  provide  the  indua-
 trial  towns  with  their  food  reaquire-
 ments  enything  ilke  as_  efficiently
 as  did  the  bigger  farms.  Distribu-
 tion  from  many  all  units  is
 more  expensive,  takes  up  more
 time  and  requires  more  labour
 power  and  in  addition,  it  imcreases
 the  danger  of  wastage  by  deterio-
 ration.  Further,  the  portion  of
 production  retained  by  a  small-
 scale  unit  for  its  own  consurnp
 tion  is  greater  than  In  the  case  of
 a  large  unit,  The  tmprovement  of
 agricultural  ‘technique  is  more
 difficult  for  the  small  farm  than
 it  is  for  the  large.”
 This  Is  the  exverience  in  Germany.
 Sir,  there  can  be  honest  difference

 of  opinion  whether  cutting  up  big
 farms  into  small  farms  will  or*will  not
 result  in  fal)  in  production.  In  cer-
 tain  circumstances,  perhaps  ft  may
 not.  But,  there  have  been  no  two
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 opinions  on  one  point,  and  that  ts,  that
 there  is  always  a  sharp  fall  in  the
 amount  of  grain  becoming  available
 for  marketing.  This  has  been  the
 universal  experience  in  every  .other
 country,  and  we  will  have  to  see
 whether  cutting  up  big  farms  into
 smal]  farms  is  really  goimg  to  benefit
 our  country  in  the  long  run.

 So  far  cooperative  ferming  is
 concerned,  I  ma}  say  that  no  sensible
 person  can  ever  be  against  the  co-
 operative  movement.  I  am  myself  a
 Great  advocate  of  co-operetion.  There
 are  certain  aspects  of  farming  in
 which  co-operation  can  give  the  best
 possible  results,  that  is,  co-operative
 marketing,  co-operative  purchase,  co:
 operative  credit,  installation  of  tube-
 wells,  etc.  I  can  mention  20  different
 items  in  agriculture  where  co-opera-
 tlon  can  give  best  possible  results
 without  the  alightest  doubt  But,  there
 are  other  aspects  where  it  may  or  may
 not  give  good  results.  So  far  as  co-
 operative  farming  (in  the  sense  that
 our  land  reform  enthusiasts  want  to
 have)  is  concerned,  I  have  great
 doubts.  I  am_  supported  in  thia  by
 the  experience  in  In‘dia  and  other  coun-
 tries.  We  have  quite  a  large  number
 of  co-operative  farms  started  in  India.
 In  this  pamphlet  of  mine  which  I
 have  published—-those  of  you  who  are
 Interested,  may  take  it  from  me—I
 Nave  given  extracts  from  tne  reports
 of  the  Planning  Commission  itself
 that  is  extracts  from  the  reports  of
 the  evaluation  officers  appointed  by
 the  Planning  Comsnisston.

 Mr.  DeputySvpeaker:  The  hon.  Mem-
 ber  sliould  address  the  Chair

 Gardzr  Lal  Singh:  There  is  one  co
 operative  farming  society  in  Vihad
 (Madhya  Pradesh)  which  has  a  big
 block  of  ३77  acres.  It  was  forest
 land  given  by  the  Government  free  of
 cost.  Ne  iese  than  Rs,  5  lakhs  were
 given  to  the  society  at  the  rate  of
 Rs,  5,000  per  member  of  which  Ra  3}
 lakhs  was  loan  and  Rs.  J:  lakhs  was
 straight  grant;  besides  concession
 In  land  revenue  and  irrigation  rates.
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 What  Is  the  result?  In  six  years  only
 ten  per  cent  of  the  area  was  reclaimed.
 ‘he  working  proved  8  miserable
 failure.  Forty-four  out  of  the  hundred
 persons  disappeared  and  the  amounts
 given  to  them  will  have  to  be  treated
 as  bad  debts.  These  are  extracts  fram
 the  official  reports.

 Then  there  fa  another  soctety  in
 Mysore.  There  again,  63  families
 were  given  762  acres  of  Government
 land.  It  is  practically  a  Government
 concern,  Tbe  S.D.O.  Is  the  President
 The  society  has  received  Rs.  0.000  as
 grant  and  subsidy  alone  No  _  land
 revenue  has  been  charged  and  tractor
 cultivation  has  been  done  free  of
 charge,  but*  the  conclusion  is  that
 there  is  lack  of  enthusiasm  for  the  co-
 operative  method.

 Likewise,  there  is  the  Gopabandhu
 jnint  co-operative  farmlng  society  in
 Orissa.  There  again.  the  results  have
 not  been  very  encouraging  in  spite  of
 the  financtal  assistance  given.

 Then  there  is  the  Sewanagar  Co-
 operative  Farming  Society  in  PEPSU.
 There  again.  no  ownership  dividend
 has  been  paid  so  far.

 There  is  one  soclety  “Uttam  Joint
 Co-operative  Society",  in  Dabra
 (Madhya  Bharat).  It  is  HNsted  as  one
 of  the  most  successful  societies  but  ft
 has  shown  a  profit  of  only  Rs.  16  per
 acre  per  year  even  though  their  stan-
 dar,j  of  farming  is  very  hlgh  and  they
 have  pad  only  Rs.  30  per  month  as
 wages  to  the  labourers  28  against
 Rs.  45  prescribed  by  Government.

 I  need  not  give  you  extracts  of  other
 co-operative  societies,  They  are  all
 given  here.  I  ask:  “can  any  national
 Government  afford  to  give  higber
 financial  assistance  than  has  been
 given  to  these  societies?”  No  Govern-
 ment.  not  even  the  Government  of  the
 USA.  can  afford  to  give  liberal  loans
 or  subsidies  or  grants  on  a  scale  as  we
 have  done  in  the  case  of  quite  a
 large  number  of  co-operative  socigties,
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 but  the  results  are  far  from  encourag-
 ing.  I  would  therefore  appeal  that  we
 go  cautiously  in  this  respect-  It  is  not
 easy,  it  will  not  be  easy  for  the  Gov-
 ernment  to  finance  millions  and
 millions  of  smal  farmers.  After
 wasting  crores  we  will  And  that  it  ia
 not  a  practicabie  proposition.  So,
 what  I  want  to  say  is  this,  that  so  far
 as  co-operative  farming  is  concerned,
 undoubtedly  we  should  encourage  ९०
 operative  ventures  but  only  in  certain
 aspects  of  farming  and  not  in  respect
 of  pooling  together  the  land,  the
 bullocks,  the  implements  etc,  because
 the  time  is  not  yet  ripe  for  this  sort
 of  co-operation.

 I  have  already  said  that  so  far  as
 landlordism  is  concerned,  I  am  deadly
 against  it  myself.  Those  days  are
 gone  when  people  could  have  large
 areas  of  land  and  live  on  the  exploita-
 tion  of  others,  but  on  the  other  band
 I  would  suggest  that  there  should  be
 no  ceiling  on  self-cultivation  of  land.

 An.  Hon.  Member:  Woy?

 Sardar  Lal  Singh:  Because  most
 People  find  that  it  is  not  a  practical
 proposition  to  cultivate  a  farm  on  a
 very  large  scale.  Those,  who  think
 otherwise,  only  betray  lack  of  practi-
 cal  knowledge  Let  them  show  to  me
 in  the  whole  of  India  where  farming
 is  being  done  on  a  too  extensive  scale
 and  it  is  a  paying  proposition.  Those
 who  know  A,  B,  C,  of  agriculture,
 understand  that  the  very  economics
 of  Indian  farming  serve  as  a  check  on
 excessive  area  of  land.  Why  not  get
 the  advice  of  those  people  who  are
 farmers  and  who  have  spent  their
 whole  lifetime  in  farming?  Why
 unnecessarily  theorise?

 Mr.  Deputy-Speaker:  The  hon.  Mem-
 be.-  should  conclude.

 Sardar  Lal  Singh:  Other  hon.  Mem-
 bers  have  been“  given  as  much  one
 hour  and  five  minutes.

 Mr.  Depaty-Speaker:  No  distinction
 between  Congress  and  others,  but  then
 he  should  conclude.
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 Sardar  Lal  Singt:  I  would  like  you
 to  visualise  the  ultimate  effect  of  the
 low  ceiling  at  30  acres  (that  has  been
 suggested)  on  the  fuiure  of  the  rural
 people  so  far  as  their  economic.  socia)
 and  educational  progress  is  concerned.
 It  has  been  estimated  that  30  acres  for
 a  family  would  not  give  more  than
 Rs.  54  per  person  per  month  which
 includes  his  own  wages,  within  which
 he  will  have  to  feed  and  clothe  him-
 self  and  meet  all  other  necessary
 expenses  or  education,  health,  matri-
 mony  etc,  that  have  to  be  met.  What
 will  be  the  resalt  of  it?  The  net
 result  of  this  will  be  that  that  section
 in  the  rural  area  which  has  any  ambi-
 tion,  to  educate  its  children,  or  to
 maintain  a  reasonably  good  standard
 of  living,  wil!  have  to  migrate  to  the
 cities.  And  in  the  villages  or  the
 rural  area,  you  will  be  left  with
 illiterate,  ignorant  class  of  people.
 After  all,  what  can  a  man  do,  so  far
 as  education  is  concerned,  if  he  is  left
 with  an  income  of  Rs.  54  per  month
 only?  This  will  result  in  social  dete-
 rioration  all  round  in  the  villages
 with  no  great  improvement  in
 any  direction.  We  have  already
 got  the  sad  spectacle  before  w—-.
 although  rural  people  form  85  pet
 cent  of  the  population  of  tudia.  tet  vo
 public  administration  they  do  not  ७४५८
 at  present  a  representation  of  even  1s
 per  cent  And  when  even  the  bighas*
 family  in  rural  area  is  left  with  un
 income  of  only  Rs.  54  per  montt)  per
 person,—-there  will  be  no  question  of
 an  opportunity  for  them,  of  any  edu
 cation,  witb  the  result.  that  in  so  far
 as  public  setvice  is  concerned,  there
 will  be  complete  domination  of  a  hani-
 ful  of  urban  people  over  the  rural
 area,

 Someone  has  asked  what  should  be
 the  celling?  Even  if  a_  ceiling  bas
 got  to  be  fixed,  we  may  take  the
 example  of  some  other  countries  like
 Germany  and  Egypt.  In  Egypt  al-
 though  tenancy  problem  is  the  acutest,
 yet  they  have  not  touched  farms  up  to
 250  acres,  In  East  Germany  also  even
 under  Communist  Influence,  farms  up
 to  200  acres  have  not  been  touched.
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 Coming  to  compensation,  this  very

 Parliament  had  readily  agreed  to  pay
 Ba.  1,750,  for  a  share  of  Rs.  500  of  the
 Imperial  Bank  of  India,i.e.  three  and
 a  half  times  the  face  value  of  the
 shares  We  have  nationalised  air
 transport,  in  which  case  also,  we  have
 paid  the  market  price.  We  have
 nationalised  life  insurance  companies
 There  again  we  are  paying  the  {ull
 market  price.  In  the  Punjab  when
 land  was  sold  by  the  Punjab  Govern
 ment,  १390  was  sold  in  the  open  auc
 tion  and  people  paid  as  much  as
 Rs.  2,000  per  acre.  Those  very  refu-
 gees  who  had  purchased  land  in  West
 Punjab  from  the  Government,  have
 come  to  East  Punjab,  and  in  gettiog
 conipensation  (Jand  allotment)  they
 have  already  undergone  heavy  cuts.
 People:  have  had  to  be  contented  with
 half  or  one-third  Qf  the  landed  pro
 gerty  they  had  in  West  Punjab.  Now
 what  is  progaseg  is  that  in  their  case
 also,  50  acres  of  land  should  be  left
 with  them  and  the  area  above  that
 should  be  taken  over,  that  also  at  a
 nominal  price.  In  fact,  PEPSU  in  ths
 respect  proposed  to  go  to  the  mast
 absurd  iimit.  The  price  suggested
 ie  only  le,  20  or  25  per  cent  of  the
 market  value.  I  ask:  is  it  fair  thot
 in  the  case  of  air  transport,  fe
 insurance,  Imperial  Bank  of  India  and
 all  others  you  should  be  prepared  to
 pay  the  full  market  price,  but  in  the
 case  of  land  it  should  be  different?
 Particularly  in  the  case  of  land  tbat
 bas  been  bought  in  the  open  marke,
 that  is  in  the  open  auction  or  and
 that  has  been  reclaimed  as  a  result  of
 bard  work  over  generations,  Ig  it
 desirable,  la  it  just,  is  it  fair  to  confis-
 cate  it  or  take  it  away  ona  ‘mere
 pittance  or  st  a  nominal  price?  =  Firsst
 of  all,  you  want  to  deprive  those  peo-
 ple  of  the  occupation  of  farming  which
 ॥  bad  enough,  and  then  you  also
 want  to  pay  them  a  ocamina)  price  for
 laad;  a

 tn  the  case  of  urban  people  you
 allow  them  to  poesess  any  amount  of
 eroperty  worth  crores  of  rupeea.
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 (Seer  Barman  in  the  Chair}
 4  .
 You  allow  them  to  earn  iakha  of
 rupees  a  mapth.  But  in  the  case  of
 village  people,  even  if  a  man  owns  60
 or  70  acres  of  land,  which  is  not  worth
 more  than  Rs.  30,000  or  Rs,  40,000,  a
 property  which  even  a  babu  in
 the  city,  possesses  you  wish  to  deprive
 him  of  his  jand  above  30  acres.  The
 reason  put  forward  ia  that  the  land  Is
 needed  by  the  landless.  One  may  ask
 are  not  the  factory  workers  keen  to
 possess  the  factory?  Do  the  tenanta
 living  in  cities  not  want  to  possess
 the  houses  in  which  they  Hve?  If  Govw-
 ernment  are  keen  to  take  over  thla
 land,  it  is  only  fair  that  market  price
 ought  to  be  paid,  if  the  landless
 People  have  not  got  money,  let  Gov-
 ernment  purchase  the  land  on  their
 bebalf,  and  recover  the  price  from
 these  people  in  the  course  of  twenty
 years,  90  that  it  may  not  be  hard  for
 them  to  pay  for  Jand.

 Certain  sections  which  happen  to  be
 in  political  power,  think  they  will  be
 able  to  enforce  the  Jand  reforms.  I
 must  warn  Government  that  it.  will
 generate  a  class  war,  of  the  worst
 kind  of  agriculturiats  versus  non-
 agricuiturists,  rural  versus  urban,  and
 so  on.  Yeu  cannot  make  _  jiavidious
 distinction  between  the  rural  and  the
 urban  people  in  the  matter  of  pras-
 perity  and  compensation.  It  is  not
 possible  to  do  so.  Sir,  If  you  permit
 me,  I  would  like  to  say  something
 about  increased  production.

 Mr,  Chatyman:  Already,  the  Devuty-
 Speaker  hag  rung  the  bel!  twice.  So,
 I  think  the  hon.  Memher  should  con-
 tlude  now.

 Sardar  Lal  Singh:  I  am  very  sorry
 that  while  other  people  had  deen
 given  as  ‘much  as  one  hour  and  ten
 mlnutes,  I  should  be  asked  to  conclude
 now.  If  you  will  allow  me  five  rmaore
 minutes,  I  shall  try  to  @niah  within
 that  time

 Dr.  Gareab  Chaséra  (Aurangebad):
 Too  long.
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 4n  Hon.  Member:  I  took  only  dfteen
 minutes

 Gardar  al  Singh:  The  question  has
 been  asked  whether  it  is  possible  to
 increase  production  by  30  per  cent.
 My  own  view  is  that  it  ls  quite  possible
 as  our  average  yield  per  acre  js  very
 low.  in  the  case  of  sugarcane,  the
 average  yield  is  300  matnds  per  acre
 although  there  are  farms  which  give
 an  yield  of  as  much  as  2,000  maunds,
 nearly  seven  times  more.  Similarly,
 in  the  case  of  wheat.  the  average  yield
 in  Punjab  is  only  10,  maunds,  while
 there  are  people  who  are  getting  as
 much  as  40  maunds.  Similariy,  {n  the
 case  of  cotton,  the  average  yield  is  2
 or  3  maunds,  whereas  some  people  are
 getting  as  much  as  20  maunds.  That
 shows  the  extent  of  scope  for  improve
 ment.  The  only  thing  that  those  in
 authority  have  got  to  recognise  is.  that
 unless  a  “price  incentive”  is  given  to
 the  farmers.  there  will  be  no  increased
 production

 Russ!a  realised  it.  when  in  ‘1953.  she
 gave  incentives  in  the  form  of  increaa
 ing  the  price  by  50  per  cent  and  reduc-
 ing  land  taxation  by  one  half.  In
 regard  to  China  also.  we  heard  Mr.
 Thapar  saySng  the  other  day  that  the
 increased  production  in  China  was
 largely  due  to  the  fact  that  their
 Government  had  _  guaranteed  the
 market  and  also  a  remunerative  price
 The  same  thing  has  been  done  in  most
 other  countries.  This  is  the  frst
 fundamental]  point  that  we  should
 bear  in  mind,  namely,  that  we  have
 got  to  give  a  remumerative  price  to
 the  farmers.

 In  fact  we  ourselves  should  not
 forget  that  it  was  only  six  or  seven
 years  back  that  we  used  to  import
 quite  a  large  quantity  of  wheat  and
 other  cerea’s  worth  hundreds  of
 ‘rores  Two  years  back,  we  were

 almost  surplus,  and  _  the  _  price
 had  gone  down  very  greatly.
 Now,  again,  there  is  shortage  because
 of  fall  In  production  which  again  {s
 malnty  due  to  heavy  fall  in  the  price
 during  last  one  or  two  years,  So.  let
 us  not  commit  that  mistake  again  but
 ensure  remcnerative  price  to  the
 Grower.

 १2  SEPTEMBER  956  Second  Five  Year  6894
 Pien

 So  far  as  increased  production  is
 concerned,  tt  is  the  sum  total  of  the
 effect  of  four  or  five  things  only,  such
 as  better  seed,  composting,  contzol  of
 pests,  better  use  of  Irrigation  and  so
 on.  Here  again,  we  can  learn  lessons
 from  other  countries  both  under  demo-
 cratic  rule  and  also  tnder  communist
 regune.  Ail  of  them  had  to  use  some
 sort  of  compulsion.  I  know,  Indians
 as  a  whole  abhor  compulsion.  But
 even  in  democratic  countries  like
 Canada,  America,  U.K,  Australia  and
 others,  they  have  got  certain  laws
 which  compel  the  farmer  to  do  certain
 things  in  the  interest  of  all.

 For  instance,  if  there  is  a  disease
 attacking  the  crops,  the  farmers  are
 forced  to  spray  theis  crops  with  in-
 sectic‘des,  in  order  to  control  the
 insect  pests,  because  these  pests  are  a
 menace  to  the  nation  as  a  whole.  L.ile-
 wise,  there  are  cormties  whieh  are
 forcing  the  cultivators  to  grow  certaio
 varieties  of  czops  only,  and  thereby,
 they  are  able  to  get  better  results.

 {n  Punjab,  we  had  a  very  happy
 experience  of  this  kind.  As  soon  as  |
 had  taken  over  as  Director  of  Agricul-
 ture,  the  first  thing  that  we  did  was
 to  introduce  certain  legislations  which
 gave  us  very  good  results.  For  in-
 stance,  in  the  very  first  vear,  we
 enforced  the  Pure  Seed  Act  in  regard
 to  Cotton  in  Ferozepur  district,
 because  our  textile  industry  wanted
 fongstaple  cotton  or  American  cotton
 at  that  time.  and  after  Partition,  India
 had  lost  territories  like  West  Punjab
 and  Sind  which  were  the  main  centres
 of  production  of  American  cotton.  in
 the  course  of  one  year,  we  were  able
 to  convert  all  the  desi  cotto  n-growing
 area,  or  at  least  95  per  cent  of  it,  into
 fongstapte  cotton-growing  area.  That
 could  not  have  been  done  but  for  this
 legislation.  Ang  this  wea  done  without
 even  a  single  case  of  prosetiutiun,  a8
 growers  felt  enthused

 Idkewise,  we  had  introduced  a  legis-
 lation  that  every  farmer  must*store  his
 manure  in  the  pit.  We  were  able  to
 get  not  less  than  24  lakhs  of  pits  dug
 without  any  cost,  within  the  course  of
 eight  months  or  so,  whereas’  othor
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 States  had  to  spend  large  funds  at  the
 rate  of  Rs.  2  per  pit  as  8  subsidy,
 which  wouitd  have  cost  us  lakhs  and
 lakhs  of  rupees,  which  we  In  Punjab,
 could  not  afford,  and  had  therefore,
 to  take  recourse  to  legislation.

 Similarly  in  the  matter  of  control
 of  insect  pests,  diseases  or  weeds,  we
 were  able  to  accomplish  a  gteat  deal
 with  the  help  of  legislations.

 So,  my  suggestion  to  the  Minister
 is  that  incressed  production  jg  posei-
 ble,  to  the  extent  of  30  per  cent,  and
 even  40  per  cent  as  is  envisaged,  but
 since  we  cannot  afford  t%  spend  so
 much  money,  Government  might
 resort  to  certain  legisiations  which
 have  proved  useful  “in  other  countries
 of  the  world,  whether  under  democra-
 tic  rule  or  communist  rile.  I  am
 certain  that  there  will  be  full  co
 operation  forthcoming  from  the  culti-
 vators.

 Mr.  Chatrmzs:  The  hon.  Member
 should  conclude  now.

 Paadit  0.  N.  Tiwary  (Saran  South):
 If  yeu  could  announce  the  priority  list
 of  speakers,  many  Members  will  not
 be  in  suspense.

 Some  Hon.  Members:  Then,  [0९
 others  will  go  away.

 G@irimati  Tarkeshwari  Sinha  (Patna
 East):  Not  a  single  lady  Member  has
 svoken  so  far.  Are  you  not  going  to
 call  even  a  single  lady  Member?

 Mr.  Chairman:  [  have  called  Shri
 Satyendra  Narayan  Sinha  now.

 Dr.  Saresh  Cbaudra:  There  are
 meny  Members  who  have  taken  part
 in  the  discussion  on  the  last  occasion.
 It  would  be  unfair  if  the  same  Mem-
 bers  are  given’  chance  again  and  again

 Mr.  Chairman:  I  have  got  no  ह 1 3
 with  me.  That  is  mv  difficulty.  I  shalt
 ek.  the  office,  if  they  could  turnish
 we  thelist.

 गोमती  जमा  मह&  ,(जिला  सोलापुर
 x  जिला  लेटो  पश्चिम)  :  वे शरम सन  महोदय,
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 कौन  Uo  care  are  इंफरमेशन  (जानकारी
 ब्राइस  करने  के  लिये)  में  चाहता  हूं  कि  मुझे
 मालूम  हो,  और  जो  लोग  वहां  पर  बैठे  हुये  हैं
 उनको  मालूम  हो,  क्वि  उनको  आज  मौका
 मिलेगा.  या  नहीं  बोलने  का,  तालक  यह  चाहें
 तो  रहें  कौर  चाहें  तो  चले  जायें  i  एक  बात
 तो  मुझे  श्लापसे  यह  कहना  है  दूसरी  बात

 बह  कहनी  है  कि  मैं  बराबर  यहां  देख  रही  हूं
 लेकिन  घाटियों  को  मौका  न्हीं  सिलता  ।
 'दरअस्ल  कंट्री  (देश)  की  ध्लैनर्स  (योजना
 बनाते  वालो  )  औरतें  हैं,  फिर  भो  उन  प्लैन्स
 को  मौका  नहीं  मिल  रहा  है  क्योंकि  यहां
 बहुमत  पुरुषों  का  है,  हम  माइताररिटो  (ग्रुप
 संख्या)  में  हैं  ।

 Mr.  Chairman:  I  shall  remember
 that  the  other  section  of  the  planners
 also  should  be  given  a  chance.

 Shri  Nand  Lal  Sharma  _  (Sikar):
 That  is  the  private  sector  of  the  plan
 ners,  not  the  publie  sector.

 Shri  Satyendra  Narayan  Sinha
 (Gaya  West):  As  my  hon,  friend  Shri
 Raghubir  Sahai  has  pointed  out.  This
 is  such  a  vast  subject  that  it  is  difficult
 for  any  speaker,  within  the  short  span
 of  time  at  his  disposal,  to  touch  every
 aspect  of  the  Plan.

 I  would  likee  to  confine  my  remarks
 *toland  reforms.  My  task  has_  been
 rendered  much  easier  by  the  fact  that
 Sardar  Lal  Singh  has  just  spoken  as
 an  expert,  who  has  had  wide  know-
 ledge  of  the  subject  over  a  period  of
 85  years  In  the  Agriculture  Depart-
 ment  itself.  He  also  claims  to  be  a
 peasant  who  {s  carrying  on  8  smal!
 farm  of  90  acres.

 The  Miinister  of  Food  and  Agrical-
 ture  (Shri  A.  P.  Jain):  But  lives  in
 Delhi.

 Shri  Satyendra  Narayan  Sinha:  His
 sons  are  managing  It.

 Sardar  Lal  Singh:  I  spend  a  few
 days  there  everv  month,
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 Shri  Satyendra  Narayan  Sinha:
 Whatever  he  has  spoken  is  entitled  to
 great  weight.  I  am  broadly  in  agree
 ment  with  what  he  has  stated  (Jnter-
 ruption).  EI  do  not  claim  the  same
 expert  knowledge  as  he  has,  but  what-
 ever  I  say  is  hased  upon  my  reading
 of  the  situation  in  the  countryside.

 Pandit  D.  N.  Tiwary:
 experience”

 Personal

 Shri  Satyeadra  Narayan  Sinha:  Per-
 sonal  experience  too.  It  is  always
 based  on  personal  experience.

 While  there  can  be  no  dispute  with
 the  general  proposition  that  there  is
 need  for  land  reforms  in  this  country,
 both  from  the  point  of  view  of  social
 needs  as  well  as  economic  needs,
 there  is  bound  to  be  very  great  differ-
 ence  of  opinion  about  the  timing  of
 those  measures.  I  am  not  against
 tmposition  of  ceillng,  which  js  one  of
 the  items  of  land  reform;  nor  do  I
 agree  with  Sardar  Lal  Singh  that  the
 ceiling,  if  at  all  Jt  has  to  be  imposed,
 should  he  as  high  as  250  acres,
 because,  as  I  understood  him,  he  con-
 tradicted  himself  by  say!Ing  that  no
 one  can  manage  a  very  large  farm.
 So  ultimately,  it  is  felt  that  the  ceiling
 has  got  to  come  down  somewhere  to
 30  to  50  acres.  Anyway  I  am  defintely
 of  this  opinion  that  if  celling  has  to
 be  imposed  at  all,  jt  should  not  be
 more  than  30  acres  in  any  case.  It
 would  depeng  upon  the  conditions  in
 the  different  States.  But  whether  it
 is  teasible  to  impose  a  ceiling  right
 now  or  not  is  the  main  question.
 Secondly,  the  question  is  whether
 celling  has  to  be  on  the  future  hold-
 ings  or  on  the  existing  holdings.  This
 sort  of  confusion  and  _  uncertainty  is
 rampant  in  the  countryside  A  great
 deal  of  uncertainty  bas  heen  created.
 In  view  of  the  fact  that  the  planners
 lay  very  great  emphas!s  upon  increas-
 ing  the  food  production  by  40  per  cent
 during  the  Second  Plan  period,  it  is
 necessary  that  this  sort  of  confusion
 and  uncertainty  must  be  removed.
 Otherwise,  it  witl  impede  the  produc-
 tion  itself.

 i2  SEPTEMBER  956  Second  Five  Year  6898
 Plan

 We  know  that  a  great  deal  of  the
 success  of  the  Plan  depends  upon  the
 success  achieved  in  the  agricultural
 sector.  So  no  great  argument  is  need
 ed  for  the  proposition  that  I  am  lay
 ing  before  this  House,  that  it  is  impe-
 rative  for  this  country  to  remove  this
 uncertainty  ang  declare  a  comprehen-
 sive  firm  land  policy  right  now,
 whether  tbfs  land  ceiling  is  going  to
 be  imposed  today  or  after  the  Second
 Plan  when  we  have  achieved  the  tar-
 get  of  40  per  cent  increase  in  food
 production.

 The  Planning  Commission  haz  stat-
 ed  that  only  8५९  States  have  thought
 of  imposing  a  ceiling  on  the  existing
 holdings,  whereas  fourteen  States  are
 thinking  in  terms  of  a  ceiling  on  future
 holdings.  There  is  no  difficulty  at  all
 in  imposing  a  ceiling  right  now  on
 future  holdings,  but  there  is  con-
 siderable  difficulty,  as  envisaged  by

 _the  Planning  Commission  itself,  in
 imposing  a  ceiling  on  the  existing
 holdings.  A  great  deal  of  prelimina-
 ties  has  to  he  gone  through.  We  do
 not  have  enovgh  statistics  to  show
 what  would  be  the  surplus  land
 available  to  settle  the  landless  workers
 or  labourers,  and  how  many  people
 are  actually  to  be  settled  on  land.

 Those  people  who  have  got  unecono-
 mic  holdings  or  less  than  the  basic
 holdings  have  also  to  be  provided  with
 enough  land.  It  has  to  be  ascertained
 as  to  how  many  people  are  actually
 going  to  be  settled  on  this  land.  But
 no  such  statistics  are  available  yet.
 According  to  the  Summary  of  the
 Second  Five  Year  Plan,  page  75:

 “The  practical  application  of
 the  concept  of  family  holding  is
 not  without  its  difficulties  and  it
 may  be  of  value  to  States,  if  a
 small  group  of  experts,  with  prac
 tical  experience  of  settlement  and
 revenue  work,  could  study  the
 subject  further.

 “Where  the  ceiling  applies  to
 the  holdings  of  families,  the  State
 may  determine  the  basis  on  *which
 the  size  of  the  family  should  be
 allowed  for  in  the  application  of
 the  ceiling”.
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 EShri  Satyendra  Narayan  Sinhs)
 So  these  preliminaries  have  to  be

 settled.  They  have  not  been  gode
 tbrough  yet.  As  I  have  already  point-
 ed  out,  no  detailed  survey  has  been
 carried  out  in  the  countryside  and
 still  we  are  thinking  of  imposing  a
 ceiling,  The  quantum  of  ceiling  has
 not  been  fixed  yet.  The  result  ja  that
 uncertainty  hangs  over  the  head  of
 eves  the  small  farmers  bolding  30  or
 4S  acres  They  have  their  own  ex-
 perience  with  respect  to  zamindari
 abolition.  It  was  announced  that  2a-
 mindaries  with  an  annual  income  of
 Rs.  50,000  and  over  would  be  aboli-
 shed  first  But  at  the  next  stroke  of
 pen,  we  abolished  zamindaries  enti-
 rely  in  the  States.  The  result  is  that
 they  also  have  become  apprehensive.
 Today  the  Government  are  announc-
 ing  that  the  limit  of  holding  would
 be  30  acres;  tomorrow:  they  may  come
 forward  and  reduce  the  ४४2९  of  the
 holding  stil]  leas.

 This  sort  of  uncertainty  must  Zo.
 if  you  are  really  keen  on  stepping  up
 production,  you  have  got  to  come  out
 with  a  firm  policy.  Secondly,  there
 should  be  a  uniform  policy.  Gowvern-
 ment  must  see  to  it  that  that  policy
 is  followed  by  every  State.  It  does
 not  look  nice  that  in  a  particular
 State,  there  should  be  people  holding
 30  acres  and  in  the  neigbbouring  State,
 the  people  should  be  bolding  200  or
 1,000:  acres.  It  does  not  make  sense;
 nor  does  it  in  any  sense  canstitute
 social  justice.

 So,  I  strongly  plead  with  the  Gov-
 emment  that  they  must  announce
 their  policy  G@rmly  and  boldly.  Se-
 condly,  they  must  see  to  it  that  there
 is  a  uniform  policy  followed  by  all
 States,  not  the  haphazard,  lopsided
 manner  in  which  the  policy  is  being
 followed.

 I  quite  appreciate  the  intentions  of
 same  hon,  friends  who  criticise  the
 tardiness  or  the  half-hearted  manner
 in  which  land  reforms  are  being  in-
 troduced.  But  in  the  very  nature  of
 things.  there  are  certain  inherent  diff-
 culties.  *  They  cannot  be  got  over  so
 soon.  We  have  gotto  sea  It  ia  an-
 other  thing  when  we  talk  of  redistri-
 bution  of  land.  They  want  that  this
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 land  legislation  should  be  immediate-
 ly  introduced  and  ceiling  should  be
 imposed  just  to  satisfy  the  political
 urge  of  redistribution  of  land  or  some
 philosophy  underlying  it.  But  these
 People  do  not  care  to  know  what
 would  be  its  effect  upon  the  country-
 side.

 On  the  one  hand,  in  the  urban  areas,
 you  are  not  imposing  any  ceiling.
 People  can  have  any  amount  of
 property  or  wealth  there,  whereas  in
 the  rural  areas,  you  are  going  to
 impose  a  ceiling,  a  strict  ceiling,  with
 the  result  that  the  richest  person
 would  get  as  much  as  Rs.  54  per
 month.  This  is  not  social  justice  by
 any  stretch  of  imagination,  in  any
 sense  of  the  term.

 Therefore,  I  strongly  plead  with  the
 Government  that  they  must  frst  see
 that  adequate  statistics  are  collected.
 They  must  see  that  preliminary  steps
 are  taken,  and  they  should  not  inte-
 fere  with  the  agriculturs]  operations
 as  long  as  the  Second  Five  Year  Plan
 tasts.  Otherwise,  there  is  a  serious
 threat  to  the  whole  arrangement,  and
 production  wil]  fall,  and  ultimately
 we  will  have  to  repent  that  we  would
 not  make  a  success  of  the  Second
 Plan.

 Reference  was  made  to  co-operative
 farming.  I  too,  along  with  my  hon.
 friend,  Sbri  Raghubir  Sahai,  have  been
 going  round  the  countryside  and  seeing
 Community  Projects.  Wherever  I  have
 gone,  I  have  tried  to  find  out  whether
 co-operative  farming  has  been  intro-
 duced  in  any  of  the  Community  Pro-
 jects  or  NES  blocks,  or  whether  people
 have  really  understood  the  conception
 of  co-operative  farming  or  not.  I  do
 not  know  whether  they  are  averse  or
 temperarentally  hostile  to  it,  but  at
 any  rate,  the  principle  of  co-operative
 farming  has  not  been  preached  before
 them.  They  do  not  know  the  _  real
 conception  of  it.  I  aubmit  that  the
 whole  approach  of  Government  is  in  a
 departmental,  compartmentalised  man-
 ner.

 Por  instance,  when  I  visited  the
 Faridabad  Community  Project  tre,
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 I  found  that  consolidation  of  holdings
 had  taken  place.  But  thia  consolida-
 tion  had  only  benefited  the  big  land-
 holders,  not  the  smail  farmers,  whose
 lands  continue  to  be  scattered  and
 dispersed  over  a  large  area;  they  are
 not  getting  any  benefit  from  whatever
 facilities  Government  are  providing.
 From  the  very  nature  of  things,  Gov-
 ernment  cannot  provide  facilities  be-
 cause  these  areas  are  not  in  a  com-
 pact  block;  they  are  dispersed  over  a
 large  area  nor  can  they  offer  security
 to  Government  for  big  ioans  for  in-
 sulting  Persian  wheels  or  sinking  tube-
 wells  or  for  digging  wells  in  their
 fields.

 You  can  see  that  the  consolidation
 proceedings  that  are  going  on  are  also
 for  the  benefit  of  the  3878९  farmers.
 They  have  not  thought  of  bringing
 the  small  farmers  together  in  one  btcck
 as  they  are  trying  to  ccnsolidate  the  big
 farmers  in  one  block  or  area,
 They  should  also  have  thought
 of  bringing  the  small  farmers  at
 one  place  so  that  they  can  have
 co-operative  farming  introduced  and
 with  sufficient  protection  and  in-
 centives  offered  to  them  they  could
 have  pooled  their  resources  and  put
 their  lands  together  and  form  them-
 selves  into  a  co-operative  society  for
 carrying  on  their  farning.  This  un-
 imaginative  approach  is  there  in  the
 execution  of  the  Plan,

 Punjab  has  completed  the  Consoli-
 dation  proceedings  and  U.P.  has  just
 taken  it  up  But  officers  who  are
 charged  with  the  agricultural  opera-
 tions  or  are  in  charge  of  the  Commu-
 nity  Projects  say  that  they  have  noth-
 ing  to  do  with  this  and  that  it  isthe
 work  of  the  revenue  establishment,
 and  that  they  cannot  ask  the  revenue
 officers  to  do  that.  Therefore,  I
 strongly  fee]  that  there  is  a  necessity
 for  setting  up  a  special  board  consist-
 ing  of  the  concerned  Ministries  or  the
 concerned  Ministers  with  some  non-
 officials  on  it,  so  that  the  Revenue
 Department,  the  Agricultural  Depart-
 ment,  the  Irrigation  Department  and
 others  do  not  function  in  their  own
 manners  pulling  in  different  directions
 but  function  in  a  co-ordinated  and
 coustructive  manner.  The  Chief  Min-
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 ister  should  be  at  the  head  so  that
 whatever  policy  or  programme  is  laid
 down  by  the  Planning  Commission  can
 be  followed  and  implemented  in  a  co-
 ordinated  manner.

 Therefore  my  own  feeling  is  that  the
 Government  should  take  care  to  allay
 the  apprehensions  of  the  people  with
 regard  to  the  land  poticy.  Secondly,
 they  must  see  that  a  co-ordinated  ap-
 proach  is  made  in  respect  of  the  im-
 plementation  of  the  land  pdlicy.

 With  respect  to  compensation,  my
 friend  Sardar  Lal  Siogh  has  already
 spoken  and  i  also  strongly  feel  that
 even  from  the  point  of  view  of  socia]
 justice  the  treatment  that  is  being
 meted  out  to  the  farmers,  is  not  fair.
 It  is  all  very  wel]  to  say  that  in  res-
 pect  of  those  lands  which  were  had  as
 a  matter  of  dakhshish  or  grants  or
 jager,  it  need  not  be  equitable  compen-
 sation  and  market  value  need  not  be
 given.  But,  in  respect  of  those  landa
 which  represent  the  life-savings  of
 a  particular  individua)]  or  individuals,
 if  you  are  not  going  to  pay  them
 equitable  compensation,  it  means
 complete  expropriation,  which  is  not
 the  spirit  of  the  Constitution.  We
 have  nowhere  stated  that  we  should
 acquire  property  without  paying
 adequate  compensation.  Moreever,  in
 the  case  of  other  property,  in  other
 sectors  of  life,  we  have  been  paying
 adequate  compensation.

 Most  of  our  people  living  in  the
 countryside  fee]  that  the  approach  re-
 presents  an  urban  bias  and  the  rural
 people  who  are  not  organised,  who  are
 not  articujate  and  who  cannot  make
 their  voices  heard  are  not  treated
 fairly  and  equitably  and  are
 not  being  given  a  square  deal.
 Therefore,  it  is  necessary  for  us
 to  think  of  this  point  so  that  the  jarge
 mass  of  the  people  who  are  in  the
 countryside,  who  form  the  bulk  of  the
 population  of  the  country,  whom
 you  want  to  enthuse,  whose  co-opera-~
 tion  you  are  seeking,  50000  not  re-
 main  sullen  and  indifferent  and  should
 not  go  with  a  feeling  that  they  have
 not  been  justly  treated,  that  they  have
 not  been  given  a  fair  deal  This  sort
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 [Shri  Satyendra  Narayan  Sinha]
 of  feeling  must  go.  Government  ought
 to  do  all  they  can  to  remove  this.  Un-
 less  you  enthuse  them,  and  you  get
 their  co-operation  and  you  can  really
 make  them  happy  and  welcome  this
 Plan,  you  cannot  make  them  put  their
 shoulders  to  the  wheel  to  make  this
 Plan  a  success.

 Mr.  Chairman:  The  hon.  Finance
 Minister.

 Shrimati  Tarkeshwari  Sinha:  Not  a
 single  lady  has  been  called.  There
 should  be  proportion  of  time  allotted
 to  lady  Members.

 Mr.  Coaicman:  I  have  noted  down
 the  names  of  Jady  Members  who  want
 to  speak.

 Shrimat!  Tarbeshwari  Sinha;  ]  want
 to  speak  before  the  Fimance  Minister
 and  not  after  him.  What  is  the  use  of
 speaking  afterwards?

 Mr.  Caa2irman:  I  remember  the  hon.
 Member  has  aiready  spoken  on  the
 last  occasion.

 Shrfmati  Tarkeshwari  Sinha:  Only  8
 chapters  were  discussed  then  We
 want  to  speak  onthe  whole  Plan  now.

 Mr.  Casirman:  That  the  Deputy-
 Speaker  will  come  and  decide.

 The  Minister  of  Finance  and  Iron
 and  Steel  (Shri  ¥.  T.  Grishname-
 charl):  Mr.  Chairman,  Sir,  my  pre-
 decessor  intervened  in  the  debate  on
 Planning  towards  the  end  of  the  last
 Session.  In  fact,  I  should  not  have
 intervened  at  all  but  for  certain  cit-
 cumstances  arising  since  then.  More
 than  33  months  have  passed  and  the
 Pian  has  been  discussed  at  greatez
 length  in  several  parts  of  the  country,
 Certain  new  indicators  in  regard  to
 the  economic  situation  have  shown
 their  heads  and  last  but  not  least,  in
 tact,  the  most  important  provocation
 tor  me  to  speak  today  happens  to  be
 some  of  the  comments  that  7९)  from
 the  hon.  Members  in  this  House  in  re-
 gard  to  the  economic  -डू9009.  of  Plani~
 tng
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 It  would  be  somewhat  unfair  to
 single  out  a  few  names  from  among
 the  galaxy  of  brilliant  and  distingui-
 shed  speakers  that  participated  in  the
 discussion  on  planning  these  days.
 None  the  less,  since  I  have  to  fasten
 my  remarks  on  some  of  the  speeches
 made,  I  should  make  a  reference  at
 the  outset  to  three  hon.  Members  who
 represented  three  totally  different
 points  of  view.  It  is  my  misfortune
 that  I  do  not  have  their  ears  here  as
 they  are  not  present,

 The  first  to  speak  was  the  respected
 leader  in  the  country,  Acharya  Kri-
 paiani.  The  next  important  speaker
 on  the  Opposition  was  a  businessman
 and  a  banker,  Shri  Tulsidas  K:Jachand.
 The  third  one  was  a_  very  incisive
 critic  of  the  Government,  Shrimati
 Renu  Chakravartty.

 If  really  we  piece  together  or  at-
 tempt  to  piece  together  the  arguments
 put  forward  by  these  three  distingui-
 shed  speakers,  I  think,  the  answer,  so
 far  as  Government  is  concerned  la
 quite  easy.  But,  it  is  not  my  intention
 to  perform  a  polemical  trick  and  aay,
 ‘Well,  I  am  right  because  all  these  pev-
 ple,  each  one  is_  contradicting  the
 other’.  But  my  attempt  is  to  carry
 the  bulk  of  the  people  with  us  in  this
 great  adventure  which  we  have  em-
 barked  upon.  Because  this  adventure
 is  not  just  confined  to  5  years;  it  is
 something  that  we  hope  will  go  on  for
 some  time  to  come;  not  one  five  years,
 not  two  five  years,  not  three  five  years,
 but  until  such  time  as  we  feel  that
 the  economic  forces  have  been  so  mase
 tered  and  so  regulated  that  there  is  no
 longer  any  need  for  us  fo  undertake
 positive  planning  but  only  to  keep  the
 regulative  mechanisms  alive.  Whe-
 ther  that  contingency  wil)  ever  come
 to  pags,  it  lies  in  the  laps  of  Gods.
 But  since  it  is  our  duty,  as  the  people
 who  are  luckily  or  unluckily~—I  should
 say  luckily~-just  at  the  beginning  of  a
 great  future  for  this  country,  we  can-
 not  afford  to  take  things  for  granted
 or  lightly  pass  criticisme  which  can
 easily  be  so  treated  merely  because  of
 the  content  of  those  criticlsms  but
 take  them  very  seriously  and  providy
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 an  effective  answer  so  that  the  oeonle
 in  the  country  might  feel  -that  this
 Plan  is  a  good  Plan,  that  it  is  a  Plan
 that  is  intended  for  their  benefit  and
 that  the  criticism  against  the  Plan
 is  by  and  large  something  outside  the
 mark.

 I  will  चि  take  my  friend  Shri  Tul-
 sidas  Kilachand  As  I  said,  he  should
 be.  according  to  all  canons,  known  to
 the  civilised  world  as  a  competent
 critic.  If  he  had  spoken  on  this  Plan
 when  he  first  came  to  this  House,  I
 am  perfectly  sure  he  would  have  been
 more  violently  critical  than  he  had  been
 when  he  spoke.  I  suppose  we  al)  mel-
 low  and  I  am  myself  no  exception  to
 the  rule.  (Interruption).  Four  anda
 half  years  in  this  House  takes  away
 a  good  lot  of,  maybe,  the  negative  as-
 pect  of  our  spirit.  It  is  no  wonder....

 Ap  Hon.  Member:  But  we  have  sur-
 vived  it.

 Shri  T.  T.  Krishnamachari:  We  have
 survived  because  there  is  a  sense  of
 humour  left  though  if  is  often  inap-
 propriately  expressed.

 Shri  Tulsidas  Kllachand  represents
 the  extreme  right.  But  as  he  often
 appears  to  us  dressed  in  fine,  beauti-
 ful  white  linen  clothes,  he  has  dres-
 sed  up  his  criticism  very  nicely  so
 that  he  can  appear  a  candid  critic—~
 yes,  dressed  up  in  the  nylon  clothes
 he  puts  on,  He  put  forward  an  axiom;
 perhaps  he  had  found  it  in  his  brief.
 I  would  only  repeat  what  he  said,  "so-
 cial  welfare  alone  is  the  end  of  the
 policy"—what  a  brilliant  statement
 that  is—and  that"a  socialist  or  any
 other  pattern  of  society  can  only  be
 the  means  of  achieving  this  end  and
 this  shows  to  my  mind  a  clear  con-
 fusion  on  the  part  of  the  Government
 of  means  with  ends.”

 The  Acharya  took  a  different  line
 altogether.  He  does  not  belong  to  the
 extreme  right  or  to  the  extreme  left;
 he  does  not  belong  to  the  middle
 either.  He  is  somewhere  above  a)]
 this.  His  legs  do  not  touch  the  terra
 firma.  The  Acharya,  like  a  person
 who  looks  down  upon  as  our  friends
 often  do,  lecks  down  with  scepticism
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 with  regard  to  our  bona  fides  and  in
 regard  to  our  ability  or  capacity  of  the
 Government  to  implement  this  Plan.
 Not  only  that;  he  is  sceptical  of  the
 Plan  itself.  He  is  also  sceptica)  of  the
 fact  that  the  people  desired  the  Plan,
 If  there  was  a  little  more  philosophy
 in  that  scepticism,  I  would  have  said
 that  the  Acharaya  will  reach  the  final
 stage  of  nirvana  and  his  essay  in  such
 thinking  should  be  much  appreciated.
 But  unfortunately  he  is  extremelv
 mundane.  He  started  off  saying  thst
 he  was  not  an  economist  but  a  his-
 torian.  Historians  have  the  liberty  of
 interpreting  the  history  which  econo-
 mists  often’  do  not  possess  though
 some  of  the  people  in  these  days  are
 interpreting  economics  in  their  own
 ways.  Not  being  an  economist,  what
 he  said  was  pardonable.  “The  desire
 to  identify  the  raising  of  the  national

 .income  with  the  good  of  the  masses
 is  an  absurdity  in  economics.”  He
 knew  enough  economics  to  realise  the
 absurdity  of  a  proposition  of  that
 nature.  Finally  he  ended  up  with  a
 peroration  that  he  did  not  believe  in
 private  enterprise  but  bemeans  the
 consequences  of  private  enterprise  dis-
 avpering.  The  only  consequence  of  the
 private  enterprise  disappearing  will
 according  to  him  be  that  the  means
 of  production  in  the  hands  of  private
 enterprise.  will  pass  into  the  hands  of
 Govemment,  and  Government,  along
 with  political  power  may  get  econo-
 mic  power.  He  foresaw  the  evolution
 of  a  new  form  of  tyranny.  The  only
 silverlining  in  the  horizon  was  that
 he  appreciated  the  bona  fides  of  our
 leader.  Can  we  answer  those  points
 raised  by  him?  I  must  say  I  am  singu-
 Jarly  incapable  of  answering  the  points
 raised  by  him,  because  I  am  afraid  we
 are  dealing  with  economics,  we  are
 dealing  with  the  economic  life  of  the
 People.  When  I  put  great  stress  on  the
 economic  aspects  of  our  problems  my
 hon.  friends  might  say  “You  are  a
 convert  to  Marxism”.  If  that  is  con-
 version  to  Marxism,  I  agree.  I  am
 even  prepared  to  go  a  iittie  further
 of  accepting  a  partial]  sanction  of  the
 materialist  interpretation  of  history.
 Therefore,  there  is  no  common  ground
 between  me  and  the  Acharya,  I  wil
 leave  him  at  that.
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 (Shri  T.  T.  Krishnamachari]
 To  some  next  to  the  third  person.

 Shrimati  Renu  Chakravartty,  she  pit-
 ched  her  flag,  her  banner,  on  the  Plan-
 frame.  Curlosuly  enough,  the  Pian
 frame,  like  King  Charles's  head,  hes  a
 way  of  turning  up  at  odd  corners.  I
 thought  that  when  my  distinguished
 predecessor  was  speaking  on  the  Pian,
 and  he  was  competent  to  speak  on  ft
 he  had  disposed  off  this  matter.  He
 was  even  more  competent  to  speak  on
 the  Plan  frame  because  the  Plan-
 frame  was  created  with  his  knowledge
 and  consent.  He  said  the  Planframe
 was  an  attempt  at  macro-planning.  I
 thought  that  the  criticism  of  not  fol-
 lowing  the  Planframe  would  end  there,
 but  from  there  she  went  on  to  a  num-
 ber  of  facts  or  supposed  facts.  She
 said  “You  have  given  up  spending
 money  on  basic  industries,  you  have
 watered  down  the  whole  thing;  you
 have  allowed  no  room  for  the  private
 aector.”  I  agree  that  I  have  to  some
 extent  often  discussed  these  matters
 with  her  and  others.  She  knows  our
 way  of  thinking,  but  she  insists  on
 saying  that  T.  T.  Krisknamachari  has
 nothing  to  worry  about  interna)  re-
 sources.  I  did  not  sey  80,  I  do  worry.
 One  of  the  reasons  for  worry  because
 T  have  changed  my  horse  is  that  I  have
 taken  it  up  in  a  time  when  everything
 that  I  have  to  do  is  to  worry  about
 and  nothing  else.  Then  she  said  that
 we  have  not  discussed  the  T.EC.  Re-
 port  and  the  Kaldor  Report.  Finally
 she  said:  “That  is  why  ह: ह  T.  T.  हाहा
 ahnamachari,  clearly  and  with  impuni-
 ty,  has  accepted  the  position  that  di-
 rect  taxes  have  no  further  acope  of
 yielding  revenue”.  I  said  nothing  of
 the  sort.  I  still  believe  in  all  kinda
 of  taxes  which  will  yield  revenue,  All
 kinds  of  taxation  wil]  have  to  be  ex-
 plored  for  the  purpose  of  revenue.
 That,  Mr.  Chairman,  has  been  the  ma-
 jor  criticism  in  regard  to  the  plan.

 There  were  criticiamms  generally
 bordering  on  scepticism  in  regard  to
 the  Plan.  My  friend,  Shri  Sarangadhar
 Das  agpreciated  some  portion  of  the
 Plan,  but  he  nevertheless  said  many
 things  which  are  contradictory.  He
 said  that  what  we  need  is  eocialisation
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 and  not  nationalisation,  because  the
 latter  will,  according  to  him—he
 agrees  with  the  Acharya—lead  to  con-
 centration  of  economic  power  in  the
 hands  of  the  State.

 Finally  comes,  so  far  as  the  Oppo-
 sition  is  concerned,  my  hon.  friend,
 Shri  Gurupadaswamy.  Shri  Gurupa-
 daswamy  does  not  believe  in  the  abili-
 ty  of  Government  to  put  a  stop  to  the
 rise  in  prices.  He  thinks  that  we  will
 not  be  able  to  make  up  the  gap  of
 Rs.  400  crores  unless  we  accept  the
 Kaldor  Report.  That  does  not  mean
 that  I  have  rejected  the  Kaldor  Report.

 Some  hon.  Members  have  been  help-
 ful.  Shri  Mohiuddin  in  a  very  cons-
 tructive  speech  has  pointed  out  certatp
 dangers  which  we  have  to  take  into
 account,  particularly  in  regard  to  the
 provision  for  revising  the  targets  in
 regard  to  consumer  industries.

 My  hon.  friend,  Shri  Bhagwat  Jha
 Azad,  has  indicated  that  the  private
 sector  should  not  be  on  equality  with
 the  public  sector.  I  will  say  that  the
 private  sector  should  be  subordinate
 to  Government.  I  suppose  9७९  will
 agree  to.that  proposition.  The  private
 sector  should  not  have  a  grip  on  Gov-
 ernment,  and  therefore  on  the  eectar
 which  Government  controls.  He  also
 mentioned  that  foreign  investments
 should  be:  controlled.  If  foreign  in-
 vestments  should  be  controlled,
 foreign  investments  will  not  come
 im  here.  The  choice  ia  simple,  I  will
 dea]  with  that  matter,  the  question  of
 foreign  resources  and  exchange,  Pper-
 haps  a  little  Jater.

 There  are  some  other  points  made
 by  hon.  Members  in  regard  to  cer-
 tain  aspects  of  the  Plan.  I  shall  not
 reply  to  all  these  points  seriaim  I
 shall  deal  with  only  very  broadly.

 I  would  again  refer  to  the  speech
 made  by  my  predecessor  at  the  lest
 session,  which  is  a  good  starting  point.
 The  criticism  that  was  voiced  in  eome
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 quarters  was  that  in  it  we  had  no  eva-
 luation  of  the  First  Plan.  But  he  had
 indicated  in  that  speech  certain  results
 arising  out  of  the  execution  of  the
 First  Plan.  He  had  also  made  it  very
 clear  that  in  the  Plan  we  had  various
 stages  to  pass.  The  Planframe  is  the
 first  stage;  and  it  was  more  or  less
 drafted  by  a  statistical  projection  into
 the  future  We  had  a  draft  Plan
 thereafter,  and  then  a  final  Plan.  In
 fact,  between  the  Plan-frame  and  the
 Plan  of  today,  there  is  a  difference,  a
 large  difference  in  point  and  in  degree
 also,  namely,  that,  while  the  Plan
 frame  envisaged  a  total  invest-
 ment  of  Rs.  5,600  crores,  we  have
 found  that  Rs.  4800  crores  would
 be  a  safe  enough  target  for  the
 public  sector  and  that  point  was
 stressed  by  my  _  predecessor.  in
 office.  He  also  touched  this  ques-
 tion  of  resources  and  deficit  financ-
 ing  and  I  propose  to  take  this  House
 from  the  point  where  he  left.  it.

 Planning  itself  raises  a  number  of
 problems,  because,  as  my  hon.  friend,
 Shri  Mukerjee,  will  say,  we  want  a
 dynamic  plan,  Dynamism  is  neces-
 sarily  connec*ed  with  it  because
 dynamism  means  change.  What  hap-
 pens  in  an  economy  where  mutations
 occur  is  rather  difficult  to  foretell,
 except  broadly  to  indicate  the  trends.
 I  think  about  fourteen  or  fifteen  years
 back,  Professor  Julian  Huxley  wrote
 an  essay  on  planning  in  which  he
 criticised  planning  for  fixed  targets
 and  indicated  that  the  directional
 approach  is  the  better  one.  In  one
 sense  though  we  have  targets,  they
 are  there  as  bases  for  discussion.  for
 effort  and  for  making  preparations.
 The  very  fact,  that  we  are  thinking
 in  terms  of  annua?  plans,  shows  that
 we  are  prepared  to  take  into  account
 the  trends  that  develop  in  the  eco.
 nomy,  and  also  the  strains  and  stres-
 ses  that  develop,  so  that  we  can
 make  such  changes  as  are  necessary
 to  meet  them  from  time  ‘o  time.  The
 very  idea  of  annual  planning,  as  a
 revisory  measure  for  this  Five  Year
 Plan,  is  indicative  of  a_  realisation
 that  a  dynamic  plan  means  changes
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 and  that  these  changes  have  to  be
 taken  into  account  and  provided  for
 or  against,  as  the  case  may  be.

 Not  only  that,  I  would  like  to  say
 to  the  House  that  we  have  now
 reached  a  stage  in  which  we  feel  that
 we  cannot  implement  this  Plan  in
 certain  respects  without  taking  into
 account  the  carry-over  of  this  Plan
 to  the  next  stage,  that  is,  the  first
 stage  of  the  Third  Plan.  At  the  pre-
 sent  moment,  we  are,  in  a  very  mild
 way,  engaged  in  setting  targets  for
 the  Third  Plan.  When  I  was  Com-
 merce  and  Industry  Minister,  I  had
 prepared  the  first  blueprint  for  the
 targets  of  the  industrial  requirements

 industrial  materials,  industrial
 equipment,  etc.  for  the  Third  Five
 Year  Plan.  But,  if  somebody  has  to
 take  it  up  five  years  hence  and  say:
 “Well,  Mr.  Krishnamachari  was  a
 wonderful  man  and  had  gone  ahead
 but  these  people  had  just  given  a  go-
 bye  to  all  the  good  work  that  he  had
 proposed”,  I  may  flatter  myself  but  it
 will  be  completely  unreal.  It  will  be
 futile  to  take  a  view  of  things  after
 a  period  of  five  years  from  hence  and
 say  that  the  initial  estimate  is
 almost  a  Bible.  But,  we  are  doing  it
 and  I  find  that  even  within  a  period  of
 three  or  four  months,  when  I  made
 mv  first  essay,  I  have  to  get  the
 figures  changed.  That  is  both  #  chal-
 lenge  ancl  a  dilemma  of  planning  but
 the  dilemma  of  planning  {s_  the
 dilemma  of  any  type  of  development.

 The  question  as  to  whether  we  pro-
 pose  to  raise  the  consumption  stan-
 dards  or  not.  has  been  raised  not
 merely  in  this  deba‘e  but  in  other
 debates  in  connection  with  the  in-
 crease  in  excise  duty  on  cloth.  by  my
 hon.  friend.  Shri  Asoka  Mehta.  He
 posed  the  question:  do  we  propose  to
 raise  consump‘ion  standards  or  do  we
 give  higher  priority  to  investments.
 esoecistly  to  investments  for  ranid
 inclus‘rialisation?  I  am  taking  this
 point  in  a  general  way  becayse  it
 covers  the  criticisms  of  my  respected
 friend.  Acharva  Kripalani,  and  my
 friend.  Shrimati  Renu  Chakravartty
 in  some  sense  and  also  some  pojnts
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 fShzt  पु,  T.  Krishnamachari)
 touched  upon  by  Shri  Tulsidas  Kila-
 chand  in  a  negative  sort  of  way.

 The  dilemma  has  existed.  If  we
 do  not  like  the  word  ‘dilemma’,  we
 may  call  it  a  ‘matter  of  relative
 emphasis’.  Basically,  development  is
 a  function  of  capital  formation  and
 if  more  capital  formation  is  under-
 taken  in  heavy  industry,  in  capital
 goods  and  in  machinery  to  make
 machinery,  less  is  available  for
 investment  in  many  other  fields,  not
 to  speak  of  consumer  indus‘ries.  The
 object  of  planning  is  to  maximise  the
 rate  of  growth  of  the  national  output
 over  time  and  to  this  end  consump-
 tion  has,  to  some  extent  in  some
 sectors.  inevitab)y,  to  be  res‘rained,
 The  choice  is  not  absolute.  There  is
 no  question  of  reducing  consumption,
 nor  is  there  any  suggestion  that  the
 Plan  should  aim  at  this  effect.  The
 Pprovosal  is  that  progressively,  larger
 portion  of  the  national  ou‘put  should
 be  devoted  to  investments  and  a  siz-
 able  portion  of  the  total  resources
 available  for  investment  should  go
 into  the  basic  industries.  This  is
 oreclselv  the  meanine  of  what  the
 Commission  has  called:  “crossing  the
 threshoid"  and  what  an  economic
 historian  has  referred  +o  as  the  ‘take-
 off  in  economic  growth’.  The  sacrifice
 in  the  matter  of  consumption  cannot
 be  unrelated.  and  necessar‘lv  has  to
 be  adiucted,  to  the  community’s  cava-
 city  for  it.  We  start  with  a  verv  low
 ‘ving  standard  and  a  part  of  the.
 increase  in  the  national  outvut  we
 secure.  has  to  go,  in  the  first  vlace
 into  maintaining  the  ver  cavixa  living
 standards  in  a  community  where
 voouta‘ion  increases  are  wronounced.
 I  use  the  word  ‘maintaining’  advised-
 lv.  because  that  is  the  primary  consi-
 deration;  increasing  is  the  next  con-
 sideration.  We  are  indeed  providing
 for  increases  in  consumption,

 Y  would  refer  to  the  graph  facing
 page  70  of  the  Plan  which  would
 indicate  to  the  hon.  Members  what
 we  have  in  mind.  In  the  First  Plan
 period  the  national  income  increased
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 by  about  eighteen  per  cent  and  the
 per  capita  income,  by  about  eleven
 per  cent.  The  consumer  expenditure,
 per  capita,  rose  by  nine  per  cent.  in
 the  First  Plan  and  it  is  exnected  to
 mse  by  another  fourteen  per  cent.  or
 so  in  the  Second  Plan  period.  I  can-
 not,  therefore,  accept  the  statement  of
 the  respected  Acharya  that  there  has
 been  no  increase  in  the  standard  of
 living  in  any  part  of  India  or  in  the
 villages,  because  the  basic  indications
 are  that  in  practically  every  centre,
 where  there  has  been  some  activity,
 there  has  been  a  rise  in  the  s‘andard
 of  living  In  fact,  in  the  field  with
 which  I  was  specially  concerned,  I
 have  visited  villages,  towns  and
 various  other  places—-in  the  field  of
 small-scale  industries,  in  the  field  of
 handlooms,  etc,  there  has  been  a
 perceptible  rise  in  the  standards  and
 in  every  State  where  response  has
 been  quick,  reasonable  and  _  in  the
 desirable  sector,  we  have  seen
 increases  in  the  living  standards.  We
 cannot  say  that  there  has  been  no
 increase  in  the  living  standards  when
 the  large  community  that  we  have  to-
 day  sends  a  larger  number  of  children
 to  school,  when  they  have  more
 amenities.  of  which  they  are  proud,
 they  ask  for  more.  The  hon.  Mem-
 bers  may,  for  political  reasons,  deny
 these,  but  the  facts  exist  and  they
 cannot  be  obliterated,

 Consistent  with  the  investment  tar-
 gets  proposed  in  the  #lan,  and  as-
 suming  that  external  resources  will
 become  available  as  envisaged  in  the
 Plan,  the  aggregate  consumer  ex-
 penditure  by  the  end  of  the  Second
 Plan  period  wi))  be  Rs.  12,190  crores.
 I  am  repeating  what  the  respected
 Acharya  mentioned.  Out  of  8  total
 national  income  of  Rs.  13,480,  crores,
 this  level  of  aggregate  consumer  ex-
 penditure  will  be  about  forty  per  cent
 higher,  im  real  terms,  than  in  1950-53;
 in  per  capita  terms,  it  will  mean  a
 tise  in  the  consumption  standard  by
 about  28-24  per  cent.  In  fact,  if  other
 things  are  equal  and  we  are  able  to
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 geraple  with  problems  of  inftation,  the
 tempo  of  the  Plan  which.  we  think,
 would  be  generated,  will  itself  help  in
 raising  these  figures,  rather  than
 lowering  them.  But  it  is  hedged  by
 all  kinds  of  conditions.  The  incen-
 tive  element  in  the  _  prospects  of
 increased  consumption,  specially  in
 respect  of  harder  work,  cannoi  be
 xgnored  in  a  country  in  which  living
 standards  are  low.  It  is  axiomatic  that
 when  the  rate  of  investment  is  raised
 consumption  will  rise.  Sometimes
 consumption  has  a  way  of  increasing
 much  too  rapidty  and  thus  of  divert-
 ing  to  itself  resources  which  from  the
 long  run  poin:  of  view  ought  to  go
 into  investment  of  a  basic  type.  The
 question  of  arriving  at  the  correct
 oalance  within  a  given  period  bet-
 ween  investment  in  heavy  industry—
 which  matures  only  after  a  con-
 siderable  time-lag--and  investment
 in  light  industry,  which  shows  up
 quickly  in  increased  supply  of  con-
 sumer  goons,  is  easy  enough  7  the
 abstract.  but  it  is  extremely  difficult.
 .in.practice  That  explains  why  some
 peeple  think  that  we  have  attempted
 to  go  too  far  in  the  matter  of  basic
 investments  and  some  take  the  con-
 trary  view.  We  had  two  types  in  the
 House:  Shrimati  Renu  Chakravartty
 and  Shri  Tulsidas.  We  do  not  want
 to  have  an  outright  chocking  off  of
 consumption  of  goods  even  in  the
 marginal  section—I  mean  goods  and
 not  the  people—between  necessities
 and  luxuries  for  any  length  of  time.
 Regulation  of  rate  of  increase  in  con-
 sumption  primarily,  and  restrictions
 incidentally,  when  necessary,  for
 short  Periods,  is  a  compromise  which
 we  seek  to  achieve,  having  in  view
 the  needs  of  consumption,  availability
 of  capital,  the  cost  of  building  up
 necessary  transport  facilities  and  the
 Possibilities  of  acquiring  and  multi-
 plying  the  know-how  required.  The
 essence  of  the  problem  is,  of  course,
 increased  production  and  _  increased
 productivity  per  unit  of  resources.
 Tr  the  extent  we  succeed  in  this,  the
 claims  of  consumption  investment  can
 be  reconciled  and  that  is  a  matter  of
 organisation  rather  than  of  resources
 in  the  narrower  sense.
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 Having  mentioned  २०  the  House  the
 dilemma  of  development,  I  would
 like  to  indicate  some  of  our  hopes  in
 this  direction.  The  hon.  lady  Mem-
 ter  speaking  about  the  Plan-frame

 meniioned  about  the  neglect  of  heavy
 industries.  May  I  tell  her  that  the
 heavy  industries  have  not  been
 neglected.  Ir  faci,  the  nomenclature
 used  in  the  Plan-frame,  on  page  20,
 paragraph  40,  item  3:  “Heavy
 machinery  to  fabricate  iron  and  steel
 products”  is  indicative  of  an  amount
 of  confusion,  is  the  cauge  of  generat-
 ing  an  amount  of  confusion  which  is
 hard  to  dispe?,  but  in  actual]  fact.  Mr.
 Chairman,  we  are  trying,  subject  to
 our  resources  being  elastic,  ‘o  meet
 this  claim  for  investment  in  the  heavy
 industrial  field  equally,  if  not  more
 than  what  has  been  envisaged  in  the
 Plan-frame.  We  were  thinking  in
 terms  of  an  investment  of  Rs.  425
 crores  jn  the  three  steel  ptants  in  the
 public  sector.  The  inves‘men:  will
 increase  by  the  order  of  Rs.  50  crores
 to  Rs.  60  crores.  In  the  field  of  heavy
 industries  it  is  not  a  mere  Rs.  50
 crorés  that  has  been  allotted  to  the
 National  Industrial  Development  Cor-
 portion,  which  Corporation,  it  is
 alleged,  is  shrouded  in  a  mystery,  bu*
 it  is  something  much  more  than  that.
 It  is  true  that  orginally  the  Pian
 allotment  was  modest.  it  is  an  allot-
 ment  of  about  Rs.  50  crores  or  there-
 abouts  and  which  had  included  an
 element  of  rehabilitation  of  the  jute
 and  textile  industries,  both  of  which
 happen  to  be  eXchange  earners  and
 one  of  which  happens  to  be  a  #rimary
 necessity  for  meeting  the  cloth  needs
 of  the  people’  But  so  far  as  heavy
 machinery  is  concerned,  before  I  left
 mv  office  as  Commerce  and  Industry
 Minister  I  had  taken  certain  projects
 to  a  stage  that,  if  we  are  going  to
 embark  on  these  proiects,  all  of  which
 are  necessary  and  था  of  which  will
 be  in  the  public  sector,  we  should
 be  needing  an  additional  investment
 of  Rs.  00  crores  during  the  Plan
 period.  But,  unfortunately  the  results
 of  that  investment  will  not  be  anva~
 rent  during  the  Plan  period.  H  I  put
 these  two  things  together,  that  gives
 you  an  additional  Rs.  60  crores.

 694
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 (Shri  T.  T.  Krishnamachari]
 We  are  8)  for  plans  in  regard  to

 oil  development  which  is  very  impor-
 tant  and  I  am  not  precisely  able  to
 say  today  what  it  will  cost.  The  oil
 exploration  itself  might  cost  us  Rs.  25
 crores  to  Rs.  30  crores,  and  if  we  suc-
 ceed  in  tapping  oil  it  will  need  much
 more.  It  is  worth  it.  But  there  is
 the  question  of  a_  possibility  of  in-
 crease  in  that  field.

 We  are  embarking  on  big  atomic
 experiments  and,  I  do  not  know,  pro-
 bably  the  cost  will  come  to  some-
 where  about  Rs.  40  crores  or  Rs.  60
 crores  during  the  Plan  period.  All
 these  things  totalled  up  will  provide
 a  figure  far  larger  than  that  indicated
 in  the  Plan-frame  and  ]  must  tell  my
 hon.  friend,  through  her  Deputy
 Leader,  that  she  should  be  a  little
 more  charitable,  even  though  she
 wants  to  pose  and  hold  up  this  Gov-
 ernment  to  ridicule,  because  there  is
 no  point  in  condemning  a  Govern-
 ment  needlessly  even  on  the  basis  of
 facts,  but  still  less  without  point  if  srou
 are  going  to  condemn  the  Govern-
 ment  on  the  basis  of  facts  which
 are  non-existent.

 Then  I  come  to  the  point  made  by
 my  hon.  friend  Shri  Mohiuddin,  the
 question  of  consumer  industries  and
 their  targets.  We  are  in  the  course
 of  revising  these  targets,  but  whan
 we  revise  target  figures  there  will
 have  to  be  a  re-revision  in  regard  to
 resources  avaijable,  in  regard  to
 transport  available,  in  regard  to
 foreign  exchange  resources  available.
 In  fact,  having  raised  the  targets  I
 have  asked  them  to  calculate  the
 foreign  exchange  content  in  the  im-
 port  of  machinery,  in  the  machinery
 that  has  to  be  erected  for  those  con-
 sumer  industries,  and  it  is  a  fact
 which  I  have  to  look  into  very  care-
 fully  because,  I  will  repeat  once
 again,  the  first  danger  that  we  see  in
 the  horizen  is  the  shortage  of  foreign
 exchange.  So  with  these  considera-
 tions  IT  am  not  in  a  position  to  say
 today  what  is  the  target  which  the
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 Planning  Ccmmission  will  ultimately
 accept  for  consumer  industries,  But
 the  revision  will  undoubtedly  be  an
 upward  revision,  it  cannot  be  a
 downward  revision,  it  may  bea
 selective  revision;  but  we  are  not
 giving  up  the  idea  of  revision  alto
 gether.

 That  takes  me  to-the  next  point,
 namely,  the  outlook  on  resources,  My
 predecessor,  speaking  in  the  last  ses-
 sion,  did  touch  upon  this  point,  very
 effectively  I  should  say.  I  would
 only  like  to  add  to  what  he  has  said
 in  relation  to  the  new  facts  that  have
 come  intc  operation  since  he  spoke
 on  the  last  occasion.  Well,  it  is  an
 accepted  fact  that  the  task  of  raising
 the  resources  required  for  the  Plan
 is  not  an  easy  one.  In  fact,  every
 foreign  critic  touches  our  soft  spot  as
 to  how  we  are  going  to  get  those
 resources.

 We  have  known  all  the  time  that
 there  will  be  conditions  occurring,
 new  ideas  coming  up,  certain  adjust-  ,
 ments  in  the  Plan  and  certain  gaps
 in  the  Pian,  rise  in  the  cost  both  of
 material  as  well  as  civil  engineering,
 which  will  affect  the  target.  It  makes
 out,  when  reading  2४)  the  various
 figures,  to  the  foreigner  as  something
 even  worse  than  what  was  first
 envisaged  in  the  Plan,  as  something
 far  beyond  our  resources.

 Therefore,  to  take  a_  pessimistic
 view,  so  far  as  our  resources  are  con-

 “cerned,  will  not  be  altogether  wrong.
 But,  at  the  same  time,  thére  are  cer-
 tain  factors  which  are  indicative  of
 some  hope  in  the  situation.  I  would
 mention  a  few,  but  I  hope  my  hon.
 friends  wiil  not  throw  it  back  on  me
 and  say:  “You  said  something  else
 sometime  back”.  During  the  current
 year  fresh  taxation,  so  far  as  Centre
 is  concerned,  has  been  imposed  which
 would  yield  about  a  little  over  Rs.  50
 crores  this  year  and  which  wil)  in  a
 full  year  equal  to  Rs.  65  crores,  as-
 suming  the  rates  are  kept  level,  and
 about  Rs,  5  crores  from  the  States.
 That  gives  you,  for  four  years  (Rs.  65
 crores  plus  Rs.  5  crores—Rs.  80



 6977  Résolution  re

 crores  multiplied  by  4—Rs.  320
 crores)  Rs.  320  crores.  If  you  add
 Rs.  65  crores  for  this  year  it  will  give
 you  Rs,  385  crores.  The  Plan  has
 provided  Rs.  450  crores  as  the  target
 for  taxation  for  both  the  Centra]  and
 the  S‘ate  Governments,  and  that  is
 just  the  beginning.  With  economies
 buoyant  and  the  levels  of  production
 rising,  there  should  be  an  improve-
 ment  in  the  resources  position.  The
 economists  have  pointed  out,  parti-
 cularly,  Mr.  Arthur  Lewis,  that  one
 cannot:  run  a  welfare  State  on  the
 basis  of  public  revenues  amounting
 to  a  mere  seven  per  cent.  or  more  or
 thereabouts  of  the  total  income.  I  cer-
 tainly  and  Members  on  this  side  arc
 not  prepared  to  accept  that  our  goa)
 Is  that  of  a  purely  welfare  Sta‘e.
 The  resources  have  to  be  raised  very
 carefully,  when  we  are  thinking  of
 something  which  is  above  a  welfare
 State.  That  is  what  I  would  like  to
 teil  my  friend  Shri  Tulsidas.  We  are
 not  thinking  in  terms  of  a  welfare
 State;  we  are  thinking  of  a  State  in
 which  the  content  of  welfare  will  be
 something  which  could  he  translated
 in  real  terms  for  the  people,  where
 the  people  will  feel  that  it  is  not
 somebody  who  is  creating  a  welfare
 State  but  that  the  people  are  creating
 a  welfare  State  for  themselves

 5  PM.

 The  scope  for  taxation  has  by  no
 means  been  exhausted.  I  hope  peo-
 ple  will  not  treat  it  as  a  bare  factor
 although  it  must  be  recognised  that
 great  care  will  be  required  in  select-
 ing  the  right  forms  and  degrees  of
 taxation.  The  gap  envisaged  in  the
 Plan  is  about  Rs,  850  crores  out  of
 which,  as  I  said,  Rs.  450  crores  is
 expected  to  be  met  by  taxation  and
 the  other  Rs.  400  crores  will  be  left
 uncovered  As  I  have  _  said  before,
 the  steps  taken  go  to  cover  more  than
 Rs.  375  crores  or  nearly  385  crores
 out  of  the  Rs.  400  crores  You  wili
 not  condemn  me  as  being  an  incurable
 optimist  if  I  say  that  it  sliould  not
 be  diffcult  Sor  us  to  cover  the  un-
 bridged  gap  altogether  likewise.
 There  is  always  an_  increasing  need
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 for  so  raising  the  marginal  levels  of
 taxation.

 Shri  Nand  Lal  Sharma  When  wil)
 it  be  started?

 Shri  T.  T.  Krishnamachart:  With  the
 blessings  of  my  hon.  friend’s  per
 sonal  God,  my  efforts  wil]  be  in  that
 direction,  and  as  I  have  said,  this
 direction  wil]  need  careful  handling.

 Dr.  Jaisoorya:  The  total  taxation  is
 Rs.  850  crores?

 Shr]  T.  7.  Krishnamachari:  Rs.  850
 crores  is  the  figure  provided.,..
 Rs.  400  crores  has  been  left  un-
 provided  for.  I  am  taking  Rs.  .850
 crores  as  taxation,  and  I  am  looking
 for  a  few  crumbs  here  and  there
 which  will  augment  that  figure

 The  question  of  loans  and  small
 savings  can  go  far  in  providing  the  re
 sources.  The  State  loans  from  being
 a  matter  of  a  mere  Rs.  lS  crores  or
 Rs.  8  crores  in  the  past,  have  now
 shown  a  great  deal  of  resilience.  Re-
 cent  experiences  in  respect  of  the
 State  loans  which  shows  that  allot-
 ment:  have  reached  about  Rs.  68
 crores.  This  certainly  holds  8
 great  promise  for  the  future.  In  fact,
 what  has  been  allotted  to  these  States
 by  way  of  loans  in  this  respect  is
 Rs,  300  crores.  If  we  had  _  reached
 thus  a  figure  of  Rs.  68  crores  in  the
 first  year  oof  this  Plan.  I  think  there
 is  an  element  of  progress  in  al]  these
 loans:  Thus,  we  should  exceed  the
 target  so  far  as  the  States  are  con-
 cerned,  considerably.  The  record  in
 smal]  savings  has  shown  a  great  im-
 provement.  There  are,  however,
 pockets  which  arc  still  poor  in  the
 country,  but  on  the  whole,  the  scope
 for  raising  the  resources  from  this
 source  seems  to  be  larger  than  has
 been  anticipated.

 I  would  ४४९  to  mention  that  some
 of  the  facts  in  regard  to  the  collec-
 tions  of  these  State  loans  which  are
 trickling  down  and  they  aré  ex-
 tremely  encouraging.  May  I  say  in
 all  humility—if  hon.  Members  will
 forgive  me  sceferring  to  my  own
 State—that  our  experience  there  has
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 (Shri  T.  T.  Krisfnamachari}
 been  that  it  is  not  a  matter  of  loans
 from  a  few.  individuals  or  from  a
 few  people.  Undoubtedly,  the  richer
 areas  ike  Madras  and  Coim-
 batore  have  contributed  to
 an’  extent  of  more  than
 80  per  cent  of  the  loans  that  is,  about
 six  crores  have  come  out  of  those
 areas.  Of  course,  conditions  differ
 from  district  to  district  When  some
 of  the  detaiJs  came  to  me,  I  was  par-
 ticularly  pleased  to  see  that  the
 tehsil  to  which  I  belong,—  in  which
 I  have  no  interest  unfortunately  :ow—
 which  is  one  of  the  poorest  tehsils  in
 Madras,  has  contributed  Rs.  8  lakhs.  I
 canhot  recollect  that  in  my  time  there
 was  any  rich  man  there,  but  this  is
 definitely  indicative  of  the  fact  that
 what  our  people  could  do  in  the
 matter  of  contributing  to  the  Pian
 has  been  grossly  under-estimated.

 I  now  come  to  the  question  of  deft
 cit  financing.  Undoubtedly  some  re-
 liance  has  been  placed  in  the  Plan
 with  regard  to  deficit  financing.  But
 in  the  light  of  the  circumstances  that
 are  now  prevailing,  I  would  not  say
 that  it  should  be  an  absolute  reliance.
 I  am  not  going  to  tell  the  hon.  Mem
 bers  of  this  House  that  I  am  not  80-
 ing  to  see  this  Plan  through  if  I  am
 not  going  to  have  anything  to  do  with
 it,  and  that  I  wil]  see  to  it  through
 finaficing  it  by  printing  notes  in  the
 Nasik  Printing  Press  No.  I  am  not
 going  to  place  any  absolute  faith  in
 this  deficit  financing.  It  ia  really  a
 matter  of  circumstances  which  will
 dictate  how  much  deficit  financing  we
 will  undertake  Of  course,  in  an
 expanding  economy,  some  deficit  fin-
 ancing  can  be  permitted  within  limits
 because  any  increase  in  the  volume
 of  goods  and  services  which  will  be
 available  will  need  an  i  additional
 amount  of  finance.  But  this  itself  is
 a  limitation,  namely,  that  deficit  finan-
 cing  is  permissible  only  to  the  extent
 that  the  needs  of  monetary  circula-
 tion  require  it,  and  the  community
 4s  prepared  to  hold  cash  rather  than

 “spend  it.  The  yellow  signal  is  shown
 when  the  expenditure  in  the  commu-
 nity  tends  to  outrun  supplies  and
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 these  can  be  met  by  putting  curbs
 on  spending.  It  is  held  in  some  quar-
 ters  that  a  rise  in  prices  can  be  re-
 garded  as  an  inevitable  concomitant
 to  development.  If,  however,  the
 choice  were  between  stability  of  pric-
 es  with  economic  stagnation  and  some
 increases  in  prices  with  a  reason-
 able  economic  advance,  so  far  as  I  am
 concerned,  the  choice  is  clear.  I  shall
 certainly  choose  economic  advance
 with  some  dangers  even  from  deficit
 financing  rather  than  perpetuating  a
 stagnant  economy  for  all  time.  What
 has  to  be  recognised  is  that  the  Jimits
 of  deficit  fiiancing  would  be  reached
 when  the  limits  of  our  power
 to  check  prices  of  basic
 necessities  are  reached.  They  are
 coterminous.  When  we  say,  “I  can
 do  nothing  more;  I  have  exhausted
 all  the  weapons  in  my  armoury,”  the
 price  will  go  on  rising,  and  you  have
 a  perfect  right  to  say,  “Close  down
 the  Nasik  Printing  Press,  unless  it  be
 that  they  are  going  to  use  it  for  some
 other  purpose”.  Also,  through  fiscal
 and  monetary  policy  and  with  selec-
 tive  strategic  controls  it  should
 be  possible  to  keep  the  situa-
 tion  in  hand.  The-two  things  go  toge-
 ther.  I  am  a  believer  that  it  can  be
 done.

 That  takes  me  on  to  the  last  subject
 that  I  propose  to  deal  with  today.  In
 fact,  we  had  promised  to  make  a  state-
 ment  in  the  House,  I  believe,  In  rela-
 tion  to  a  question  which  was  answered
 in  regard  to  the  price  trends  and  what
 the  Government  is  going  to  do  in  that
 regard.  In  fact,  it  was  my  intention  to
 place  a  statement  on  the  Table  of  the
 House  Now,  when  speaking  on  this
 occasion  on  the  Plan,  deficit  financing,
 the  question  of  resources,  the  availabi-
 lity  of  consumer  goods,  question  of
 taxation  etc,  I  think  it  would  be  a
 good  thing  if  I  dovetailed  my,  policy
 statement  along  with  my  answer  to  the
 critics  in  regard  to  this  Plan.

 Mr.  Chairman,  the  rise  in  prices  has
 undoubtedly  caused  a  lot  of  concern
 to  the  people  and  to  those  who  are



 602  Resolution  re

 jin  positions  of  responsibility.  I  must
 say  that  it  has  caused  me  particular
 concern.  We  are  keeping  a  continuous
 watch  on  the  situation  and  all]  that  I
 am  attempting  now  is  to  make  an
 analysis  of  the  problemand  suggest
 such  remedial  measures  as  ve  could
 now  take  or  which  I  can  now  release
 without  damaging  the  potency  of  those
 measures  when  implemented.

 The  index  of  wholesale  prices  has
 risen  by  about  23  per  cent.  since  June
 3955  and  this  rise  has  been  reflected
 though  with  a  time-lag  and  to  a  lesser
 extent,  in  a  rise  in  the  working  class
 consumer  price  index.  Money  supply
 and  bank  credit,  as  the  hon.  Members
 wil]  know.  has  shown  increases  though
 the  decline  in  money  supply  during
 the  siack  season  this  year  has  been
 more  oronounced  than  is  usual].  Ano-
 ther  development  which  is  a  matter  of
 even  greater  concern  is  the  large
 balance  of  payment  deficits  that  have
 been  incurred  during  the  recent
 months,  This  aspect  of  the  present
 economic  situation,  to  my  mind,  de-
 serves  even  greater  consideration  than
 even  the  question  of  domestic  price
 situation.  The  diagnosis  of  the  fecent
 nrice  trend  in  the  economy  would  a»
 pear  broadly  to  be  as  follows:  Part  of
 the  rise  in  prices  noticesince  June,
 ‘1955,  may  be  regarded  as  acorrective
 to  the  sharp  decline  recorded  earlier.
 Hon.  Members  are  aware  that  two
 years  back  when  there  was  a
 diminution  in  the  purchasing  capa-
 city  of  the  agriculturists  as  a
 result  of  the  reduction  of  the
 Price  of  agricultural  commodities,
 undoubtedly  the  economic  indicators
 of  consumption  of  certain  manufactur-
 ed  articles  showed  not  a  decline,  b:t

 “a  disposition  to  stand  stiil.  Statistics
 in  regard  to  cloth  consumption  indi-
 cate  that  year  before  last  and  the  pre-
 vious  year,  the  per  cepite  consumption
 stood  stationary  at  about  5  yards
 But  between  Apri]  10,  954  and  June
 4,  ‘1955,  the  index  of  wholesale  prices
 had  fallen  from  404  to  341.  The  later,
 of  course,  is  an  abnormaliy  low  level
 tmd  a  reversal  of  this  trend  upto  #
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 point  should,  therefore,  be  not  un-
 welcome.  The  upward  trend  has,  how-
 ever,  persisted  over  the  last  twelve
 months  and  more,  and  the  situation,  on
 the  whole,  is  one  which  warrants  care
 tul  stock-taking  and  the  adoption  of
 measures  ty  hoid  in  check  into  the
 develon~itnt  of  undesirable  trends  in
 tne  economy.

 In  pari,  the  rise  in  prices  is  attribut-
 able  to  a  shortfall  in  the  production  of
 foodgrains.  I  wel]  remémber  that  two
 years  back—I  suppose  I  was_  then
 speaking  in  the  other  House  in  regard
 to  the  general  economic  situation—we
 took  acclaim,  and  justifiably  so,  for  an’
 increase  in  the  production  of  food
 grains  by  about  5  million  tons.  But,
 ix  1954-55,  the  production  of  food
 grains  was  2  million  tons  less  than  ih
 1953-54  and  in  1955-56  the  estimates
 available  indicate  a  further  fall  which
 may  be  in  the  region  of  about  3  million
 tons.  This  would  naturally  react  on
 prices  and,  as  is  well-known,  a  rela-
 tively  small  decline  in  foodgrains
 output  is  apt  to  result  in  a  considerable
 reduction  in  the  marketable  surplus
 and  consequently  in  a  disproportionate
 increase  in  prices.  We  will  have  to  re-
 member  one  fact  all  the  time.  What-
 ever  we  might  do,  within  a  measurable
 distance  of  time,  all  that  we  can
 achieve  wit]  be  a  margina)  surplus  in
 food  and  that  we  must  achieve.  We
 must  have  an  increase  of  40  per  cent.
 in  food  production  with  an  increase  #n
 population  occurring  al)  the  time,  with
 some  increases  in  the  standards  of  liv-
 ing  and  with  urbanisation.  This  would
 certaily  mean  that  even  if  we  achieve
 these  targets,  there  will  be  only  a
 marginal  surplus  and  not  total  surplus.
 Therefore,  ali  the  steps  I  am  indicating
 and  which  we  are  now  taking  will
 have  to  be  taken  continuously  without
 any  diminution  in  vigilance.

 The  increases  in  nationa)  output  in
 the  last  two  years  have  been  smaller
 than  over  the  first  three  years  of  the
 Plan.  On  the  other  hand  money  supply
 went  up  by  Rs.  390  crores  in  the  last
 two  years  of  the  Plan,  out  of  .whick
 Rs.  264  crores  was  in  the  Jast  year.
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 This  increase  in  money  supply  has
 been  assoviated  Mainly  with  increased
 public  expenditure  reflecting  the  high-
 er  tempo  of  developmental  activity  in
 the  public  sector.  There  has  been  a:
 increase  in  bank  credit  to  the  private
 sector,  especially  in  1955-56,  Mr,  Ban-
 sa)  looks  at  me;  that  only  indicates
 that  the  private  sector  is  having  a  fair
 deal,  may  be  not  with  the  liking  of
 many.  Thus,  incraased  spending  by
 Government  as  well  as  8  larger
 volume  of  credit  expansion  by  banks
 at  a  time  when  agricultural  production
 has  been  more  or  iess  static  may  he
 said  to  be  responsible  to  some  extent
 for  the  rising  trend  in  prices.

 ‘The  rise  in  prices  over  the  last
 twelve  months  or  so  has  been  most
 noticeable  in  the  case  of  agricultural
 commodities,  while  the  index  of  manv-
 factures  has  shown  a  comparativety
 smali  rise.  Thus,  the  uoward  move-
 ment  of  prices  has  not  been  uniform
 and  it  has  to  be  borne  in  mind  that
 in  an  ecenomy  which  is  preponderant-
 ly  agricultural,  there  are  bound  to  be
 from  time  to  time  somewhat  larger
 fluctuations  in  prices  than  one  expects
 in  highly  industrialised  economies.  The
 trend  of  world  prices  is  upward,  and
 this  in  turn  gets  reflected  in  some  of
 our  own  prices.  Speculative  holding
 of  stocks  in  anticipation  of  further
 price  rises  has  also  played  a  part  in
 raising  prices

 On  the  whole,  while  there  are  no
 clear  signs  of  the  emergence  of  a  gene-
 ral  inflationary  situation,  there  are
 vital  points  of  the  economy  which  are under  pressure  because  of  technical
 demand-and-supply  considerations  ame
 of  the  rising  tempo  of  developmenta!
 expenditure  in  the  economy,

 These  developments  have  also  to  be
 viewed  against  the  background  of  our
 foreign  exchange  position.  which  has
 deteriorated  sharply  of  late.  The  for-
 eign-arsets  of  the  Reserve  Bank  of
 India  declined  from  Rs,  748  crorea  and
 oddon  the  30th  March;  956  to  Rs,  634
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 crores  and  odd  on  the  3lst  August,
 ‘1956.  An  adverse  balance  of  payments
 over  the  year  was,  of  course,  to  be
 expected  in  consequence  of  the  large
 volume  of  imports  required  for  the
 developmental  programmes  in  the
 Plan,  notably  steel  and  capital  goods.
 Nevertheless,  the  present  rate  of  de-
 cumulation  of  foreign  exchange  re-
 serves  is  too  rapid.  The  fact  that  the
 Second  Five  Year  Plan  envisages  a
 substantially  increased  level  of  outlay
 in  the  public  sector  and  high  invest-
 ment  rates  in  the  private  sector  indi-
 cates  thathigh  priority  has  to  be  given
 Yo  the  ways  and  means  of  conserving
 and  enlarging  the  countrys  foreign
 exchange  resources.

 Some  corrective  measures  have  a\-
 ready  been  taken.  Exports  of  food-
 grains  have  been  banned  and  releases
 from  Government  stocks  have  been
 continued.  In  many  States  fair-price
 shops  have  been  opened.  The  balance
 of  payment  deficits  in  the  last  few
 months  have  tended  to  reduce  money
 supply—I  have  mentioned  about  the
 drop  in  money  supply  being  more  than
 what  is  usual  in  the  slack  season.  The
 valance  of  payment  deficits  have  tend-
 ed  to  reduce  money  supply  and  the
 Reserve  Bank  has  taken  action  to  re-
 duce  bank  advances  for  speculative
 purposes  against  paddy  and  rice.  The
 conclusion  of  agreements  with  the
 U-S.A.  for  substantia]  imports  of  food-
 grains  under  P.L.  480  and  with  Burma
 and  China  for  imports  of  fice  has
 eased  the  position  for  the  near  future.
 Foodgrain  prices  have  already  register-
 ed  a  fall  at  some  centres,  particularly
 m  the  north  It  is  hoped  that  with  the
 coming  in  of  the  new  harvest,  the  price
 trends  will  show  considerable  improve-
 ment.

 Government,  however,  do  not  2hink
 {hat  the  recent  trends  in  prices,  in
 money  supply  and  in  the  balance  of
 payments  need  in  themselves  cause
 undue  or  immediate  anxiety.  I  would
 like  to  Jay  particular  streas  on  this
 fact  that  statlstlcs  of  this  nature  often-
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 times  indicate  that  they  are  permanent
 and  that  they  show  a  definitely  per-
 manent  trend.  But,  th¢¥  are  not  so.
 In  fact,  I  do  expect  that  during  the  fal]
 of  this  year,  the  trend  would  be  a
 little  less  pronounced.  But  even,  so,
 our  resources  being  what  they  are,
 they  are  certainly  indicative  of  the  fact
 that  conservation  of  foreign  exchange
 resources  has  to  be  undertaken  from
 now  on,  These  trends  need  not  cause
 any  immediate  anxiety,  but  they  are
 indicative  of  the  sort  of  stresses  and
 strains  that  might  develop  in_  the
 course  of  the  implementation  of  the
 Plan,  They  must  not  be  allowed  to
 persist  and  should  be  prevented  to
 the  extent  possible  and  corrected  :f
 they  cannot  be  proved.  The  question  is
 not  one  of  meeting  a  temporary  ad-
 verse  turn  somehow  or  other;  it  is  one
 of  getting  on  to,  and  maintaining  in
 the  facet  of  increasing  pressures  gene-
 rated  by  the  Plan,  a  new  and  more
 stable  position  of  equilibrium

 It  is  possible  to  equate  demand  an‘)
 supply  by  slo‘wing  down  investment.
 Such  a  policy  would,  however,  ve
 contrary  to  the  expansionist  approach
 of  the  Plan.  In  fact,  it  would  be  con-
 trary  to  the  spirit  of  the  Plan.  Devc-
 lopment  is  in  the  last  analysis,  a  pro-
 cess  of  generating  new  and  cumula-
 tively  increasing  demands  and  of  find-
 ing  ways  and  means  through  moze
 effective  development  of  resources  of
 increasing  the  supplies  available  in
 the  system  to  meet  these  demands.

 (Mr.  Deputy  Speaker  in  the  Chair)
 Remedial  action  at  this  junction

 shotld  not  be  much  as  would  inhibit
 the  deeper  and  more  abiding  trends
 which  the  Plan  is  seeking  to  establish.
 4  downward  revision  of  the  Plan  has,
 therefore,  to  be  ruled  out.

 In  the  present  situation,  a  general
 fredit  squeeze  is  not  warranted.  Selec-
 tive  control  of  bank  credit  with  a  view
 to  checking  speculative  Mvestment
 has,  however,  to  continue  and  will  te
 strengthened  as  necessary  so  as  not  to
 affect  adversely  genuine  investment  in
 the  Private  sector.

 i2  SEPTEMBER  956  ‘Second  Five  Year  0926 Plan
 The  area  allotted  for  the  privete

 sector  today  is  more  or  less  intractably
 connected  with  the  production  of  con-
 sumer  goods  and,  therefore,  any  res-
 triction  which  will  inhibit  the  produc-
 tion  of  consumer  goods  is  likely  to
 deepen  the  stresses  and  strains  that
 now  appear  in  the  economy.

 In  the  fiscal  field,  the  requirements
 of  the  immediate  future  as  wel]  as  of
 the  entire  Plan  can  be  met  only  by
 well  planned  measures  of  direct  and
 indirect  taxation  to  channel  into  the
 public  exchequer  a  large  proportion  of
 the  incomes  that  are  being  generated.
 i  shall  not  deal  with  this  vexed  ques-
 tion  of  direct  and  indirect  taxes.  I
 think  ail  taxes  are  good  so  far  as  the
 Finance  Minister  is  concerned  and,
 therefore,  I  shall  not  allow  myself  to
 be  unduly  fettered  by  this  dischotomy
 of  direct  or  indirect  taxation.  If  there
 is  any  scope  for  direct  taxation,  un-
 doubtedly  we  will  tap  it.  But  indirect
 taxes  by  way  of  excises  or  sajes  taxes
 are  not  altogether  undesirable  when-
 ever  the  pressure  of  demands  on  limit-
 ed  supplies  threatens  to  open  _  out
 large  possibilities  of  windfali  profits.
 I  do  not  propose  to  elaborate  it  fur-
 ther.  Where  supplies  are  short  and  can-
 not  be  increased  quickly,  the  consi-
 mer  has  necesserily  to  pay  higher
 prices,  but  taxation  of  this  kind  divert
 at  least  a  part  of  the  resulting  profits
 to  the  public  exchequer.  likewise,  in
 such  circumstances,  large  profits  are
 made  and  it  will  be  necessary  to  de
 vise  measures  of  direct  taxation  to
 draw  these  into  the  publie  exchequer.

 Fiscal]  and  monetary  measures  will
 zo  a  long  way  but  in  themselves  they
 may  not  be  adequate.  Nor  is  it  possi-
 ble  to  reply  on  larger  imports  or  cur-
 tailment  of  exports  for  the  purpose  of
 easing  price  trends.  When  prices  are
 rising  in  the  country  to  import  goods
 sO  as  to  increase  the  supply  of  goods
 is  not  possible  in.the  present  clrcum-
 siances  because  I  cimnot  allow,  with
 the  Simited  exchange  that  wé  have  to
 use,  the  exchange  resources  for  any
 large  import  of  consumer  articles
 other  than  the  basic  articles,  namely,
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 food.  The  need  for  controlling  prices
 and  securing  a  fair  distribution  of
 available  supplies  of  basic  commod-
 ties—consumer  goods  as  wel]  as  pro-
 ducer  goods—becomes  all  the  greater
 in  this  context.  Government  do  noi
 propose  to  introduce—I  would  like  tha
 House  to  mark  what  I  say--elaborate
 physical  controls  like.  procurement  or
 a  large  scale  and  rationing,  but  stra-
 tegic  control  at  select  points,  coupled
 with  restrictions  on  movement  and
 some  form  of  controlled  distribution
 may  have  to  be  adopted.  Govern-
 ment  also  propose  to  build  ~  up
 buffer  stocks  in  foodgrains.  I  have
 already  indicated  before  the  sources
 from  which  these  supplies  are  coming
 in  the  immediate  future  and  I  shall
 certainly  give  a  high  priority  for  the
 import  of  foodgrains  even  at  the  risk
 of  banning  imports  of  other  cosmwno-
 dities.  Hon.  Members  may  feel  assur-
 ed  that  we  shall  keep  the  buffer  stock
 position  of  foodgrains  well  in  hand.

 Pandit  Thaksr  Das  Bhargava:  May
 I  seek  one  clarification?  Even  after
 getting  Rs.  80  crores  worth  of  food-
 grains  from  Burma  and  Rs.  72  crores
 worth  of  foodgrains  from  America,
 do  you  stilt  need  import  of  some
 more  foodgrains?

 Shri  T.  T,  Krtshnamachari:  The
 question  of  importing  foodgrains  has
 to  be  considered  if  we  foresee  any
 food  shortage.  Already  I  have  told
 the  hon.  Members  a  little  before  that
 we  are  asking  for  an  increase  in  the
 target  of  food  production  by  40  per
 cent.  I  am  not  quite  sure  but  there
 is  that  increase  in  consumption  that
 will  arise  both  from  the  purely  phy-
 sical  point,  namely,  the  jnumber  of
 people  who  will  have  to  consume  will
 be  more  and  certain  factors  will  em-
 anate  like  the  increase  in  income  as
 a  result  of  the  development  which
 will  increase  the  need  for  food.  So
 the  need  for  food  will  gather  mo-
 mentum,  may  be  at  the  end  of  the
 period,  if  our  hopes  really  materialise
 and  we  shall  only  be  left  with  margi-
 nal  surplus  and  the  economy  being
 what  it  is,  we  have  always  to  keep
 in  hand  a  buffer  stock,  Of  course,
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 any  time  we  can  say  that  we  do  not
 want  imports.  But  the  arrangements
 have  to  be  made  because  we  cannot
 import  food  all  of  a  sudden.  We  do
 not  have  shipping  space  and  other
 countries  may  not  be  in  a  position  to
 supply  rice.  Actually  today  it  is  what
 has  happened.  Burma,  which  had  a
 surplus  of  rice  previously  has  no  rice
 now  to  supply.  So,  we  have...

 Shrimati  Tarkeshwari  Sinha:  Burma
 is  not  supplying  to  you.  But  she  Is
 supplying  rice  to  Ceylon.

 Shri  T.  T.  Krishpamachari:  We
 have  always  to  keep  an  eye  on  the
 food  position.  The  basis  of  this  buff-
 er  stock  is  a  determination  on  the
 part  of  Government  to  regard  the
 maintenance  of  stability  in  prices  and
 of  reasonable  relationships  between
 sectional  prices  as  of  great  importance
 for  the  successful  implementation  of
 the  Plan.

 The  recent  trends  in  the  economy
 refiect,  as  I  have  stated  earlier,  an
 increased  pressure  of  demand  gen-
 erated  by  rising  incomes  consequent
 on  the  Plan.  It  is,  in  fact  the  object
 of  the  Plan  to  raise  incomes  and  _  to
 increase  demands  ail  round.  As  in-
 comes  rise  and  demand  is  stepped  up,
 production  must  rise  corresponding-
 ly.  Basically  and  over  a  period,  the
 need  is  far  increased  production.  In
 an  economy  in  which  consumption
 standards  are  low.  increased  incomes
 Tefleet  themselves  in  higher  demand
 for  necessities  of  life  such  as  food  and
 cloth.  It  js  the  prices  of  those  com-
 modities  in  particular  that  must  be
 kept  at  reasonable  levels.  Maximum
 effort  to  step  up  food  production  is
 called  for  on  considerations  of  prices
 as  well  as  of  foreign  exchange.  Tex-
 tile  production  has  also  to  be  stepped
 up  in  view  of  the  increasing  pressure
 of  domestic  demand  and  of  the  ur-
 gency  of  promoting  exports.  The
 later  aspect  is  paramount  at  this
 stage  and  for  the  period  of  the  Plan;
 and  steps  are  under  active  considera-
 tion  for  achieving  an  increase  in  the
 output  of  both  food  and  cloth.
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 At  the  same  time,  it  is  necessary  to
 bear  in  mind  that  if  the  rate  of  in-
 vestment  in  the  economy  is  ६0  be  in-~
 creased,  consumption  has  to  be  re-
 gulated.  The  Second  Five  Year  Plan
 postulates  concerted  effort  to  raise
 the  resources  required  and  to  get  the
 best  results  for  the  investments  under-
 taken.  This  object  is  to  be  pursued
 steadily  and  the  necessary  _  sacrifices
 have  to  be  made.  Current  consump
 tion  standards  can,  therefore,  be  ak
 lowed  to  rise  only  moderately."  The
 object  of  developmental  planning  is
 to  secure  the  best  results  possible
 over  a  period  and  this  cannot  be  done
 unless  a  measure  of  restraint  on  con-
 sumption  is  accepted.

 I  have  already  mentioned  that  con-
 servation  of  foreign  exchange  and
 measures  to  increase  foreign  exchange
 earings  have  to  be  given  top  priority
 throughcut  the  Plan  period.  The
 Planning  Commission  is  exanuning
 the  phasing  of  foreign  exchange  ex-
 penditures  in  connection  with  the
 import  progranunes  of  the  public
 sector.  We  would  also  equally  try  to
 see  how  can  we  phase  expenditure  in
 this  direction  in  the  private  sector.
 These  measures  should  help.  But,  the
 main  task  is  to  implement  the  Plan
 as  a  whole,  to  reduce  to  a  minimum
 non-developmental  and  non-pitan  out-
 lays,  to  persevere  in  the  effort  for
 raising  the  resources  required,  and  in
 general,  to  increase  the  effectiveness
 of  the  large  investments  that  are
 being  made  both  in  the  public  and  in
 the  private  sectors  so  as  to  increase
 outputs  all  along  the  line.

 That  brings  me  to  the  end  of  my
 story.  But  I  would  like  to  make  one
 appeal  before  I  close.  The  Plan  it~
 self  demands,  and  7  hope  it  will  get,
 the  greatest  measure  of  public  co-
 operation.  In  respect  of  the  several
 sectors  of  the  Plan  the  call  for  public
 co-operation  will  have  to  be  made
 from  time  to  time  by  leaders  and
 such  co-operation  is  both  desirable
 and  necessary  in  the  present  context
 of  events  for  we  shal]  need  ail  the
 public  co-operation  that  we  can  get
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 in  order  to  put  down  the  incipient
 signs  of  inflation.

 In  regard  to  the  price  of  the  essen-
 tial  commodities  like  food  and  cloth,
 in  the  absence  of  tota)  controls  which
 we  are  seeking  to  avoid  public  co-
 operation  in  this  sphere  is  the  only
 effective  answer  to  this  trend  of  eco-
 nomic  control  over  the  situation.  I
 am,  therefore,  asking  the  people  of
 the  country,  this  hon.  House  and  par-
 ticularly  people  of  those  sections  of
 the  country  where  these  prices  are
 rising  to  pass  on  themselves  a  self-
 denying  ordinance  and  to  restrict  the
 consumption  wherever  possible.  In
 the  face  of  speculative  activity  which
 engenders  price  increases,  refusal  on
 the  part  of  the  public  to  pay  higher
 prices  and  on  the  other  hand  wili-
 ingness  to  restrict  consumption  to  the
 minimum  is  the  effective  answer  to
 the  activities  of  the  antisocial  ele-
 ments  that  cause  such  price  increases.
 It  is  difficult  in  all  conscience  to  cur-
 tail  conswmption  of  food  artictes.
 But,  it  is  not  altogether  impossible.
 It  is  relatively  easier  for  the  public
 to  postpone  the  consumption  of  cloth.
 Given  some  more  time,  Government
 would  certainly  be  able  to  arrange
 for  the  production  of  more  cloth,
 because  cloth  production  is  not  80
 much  subject  to  the  vagaries  of  mon-
 soon  conditions  as  food  production.
 All  that  I  am  asking  the  people  to
 give  me  and  the  Government  this
 time  is  to  postpone  a  part  of  their
 consumption  of  cloth  for  the  present.
 So  far  as  food  production  is  concern-
 ed,  I  am  happy  that  my  colleague  is
 here,  I  can  assure  the  House  on  _  his
 behalf  and  mine,  and  0०  behaif  of
 the  Government  that  all  that  can  be
 done,  al]  that  man  can.do,  will  be
 done.  But,  we  cannot  altogether
 ignore  the  fact  that  agriculture  has
 always  been  in  the  past,  and  to  some
 extent  still  is,  dependent  on  the  mon-
 soon.  Until  we  take  the  Plan  to  a
 stage  further,  it  will  continue  to  be  a
 gamble  on  the  monsoon.  I  repest,
 once  again,  Mr.  Deputy-Speaker,  that
 the  success  of  the  Plan  in  the°initial
 stages  will*be  dependent  wholly  and
 entirely  on  the  amount  of  co-opera-
 tion  we  get  from  the  public  and  that
 is  all  that  I  am  asking  of  them  today
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 Sari  K.  MK.  Basu  (Diamond  Har-
 hour):  The  hon.  Finance  Minister
 said  that  they  are  going  to  open  out
 fair  price  shops  for  essential  goods
 which,  I  suppose,  include  cloth.  Only
 two  days  ago,  Shri  P.  C.  Sen,  a  Minis
 ter  in  the  West  Bengal  Government
 has  made  a  statement  that  he  has  no
 stocks  to  open  fair  price  shops  even
 before  the  Puja.

 Shri  T.  T.  Krishwamachari:  My  hon.
 colleague  knows  more  about  it.

 6eri  E.  KR.  Basu:  I  am  talking  of
 cloth,  not  food.  We  know  the  fate
 of  food.

 Shri  A.  P.  Jain;  You  are  satisfied
 with  food?

 Mr  Depaty-Spesker:  Let  us  hear  the
 answer.

 Shri  T.  T.  Krishnamachari:  lf  there
 are  no  stocks  on  hand,  naturally  cloth
 shops  cannot  be  opened,  Even  in  a
 regime  where  democratic  centralism
 prevails,  you  cannot  produce  cloth  be-
 cause  you  do  not  have  even  that  faci-
 lity  that  is  available  to  us,  namely,  to
 pray.  We  will  try  our  best  to  see  that
 movement  of  cloth  into  West  Bengal
 is  allowed  unfettered.  We  are  taking
 steps  to  see  that  it  is  encouraged  even
 to  the  detriment  of  the  movement  of
 cther  things.  But,  may  be,  when  the
 cloth  reaches  there,  the  people  would
 start  buying.  Only.  the  basis  of  my
 appeal  is  lost  so  far  as  my  hon.  friends
 are  concerned.  The  basis  of  my  appeal
 is,  if  there  is  physical  shortage,  please
 postpone  consumption.  We  shall  open
 iair  orice  shops  as  soon  as  it  is  possi-
 ble.  If  it  is  not  possible  if  we  do  not
 have  the  stocks  there  is  no  point  in
 putting  up  a  board  and  saying  a  shopis
 opened.  We  are  taking  steps  and  I  hope
 my  hon  friends  will  co-operate  ii  pub-
 ticising  this  fact  and  in  telling  the  peo..
 ple  what  the  normal  price  is  and  if
 the  dealers  ask  very  much  heyond  that
 price,  not  to  pay.  {  think  in  about  a
 week  or  less  than  a  week,  we  shall
 have  leaflets  spread  about  in  West
 Bengale  through  the  agencles  that  we
 have.  Any  offer  of  co-opefation  from
 any  voluntary  agency,  will  be  cheerful
 ty  accepted  In  regard  to  publicising
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 that  the  reasonable  prices  are  such
 and  such  and  people  should  not  pay
 anything  more.  [If  cloth  is  not  avail-
 abie,  they  should  not  buy.

 Shri  K.  K.  Bast:  I  want  to’  know/
 whether  cloth  is....

 Mr.  DeputySpesker:  That  is  al)  and
 nothing  further.

 Shri  Nand  Lal  Sharma:  is  it  sué
 gested

 Mr.  DeputySpeaker;  The  hon.  Mem-
 ber  should  reserve  the  questions  for
 some  other  time.

 S8bri  EK.  हू,  Basu:  I  want  to  know
 whether  cloth  is  available  or  not.  It
 is  a  question  of  fact.  I  do  not  want
 to  argue.

 Mr.  Deputy-Speaker:  Order.  order.
 Shri  R.  N.  S.  Deo.

 Sbr)  L.  N,  Miabra:  It  would  be  of
 much  hep  if  printed  copies  of  the
 speech  of  the  hon.  Finance  Minister
 are  circulated.

 Mr.  Deputy-Speaker:  That  would  be
 done,  I  suppose,  if  it  is  possible.

 Shri  ्,  ह;  Krishnamaehari:  I  can
 get  them  cyclostyled.  I  must  ask  the
 Lok  Sabha  Secretariat’s  help  if  it  is
 printed.  I  can  get  cyclostyled  copies
 circulated.

 Mr.  Deputy-Speaker:  Yes.
 Shri  ®.  N.  5.  Deo  (Kalahandi-Bol-

 angir):  Mr.  Deputy-Speaker,  J  pafti-
 cularly  thank  you  for  giving  me  thia
 opportunity  to  speak  today,  for.  thia
 will  be  the  last  o¢casion  on  which  J
 will  have  the  privilege  of  speaking  in
 this  august  House.

 Yesterday,  the  Deputy  Minister  of
 said  that  this  is  unique

 in  the  history  of  this  country  not  only
 because  it  has  seen  the  inauguratian
 of  the  Second  Five  Year  Plan.  but
 also  because  it  is  going  to  see  the
 enforcement  of  the  States  Reorgsni-
 sation  scheme.  The  decisiona  in  fe-
 gard  to  States  reorganisation  taken
 by  this  House  have,  undoubtedly,  been
 bold.  The  decisions  are  going  to  ful-
 fil  the  hopes  and  aspirations  of  many
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 parts  of  our  cowitry.  On  the  ap-
 pointed  date,  that  is,  ist  of  Novem
 ber.  there  wi)])  be  jubilation  and  re-
 joicing  in  many  parts  of  the  country.
 But,  on  that  day,  it  will  be  a  day  of
 mourning  in  Orissa  in  which  myself
 and  Members  of  my  group  would  be
 sharing.  As  it  is  not  possible  for  us
 to  associate  ourselves  in  this  injustice
 that  has  been  meted  out  to  Orissa  in
 the  States  reorganisation  scheme.
 under  the  mandate  of  my  party,  we
 wil)  be  ceasing  to  be  Members  of  this
 august  House  on  that  date.  There
 fore,  I  take  this  opportunity  of  ex-
 pressing,  on  behalf  of  myself  and  the
 Members  of  my  group,  our  apprecia-
 tion  and  our  gratitude  to  you,  and
 through  you:  to  the  Speaker,  to  the
 Treasury  Benches  and  to  other  hon.
 Members  of  all  sections  of  this  House,
 for  the  kindness,  sympathy  considera-
 tion  and  courtesy  that  has  been  in-
 variubly  extended  to  us  in  a  large
 measure  from  all  sides  of  the  House

 Mr.  Deputy-Speaker:  Why  this
 farewell?  There  can  be  4  longer
 association.

 Shri  R.  N.  S.  Deo:  I  thank  you  for
 the  affection  that  has  prompted  you
 to  make  that  remark  During  the
 Jast  four  years  and  four  months  that
 we  have  been  Members  of  this  House,
 if  either  any  Member  of  my  group  ०7
 myself,  in  the  discharge  of  our  pub-
 lic  duty,  had  said  anything  that  might
 have  caused  offence  to  any  Member
 of  this  House,  I‘take  this  opportunity
 to  appeal  to  them  to  forget  and  for-
 give.

 Coming  to  the  Plan,  at  the  end  of
 the  First  Five  Year  Plan,  the  nation-
 al  income  has  increased  to  Rs.  10,800
 crores  and  the  per  capite  income  has
 also  increased  to  Rs.  281,  But,  this
 increase  does  not  give  a  very  correct
 picture  of  the  conditions  prevailing
 in  this  country.  Judged  by  the  rise
 in  the  price  level],  the  increase  in  per
 capita  income  is  not  very  consider-
 able.  In  the  beginning  of  the  Second
 Five  Year  Plan,  there  are  parts  in
 this  country  in  which,  apart  from  the
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 tise  in  prices  of  essentia]  commodi-
 ties,  there  is  starvation,  mal-nutrition
 and  there  are  also  epidemics  causing
 thousands  of  deaths  in  different  parts
 of  Orissa  of  which  we  are  reading
 harrowing  tales  in  the  newspapers
 daily.

 Then,  this  total  increase  of  nation-
 al  wealth  or  per  capita  income  8)50
 does  not  give  8  correct  picture  of  the
 level  of  living  in  the  different  regions
 of  our  country.  For  example  I  might
 say  that  it  is  calculated  that  the  per
 capita  income  of  the  country  is  Rs.
 28l.  “At  the  same  time,  the  per  capita
 income  of  a  backward  and  .under-
 developed  State  like  Orissa  is  cal-
 culated  to  be  only  Rs.  75  per  year.
 So,  you  can  see  what  a  great  disparity
 there  is.  I  might  cite  in  this  connec-
 tion  the  per  capita  income  of  agri-
 cultural  labour  and  industrial  labour
 in  this  country  in  a  few  States.  In
 West  Bengal  the  per  capita  income  of
 agricultura)  labour  is  Rs.  I60,  in
 Punjab  Rs.  2l,  in  Bihar  Rs.  119,  in
 Bombay  Rs.  88,  in  Madhya  Pradesh
 Rs.  87  and  in  Orissa  only  Rs.  79  per
 annum.  The  per  capita  income  of  in-
 dustria)  Jabour  similarly  differs  very
 greatly  from  State  to  State.  While
 it  is  Rs.  268  in  West  Bengal,  Rs.  26
 in  Punjab,  Rs.  332  in  Bihar,  Rs.  968
 in  Bombay  and  Rs,  262  in  Madhya
 Pradesh,  it  is  only  Rs.  45  in  Orissa.
 So,  you  will  see  that  there  is  great
 disparity  in  the  level  of  living  in  the
 different  parts  of  this  country.

 The  Plan  recognises  the  need  not
 only  for  the  reduction  of  inequaiities
 in  income  and  wealth  and  more  even
 distribution  of  economic  power  bet-
 ween  man  and  man,  but  also  between
 region  and  region.  In  the  approach
 to  the  Plan  it  has  been  said  that  these
 regional  disparities  would  be  reduced
 and  special  attention  would  be  given
 to  the  needs  of  the  less  developed
 areas,  so  that  there  might  be  a
 balanced  development  in  the  different
 parts  of  the  country.  While  it  would
 be  admitted  that  so  far  as  -the  ob-
 jective  or  the  approach’'in  the  Plan
 is  concerned  there  is  very  little  scope
 for  disagreement,  there  is  scope  for
 disagreement  in  the  emphasia  and  in
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 (Shri  R.  N.  S.  Deo]
 the  implementation  of  these  princi-
 ples.  How  has  this  idea  of  reducing
 regional  disparities  been  sought  to  be
 implemented?  I  am  sorry  to  say  that
 the  approach  has  not  been  very  satis-
 factory.  For  example,  the  allocation
 for  the  State  Plans  has  been  on  the
 basis  of  population.  If  it  is  recognis-
 ed  that  there  is  great  disparity  bet-
 ween  the  different  regions  of  this
 country  and  that  there  is  need  for
 spe¢ial  attention  to  be  paid  to  the
 underdeveloped  States,  where  is  the
 justification  for  the  allocation  .of  de-
 velopment  funds  to  the  different
 States  on  the  basis  of  population?
 This  I  submit  is  not  correct,  nor  is  it
 fair.

 For  example,  the  Plan  proposed  for
 Orissa  was  for  Rs.  (12):24  crores,  but
 this  has  been  now  reduced  under  the
 directions  of  the  Planning  Commission
 to  Rs.  62°5  crores,  nearly  half.

 Then,  under  the  directions  of  the
 Planning  Commission  there  was  a
 general  cut  of  five  per  cent.  This,  I
 am  sorry  to  say,  is  not  a  very  scien-
 tiie  way  of  planning,  because  the
 Planning  Commission  gave  the  direc-
 tion  that  these  economies  were  to  be
 effected  without  affecting  the  physi-
 ca]  targets.  That  naturaily  raises  the
 suspicion  that  if  after  imposing  a  five
 Per  cent  cut  stil]  the  same  physical
 targets  can  be  achieved,  there  must
 have  been  either  wrong  estimates,
 inflated  estimates,  or  this  desire  of
 the  Planning  Commission  wil]  not  be
 capable  of  being  fulfilled  As  3
 matter  of  fact,  that  is  exactiy  what
 ia  happening.  Firstly,  as  a  result  of
 this,  State  development  plans  have
 had  to  be  staggered  over  ionger
 Periods.  Then  it  has  resulted  in  the
 reduction  in  the  district  and  _  village
 plans.  It  wouid  be  generally  admit-
 ted  that  the  impact  of  the  First  Plan
 has  not  been  much  on  the  rural  sec-
 tor  of  our  economy.  We  expect,  we
 desire  and  we  talk  of  public  co-opera-
 tion.  The  only  way  we  can  achieve
 end  obtain  this  public  co-operation  is
 by  enthusing  the  people.  And  can
 we  enthuse  the  people  if  we  reduce
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 the  development  plans  in  the  village
 and  district?

 Then,  in  Orissa  this  reduction  bas
 resulted  in  a  drastic  curtailment  of
 the  plan  on  socia)  services.  There
 bas  been  a  reduction  of  Rs.  ]  crore
 in  the  education  p)an,  Rs.  40  lakhs  in
 the  Industrial  Finance  Corporation,
 Rs.  8  lakhs  in  the  industries  plan
 and  there  has  aJso  been  reduction  in
 the  targets  of  work.  There  is  great
 scarcity  of  technical  personne]  in  our
 country  and  different  training  centres
 are  being  planned,  but  in  Orissa  par-
 ticularly  there  is  great  scarcity  in  the
 provision  of  science  classes  in  the
 colleges.  As  you  know,  Sir,  science
 is  the  foundation  for  technological
 subjects  and  yet  there  is  no  provision
 for  increased  scientific  teaching  in  the
 caleges  of  Orissa  because  there  bas
 been  this  drastic  reduction  it,  the  edu-
 ९8005  budget.

 Then  I  would  also  draw  the  atten-
 tion  of  the  House  to  another  feeling
 which  to  me  seems  to  be  _  justified
 amongst  the  people  of  Orissa  that  they
 have  not  been.  getting  a  square  and
 fare  deal,  that  in  these  days  it  is
 those  who  can  shout  and  who  can
 assert  that  get  a  bearing  and  get  their
 demand  fulfilled.  Simply  because
 Orissa  has  been  backward  and  under-
 developed,  its  needs  are  not  ade-
 quately  realised  or  adequately  given
 attention  to.

 Wf  you  go  through  the  economic
 tables  of  the  census  of  ‘1951,  you  wi!]
 see  that  as  cempared  with  all  the
 Part  A  States  and  even  some  of  the
 Part  B  and  Part  C  States,  the  em-
 ployment  in  Orissa  in  the  different
 economic  sectors  and  aiso  in  the  Union
 Government  services  is  the  lowest.
 The  percentage  of  people  from  Orissa
 is  the  lowest.

 The  Planning  Minister  expressed
 the  hope  that  at  the  end  of  the
 Second  Five  Year  Plan,  there  would
 be  reduction  of  the  pressure  on  land
 from  70  to  60  per  cent.  In  the  case
 of  Orissa,  the  pressure  on  Jand  from
 Persons  dependent  on  Jand  is  much
 higher  than  70  per  cent.  Therefare,
 if  we  are  to  raise  the  level  of  living
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 of  the  people  of  that  State,  it  is
 ‘lecessary  that  there  should  be  a  Jar-
 ger  shift  towards  industries,  and  the
 occupational  structure  has  to  be
 changed.

 But  even  when  a  steel]  plant  like
 the  Hindustan  Stee]  Ltd.  is  being  set
 up  in  Rourkela  in  Orissa,  it  is  strange
 that  the  local  people  are  given  no
 encouragement  for  employment.  It
 had  been  agreed,  as  was  given  out  by
 the  Chief  Minister  of  Orissa  in  the
 Assembly  some  time  back,  that  the
 Hindustan  Steel  Ltd  would  employ
 25  per  cent  of  the  engineering  staff,
 38°  8  per  cent  of  the  clerical)  staff,
 and  47.5  per  cent  of  other  categories
 from  amongst  the  loca]  people  from
 Orissa.  But  you  will  be  surPrised  to
 hear  that  in  the  very  first  batch  of
 trainees  who  were  sent  out  to  West
 Gerinany,  as  was  revealed  in  an  an-
 swer  to  a  question  in  the  Rajya
 Sabha,  on  the  4th  of  this  month,  not
 only  was  the  UPSC  not  consulted  in
 the  matter  of  recruitment  and  selec-
 tion,  but  the  Hindustan  Stee]  Ltd.  had
 on  its  own,  selected  and  sent  these
 People.  Out  of  the  80  who  were  sent.
 there  were  only  3  people  from  Orissa.
 If  all  the  people  had  been  highly
 qualified,  then  there  would  not  be  any
 cause  for  resentment  But  in  the  list,
 we  find  3  matriculates,  4  whose
 qualifications  are  unknown,  3  Inter
 mediates  in  science,  2  who  have  read
 up  to  B.Sc.,  while  the  three  persons
 from  Orissa  who  have  been  sent  are
 all  highly  qualified,  one  of  them  being
 an  MSc.,  another  being  an  MSc.,

 -Ph.D.,  and  so  on.

 So,  there  is  a  legitimate  grievance
 that  in  these  matters  also,  there  is
 favouritism,  nepotism  and  provincia-
 lism.  I  would  urge  the  Planning
 Minister  to  keep  a  strict  watch  over
 this  aspect  of  the  question.

 As  an  approach  towards  the  re-
 duction  of  disparities,  I  would  suggest
 that  a  map  should  be  prepared  not
 only  in  regard  to  the  location  of  in-
 dustries  in  the  public  sector  but  also
 in  regard  to  the  licensing  policy  7
 eespect  of  industries  in  the  private

 2  SEPTEMBER  956  Second  Five  Year  6938
 Pton

 sector.  The  need  for  reducing  dia
 parity  should  also  be  kept  in  view

 arm  am  age  :  जनाब  ठप्टि
 स्पीकर  साहव,  दो  रोज  से  वहां  बैठी
 बराबर  झपने  भाइयों  के  व्याख्यान

 सुन  रही  हूं,  क्योंकि  बहने  तो  इस  पर  बोलो  ही
 नहीं  ।  कोई  ऐसा  ब्याख्यान  नहीं  हुआ
 जिसको  सुत  कर  मुझे  डिप्रेशन  न  हुआ  हो  ।
 मेरी  तो  हालत  यह  हो  गई  है  कि  एक  एक
 स्पीच  को  सुन  कर  मुझे  डिप्रेशन  हो  रहा  है  t

 सुन्नतों  कोई  भी  यह  कहता  नहों  सुनाई  दिया.
 कि  यह  योजना  जो  कि  इतनी  मुसीबत  से,
 इतनी  मेहनत  से  वन  कर  हमारे  सामने  आई
 है  यह  कितनी  न्ष्चो  है  t

 मैं  समझतो  हूं  कि  वेद तर  इसके  कि  हम
 इस  योजना  की  स्वीकार  करें  हमको  यह  देखना
 चाहिये  कि  इसका  उद्देश्य  क्या  हैं,  इसका
 मकसद  क्या  है।  हमको  यह  देखता
 होगा  कि  यह  योजना  देश  की  भागे
 ले  जाती  है  था  नहों,  इससे  देश  कौ  बोकारो
 और  बेरोजगारों  की  समस्या  का  हम  हो
 सकता  है  या  नहीं  ।  जब  हम  यह  देखें  कि
 इस  प्लान  से  इसे  सारो  समस्याओं
 के  हम  होने  को  आशा  है  तभी  हम  इसको
 स्वीकार  कर  सकते  हैं  |

 इसमें  शक  नहीं  कि  यट  प्लान  बड़ी  मेहन  ते
 से  बना यो  गयो  है,  शौर  इसमें  कोशिश  मालूम
 देशों  है  कि  इससे  देश  की  सूरत  बदल  जाई,
 देश  की  रोबो  भीटे,  धौर  देश  में  ज़िन्दों
 गाव  और  देश  को  जरा  रयात  परी  होवे
 मुझे  तो  इस  प्लान  में  ये  सारी  चीजें  दिलाई
 देती  हैं  मोर  मुझे  इसको  पढ़ने  के  दाद  बहुत
 खुशी  हुई  है  कि  किस  खूब सूरतों  से,  किस
 हिम्मत  से  धौर  किस  मेहनत  से  पहली  योजना
 को  पूरा  किया  गया  है  1  गाज  जो  यह  दुसरी
 योजना  हमारे  साभने  है,  इसकी  हमको  एक
 सूरत  से  आशा  लगी  हुई  थी  के  यह  दिन  दावे
 कि  दुसरी  योजना  हमारे  सामने  दावे  ।
 आज  हमारी  हालत  यह  है  के  हमको  दूसरी
 प्लान  से  भी  इत्मोनान  नहीं  है  1  हम  तो
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 भिीमडी  जमा  बेहर]
 चाहते  हैं  कि  हमारा  देश  बढ़ी  तेजो.  से  बोसे
 बढ़ता  जला  जाये,  दौर  एक  प्लान  के  बाद
 दुसरी  प्लान  को  पूरा  करते  हुये  हम  आगे
 बढ़ने  चले  जायें  |

 9.99  Pn.

 (Panpir  THakvur  Das  BHARGAVA  ta
 the  Chair]

 असल  बात  यह  है  कि  जब  इन्सान  और
 लास  कर  कोई  रचनात्मक  साथ  करने  वाला
 प्लान  को  देखता  है  तो  वह  उसको  बतौर
 पढ़ता  है  और  उसकी  समझने  के  बाद
 उसमें  विद्वत्ता  पैदा  होता  है  जौर  विश्वास
 के  साथ  वे  लोग  इस  योजना  को  आगे
 ले  जाते.  हैं  लेकन  केवल  विश्वास  से  ही
 काम  नहों  चल  सकता  t  विश्वास  के  साथ
 हो  परिश्रम  की  भी  जरूरत  होती  है।
 ग्राम  हम  कहें  कि  हमको  विद्या  है,  लेकिन
 उसके  जाद  अगर हम  हाथ  पैर  ढीले  कर  के

 बैड,  जाये  तो  दुनिया  के  किसी  मुल्क  की  योजना
 कामयाब  नहीं  हो  सकती  |  मींजना  में  तभी
 कामयाबी  होतो  है  जब  इन्सान  में  परिश्रम
 का  भी  माना  होना  है  ।  जब  तक  TT  परिश्रम
 नहीं  करेगे  और  मापकों  विश्वास  नहों  होमा,
 जब  तक  a  जोश  के  साथ  झागे  जाने  को
 तैयार  नहीं  होंगे  तद  तक  कोई  योजना  सफल
 नहों  हो  सकता,  और  ने  मापकों  उस  योजना
 में  जान  दिखायी  देगी  ।

 6  PM.

 अब  हमारे  सामने  सब  से  बड़ा  सवाल
 यह  है  कि  हम  दाहते  है  कि  हम  तेजी  के  साथ
 भागे  बढ़ें  शीर  ऐसा  हम  इसलिये  चाहते  हैं
 क्योंकि  हमने  यह  प्रण  किया  हुआ  है  कि
 जल्दी  से  जल्दी  हम  अपने  देश  की  सूरत  बद-
 लेंगे  ।  हमने  यह  भी  कहा  हुआ  है  कि  इस
 देश  में  हमको  समोश/लल्टिक  पैमाने  आफ
 सोसाइटी  कायम  करनी  है  लेकिन
 जब  हम  यह  कह  रह  हैं  कि  हमको  यह  करना
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 है  तो  हमलों  साथ  साथ  यह  देखना  है  कि  जो
 हमारा  मक्सद  या  उद्देश्य  हैं,  उसको  सामने
 रख  कर  हम  कैसी  बातें  करते  मी  हैं  या
 नहीं  |

 कभी  सेकेंड  फाइव  हार  प्लान  के  सम्बन्ध
 में  जो  यहां  पर  कु  व्याख्यान  हुये,  उन  में  यह
 जिक्र  किया  गया  कि  प्लान  के  सम्बन्ध  में  देश
 में  काफी  प्रचार  नहों  हुआ  है  कौर  लोगों  को
 इसको  पर्याप्त  जानकारी  नहों  है  ।  इसके
 सम्बन्ध  में  मेरा  कहता  है  कि  में  भी  एक
 सार्वजनिक  कार्यकर्ता  हुं  और  जहां  कहीं  भी
 में  पब्लिक  के  बोच  में  जाती  हूं  और  उनसे

 कुछ  बातचौस  करने  का  मौका  मिलना  है
 तो  मे  उनसे  अपनो  बातचीत  का  श्रीगणेश

 ही!  इस  प्लान  से  करता  हूं  और  मैं  उनको
 बतलाती  हूं  #ऋ  देश  में  क्‍या  क्या
 'व्लॉनिग  हो  रही  है  प्रो  क्या  क्‍या  योजनायें
 चल  रहो  हैं  श्लोक  में  अपने  ग्रनुभव  के  Baz
 पर  कहें  सकती  हूं  ।क  लोगों  को  इस  सेकंड
 लाइव  इयर  प्लान  के  बारे  में  काफी  जान-
 कारी  है  सनौर  उनको  पता  है  कि  उनके  देश  में
 कौनकौन  सी  बड़ी  बढ़ी  योजनायें  चल  रही  हैं
 शौर  भविष्य  में  उनके  देश  की  क्‍या  सूरत
 बनने  काली  है  1  जिस  तरह  से  हम  स्त्रियां
 यने  घरों  की  प्लानिंग  करता  हैं  ब्रोकर  घर
 की  व्यवस्था  चलाती  हैं  और  घर  का  बजट
 बनाती  हैं  और  राज  से  नहों  सदियों  से  हम
 स्त्रियों  की  यह  आदत  रही  है  कि  हम  जो  अपने
 छोट  घर  हैं  और  गृहस्थी  है  उसको  हम  बढ़ी
 खूबसूरती  से  प्लान  करती  हैं  श्र  मैं  समझता

 हूँ  कि  यही  प्लानिंग  एक  बड़े  पैमाने  पर  झ
 देश  के  सामने  ग्राम  है  कि  ह  मारा  बजट  कितना
 हो  फाइनेंस  कितना  हो  और  हम  हस  मुल्क  की

 जो  एक  बड़ा  घर  है  उनकों  किस  तरह्  से  प्लान
 करे  शौर  चलाये  कि  वहां  पर  सब  काम  खुश-
 सकती  से  चलें  तौर  लोग  उसके  इन्दर  खुद-
 हाल  हों  झरने  जहां  कि  बच्चे  खेलते  कूदते
 फिरते  हो  प्र  एक  डा रम बी  उसमे  हम देखे)
 हम  स्त्रियां  प्रप्ति  अपर  गृहस्थियों  को
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 चलाने  वालो  हैं  कौर  वही  नमूना  हमको  इस
 बढ़े  देश  में  दिखाई  देता  है  फ्लोर  उसी  तरह  को
 प्लानिंग  देश  में  चल  रहो  है  |

 ~ इस  देश  में  जब  हमको  एक  बंलफंयर
 सेट  बनाता  है,  सोशलिस्ट  वेलफेयर  स्टेट  बताता
 है  तो  हमें  देखना  है  कि  उसके  लिये  हमको
 किल  किन  बीजों  की  जरूरत  है  कैलेंडर
 स्टेट  और  मसोदलिस्तिटक  स्टेट  की  स्थापना
 करने  के  लिये  खाना,  कपड़ा  और  मंचन
 यह  तीन  खोजें  जरूरी  हैं  और  हमें  इन  तीनों
 बीजों  के  लिये  सब  से  पहले  इंतजाम  करना
 चाहिये  ।

 प्लान  को  पढ़ने  के  बाद  मुझे  मालूम  हुँ झा
 कि  उसमें  इन  और  झब्  झावद्यक  बीजों
 को  ओर  विशेष  ध्यान  दिया  गया!  है  और  काफी
 तौर  से  वन् वो बस्त  है  ।  इस  सम्बन्ध  में  में

 कुछ  सुझाव  अपने  मिनिस्टर  साहब  के  सामने
 रखूंगी  पौर  मैं  यह  कहूंगा  कि  ऐलान  में  खालों
 लिखने  से  काम  नहीं  चलने  वाला  है  कौर
 धमकी  उन  चीजों  को  प्रगति  ey  देना  है  ।
 हमें  तब  से  पहल  जो  गरीब  लोग  हूँ  बैकवर्ड
 क्लासेज  को  शे इुयूल्ड  कालेज  हैं  अथवा
 देखा  की  भारतीयों  कौ  दशा  सुधारने
 की  झोर  ध्यान  देता  चाहिये
 झोर  यह  यबौज  साफ  जाहिर  है  कि  जब  तबा
 इन  लबों  की  दशा  नहीं  सुधरेगी  तव  तक
 हमारा  देश  दागे  नहीं  बढ़  सकता  है  |

 दूसरी  आवश्यकता  यह  है  कि  आपको
 शिक्षा  की  पद्धति  में  शामिल  चूल  परिवर्तन
 करता  होगा  और  जब  तक  कि  हस  देश  में
 शिक्षा  को  पद्धति  में  तब दो ती  नहीं  की  जायेगा
 प्रौढ़  इस  देश  में  साक्षरता  नहीं  लाई  जाके
 तब  तक  हमारी  उन्नति  नहीं  हो  सकेगा  !

 शिक्षा  की  ओर  ध्यात  देने  के  साथ  साथ
 हमें  लोगों  के  स्वास्थ्य  को  बेहतर  बनाने
 की  शोर  भी  ध्यान  देना  होगा.  शौर  हमारे
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 देश  वासियों  का  स्वास्थ्य  राज  जैसा  होना
 चाहते  वैसा  नहीं  है,  उसको  बेहतर  बनाने
 के  लिये  सरकार  की  प्रयत्न  करना  होगा
 ौर  उसके  लिये  आवश्यक  व्यवस्था  करना
 होगी  ।

 अब  शिक्षा  के  बारे  में  मुझ  आपसे  यह
 कहना  है  कि  अभी  जब  में  अपने  विद्या  य
 की  देखती  हुं  तो  मुझे  यह  मालूम  होता  है  कि
 रक्षा  द्वारा  जो  प्रभाव  उन  पर  पड़ना  चाहे,
 वह  नहीं  पढ़  रहा  है।  श्रमी  जब  में  सीतापुर
 जा  रही  थी  तो  रास्ते  में  किया  कालिज  के
 विद्याथियों  ने  मेशी  मोटर  को  घर  लिया
 कौर  मेरी  मोटर  को  आगे  नहीं  बढ़ने  देते  थे
 और  मैं  बमुश्किल  कसी  तरह  आगे
 बढ  सकी  आखिर  यह  क्‍या  बात  है  कि
 आज  हमारे  विद्यार्थियों  में  दम  तरह  उधम-
 बाजी  की  मनौवूतति  थाई  जाता  है  बौर  उनमें
 अनुशासन  का  प्रभाव  मालम  पड़ता  है  t
 शिक्षा  एक  साल  को  उसकी  दिमागों  ताकत
 बढ़ाने  के  साथ  साथ  उसको  कत बट लो  झोर
 स्प्रिचश्नली  भी  टन  करती  है  और  मैं  माहतो
 हैं  कि  शिक्ष।  व्यवस्था  में  आवश्यक

 ग़ुबार  करने  की  फ्लोर  हमारे  प्लानिंग
 मां नस् टर  का  ध्यान  जाना  चाहिये
 क्योंकि  शिक्षा  किसी  भो  दशा  को  तरीकों  के
 सत्य  बहुत  महत्वपूर्ण  चीज  है  ।  हमारा  कजे
 हो  जाता  है  सके  हम  यह  देखें  कि  हमारे  के
 बच्चे  और  नौजवान  जो  हमारे  सकल  और
 कागजों  में  पढ़  उट्ठे  हैं  वे  पूरी  तरह  डिसिप्लंड
 हों  मौर  उन  में  अनुशासन  का  भाव  पैदा  करें
 पौर  बाहर  निकल  कर ये  श्श्  शहरी  बनें  |

 लड़कों  को  शिक्षा  के  साथ  साथ
 द् लड़कियों  &  काना  के  बारे  में  भो

 देना  है  क्योंकि  जब  हम  प्लान  करने  बैठे  हैं
 वो  जब  तक  ददा  की  माता यें  शिक्षित  नहीं
 होंगी  तो  बच्चों  का  शिक्षित  होता  भी  जरा

 मुश्किल  हेला  है  झोर  प्लानिंग  बैंस  मिस्टर  को
 प्रतिमाओं  को  शिक्षा  को  समस्या  को  झोर
 भी  ध्यान  देवा  चाहिये  शोर  उसको  तबीयत
 व्यवस्था  करनी  चाहिये  |
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 |  ब्लो मती3  भा  नेहरू]
 शिक्षा  और  स्वास्थ्  के  साथ  साथ

 भाष  कौ  काटेज  इंडस्ट्रीज  को  भो  नहों  भुला
 देना  है  और  देहातों  को.  तरफ  बाप  को  विशेष
 रूप  से  ध्यान  देना  है  और  हर  एक  देहात
 को  सेक्टर  साफशियेंट  बनाना  आप  का  फर्जे
 है  और  इस  का  इंतजाम  कर  देना  है  कि  लाना,
 कपड़ा  श्लोक  ज़िन्दों  को  जो दूसरों  ज़रूर यात
 हैं,  बेन  की  पूरी  हों  भौर  बाहर  है  कि  जव
 हमारे  देहातों "की  ग्राथिक  स्थिति  चदलेगों
 तभी  हमारा  देश  खुशहाल  होगा  +  देहातों
 कारखानों  को  बराबर  कच्चा  माल  देने  के
 लिये  श्राप  को  माइकल्स  का  इंतजाम  करना
 होगा  ।  आजकल  देहातों  उद्योग  धंधों  को
 माल  नहीं  मिलता  जिस  के  कि  कारण  वे_बेंकार
 हो  जाते  हैं  और  बगैर  काम  के  रहते  हूँ  कौर
 अगर  कहीं  माल  होना  डी  है  तो  मार्केट
 नहीं  हो  ता और  बिस  का  कि  नतीजा  यह  हो
 रहा  है  कि  व्यापारियों  के  हाय  यह  करो  ब  देहातों
 लोग  बिके  रहते  हैं  |  इन  सत्र  सामाजिक

 कुरीतियों  को  आए  को  दूर  करना  है  शौर
 जाहिर  है  कि  जब  देश  हराभरा  होना  धौर,
 यहां  का  एप्रोच  लहरित  प्रोडक्शन  बढ़ेंगी
 तब  कोौटेज  इंडस्ट्रीज  भी  'पनपेंगे  ।  गांवों
 के  लोगों  की  आर्थिक  gaa  मारने  के
 लिये  AIT  को  पूरा  इंतजाम  करना  चाहिये
 शौर  उम्मीद  कानों  चाहिये  कि  हर  एक
 स्टेट  इस  काम  में  भ्र पतों  भ्र पतों  जिम्मेदारों
 पूरी  तरह  निमायेगों  लेकिन  सेंटर  को  एक
 कमेटी  भी  इस  काम  के  लिये  तैनात  कर  देनी
 चाहिये  जो  यह  देखें  कि  काम  रोक  तरह  से
 हो  रहा  है  कि  नहीं  और ऐसा होने  पर  ही  वह
 योज़ना  सकल  होगी  |

 बाज  हमें  देहातों  को  काटेज  इंडस्ट्रीज
 को  प्रोत्साहन  देता  चाहे  और  उत  को
 सेल्फ  सफियेयूं  ez  बनाना  चाहिये  और  ग्राम
 पंचायतों  का  काम  सच्चे  और  ईमानदार
 भ्रांतियों  के  हाथों  में'  देता  चाहिये  ग्रौर
 झपने  देश  में  अन्न  का  उत्पाद a  बढाते  को  फिक्र
 हितो  चाहिये,  अपने  देशी  उद्योग  घंर्घों  को
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 फिक्र  करनी  चाहिये  गीर  बाहर  के  मार्केट
 को  फिक्र  झरा  आप  कम  करें  |  देहातों  में
 कोआपरेटिव  सोसाइटिज  स्थापित  कानों
 ज़रूरतों  हैं  7  टेकनिकल  एजुकेशन,  बेसिक
 स्विस  ौर  एडल्ट  क्लासिक  पर  जोर  देना
 चाहिये  और  रिसर्च  इंस्टीट्यूट्स  क्रिया  करने

 चाहिये  7  कोआपरेटिव  मार्केटिंग  सोसाइटीज़
 भी  कायम  करती  जरूरतों  हैँ  झप  केवड़े
 बड़े  कारखानों  से  'विलेज  सौर  को  ट ेज  इंडस्ट्रीज
 को  नुक्सान  न  पहुंचे,  इस  के  लिये  आप  को
 अवश्य  विचार  करना  है  शौर  कोई  उचित
 व्यवस्था  करना  है  ।  देश  में  सो  शल  वे  लफेयर
 बोर्ड  का  काम  तेजो  से  चलाना  है  और  शिक्षा
 व  स्वास्थ्य  पर  जोर  देना  चा  eA

 चीन  देश  में  इस  दोनों  चोरों  की  झोर
 विशेष  हयात  दिया  गया  है  और  चीन  में  राज
 हालत  यह  बन  गई  है  कि  वहां  पर  सबकों
 का  नामोनिशान  तक  नहों'  है  शोर  रात  दिन
 हेल्‍थ  के  बारे  में  यहां  लाउडस्पीकरों  से
 प्रोपेगेंडा  होना  रहता  है  जौर  हमें  आशा  है
 कि  हमारी  स्वास्थ्य  मंत्रीजी  इस  और  विशेष
 ध्यान  देंगी

 ट्रांसपोर्ट  की  भी  हमारे  देश  में  उचित
 व्यवस्था,  हो  नी  चाहिये  शौर  a  राज  हम
 देखते  हैं  कि  बहुत  सो  जगह  माल  पड़ा  रह
 जाता  है  क्‍योंकि  उस  को  उठा  कर  दूसरी
 जगह  एहुचान  के  कलछे  काफ़ी  बैग  नहों
 मिलते  हैं।  राज  ट्रिक्स,  जहाजों  झोर  किश्तियों
 की  कमी  है  इसलिये  ट्रांसपोर्ट  की  व्यवस्था
 जैसी  हं.  ना  गये  बसी  नहीं  है  और  यदि
 ढांसपोर्ट  का  इंतजाम  ठीक  नहीं  रहता  होते
 इस  प्लान  को  कामयाबी  से  अमल  में  लाने  में
 भी  दिक्कतें  पड़ेगी  ।

 इस  के  चलाया  राज  डिफरेंट  रिपार्ट-
 मैट्स,  में  ग्रुपस  में  कोआरडिनेडनत  को  बहुत
 जरूरत  है  भर  हर  एक  महकमे  को  एक
 दूसरे  से  मिल  कर  चलना  चाहिये  ताकि
 काम  जल्‍दी  हो  जब  तक  हमारा  इस  प्लानिंग
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 और  योजना  पर  पूरा  चिनवाट  नहीं  होगा,
 हमें  उस  में  दिक्कतें  जरूर  दिखाई  देंगी  ।
 यह  योजना  तभी  सफल  होगी'  जब  हम  .एक
 हो  कर  झोर  A रश् नम  से  इस  को  आगे  चढ़ावेंगे  ।
 मुझे  पूरा  साशा  है  कि  सारी  दिक्कतों  के  होते
 हुए  भी  हमारे  कदम  पीछे  नहीं  जायेंगे  ।  हम
 झपती  शाखाओं  के  अनुसार  इस  योजना  को
 सफल  बतायेंगे  |

 में  फिर  से  योजना  का  र्बागत  करती

 हूं  और  मिनिस्टरों  को  बधाई  देता  हूं  ।

 श्रीमती  क्मलेन्दुमलि  शाह  (जिला  गढ़-
 बाल  पश्चिम  व  जिला  टिहरी  गढ़वाल  4
 जिला  बिजनौर  उत्तर)  :  सभाप  महोदय,
 मुझे  हुए  है  कि  जब  कई  और  लोग  बोलता
 चाहते  थे  तब  आप  ने  मेरा  नाम  लिया  और
 खेद  है  कि  चोरों  को  हतोत्साह  किया  ।

 द्वितीय  योजना  के  सम्बन्ध  में  प्रत्येक
 व्यक्ति  का  यह  कर्तव्य  हो  जाता  है  कि  वह
 अपना  पूर्ण  बल  लगा  कर  उस  को  सफल
 बनाये,  यह  सब  का  एक  संकल्प  और  क्तेन्य
 है  ।  मैं  ने  इस  द्वितीय  पंच  वर्षीय  योजना  को
 पढ़ने  का  प्रयत्न  किया  1  इस  किताब  को  पूरा
 पढ़  पाना  बड़ा  कठिन  है,  लेकिन  ताथ  हो
 साथ  कुछ  पढ़  लेते  से  प्रसन्ना  भी  होतो  है
 कौर  श्ाद्ा  मी  होतो  है  कि  बढ़े  अच्छे  लक्ष्य
 इस  में  रखे  गये  है  7  लेकिन  जब  सोचने  लगते
 है  कि  इतना  घन  कहां  से  जायेगा  तो  थोड़ा
 डर  भी  लगता  है  और  निराशा  भी  होती  है
 कि  कहीं  हम  ने  इतना  ज्यादा  बोझ  ो  नहीं
 उठा  लिया  कि  उस.  के  नीचे  हमारे  पैर  लड़-
 छुडाने  सब  जायें  |  इसलिये  मेरे  चिर  से  हम
 जितना  बोझ  उठा  सकें,  उतना  ही  उठा  कर  हमें
 झागे  'इतना  है  ।  आहिस्ता  क्‍ग्लाहिस्ता  क्‍यों  न
 हो,  जितनी  हमारी  कवित  है  उस  सारो  शक्ति
 को  खर्च  कर  के  और  मन  लगा  कर  हमें
 भागे  ज़रूर  बढ़ना  है,  लेकिन  साथ  हो  साथ
 शांति  के  साथ  और  शक्ति  के  अनुरूप  हो  बोझ
 हम  को  उदासी  है  +
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 प्राप्त  मंत्री  का  आरम्भ  का  भाषण
 बहुत  उत्साह  दिलाने  वाला  था  कि  व्यक्तिगत
 राय  द्वितीय  पंचवर्षीय  योजना  के  अन्य  में
 दुगुनी  हो  जायेगी,  यानी  ५६४  vo  विधिक  हो
 जायेगा  |  यह  देखते  हुए  कि  इतनों  हो  जायेगी
 और  गरीबों  की  इस  से  काफी  झा  राम  मित्तेगा,
 हमें  बड़ो  खुरों  होतो  है  |  लेकिन  हम  को
 यह  देखना  है  क्रि  उत  को  लाभ  कैसे  पहुंच
 सकता  है  और  हमारी  योजना  कैसे  सफल
 हो  सकता  है  7  जो  थाम  योजना  बने  उसमें
 हमें  पहले  यह  देखना  है  कि  हम  पहले  दरस्त
 को  जड़  को  मरीजों,  उस  की  पत्तियों  और
 कुत्तों  को  नहीं  t  जब  हम  जड़  को  सोचेंगे तभी त  भी
 हमारा  देश  रूपी  दरख्त  वन  सकेगा  और
 बढ़  सकेगा  नहीं  तो  उस  केबढ़ने  को  कतई
 श्ार्शा,  नहीं  है,  बल्कि  सूखने  का  इर  है  !
 मेरा  मतलब  यह  है  कि  जो  हमारे  देश का
 गौतम  अंग  है  उस  को  हमें  सब  से  पहले
 देखना  है  ताकि  यह  'रामराम  मे  अपना  जीवन
 व्यतीत  कर  सके,  अपने  बच्चों  को  खिला
 पिला  सके  कौर  पढ़ा  सके  ।  अगर  राज  हम
 अपने  देश  के  भूखे  तीन  हिस्सों  में  से  एक
 हिस्से  को  भी  यह  सुविधा  पहुंचा  सके  तो
 हम  को  सोचना  चाहिये  कि  हमारी  योजना
 बहुत  ह्  तक  सफल  हो  गई

 यह  ठोक  है  कि  बड़ो  बड़ो  योजनायें
 चला  कर  हो  हमारा  काम  हो  सकता  है  और
 हमारी  सफलता  उस  पर  भो  निर्भर  है,  मैं
 यह  मानतो  हूं  कि  हम  ने  बड़े  बढ़े  बांध  बना
 कर  दिखा  दिये  है,  विदेशी  भी  राज  उन
 की  तारीफ  करते  हैं,  लेकिन  जब  उन'  बाघों
 की  चर्चा  होती.  है  जैसा  कुछ  समाचारपत्रों
 में  पाया  था  कि  उन  में  दरार  पड़  ay  है,  कुछ
 पेचेहु  थे  यह  ठीक  कर  दिये  गये  है  7  तो  डर
 होता  है  कि  कहीं  यह  दरारें  सचमुच  न  निकल
 द्यायें  |  a इस  का  मततब  यह  होगा  कि  जो
 बनाने  वाले  हैं,  उन्हों  ने  कुछ  ऐसा  माल उत
 में  भरा  है  कि  यह  टिकाऊ  नहीं  पा,  यह  ठोस
 नहीं  था  ।  इसलिये  हमारी  जो  योजनाओं  हैं
 बहू  ऐसी  बनें  कि  यह  सदियों  तक  चलें,  यह
 हमें  स्याल  रखना  है
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 बोलती  कमलेन्दुमति'  साही
 साधारण  जनों  की  आय  के  ऊपर  जो

 प्रतिबन्ध  बनाने  हैं  उन  प्रतिबन्धों  के  बारे
 में  भी  में  कहो  हूं  कि  यह  ठोक  बात  है  कि
 “पक् तिगत  झा वब  पर  प्रतिबन्ध  लगाता  चाहिये,
 लेकिन  पहले  गरीब  से  गरीब  आदमी  को
 राय  के  बारे  में  भी  तो  कोई  नियम  बने  कि
 उस  को  जोवन  की  सब  आवश्यकतायें  उपलब्ध
 हों  ।॥  ऐसा  करने  के  बाद  ही  ौर  बातें  सोचो
 जानी  चाहिये  |  भाप  नियम  बताइये  कि
 गरीब  से  गरीब  आदमी  का  जोवन  स्तर
 इसी  सीमा  के  तो  चे  न  आये,  उस  की  आय  दस
 से  कम  न  हो  ।  ऐसा  करने  पर  ही  हमारी  योजना
 सफल  हो  सकती  &  |  यह  नहीं  होता  चा  हिये  कि
 बड़े  आदमियों  को  आय  ज्यादा  से  ज्यादा  हो  शोर
 रीव  आदमी  की  आय  की  सीमा  बिंब दी
 जाय  ।  पहले  यह  कीजिये  कि  गरीबों  की
 राय  किसी  निश्चित  सीमा  से  नीचे  कमी  न
 जाये  |  हम  हम  लोग  यह  प्रयत्न  करेंगे  कि
 उन  की  ग्राम  उस  सीमा  से  कम  न  हो।  आप
 यह  कर  सकते  हैँ  कि  पहले  एक  स्थान को
 खोजिये,  फिर  दूसरे  को  लोजिये  ।  इस  कार
 क्रमबद्ध  हो  कर  सब  स्थानों  को  खोजिये  t
 झगर  दस  तरह  से  पंच  वर्षीय  योजना  के
 पहले  वर्ष  में  मटकों  का  स्तर  बढ़ाने  का  काम
 भी  किया  जायेगा,  तब  मैं  समझती  हूं  कि
 पांच  वर्षों  के  अन्त  तक  तरीकों  का  स्तर  उठ
 सकेगा

 am  में  देखती  हूं  कि  बहुत  हल्ला
 हो  रहा  है  कि  द्रष्टा  चार  बढ़  गया  है  कौर
 काम  ठोक  तरह  से  नहों  हो  रहा  है  हम  को
 गह  देखता  चाहिये  कि  भ्रष्टाचार  बढ़ने  का
 कारण  क्या है  ।  मेरे  विचार  से  तो  इस  का
 कारण  यह  है  कि  राज  लोगों  को  काफी  चौर्जें
 नहीं  मिल  रही  हैं  भ्रष्टाचारों  भौर  कुछ
 नहीं  कर  पता  तो  जो  भी  ले  पाता  है  उस  को
 दबाता  है'।  णऐतो  हालत  हो  में  भ्रष्टाचार
 झा  करता  है।  मेरे  कहने  का  मतलब  यह
 है  कि  अगर  आप  एक  व्यक्ति  के  जीवन  की
 सब  झावदय कलाओं  को  पूरी  कर  देते  हतों
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 यह  निश्चित  हैकि  अ्रष्टाचोर  खत्म हो  जायेगा
 क्योंकि  इस  से  मनुष्य  के  झज्जर  यह  विश्वास
 पैदा  हो  जायेगा  कि  उस  की  देख  भाल  करने
 वाला  कोई  है।  झगर  श्राप  हर  मनुष्य  के  मन
 में  यह  खयाल  पैदा  कर  सकते  है  तो  भ्रष्टाचार
 जरूर  कम  हो  सकता  है  ।

 प्रथम  योजना  में  हम  ने  देखा  है  कि
 अधिकतर  विंडो  रेसिंग  की  गई  है।  सिर्फ
 बाहर  की  सजावट  की  गई  है,  मुझ  को  ऐसा
 लगता  है।  प्रथम  योजना  में  हम  दें  जनता
 से  दादे  किये  हैं,  उन  को  बताया  है  कि  हम
 यह  करना  चाहते  हैं  यह  तुम्हें  देंगे।  लेकिन
 द्वितीय  योजना  काल  में  यह  लोग  उन  वादों
 को  पूरा  होते  देखना  चाहेंगे  |  कब  हमें  यह
 प्रबन्ध  करता  है  कि  हम  लोगों  को  यह  सब
 कुछ  दें  सकें  जिस  का  प्रथम  पंचवर्षीय  योजना
 में  हम  ने  इकरार  किया  था|

 इस  योजना  में  प्राइवेट  सेक्टर  को  उत्साह
 दिलाया  गया  है,  यह  बहुत  नबी  बात  है,
 लेकिन  यह  भी  विचारने  योग्य  बात  है  कि  जन-
 संख्या  बढ़ता  जा  रही  है  और  साथ  मेँ  भष्टाचार
 भी  पड़ता  जा  रहा  है  1  और  इस  कारण  से
 बोकारो  की  समस्या  भी  सामने  झा  रही  है  t
 हम  को  इन  भड़चनों  को  दूर  करना  है  qd  कहा
 गया  है  कि  प्रथम  पंच  काय  योजना  के
 समय  अन्न  का  उत्पादन  इतना  बढ़ा  है  कि  हमने
 न  केवल  भ्र पनी  जरूरत  पूरी  की  बल्कि
 उसे  बाहर  भी  भेजा  ।  लेकिन  ग्राम  देखने  में
 आ  रहा  है  कि  हम  अनाज  बाहर  से  मंगा  रहे
 हैं  क्योंकिप्ननाज  की  उपज  के  साथ  जनसंख्या
 भी  बढ़ाई  है।  ग्राम  से  तीन  वर्ष  पहले  हम
 'गुबार  जने  वाले  थे,  लेकिन  राज  हम
 गेहूं  और  चावल  खुद  बाहर  से  मंगा  रहे  हैं  ।
 आखिर  इस  का  क्या  कारण  है  मगर  यही
 हालत  रही  तो  हमारे  देश  की  योजनायें  कैसे
 सफल  हो  सकती  हैं  जब  हम  बाहर  के  अन्न
 के  सहारे  ही  निर्भर  करेंगे  तो  हमारा  काम  नहीं
 अल  सकता  है  जो  भ्रमण  हमारे  देश  में  उपने
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 उस  से  ही  हमारा,  काम  चलना  चाहिये,  भले
 ही  हम  एक  दफा  खा  कर  दिन  कोठे,  एक  दिन
 में  एक  दफा  खायें या  दो  दिन  में  एक  दफा
 खायें,  लेकिन  उसी  पर  निर्भर  करें।  हां,  झगर
 हम  को  बाहर  से  कोई  चीजें  मंगानी  हैं  तो
 नहीं  धंगा नो  है  जिन  से  हमारे  देश  का  उत्थान
 हो  जैसे  मोरो  आदि  ।  मैं  नहों  कहती
 कि  जो  हमारे  देश  को  भागे  ले  जाने  वाली
 चीज  हैं  उन  के  लिये  भी  हम  झपने  देश  के
 ही  ऊपर  निर्मर  करें।  क्तेकिन  जो  हमारी
 रोजमर्रा  की  चीज़ें  हैं,  उन  के  लिये  हमें  झपने
 ऊपर  ही  निर्भर  रहता  चाहिये  जब  हमें  ऐसा
 करेंगे  तभी  हम  झाग  बढ़  सकेंगे  शौर  तभी
 हमारी  मुद्रा  बच  सकेगी,  नहों  तो  बहुत
 कठिनाइयां  हमारे  रास्ते  में  आ  जायेगी  और
 हम  मुश्किल  से  भागे  बढ़  पायेंगे  ।

 इस  के  बाद  में  यह॑  निवेदन  करता
 चाहता  हूं  कि  किसान  जो  उपजाति  है  उस
 का  लाम  उसी  को  मिलना  चाहिये।  राज
 क्या  होता  हैं  कि  किसान  तो  अन्न  कदा  करता
 है  अपनी  लती  के  ज़रिये  ।  जो  मध्यस्थ  लोग
 होते  हैँ,  यह  उस  के  ग्र नाज़  को  दो  रुपये  मन
 खरीद  लेते  हैं  और  पांच  महीने  के  बाद  उसी
 को  १२  रुपये  के  हिसाब  से  बेचते  हैं।  इस
 तरह  से  जो  अन्न  को  उपजाति  है  यह  सत्ता
 बेचता  है  और  महंगा  खरीदता  है  -  इसलिये
 सरकार  को  यह  उपाय  करना  चाहिये  कि  जो
 भी  लाभ  हीना  है  यह  किसान  को  हो,  सोच
 का  आदमी  लाभ  न  उडा  सके  |  नगर  सरकार
 इस  का  प्रबन्ध  करेगी  तो  बेचारा  किसान
 बच  जायेगा  और  सरकार  को  समय  पर
 ठान  दे  सकेगा  |  ही  तो  बाप  कितना  ही
 योजनायें  बनाये,  र  भी  उस  किसान  को
 राहत  नहों  मिल  सकेगी  जब  किसान  को
 कोई  लाभ  नहीं  पहुंचेगा  तो  झप  की  यह
 योजनायें  भी  कमज़ोर  पड़  जायेंगे  v  मेरी
 सरकार  से  प्रार्थना  है  कि  इस  पर  बाप  को
 क्रूर  विचार  करना  चाहिये  i

 aa  में  सरकार  के  सामने  कुछ  कोझग्माप-
 रेटिड  के  बारे  में  भी  कहना  चाहती  हूं  ।
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 हमारे  देश  में  कोआपरेटिव  मेरे  विचार  ये
 असफल  होगी  ।  कहते  हैं  कि  रूस  के  दर
 और  चाइना  के  अन्दर  यह  सफल  हुई  है  ।
 मैं  ने  उस  के  बारे  में  एक  अखबार  पढ़ा  जिस
 क।  नाम  “पीपल्स  डली'  है,  यह  १४ मई,  १६५६
 झा  है  उस  में  चाइना  के  कोआपरेटिव  के
 बारे  में  लिखा  झा  है  :

 “The  peasant  thinks  only  of
 getting  as  much  as  possible  out
 of  the  Co-operative  and  whether
 its  interest  increases  or  decreases
 is  not  his  business.  7

 झाग  कहते  हैं  :
 “It  further  said  that  serious

 troubles  among  Chinese  peasants
 have  been  caused  by  the  tre
 mendous  low  prices  at  which  the
 formation  of  co-operative  groups
 bas  been  driven  since  Mao  Tse-
 Tung's  edict  in  July  ‘1955.  The
 report  also  said  that  owing  to  the
 poor  price  paid  by  the  co-opera-
 tive,  peasants  have  been  selling
 their  beasts  to  the  butchers.”

 इस  का  नहीं  बर्थ  है  कि  यहां  १र  को-
 ऑोज्ेटिन्स  बहुत  ज्यादा  सफल  नहीं  हो  पाई
 हैं।  में  झप को  बतलाना  चाहती  हूं  कि  उ०
 प्र०  के  पहाड़ों  में  हमारे  यहां  कोझओोप्रेटिज्स
 के  बारे  में  एक  रोका  बहुत  पुराने  ज़माने  से
 चला  भ्या  है  और  उसे  में  आप  के  सामने
 वेश  करना  चाहती  हूं  ।  उस  में  यह  होता  था
 कि  किसानों  के  पास  अपनी  अपत  भूमि  होतो
 है  एक  किसान  दूसरे  की  भूमि  पर  काम
 करता  है  मान  खोजिये  मेरे  पास  भूमि  है
 तो  मैं  दूसरे  की  भूमि  में  जा  कर  कान्त  करूंगी
 झोर  मेरा  पड़ौसी  मेरी  भूमि  में  श्री  कर  काइत
 करेगा।  इस  तरह  से  बहुत  मजे  में  काम  हुमा
 करता  है  इस  से  यह  फ़ायदा  भी  होता  है  कि

 एक  आदमी  दूसरे  के  साथ  सहयोग  करले  की
 आदत  सीखता  है  ।  यह  तरीका  कोशोप्रेटिन्ड
 के  उस  रोके  से  जो  श्राप  ने  झपना  रखा
 है  बहुत  अच्छा  है  ।  इस  में  किस्से  के  साथ
 किसी  किस्म  की  जबरदस्ती  नहीं  होती  है।'
 में  समझती  हूं  कि  झगर  इस  रोके  को  झपना
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 [श्रीमती  कमलब्दुमति  शाह]
 कर  सब  स्थानों  में  चलने  दिनों  आय  तो  यह
 ज्यादा  सामरा यक  सिद्ध  हो  सकता  है  |

 अब  जो  बाईं  जाती  हैं  उत  के  बारे  में
 में  थोड़ा  सा  कहना  चाहती  हूं  ।  आप  को
 इस  का  मूल  कारण  ढूंढना  होगा  |  बाढ़ें  क्यों
 भाती  हैँ  शौर  इत  को  कसे  रोका  जा  सकता  है,
 इस  का  उपाय  we  को  खोजना  होगा  ॥
 अगर  आप  देखें  तो  नीचे  मैदान  में  भा  कर
 बाढ़  तय  रूप  घारण  कर  लेतो  हैं  तो  वहां
 से  ये  नदियां  निकलती  हैं  वहीं  से  अगर  इन
 का  कोई  इलान  कर  दिया  जाय  तो  बाढ़ों  का
 प्रकोप  कम्‌  हो  सकता  है  ।  मेरे  कहने  का
 मतलब  यह  है  कि  वहां  से  नदियां  शुरू  होती
 है  वहीं  से  यदि  इत  को  सघाया  जाये  सोचने
 को  बांटा  जाय  तो  बाढ़ों  का  प्रकोप  बहुत
 हद  तक  कम  हो  जायेगा।  भब  होता  यह  है
 कि  वहां  से  नदी  भाती  है  कौर  रास्ते  में  उस  में
 और  नदियां  नाले  शामिल  हो  जाते  है  तो
 उस  में  पानी  बहुत  ज्यादा  बढ़  जाता  है  शौर
 बाढ़  के  दिनों  में  यह  नदियां  एक  भयंकर
 रूप  धारण  कर  लेतो  हैं  7  यदि  ऐसा  किया
 भया  तो  इस  का  एक  फायदा  यह  होगा  कि  खेतों
 की  सिचाई  करने  के  लिये  art  को  पानी  मिल
 सकेगा  कौर  साथ  ही  साथ  नदियां  मी  याप
 के  काबू  में  ar  जायेंगी  |  प्रगर  गंगो तरो,
 जमनौती  के  पास  ही  गंगा  जमुना  इत्यादि
 नदियों  की  ऊपर  ही  सजाया  जाये  तो  नीचे
 भा  कर  ये  उपाय  नहीं  मजा  सकेंगे  tv

 aa  मैं  आप  को  बतलाना  चाहती  हूं
 कि  हिन्दुस्तान  के  तोन  तरफ  समुद्र  है  7  झगर
 बाप  नौसेना  को  बढ़ा  दें  तो  इस  से  एक
 फायदा  यह  होगा  कि  दूसरे  के  जहाजों  पर  जो
 राज  an  at  कर  रहे  हैं,  वह  AN  का
 रुपया  बच  जायेगा  श्र  साथ  हो  रक्षा  का
 भी  आप  को  एक  साधन  मिल  जायेगा  यह
 मेरा  सुझाव  है  और  में  चाहती  हूं  सरकार
 इस  पर  विचार  करे  1
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 द्रव  मैं  अपने  इलाके  के  बारे  में  थोड़ा
 सा  कहना  चाहता  हूं  |  प्लानिंग  कमीशन
 के  पास  मेँ  ने  बहुत  सी  योजनायें  टिहरी-गढ़वाल
 को  उन्नत  बनाने  के  बारे  में  भेजी  हैं।  उन
 योजनायें  में  बिजली  पैदा  करने,  बांघ  बनाने,
 उद्योग  इत्यादि  शुरू  करने  के  बारे  में  बहुत
 कुछ  योजनायें  हैं  i  इन  को  में  ने  प्रान्तीय
 सरकार  के  पास  भी  भजा  है  v  पर  में  देख
 रही  हूं  कि  प्रथम  योजना  में  भो  हमें  कुछ  नहीं
 मिला  कौर  द्वितीय  योजना  में  पता  नहों  हमें
 क्या  कुछ  मिल  रहा  है  या  नहीं  हम  तो
 सरकार  के  मुंह  को  तरफ  ही  देख  रहे  है  ।
 यहां  पर  मार्गों  की  कठिनाइयां  हैं।  इत  के
 भाव  के!  कारण  हमारे  वहां  का  जो  खजाना
 है,  जैसे  लकड़ी  है,  तांबा  हैं,  लोहा  है  या  दूसरे
 बहुमूल्य  खनिज  पदार्थ  हैं,  वे  वहां  से  बाहर
 नहीं  भा  पा  रहे  हैं।  वहां  पर  रेल  की  पटरी
 बिछाते  का  भी  कोई  प्रबन्ध  नहीं  किया  गया
 है  7  जो  विचार  पंडित  नेहरू  जी  ने  हमारे
 इलाके  के  बारे  में  सन्‌  १६३८  में  व्यक्त
 किये  थे,  वे  मैं  भाप  को  सुनाना  चाहता  हूं  :

 Hehad  said:  “Yet  with  all  its
 poverty  and  barrenness,  Garhwal
 gave  us  the  ideal  of  great  poten-
 tial  strength  and  resources.  There
 was  water-power  running  to  waste
 everywhere,  when  it  could  be
 converted  into  electricity  and  life
 giving  power  for  fields  and  indus-
 tries  Probably  there  aze  plenty
 of  minerals  in  that  vast  area  only
 waiting  to  be  explored.  Thus  two
 expert  enquiries  seem  called  for
 immediately,  one  for  the  utilisa-
 tion  of  waterpower  and  the
 building  up  of  hydro-electric
 schemes,  and  the  other  into  the
 mineral  resources  of  the  area”.

 एक  आर  निवेदन  मैं  सरकार  के  सामने
 करना  चाहती  हूं  |  हमारे  इलाके  को  किस
 प्रकार  घवहेतना  हो  रही  है  इस  का  एक
 दृष्टान्त  में  ड्राप  के  सम्मुख  प्रस्तुत  करना
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 चाहती  हूं  ।  पौड़ी  गढ़वात  श्री  भक्त  दर्शन  जी
 की  कांस्टिट्यूएंसी  है  और  गहिरी  गढ़वाल
 मेरी  है  q  बद्रीनाथ  रजी  की  यात्रा  पर  जब
 लोग  जाते  है  तो  पौड़ी  गढ़वाल  कांस्टिट्यूएंसी
 को  तो  एक  लाख  बीस  हार  रुपया  दिया
 जाता  है  जबकि  बदलना  से  जाने  वाले  यात्री
 उतना  ही  मात्रा  में  गंगोत्री  जोडों  जाते  हैं
 उन  के  लिये  हमें  केवल  २०,०००  ही  दिया
 जाता  है  +  बदो नाय  मोटर  जाता  है  ।  गंगोत्री
 जमुनोत्री  का  ६२  मील  का  फासला  इन्हें  पैदल
 तय  करना  पड़ता  है  !  इस  का  मतलब  यह
 हुआ  कि  हमें  प्रांत  गुता  कम  दिया  जाता  है  V
 मैं  यह  कोई  शिकायत  करने  की  गरज़  से  नहीं
 कह  रहो  हूं  7  यह  तो  में  केवल  तुलना  के  लिये

 कह  रही  हूं,  कि  हमारी  कितनी  अवहेलना
 की  जाता  है  |  यह  रुपया  दवाइयों  इत्यादि
 के  लिये  होता  है  1

 ~
 में  ने  १७  अगस्त  को  अखबार  में  पढ़ा

 था  कि  टिहरी  गढ़वात  वे:  लिये,  उस  को
 उन्नति  4:  लिये  सरकार  तीन  करोड़  सोलह
 लाख  रुपया  दे  रही  है  ।  में  जानता  चाहती
 हूं  कि क्या  यह  ख़बर  सच  है  ।  अगर  यह  सच
 है  तो  भी  मुझे  बताया  जाय  कौर  यदि  गलत
 है  तो  भी  बताया  जाय  ।  मेँ  सरकार  से  यह
 मरी  जानना  चाहतो  हूं  कि  प्रथम  पंच  वर्षीय
 मंजना  के  दौरान  में  टिहरी  गढ़वाल  में
 कोन  कोन  से  उन्नति  के;  कार्य  हुए  हैं,  इस  के
 बारे  में  मुझे  दूसरे  जिलों  की  तुलना  कर  के
 बताया  जाय  ।  इस  के  साथ  हो  साथ  'वितीय
 योजना  काल  में  क्या  २  वहां  पर  किया  जाने
 बाला  है,  इस  का  भी  पूरा  विवरण  आप
 हमें  दें  ।

 अन्त  में  में  इतना  हो  कहना  चाहती
 हूं  कि  जैसे  कि  श्रष्यक्ष  महोदय ने  कहा  कि
 में  उन  के  पास  एक  स्परणफत्र,  memo-
 randum  यदि  चाहूं,  तो  भेज  सकता  हूं।
 हस  रास्ते  में  श्रमिक  समय  न  लेते  हुए  एक
 समरण-पत्र  सरकार  को  भेज  दूंगी  जिस  में
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 जो  भो  मेरे  विचार  है  और  जो  कुछ
 भी  मुझे  कहना  है,  यह  सब  कुछ  लिख  दगी  |

 श्री  जांगड़े  :  सभापति  महोदय,  लगातार
 बहुत  परिश्रम  करने  के  बाद  दौर  दिल  में
 उकता हत  ब्याने  के  बाद  कब  जो  अवसर  आप
 से  मुझे  बोलने  का  दिया  है,  उस  के  लिये
 में  आप  का  धन्यवाद  करता  हूं  ।  मैं  न  तो
 कोई  व्यापारी  हूं,  न  कोई  अथंद्वास्त्री  हूं  और
 न  हो  कोई  गणितज्ञ  हूं  ।  में  देहात  में  रहने
 वाले  एक  श्रादमो  के  दृष्टिकोण  से  जो  भी
 इस  प्लान  के  सारे  में  मेरे  विचार  है  उन
 को  श्राप  के  सम्मुख  रखता  चाहता  हूं  ।  यदि
 भावनात्मक  शब्दों  में  हम  योजना  आयोग
 को  केवल  धन्यवाद  हू,  देते  जायें  तो  मैं  समझता
 हूं  हम  किसानों  को  रुच्चो  सेवा  नहीं  करेंगे  ।
 इस  रास्ते  मैं  चाहूंगा  कि  मैं  बाप  के  सम्मुख
 कुछ  सुझाव  उपस्थित  करूँ  ।

 प्रथम  पंच  वर्षीय  योजना  तो  समाप्त
 हो  गई  है  और  द्वितीय  योजना  शुरू  हो  गई
 है  ।  छः:  साल  बीत  गये  हैं  और  यह  सातवां
 साल  है  ।  इन  सात  वर्षों  में  हमारे  देश  में  बस्ती
 तो  हुई  है  भ्र ौर  हम  यह  भी  जानते है  कि  देश
 को  टोटल  ग्रामीणों  भी  बढ़ी  है  कौर  बढ़ती
 जा  रही  है  1  लोग  तरक्की  भी  कर  रहे  है,
 इस  में  कोई  शक  नहीं  है  7  लेकिन  कौन  लोग
 तरक्की  कर  रहे  है  शौर  कहां  पर  यह  हो
 रही  है,  इस  को  हमें  देखना  है।  हम  देख  रहे
 है  कि  एक  तरफ  तो  बड़े  बड़े  शहर  बढ़ते  जा
 रहे  हैं,  एक  तरफ  तो  कुछ  लोगों  की  ग्रामदनो
 बहुत  ज्यादा  बढ़ती  जा  रही  है  परन्तु  दूसरी
 तरफ,  यदि  ढेबर  भाई  के  द्ाब्दों  में  मैं  कहूं
 तो  यह  कहना  बढ़ेगा.  कि  १६  करोड़  लोगों
 की  ग्रामीणों  दमी  इतना  कम  है  कि  उन  का
 जीवन  निर्वाह  नहीं  हो  पाता  कौर  डेढ़  करोड़
 लोग  तो  ऐसे  हैं  जो  घास  और  पत्ते  खा  कर
 गुजारा  करते  है।  एक  तरफ  तो  कुछ  लोगों
 की  ग्रामीणों  बहुत  ज्यादा  बढ़ती  जा  रहो  है
 कौर  दूसरी  तरफ  ऐसे  लोग  है  जिन  की
 आमदनी  घटती  जा  रही  है  !  केन्द्र  में  हमारी
 सरकार  होते  हुए  भी  हम  ने  यह  देखा  है  कि
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 जो  देहातों  दृष्टिकोण  हमारा  होना  चाहिये,
 वह  नहीं  है  ny  यह  जो  प्लान  है  इस  को  मेँ  ने  पढ़ा
 है  परन्तु  हस  में  ग्राम  योजना  कोई  हो,  ऐसा
 देखने  में  नहीं  प्राया  ।  हां  ग्राम  पंचायतों  की
 संख्या  को  €७,०००  से  बढ़ा  कर  २,४४,०००
 करने  का  हमारा  अवय  विचार  है  ny  परन्तु
 क्या  पंचायतों  की  संख्या  बढ़ा  देते  से  क्‍या
 हम  देहातों  की  उन्नति  कर  सकेंगे?  मेरे  चिर
 में  तो  ऐसा  हम  नहीं  कर  पायेंगे  ।  भाप  देख
 रहे  हैं  कि  हम  सड़कों  को,  रेलों  को  तथा  और
 और  चीज़ों  को  तो  श्रोता  देते  हैं  पर  देहातों
 का  नम्बर  सब  से  नीचे  रखते  हैं  राज  गरीब
 किसान  की  क्या  हालत  है,  उस  को  खेती  की
 क्या  हालत  है,  न्येलियों  को  क्‍या  हालत  है,
 ये  लोग  केसे  रहते दूँ,  किस  तरह  से  मादों
 को  भठियारों  रातों  में,  बादलों  वाली  रातों
 में  जीवन  व्यतीत  करते  हैँ,  हस  झोर  कोई
 ध्यान  नहीं  दिया  गया  है।  एक  बात  जरूर
 है  ।  हम  ने  पहरों  में  बैठ  कर  या  केवल  धर्य-
 शास्त्रियों  की  मदद  ले  कर,  या  गणितज्ञों
 की  सहायता  ले  कर,  वित्त  को  जानने  वालों
 की  सहायता  ले  कर,  एक  योजना  तो  झवसय
 बनाई  है  लेकिन  देखन  वालो भात  यह  है  कि
 क्या  हम  उस  से  देहातों  की  उन्नति  कर  सकते
 हैं  था  सही  सही  उन  की  रूपरेखा  खींच  सकते
 हैं,  में  समझता  हूं  हरगिज़  नहीं  ।  देहातों  की
 चर्चा  करने  मात्र  से  ही  शाप  उन  को  ऊपर
 नहीं  उठा  सकते  हैं  ।  जब  तक  भाप  कोई
 मौलिक  सिद्धान्त  को  लेकर  के  काम  नहीं
 करेंगे  तब  तक  इस  देश  के  जो  किसान  है,  उन
 की  आप  उन्नति  नहीं  कर  सकते  |  हम  देख
 रहे  हैं  कि  हर  कोई  यह  कह  रहा  हैकि  मेरा
 जो  एरिया  है,  मेरा  जो  क्षेत्र  है,  वह  बहुत
 पिछड़ा  हुआ  है  ।  जब  एसो  बात  है  तोकिस
 एरिया  को  पिछड़ा  हुआ  माता  जाना  चाहिये
 इस  को  कोई  परिमाषा  आप  ने  राज  सक  नहीं
 की  |  कोई  कहता  है  कि  रोहतक  का.  इनका
 पिछड़ा  हुमा  है,  कोई  कहता  है  कि  दिल्ली
 के  बस  पास  के  क्षेत्र  पिछलें  हुए  हैं,  कोई
 कहता  है  कि  पंजाब  को  क्ल्यु  वैली  का  क्षेत्र
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 पिछड़ा  हुआ  है  फ्लोर  कोई  पटता  क्षेत्र  की  अर्चा
 करता  है  |  तो  जद  तक  योजना  धाय ोन  पिछड़े
 हुए  क्षेत्र  की,  बैकवर्ड  एशिया  की  कोई  एनीमिया
 नहीं  कर  देता  है,  तब  तक  हम  कसे  मानें  कि

 कौन  'सा  एरिया  पिछड़ा  हुआ झा  है  )  में  ने  देखा
 है  कि  जो  लोकल  हैँ,  जिन  के  पास  झा वाज
 है,  जो  घुमा  फिरा  कर  कहता  जानते  हैं
 उन  की  बात  तो  मान  ली  जाती  है  लेकिन
 जो  गरीब  है,  जिन  को  कोई  धावा  नहीं  है,
 जो  बेबस  है,  उन  को  कोई  पूछता  नहीं  है  ।

 मैं झाप को को  रेडियो  स्टेशनों  के  खोलने  को
 एग्जेग्पत  बत्ती  ता  हूं  ।  हाल  में  ही  कई  रेडियो
 स्टेशन  खोले  गये  हैं  |  में  न  देखा  है  कि  सौ  सौ
 मोल  के  भ्रन्दर  दो  दो  ौर  तीन  तीन  रेडियो
 स्टेशन  खोल  दिये  गयें  है  लेकिन  बहुत  से  ऐसे
 भी  इलाके  हैं  जहां  पर  कि  तीन  तीन  सौ  और
 चार  चार  सौ  मीस के  भ्रन्दर  कोई  भी  रेडियो
 स्टेशन  नहीं  है  ।  मैं  शाप  को  कौर  भी  नमूने
 के  तौर  पर  एक  दात  बतला तना  चाहता  हूं।
 श्राप  में  कहा  है  कि  हम  ट्राइबल  एशियाई  को
 प्रधानता  देते  हैं  7  पर  में  कहता  हूं  कि  जो
 ट्राइबल  एरियाज  हैं,  यदि  उन  में  ट्राइबल
 लोग  न  भी  रहते  होते  ग्रा दिवा सा  लोग  न
 भी  रहते  होते,  तो  भी  प्राकार  उन  इलाकों
 के  लिये  भलाई  के  कार्य  करने  पढ़ते  शौर

 बहुत  सी  योजनाएं  बनानी  पत्तों  |  वहां  तो
 बाप  को  बह  कार्य  करना  ही  है,द्राइबल्ड
 वहां  पर  रहते  हों  या  न  रहते  हों।  मेरा  प्रश्न
 यह  है  कि  बाप  ने  ट्राइवबल्ड  %  लिये--आादि-
 वासियों  के  लियें--बिशेष  रूप  से  क्या  किया
 है  ।  श्राप  कहते  हैँ  कि  बाप  आदिवासियों
 को  विद  सुविधायें  देते  हैं  !  में  कहता  हूं  कि
 झा  नहीं  देते  हैं।  बह  तो  आप  जनरल  सुविधा
 देते  हें---जैसे  दूसरों  को  देते  है,  वैसे  उन  को
 भी  देते  हैं।  बाप  उन  को  को  ई  खास  रियायतें
 नहीं  देते  हैं।  उन  के  कल्ब  संस्कृति  के
 सम्बन्ध  में  में  कहता  चाहता  हूं  कि  उन  में  भी
 ग्रामीण  संस्कृति  है--संगीत  है,  फ्राकडांसिज
 हैं,  उन  में  मी  विचित्रता  है,  मारतीयता  है  !
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 उन  को  रिजर्व  करने  के  लिये,  उन  को  अच्छी
 तरह  से  कायम  रखते  के  लिये  आप  कोन
 से  रोके  पता  रहे  हैं  7  उन  के  लिये  कोई
 रेडिप्रो-स्टेशन  नहीं  बनाया  गया  है  !  मध्य
 प्रदेश  छोटा  नागपुर  में  ऐसा  इलाका  है,  जहां
 तीन  तीन,  चार  चार  सौ  मील  तक  कोई
 रेडियो स्टेशन  नहीं  है  ।

 Plon
 Mr.  Coatrrman:  The  hop.  Member

 will  continue  his  speech  tomorrow.
 The  House  will  now  adjourn  and  meet
 at  10:30  a.  na.  tomorrow.

 6.3  P.M,

 The  Lok  Sabha  then  adjourned  till
 Half  Past  Ten  of  the  Clock  on  Thurs-
 day,  the  l3th  September,  1956.
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 (Wednesday,  7287  Seprember,  956]

 MOTION  FOR  ADJOURN
 MENT......
 In  view  of  the  statement  made

 by  the  Minister  of  Defence
 (Dr.  Katju)  regarding  the
 situation  arising  out  of  the
 impending  retrenchment  of
 civilian  defence

 bin  os the  Speaker  withheld  his  con-
 sent  to  the  moving  of  an  ad-
 journment  motion  given  no
 tice  of  by  Shri  Sadhan
 Gupta

 PAPERS  LAID  ON  THE
 TABLE

 The  fellowing  papers  were
 laidonthe  Table  :—

 (६)  A  copy  of  each  of  the  fo}
 lowing  statements  showing
 the  action  taken  by  the  Go-
 vesnment  on  various  assu-
 rances,  promises  and  under-
 takings  given  by  Ministers
 during  the  various  sessions
 shown  against  each  :
 ®  Supplementary  Statement

 No.  i—Thirteenth  Ses-
 sion,  9560f  LokSabha.

 (ii)  Supplementazy  Statement
 0०.  Vil.—Twelfth  Ses

 sion,  956  of  Lok  Sabha.
 (iis)  Supplementary  Srate-

 ment  No.  X.—Bleventh
 Seasion,  7955  of  Lok
 Sabha.

 (iv)  Sup;  Peay
 Szate-

 meat  No.  XIV.—Tenth
 Session,  7955  of  Lok
 Sabha,  >

 (०)  Sepplementary  Srate-
 mentNo.  XX.—Ninth  Se-
 sion,  ‘195$  of  Lok  Sabha.

 (zs)  Supplementary  State.
 ment  No.  XXII.—Erghth
 Session,.  7954  of  Lok
 Sabha.

 (wii)
 4९  pte

 ptary:  State-
 ment  No.  XXIV.—Seventh
 Session,  7954  of  Lok
 Sabha,

 vis)  Supplementary  State-
 {  menr  Wo.  XXXIIL-—Sixth

 aa  ३3954  of  Lok
 a  as  ‘

 COLUMN,

 +56785-99

 6790-9I,
 6793-94

 (ix)  Supplementary  State-
 ment  No.  XXXVIL~
 Fifth  Session,  953  of  Lok
 Sabha.

 (2)  A  copy  of  the  Notification
 No.  S.R.O.  7775,  dated  the
 6th  August,  1956,  under
 sub-section  (3)  of  seccioz

 of  the  Representation of  the  People  Act,  1959,
 making  certain  amendment
 to  the  Representation  of  the
 People  (Preparation  of  Elec-
 toral  R  oils)  Rules,  1956.

 (3)  A  copy  of  each  of  the  fol-
 lowing  Acts,  under  sub-sec-
 tion  (3)  of  section  3  of  the
 Travancore-Cochin  _  State
 Legislature  (Delegation  of
 Powers)Act,  7956  :
 (0  The  TravancoreCochia

 State  Aid  to  Industries
 (Amendment)  Act,  7956
 (President's  Act  No.  I  of
 1956.

 (#)  The  Travancore-Cochin
 Agriculwwra)  Pests  and
 Diseases  (Amendment)
 Act,  956  (President’s  Act
 No.  2of  1956).

 (iit)  The  Travancore~Cochip
 Indebted  Agriculturists Relief  Act,  7956  (Prési- dent’s  ActNo.  3  of  1956).

 (iv)  The  Travancore-Cochin
 LandConservancy  (Amend-
 ment)  Act,  956  (Presi- dent’s  ActNo.  4  of 1956).

 (v)  The  Travancere-Cochin Potice  (Amendment)  Act,
 946  (President’s  Act  No.
 5  of  I956).

 (4)  A  copy  of  the  amendment
 to  the  Displaced  Persons
 (Campensation  and  Rehabi-
 litation)  Rules,  955,passed
 by  the  Houses  of  Parliament,
 under  Rule  355  of  the  Rules
 of  Procedure  and  Conduct
 of  Business  in  Lok  Sabha

 (5)  A  copy  of  the  statement  gi-
 ving  information  on  certain
 points  raised  during  the  bud-
 get  debate  on  the  293  and
 3rd  Apri},  956  and  not
 covered  by  the  replies  given
 by  the  Minister  and  Deputy Minister  of  Irrigation  and
 Power.
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 CoLumns  ,  COLUMNS
 REPORT  OF  PUBLIC  AC-  The  Minister  of  Home  Affairs
 COUNTS  COMMITTEE  (Pandit  G.  8,  Pant)  made  a
 PRESENTED  eee  6794  staamentin  regard  therero,
 Shri  V.  8.  Gandhi_  presented

 cheNineteench  Report  the  RESOLUTION  UNDERDIS-
 Public  Accounts  Committee  CUSSION  67954558
 (1955-56)  on  the  appr

 oa ation  Accounts  (Defence  Further  discussion  on  the  Re
 vices),  1953-54)  Vol.  I—Re-  solution  re  Second  Five  Year
 port  Plan  was  contiued

 ae CALLING  ATTENTIONTO  ao
 MIC IMPORTANCE.  6
 Shri  Biren  Duct  Called  the  at

 OSA:  AGENDA  FOR  THURSDAY,
 tention  of  che  Miniscee  of  3TH  SEPTSMBER,  1956—
 Home  Affairs  co  the  Situation ; resulting  from  influx  of  dis-  Further  diecussiox  on  the  Reso
 placed  persoas  from  East  lution  rs  Second  Five  Year
 Pakistan  into  Tripura  Pian


